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 LOK  SABHA

 Wednesday,  February  18,  959/Magha
 29,  880  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr  SprEaAKeErR  zn  the  Chair]
 ORAL  ANSWERS  TO  QUESTIONS

 Trade  Agreement  with  Iraq
 +

 ,  Shri  Rajendra  Singh:
 i  Shri  Ajit  Sangh  Sarhadi:

 +  Shri  Raghunath  Singh:
 {  Shn  Ram  Krishan:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state’

 #365,

 (a)  whether  it  3s  a  fact  that  a  trade
 agreement  has  been  signed  recently
 with  Iraq  and

 (b)  if  sa,  the  commodities  and  their
 respective  quantities  for  trade?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  A  Trade  Agreement  with  Iraq
 was  signed  on  29th  December  958  but
 it  is  subject  to  ratification  by  the  two
 Governments

 (b)  The  two  Schedules  appended  to
 the  Agrecmcnt  mention  only  the  come
 modities  available  for  export  from
 either  country,  without  specifying  any
 quantities

 Shri  Rajendra  Singh’  May  I  know
 to  what  extent  the  proposed  agreement
 is  an  improvement  on  the  previous
 one  obtaining  betwecn  Iraq  and  India
 am  this  regard?

 Shri  Satish  Chandra:  The  agreement
 usually  is  on  a  set  pattern  It  pro-
 vides  for  ‘most-favoured-nation-treat-
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 ment’  apart  from  the  preferences
 which  may  be  in  vogue

 Mr.  Speaker:  He  wants  to  know
 what  difference  there  45  between  the
 Previous  agreement  with  the  same
 country  and  the  present  agreement.

 Shri  Satish  Chandra:  A;  I  said,
 there  35  a  clause  which  now  provides
 for  the  ‘most-favoured-nation-treat-
 ment’  in  respect  of  shipping,  customs
 duties  ete  of  either  country

 Shri  Rajendra  Singh:  May  I  know
 to  what  extent  we  would  be  material-
 ly  benefited?

 Shri  Satish  Chandra:  All  these  things
 are  to  be  Judged  in  the  light  of  actual
 performance  Certain  difficulties  are
 experienced  from  time  to  time  =  Re-
 newal  of  these  agreements  gives  an
 opportunity  to  discuss  those  difficul-
 ties  which  are  expericnced  by  either
 country,  and  they  are  sought  to  be
 removed  They  do  not  generally  form
 pait  of  the  agreement  The  only
 differcnce  35  that  the  schedules  which
 are  attached  to  the  agreement  have
 been  enlarged  and  they  indicate  the
 possibilities  of  more  diversified  ex-
 ports  and  imports  from  either  country

 Shri  Raghunath  Sigh:  What  is  the
 mode  of  payment?  May  I  know  whe-
 ther  we  are  going  to  pay  m  rupee  or
 in  sterling?

 Shri  Satish  Chandra’  The  transac-
 tions  take  place  through  sterling,  but
 as  the  quantum  of  the  trade  is  more
 or  less  the  same,  only  the  difference
 is  accounted  for  in  sterling

 Shr:  Ram  Krishan  May  |  know  the
 period  of  the  agreement?

 Shri  Satish  Chandra:  Two  years  It
 can  be  further  renewed  for  a  period
 of  one  year
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 पंडित  gto  mo  लिधारी  मैं  जानना

 चाहता  हू  कि  मोस्ट  फेबड  ट्रीटमेट  झौर
 झाडिनरी  ट्रीटमेट  में  क्या  फर्क  है  ?

 श्री  सतीश  ष्बन्त्र  कस्ट्म्स  ड्यूटीस,  शिप्स
 के  पोर्ट  चाजिस,  इम्पोर्ट  श्र  एक्सपोर्ट  ड्यूटीस,
 इन  सब  में  फब  नेशस  का  जो  ट्रीटमेंट  दिया
 जाता  है  वही  इन्हें  दिया  जाता  है।  इस  एग्रीमेट  में

 यह  झवहय  है  कि  अरब  कट्रीस  के  साथ  ईराक

 कुछ  फंवर्ड  ट्रीटमेंट  करता  आ  रहा  है  वह
 जारी  रहेगा  और  हमारी  कुछ  पुरानी  प्रेफ्रेशल

 ड्यूटीस  है,  वे  जारी  रहेगी  t  इसके  ग्रलावा
 झौर  कोई  डिफ्रेस  नही  किया  जायेगा  v

 ओ  रघुनाथ  सिह  स्टरलिंग  में  पेमेंट  का
 जो  सवाल  झापने  रखा  है,  वह  क्यो  परर्वा  है?
 क्यो  नही  आपने  इसको  रूपी  मे  रखा  या

 ईराक  का  जो  कायन  है,  उसमे  रखा  ?

 शी  सतीश  चला  यह  अपनी  खुशी  की
 बात  नही  होती  है  7  दोनो  मुल्क  श्रगर  राजी

 हो  तभी  यह  हो  सकता  है।  इस  समय  ईराक
 के  जो  ट्रेड  चल  रही  है  उस  में  रूपी  पेमेंट  का
 जिक्र  नहीं  है  श्लोर  अगर  आप  पुराने  सालो
 के  फिगसे  को  देखें  तो  आपको  पता  चलेगा
 कि  कभी  हमारा  फंवरेबल  बैलेंस  हाता  है,
 कभी  उनका  होता  है  7  उस  से  काई  ज्यादा
 फर्क  नही  पडता  है  t

 Shri  Goray:  May  I  Know  when  this
 agreement  will  be  ratified?

 Shri  Satish  Chandra:  The  agreement
 is  under  consideration  by  the  Cabinet,
 and  ratification  35  expected  to  be  done
 shortly

 Shri  Subbiah  Ambalam:  The  hon.
 Mnanister  Just  now  said  that  some  aiffi-
 culties  were  experienced  by  both  the
 countries  May  I  know  what  steps
 are  being  taken  in  the  present  agree-
 ment  to  remove  those  difficulties?

 Shri  Satish  Chandra:  Negotiations
 have  taken  place  and  a  broad  idea  has
 been  formed  as  to  what  we  can  export
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 and  what  we  can  import.  What  had
 happened  previously  was  that  though
 we  were  importing  certain  things—
 mostly  dates—from  Iraq,  we  were
 exporting  traditional  items  Emphasis
 has  been  placed  now  on  export  of  the
 products  of  small  scale  mdustnes  and
 engineering  factories  also.

 Pipe  Line  from  Durgapur  to  Ranchi.

 Shri  S,  C.  Samanta:
 hri  R.  ९,  Majhi:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  there  fs  any  proposal
 to  construct  a  pipe  line  from  Durga-
 pur  to  Ranchi  for  coal  gas,

 (9)  if  so,  whether  this  will  be  imple-
 mented  durmg  the  Second  Five  Year
 Plan,  and

 (c)  whether  its  plan  and  estimate
 have  been  prepared?

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  to  (c)  There
 was  a  proposal  to  construct  a  pipe  line
 from  Durgapur  to  Ranchi  for  coal  gas
 to  be  utilized  in  Foundry  Forge  Plant,
 but  this  has  been  dropped

 Shn  Subodh  Hansda:  May  I  know
 fo.  how  long  this  proposal  has  been
 dropped?

 +

 |

 Shri  Subodh  Hansda:
 *366.

 Shri  Manubha:  Shah:  ह)  was  found
 to  be  uncconomical  to  take  gas  up  to
 a  distance  of  350  miles  from  Durga-
 pur  to  Ranchi,  and  the  Czechoslova-
 kian  and  Russian  experts  thought
 that  it  is  better  to  have  a  built-in
 plant  tight  at  the  spot

 Shri  Subodh  Hansda:  What  was  the
 original  estimate  of  that  plant?

 Shri  Manubhai  Shah:  There  was  no
 estimate  as  such  It  was  just  an  idea
 which  was  put  before  the  technical
 experts,  and  after  proper  examination
 they  found  that  for  the  big  machine
 buildmg  and  foundry  forge  plant  at
 Ranchi  it  was  better  to  have  a  built-
 in  apparatus

 Shri  8,  C.  Samanta:  May  I  know
 whether  there  was  any  other  proposal
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 to  divert  this  coal  gas  to  any  other
 place?

 Shri  Manubhai  Shah:  Yes,  Sir
 There  have  been  several  matters
 under  consideration  The  West  Ben-
 gal  Government  have  proposed  that
 this  gas  should  be  taken  to  Calcutta
 for  normal  domestic  use  There  5
 also  a  proposal  to  use  the  gas  for
 fertiliser  plants  All  these  matters
 are  under  discussion

 Shri  Bose:  In  view  of  the  fact  that
 Jhana  coalfields  are  nearer  to  Ranch:
 than  Durgapur,  is  it  not  more  econo-
 mical  to  have  coal  gas  from  the  coke
 plants  of  Jharta  coalfields,  which  33
 now  going  waste?

 Shri  Mannbhai  Shah.  The  final  de-
 cision  of  the  experts  after  examina-
 tion  was,  as  I  said  earlier,  to  have  a
 built-in  plant  mght  at  the  spot

 Shri  Bimal  Ghose:  The  hon  Miunis-
 ter  stated  that  one  of  the  reasons  why
 it  was  not  taken  to  Ranch  was  the
 distance  I  do  not  think  the  same
 argument  would  apply  to  the  case  of
 taking  this  gas  to  Calcutta

 Shri  Manubhai  Shah:  That  is  not
 the  point  In  the  first  case  the  gas
 plant  was  to  be  used  for  the  purpose
 of  production  daily  Regarding  the
 question  whether  it  should  be  taken
 to  Calcutta  or  not,  १  would  be  exa-
 mined  on  its  own  merits  from  eco-
 nomic  angles

 Indo-Japanese  Foundry  and
 Light  Engineering  Centre

 +
 f{  Shri  Subodh  Hansda:

 al  Shri  R  C  Majhi-
 Will  the  Minister  of  Commerce  and

 Industry  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question
 No  305  on  the  14th  August,  958  and
 state.

 (a)  whether  the  contract  for  Indo-
 Japanese  Foundry  and  Light  Engi-
 neering  Centre  for  Calcutta  has  been
 negotiated,  and

 9367.

 (b)  if  so,  when  the  foundry  is  going
 to  be  set  up?
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 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  Not  yet,  Sir.

 (b)  Does  not  arise.

 Closure  of  Textile  Mills

 +
 Shri  Keshava:
 Shri  S.  M.  Banerjee:
 Shri  Ajit  Singh  Sarhadi:

 °368.  <  Shri  Raghunath  Singh:
 hri  Muhammed  Elias:

 Shri  Khadiwala:
 |  Shri  K  8.  Malvia:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  lay  a  state-
 ment  on  the  Table  showing

 (a)  the  number  of  textile  mulls
 which  served  notices  of  closure  during
 the  year  2957  and  958  respectively,

 (b)  the  names  of  textile  mills  which
 remained  closed  during  the  same
 period,

 (c)  the  total  number  of  working
 days  lost  and  the  extent  of  loss  in
 production  as  a  result  of  closure  of
 textile  mills  in  957  and  1958,

 (da)  the  names  of  the  textile  mulls
 which  reopencd  after  intervention  by
 Government  during  the  above  period,

 (९)  the  names  of  textile  mills
 which  have  been  taken  over  or  are
 proposed  to  be  taken  over  by  the
 State  Governments,  and

 (f)  the  other  steps  contemplated
 to  reopen  the  mills  which  are  closed
 at  present?

 The  Minister  of  Commerce  (Shri
 Kaungo)-  (a)  to  (f)  <A  _  state-
 ment  is  laid  on  the  Table  of  the
 House  [See  Appendix  I,  annexure
 No  704  ]

 Shri  Keshava’  May  I  know  the  main
 reasons  for  the  extensive  stoppage  of
 these  mulls?

 Shri  Kanungo:  The  reasons  are  well
 known  to  the  House,  at  any  rate.
 Generally,  out  of  470  establishments  20
 to  25  mulls  remain  closed  for  various
 reasons  In  the  last  two  years  there
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 have  been  slightly  heavier  closures
 because  of  the  depression  in  the  trade

 Shri  Keshava:  Is  it  a  fact  that  the
 workers  of  the  Supn  Silk  Mills,  Chm-
 napatnam,  Mysore,  made  proposals  to
 this  Ministry  that  the  Mills  should  be
 re-opened  even  by  appropriating  the
 accumulated  provident  fund  of  workers
 to  the  extent  of  Rs  2  lakhs,  7(  so,  may
 I  know  what  is  the  result  of  that  repre-
 sentation?

 Shri  Kanungo:  As  far  as  I  know  the
 mulls  are  under  liquidation  proceedings
 No  such  proposal  has  been  received  by
 Government

 Shri  Ajit  Singh  Sarhadi  May  I  know
 if  the  Government  has  got  any  plan
 whereby  these  periodical  closures  of
 textile  mills  should  not  take  place  and
 Government  should  take  over  manage-
 ment  wherever  possible

 Shri  Kanungo:  As  the  statcment  will
 show,  State  Governments  in  various
 places  have  taken  over  the  manage-
 ment  in  certain  cases  But  theie  are
 eases  where  it  is  not  worthwhile  run-
 ning  them  The  condition  of  the
 machinery  and  the’  condition  of  the
 company  may  be  so  bad  that  it  may  not
 be  possible  to  run  it

 Shri  S  M.  Banerjee’  From  the  state-
 ment  it  As,  found  that  in  957  the
 Kanpu:  Cotton  Mills  Kanpur  closed,
 and  in  958  another  mill,  the  Atherton
 West  Mills  Limited,  Kanpur,  closed
 May  I  know  what  is  happ  ning  to
 these,  whether  the  investigation  com-
 mittee  appointed  to  go  into  the  work-
 ing  of  the  Atherton  West  Mills  has
 finalised  ४5  repoit  and  whether  Gov-
 ernment  is  taking  final  action  to  take
 over  this  mill  as  well  as  the  Kanpur
 Cotton  Mulls?

 Shri  Kanungo-  The  invistigation  5
 continuing  at  the  moment

 Shri  5.  M  Banerjee:  My  question  has
 not  been  answered  In  regard  to  the
 Atherton  West  Mills,  investigation  was
 going  on  and  he  says  it  has  not  been
 completed  The  Kanpur  Cotton  Mills
 has  been  closed  and  4,000  workers  have
 not  been  paid  even  their  retrenchment
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 compensation  I  want  to  know  what
 is  happening  to  this  mill,  whether  the
 UP  Government  35  taking  over  this
 mill

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 The  enquiry  of  Atherton  Mills  has
 been  completed  We  have  not  received
 the  report  so  far,  but  as  far  as  I  know,
 the  general  opimion  35  that  the  Ather-
 ton  Mill  can  be  run  economically,  but
 the  UP  Government  will  have  to  take
 it  up  if  they  so  desire,  and  I  have  been
 of  course  not  officially  but  unofficially
 informed  that  the  UP  Government  35
 prepared  to  take  over  that  mill  when
 the  report  has  been  finally  scrutinised
 by  them

 Shri  S  M.  Banerjee:  What  about
 Kanpur  Cotton  Mills?

 Shri  Lai  Bahadur  Shastri.  The  Kan-
 pur  Cotton  Mill  is  in  an  extremely  bad
 condition  and  perhaps  it  is  one  of
 those  mills  which  should  definitely  be
 serapped

 श्री  पर०  Fo  वर्मा  टेबल  पर  प्ग्क्खें
 गये  स्टेटमेट  में  उज्जन  की  नजरअली  मिल
 जो  बन्द  हो  गई  हैँ  उसका  नाम  शरीक  नहीं
 किया  गया  है  ।

 ,  प्रध्यक्ष  महोदय  :  सारे  देश  में  कितनी
 ही  मिले  है  हर  एक  के  नाम  कहा  तक  दिये
 जा  सकत  है  ?

 श्री  To  क०  वर्मा  :जो  प्रश्न  पूछा  गया
 है  उस  के  जवाब  में  जा  स्टेटमेट  दिया  गया

 है  कि  सन्‌  १६५७-५८  में  कौन  सी  मिलें
 बन्द  हुई हैं  उन  में  इस  का  नाम  नहीं  दिया
 गया  है  ।

 भ्रध्यक्ष  भहोदय  :  अगर  इस  स्टेटमेंट
 में  वह  नाम  नहीं  है  तो  दूसरा  प्रश्न  पूछना
 चाहिये  |

 श्री  कानूनगो  :  एन्क्वायरी  कर  ली
 जायेगी  कि  क्यो  नही  है  ।
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 Shri  Joachim  Alva:  There  are  four
 mills  stated  to  be  taken  over  by  the
 State  Governments,  two  by  the  Gov-
 ernment  of  Bombay  and  two  by  the
 Kerala  Government.  May  I  know
 whether  it  is  the  intention  of  Govern-
 ment  to  help  the  lame  dogs  over  the
 stile  or  to  offer  them  to  the  owncrs
 after  the  Government  has  run  them
 well?

 Shri  Kanungo:  These  mills  are  being
 run  by  the  various  Governments  more
 or  less  as  unemployment  relief
 schemcs,  and  ail  the  mills  are  under
 court  proceedings.  So,  when  the  court
 proceedings  are  finished,  that  is  the
 stage  to  consider  it.

 Shri  Raghunath  Singh:  It  appears
 that  two  mills  have  becn  taken  over
 by  the  Bombay  Government  and  two
 by  the  red  Government,  the  Kerala
 Government.  May  IJ  know  whether
 the  mills  taken  over  by  the  Kerala
 Government  are  running  at  a  loss  or  a
 profit?

 Shri  Kanungo:  As  I  said,  they  are
 running’  as  unemployment  _  benefit
 schemes,  and  they  are  not  running
 into  heavy  losses;  that  is  all  I  can
 say.

 Shri  Basappa:  May  I  know  the
 numbcr  of  people  rendered  unemploy~
 ed  because  of  the  closure  of  these
 mills?

 Shri  Kanungo:  That  is  in  the  state-
 ment.

 Shri  Sonavane:  The  hon.  Minister
 has  stated  that  trade  depression  is  the
 eause  of  closure.  Some  mills  have
 closed  while  others  are  running.
 Therefore,  I  want  to  know  what  steps
 Government  want  to  take  to  run  these
 closed  mills  if  their  demands  are  legi-
 timate  and  bona  fide.

 Mr.  Speaker:  All  this  is  assumed
 that  it  would  be  all  right.  <A  specific
 question  ought  to  be  put.

 Shri  Lal  Bahadur  Shastri:  As  my
 colleague  just  now  said,  out  of  470
 mills  there  are  about  34  mills  which
 are  closed,  and  they  are  closed  on
 account  of  different  reasons.  Firstly,
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 some  of  them  have  become  old
 and  they  have  not  got  the  finances  to
 replace  their  machinery.  If  they  want
 to  modernise  and  rehabilitate  their
 mills,  Government  is  prepared  to  give
 them  loans,  and  the  National  Industrial
 Development  Corporation  has  been
 giving  loans  for  that  purpose,  but  we
 do  not  give  money  for  working  capital.
 We  do  give  for  modernisation  and
 rehabilitation.

 The  second  thing  is  that  many  of
 them  are  fighting  among’  themselves.
 There  arc  internal  disputes  and  cases
 are  going  on  in  the  courts,  and  many  of
 them  are  under  liquidation.  So,  it  is
 not  possible  for  us  to  intervene  in  each
 and  every  matter,  but  I  must  say  that
 through  the  machinery  of  the  Textile
 Commissioner’s  Office,  where  we  have
 got  a  survey  team,  we  are  making
 investigations  into  a  number  of  mills
 and  where  it  is  found  that  they  can
 he  run  economically,  we  will  certainly
 try  to  help  as  much  as  we  can.

 Mr.  Speaker:  Shri  Goray.

 Raja  Mahendra  Pratap:  Our  socialist
 pattern  of  Government  should  be  very
 grateful  for  the  Jockouts  because  here
 is  a  very  good  chance

 Mr.  Speaker:  Order,  order.  I  have
 called  Shri  Goray.  The  hon.  Member
 must  have  an  ear  for  me.

 Shri  Goray:  In  view  of  the  fact  that
 such  a  large  number  of  mills  have
 closed  down,  does  not  the  Govern-
 ment  think  that  the  time  has  come
 when  they  should  have  a_  general
 policy  evolved  about  these  things?

 Shri  Lal  Bahadur  Shastri:  General
 policy  regarding  what?

 Shri  Goray:  Taking  over  or  manag-
 ing  these  mills  or  handing  them  over
 to  the  workers.

 Shri  Lal  Bahadur  Shastri:  It  is  not
 possible.  As  I  said,  we  cannot  take
 over  each  and  every  mill.  In  regard
 to  those  mills  which  are  to  be  scrap-
 ped,  Shri  Gorary  will  himself  ask  a
 question  later  on  as  to  why  a  mill
 which  is  being  run  by  Government  is
 account  of  different  reasons,  Firstly,
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 private  mills.  We  ere  not  expected
 to  take  over  each  and  every  one  of
 them,  but  as  I  said,  I  have  advised
 the  Textile  Commussioner  to  go  into
 each  and  every  case.  We  have  slight-
 ly  to  strengthen  our  survey  organisa-
 tion.  It  has  been  a  small  organisation
 so  far,  but  if  we  want  to  survey  all
 the  mills,  which  are  about  34  in  num-
 ber,  it  will  have  to  be  strengthened.
 So,  an  enquiry  will  be  made  and  in
 case  we  find  that  out  of  the  34  mills,
 say  20  can  be  run,  we  will  see  that
 the  State  Governments  either  take
 them  over,  or  we  shall  think  out
 some  other  ways  and  means  of  run-
 ning  them  But  recently  8  mills
 have  been  reopened,  I  might  inform
 the  hon.  Member.

 Raja  Mahendra  Pratap:  Our  socia-
 list  pattern  of  Government  should  be
 very  glad  that  there  are  lock-outs
 because  in  such  cases  they  can  hand
 over  the  mills  to  the  workers  and  try
 whether  they  can  work  the  mills  or
 not  Can  we  not  hand  over  the  mills
 to  the  workers  and  see  whether  they
 can  manage  the  mulls  or  not?

 Mr.  Speaker:  Without  capital?

 The  hon  Membcr  makes  the  sug-
 gestion  that  wherever  there  have
 been  Jockouts  or  strikes  or  internal
 disputes  among  the  persons  concern-
 ed,  in  view  of  the  socialist  pattern  of
 society,  even  this  sector  must  be  taken
 up  one  after  the  other  That  is  the
 suggestion

 Shri  Lal  Bahadur  Shastri:  These
 proposals  can  be  considered,  but  I
 might  inform  the  hon  Membcr  that
 in  the  case  of  two  mills  where  the
 workers  wanted  to  reduce  their
 wages  so  that  the  mills  could  be  run
 economically,  the  unions  of  the  work-
 ers,  the  Central  union  or  the  State
 union,  lodged  a  strong  protest  and
 they  said  that  in  no  case  should  the
 workers  reduce  their  wages  So,  the
 hon.  Member  will  realise  that  in  the
 circumstances  we  cannot  do  anything,
 because  the  organised  bodies  do  not
 like  that  the  workers  may  run  their
 mills  by  reducing  their  wages  or  by
 taking  steps  which  may  in  some  res-

 pects  reduce  the  earnings  of  the  work-
 ers,

 Price  Page  Schedule  for  Newspapers
 +

 (  Shri  Ram  Krishan:
 *370.  4  Shri  Bhakt  Darshan:

 Shri  D.  C.  Sharma:

 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased  to  refer
 to  the  reply  given  to  Starred  Ques-
 tion  No.  994  on  the  3670  December,
 3958  and  state:

 (a)  whether  a  final  decision  regard-
 ing  the  enforcement  of  the  price  page
 schedule  for  newspapers  has  _  since
 been  taken;  and

 ap  ef  so,  the  detaris  thereof?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)  and
 (b)  <A  decision  in  regard  to  the  an-
 troduction  of  a  price  page  schedule  is
 expected  to  be  taken  soon.

 Shri  Ram  Krishan:  In  reply  to  the
 same  question  earlier,  the  hon.  Minis-
 ter  said  that  he  was  waiting  for  the
 award  of  the  Working  Journalists
 Wage  Committee  May  I  know  whe-
 ther  the  Government  has  _  received
 that  award?

 Dr.  Keskar:  As  the  hon  Member
 knows,  the  Ministry  of  Labour  in  their
 reply  regaiding  the  question  of  the
 Wage  Comnuttee’>  award  have  said
 thatut  is  being  finalised  I  hope  also
 that  after  the  finalisation  and  publica-
 tion  of  that  award,  we  will  be  able  to
 finalise  this  also  very  soon

 Shri  D.  C  Sharma:  May  I  know
 whether  any  mectings  have  been  hcld
 between  the  working  journalists,  the
 Newspaper  propiletors  and  the  Gov-
 ernment,  un  order  to  finalise  this
 decision?

 Dr.  Keskar:  The  working  journa-
 lists  are  not  concerned  im  this  question
 here.  As  far  as  newspaper  interests
 are  concerned,  they  have  been  con-
 sulted,  but  as  I  said  in  reply  to  a
 question  earlier,  before  any  final
 decision  is  taken,  the  draft  prepared
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 will  be  submitted  to  all  the  news-
 Papers,  and  their  opinions  invited,  if
 they  so  desire,  and  then  only  a  final
 decision  will  be  taken.

 aft  wee  दर्दोत  :  इस  सम्बन्ध  में  कानून
 को  बचें  हुए  दो  बे  से  अधिक  का  समय

 हो  गया  शौर  माननीय  मंत्री  जी  झब  कह  रहे
 है  कि  इस  के  बारे  में  द्ीघ  (सून)  निर्णय
 किया  जायेगा,  तो  मैं  जानना  चाहता  हूं  कि  इस

 (सून)  शब्द  की  क्या  परिभाषा  है  ?

 Bo  केघकर  माननीय  सदस्य  इस  बारे

 में  यही  बात  पहले  भी  कह  चुके है  1  मै  ने  उस
 समय  भी  यद्दी  कहा  था  कि  कानून  पास  होने
 के  माने  यह  नहीं  है  कि  उसी  वक्‍त  उसी  क्षण
 उस  पर  भ्मल  किया  जाये  ।  सब  हालात  को
 शर  बातो  को  देखना  पड़ता  है  और  यह  भी
 मै  बता  चुका  ह्‌  कि  क्यो  वेज  कमेटी  का  इतजार
 करना  भुनासिब है  ?

 Shri  Joachim  Alva:  Is  the  hon.
 Munster  aware  that  the  opposition
 comes  from  the  main  groups  of  news-
 paper-owners,  and  in  the  main  group,
 there  are  two,  at  least  one  from  which,
 an  ex-proprietor,  5  in  a  criminal  case,
 and  the  son  of  another  proprietor  5
 reported,  from  a  question  put  yester-
 day,  to  have  been  caught  in  a  customs
 case’?  I  want  to  know  7  whose  in-
 terest  the  price-page  schedule  is  held
 up  Is  it  in  the  interests,  of  these  two
 big  ne  wspapel-ownctis  who  are  known
 to  pass  on  newsprint  to  the  black-
 market  or  in  the  interests  of  the
 smaller  newspaper-owners”

 Dr.  Keskar;  It  is  not  being  held  up
 in  the  intere.ts  of  anybody,  but  we  are
 considering  the  question  in  general
 public  interest  as  to  when  it  should
 be  promulgated  I  would  like  to
 draw  the  attention  of  the  House  to  this
 that  this  question  is  from  the  consti-
 tutional  and  legal  point  of  view  a  very
 important  one,  and  we  have  to  be  very
 sure  that  any  decision  that  we  take
 is  correct  and  proper  and  justified  so
 that  if,  as  7  is  likely,  it  might  go  to
 the  courts,  the  decision  will  be  upheld.

 Shri  Ansar  Harvani:  May  I  know
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 whether  Government  are  aware  that
 the  management  of  Amrit  Barer
 Poatrika  and  the  management  of
 Bombay  Chronicle  have  closed  down
 before  Government  have  taken  any
 decision,  and  if  so,  what  action  Gov-
 ernment  are  taking  in  this  connection?

 Dr.  Keskar:  I  am  quite  aware  of
 their  closing  down,  but  this  question’
 is  concerned  more  with  the  wage
 committee’s  award  and  not  with  the
 question  which  we  are  discussing  here
 just  now.

 Shri  Bimal  Ghose:  Amrit  Bazar
 Patrika  has  not  closed  down.

 Some  Hon.  Members:  8  is  Amrit
 Patrika.

 Mr,  Speaker:  Let  there  be  no  mis-
 take  about  this.  It  is  not  Amrit
 Bazar  Patreka,  but  it  is  Amret  Patrika.

 श्री  मक्त  दर्दान  मानतीय  मत्री  के  उत्तर

 Shri  Ansar  Harvani:  It  8  Amrit
 Bazar  Patrikea  of  Allahabad.

 Shri  Raghunath  Singh:  The  Allaha-
 bad  edition  has  closed  down.

 Mr.  Speaker:  As  to  whatever  38  said
 here,  when  once  it  appears  in  any
 paper,  the  mischief  that  is  done  can-
 not  be  easily  remedied,  and,  there-
 fore,  let  hon  Members  be  very  pre-
 cre  when  they  put  their  questions.
 Originally,  the  hon  Member  put  the
 question  with  respect  to  Amrit  Bazar
 Patrika,  wherever  it  might  be  issued
 from  Now,  he  is  confining  himself
 to  the  Allahabad  edition;  he  must
 have  done  so  even  earlier,  for,  putting
 &  question  of  that  kind  creates  dis-
 turbance  in  the  country  at  large.

 Shri  Raghunath  Singh:  That  is  also
 published  from  Allahabad.  One  edition
 of  the  Amrit  Bazar  Patrika  is  pub-
 lished  from  Allahabad.

 Mr.  Speaker:  That  is  all  right.  But
 has  that  closed  down?

 Shri  Raghunath  Singh:  It  has  clos
 ed  down.
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 Dr.  Keskar:  The  Allahabad  edition
 has  closed  down.

 Shri  Bimal  Ghose:  Ammnt  Bazar
 Patrika  has  not  closed  down  at
 Allahabad,  but  it  is  not  bemg  per-
 mitted  to  be  published  There  is  a
 difference  between  the  two.

 eft  भक्त  दर्शन  ग्रध्यक्ष  महोदय,  आपने
 मेरा  नाम  बुला  लिया  था  |

 अध्यक्ष  महोदय  में  आप  को  मौका
 दे  चुका  हू  ।

 ली  भक्त दर्षन  श्रीमान्‌  माननीय
 मंत्री  जी  के  उत्तर  से  यह  प्रतीत  होता  है  कि  यह
 मूल्यानूसार  पृष्ठसूची  का  जो  प्रश्न  है  यह  तब
 तय  किया  जायेगा  जब  कि  श्रमजीवी  पत्रकारों
 की  बेतन  समिति  की  रिपोर्ट  आ  जायेगी  1
 क्या  गवनेमेट  के  ध्यान  में  यह  बात  श्राई  है  कि
 जो  भ्रनेक  बडे  भश्रखबार  वाले  लोग  हैं  वे  श्रमजीवी
 पत्रकारों  की  जो  वेतन  सर्मिति  है  उसकी
 सिफारिश  के  पहले  ही  इस  सम्बन्ध  में  ऐसे
 कदम  उठा  रहे  है  ताकि  उन  को  लागू  न  किया
 जा  सके  और  उन  के  रास्ते  में  श्डगें  लगाये
 जायें  ।  तो  मै  जानना  चाहता  हू  कि  इसके
 बारे  में  क्‍या  कोई  तेज  कदम  उठाये  जायेगे
 ताकि  इस  तरह  की  झडचने  न  पडने  पाये  ?

 Blo  केसकर  जो  कदम  कुछ  अखबार
 उठा  रह ेहै  वेज  कमीटी  की  रिपोर्ट  के  शाने  के

 पहले  वह  गवनेमेट  के  ध्यान  में  हें  लेकिन  इस
 बारे  में  क्या  किया  जा  रहा  है  यह  सव,ल
 झगर  लेबर  मिनिस्ट्री  को  दिया  जाये  तो
 ज्यादा  भ्रच्छा  होगा  ।

 शनी  रघनाथ  सिह
 बेठे  है  ।

 Blo  कंसकर  :  उन  को  मालूम  है  ।

 Mr.  Speaker:  If  any  Minister  78  here
 who  is  in  a  position  to  give  informa-
 tion  to  the  House  on  a  mixed  question
 hke  this,  he  may  also  intervene
 There  5  no  harm.  I  believe  all  hon
 Ministers  are  hearing  what  is  passing
 in  this  House.

 :  आपके  बगल  में

 Medical  Benefits  to  Workers’
 Families

 *873.  Shri  T.  B.  Vittal  Rao:  Will  the
 Minister  of  Labour  and  Employment
 pe  pleased  to  refer  to  the  reply  given
 go  Starred  Question  No.  230  on  the
 49th  December,  958  and  state:

 (a)  whether  the  State  Governments
 ef  Bombay,  West  Bengal  and  Madras.
 pave  agreed  to  the  suggestion  that
 the  medical  benefits  to  the  insured
 workeis’  families  should  be  extended
 during  1959,  and

 (b)  af  so,  whether  the  extension  will
 pe  enforced  simultaneously  mm  Bom-
 pay,  Calcutta  and  Madras?

 The  Deputy  Minister  of  Labour
 (Sori  Awd  NA  ay  Tne  Governments
 of  Bombay  and  Madras  have  agrecd
 to  extension  of  medical  care  to  insur-
 ed  workers’  familes  during  ‘1959,
 The  matter  is  being  pursued  with  the
 West  Bengal  Government  who  have
 not  so  far  taken  a  final  decision

 (b)  No

 Shri  T.  B.  Vittal  Rao:  May  I  know
 the  grounds  stated  by  the  West  Ben-
 fal  Government  in  their  reply  to  the
 Central  Government,  for  not  extend-
 ing  it  during  9597

 Shri  Abid  Ali:  They  fee!  that
 arrangements  for  hospitalisation  also
 should  be  made  available  before
 families  atic  coveied  As  that  would
 not  be  possible  at  present,  they  feel
 that  famlic,  should  not  be  covered
 for  the  time  being

 Shri  T.  B  Vittal  Rao:  May  I  know
 whether  the  corporation  is  taking  up
 construction  of  hospitals  both  at
 Madras  and  at  Calcutta,  and  if  so,
 when  the  construction  of  these  hos-
 pitals  will  begin?

 Shri  Abia  Ali:  Not  to  cover  the
 families

 Shri  T.  B.  Vittal  Rao:  There  is  x
 sum  of  Rs  13  crores  as  balance  with
 the  corporation.  The  Study  Group
 which  was  appointed  to  into  the  ques-
 tion  of  social  security  has  already
 strongly  recommended  that  the
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 ‘scheme  should  be  extended  to  the
 families  In  view  of  that  recom-
 mendation,  may  I  know’  what  the
 trouble  1s?

 Shri  Abid  Ali:  Out  of  this  sum  of
 Rs  33  crores,  Rs  l  crores  have  al-
 ready  been  earmarked  for  hospital
 atrangements  for  insured  persons,  not
 for  their  famihes,  familics  have  al-
 ready  been  covered  in  some  of  the
 States  In  the  other  States  also,  they
 will  be  covered  during  the  current
 year  Most  of  the  Statcs  will  cover
 families  of  the  insuied  persons  dur-
 ing  the  current  yeaa  With  regaid  to
 the  West  Bengal  Government,  as  I
 have  stated,  we  are  pursuing  thc  mat-
 ter  with  them,  and  I  hope  they  will
 also  cover  the  famihes

 Shri  S  M.  Banerjee:  The  Em-
 ployecs  State  Insurance  Scheme  was
 also  implemented  in  Kanpur  May  I
 know  whether  the  UP  Govcrnment
 have  accepted  this  suggestion  to  ex-
 tend  this  benefit  to  the  families,  and
 if  not,  the  :easons  therefor?

 Shr  Abid  Ali:  They  have  accept-
 ed  thi,  suggestion

 Shri  T.  B.  Vittal  Rao:  The  hon
 Minister  stated  that  it  has  been  ex-
 tended  to  the  families  in  some  Statcs
 But,  as  far  as  we  know,  it  35  only  in
 one  Statc,  and  that  too  in  only  one
 eity,  namely  Bangalore,  where  it  has
 been  extended  to  cover  the  families
 May  I  know  the  names  of  the  States
 that  have  already  extended  it  to  the
 families?

 Shri  Abid  Ali:  The  names  of  those
 States  are’  Mysore,  Assam,  Bihar,
 Punjab  and  Madhya  Pradesh

 Shri  S.  M.  Banerjee:  The  hon.
 Munster  stated  thal  UP  had  accept-
 ed  this  suggestion,  but  UP  has  not
 been  mentioned  in  this  hst

 Shri  Sonavane:  May  I  know
 whether  the  doctors  who  are  treat-
 ing  these  workers  have  been  asked
 only  to  give  certain  medicines  and  in-
 yections  and  not  others  which  are
 costher?
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 Shri  Abid  Ali:  Yes;  costlier  me-
 dicine  has  to  be  prescribed  by  specia-
 lists

 Shri  ५  B.  Vittal  Rao:  The  Em-
 ployees  State  Insurance  Scheme  has
 covered  only  3  lakhs  of  workers  as
 against  22  lakhs  to  be  covered  May
 I  know  when  the  remaining  will  be
 covered?

 Shri  Abid  Ali:  During  the  current
 year

 Manufacture  of  Machinery  for  Sugar
 Industry

 +
 {  Shri  Nagi  Reddy:

 |  Shrimat:  Parvath:  Krishnan:
 |  Shri  Tridib  Kumar

 374.  <  Chaudhuri:
 Dr.  Ram  Subhag  Singh:
 Shri  Ram  Krishan:
 Shri  Bibhut:  Mishra:

 Will  the  Ministe:  of  Commerce  and
 Indusirv  be  pleased  to  refer  to  the
 reply  given  to  Starred  Question  No.
 404  on  the  22nd  August,  958  and
 State

 (a)  the  estimated  amount  of  foreign
 exchange  required  in  regard  to  the
 manufactuirc  of  machmery  for  sugar
 industly,

 (b)  the  artangements  made  to  pro-
 cure  the  requisite  foreign  exchange,
 and

 (c)  the  progress  madc  so  far  mn
 setting  up  the  sndustiy  for  the  manu-
 facture  of  machinery  for  sugar  in-
 dustry?

 The  Minister  of  Industry  (Shri
 Manubhar  Shah):  (a)  था  addition
 to  the  forcign  exchange  allotments
 made  to  the  firms  engaged  in  the
 manufacture  of  sugar  mill  machinery
 items,  foreign  exchange  to  the  extent
 of  Rs  70  lakhs  approximately  is  re-
 quired  for  the  import  of  capital
 equipment  by  the  firms  licensed  for
 the  manufacture  of  complete  sugar
 plants  Besides,  foreign  exchange  to
 the  extent  of  Rs  20/25  lakhs  is  esti-
 mated  to  be  required  for  components
 and  raw  materials  for  a  plant  of  a
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 erushing  capacity  of  1000-1250  ६0583
 per  day.

 (b)  To  meet  the  requirements  of
 imported  capital  equipment  by  the
 manufacturers  of  complete  plants  and
 for  meetang  the  present  demand  for
 2  complete  sugar  plants  from  the
 licensed  sugar  factories,  it  383  proposed
 to  release  foreign  exchange  in  the
 following  manner:—

 1959-60  Rs,  70  lakhs

 1960-61  Rs.  50  lakhs
 1961-62  Rs,  50  lakhs
 1962-  Balance

 (c)  Arrangements  have  been  made
 to  enable  the  firms  licensed  for  the
 manufacture  ol  complete  sugar,  plants
 to  gear  up  their  factories  to  produce
 and  supply  4  complete  sugar  plants
 before  the  Ist  January  96l,  and  the
 remaining  8  plants  for  operation  be-
 fore  the  crushing  season  of  1961-62
 Thereafter,  these  firms  are  expected
 to  be  in  a  position  to  manufacture
 and  deliver  about  8  complete  sugar
 plants  every  year

 Shri  Tridib  Kumar  Chaudhuri:
 May  I  know  the  names  of  the  firms
 to  which  this  foreign  cxchange  has
 been  granted,  and  whether  it  5  a
 fact  that  all  these  firms  have  pooled
 their  resources  and  formed  themselves
 into  a  synd‘cate  or  tiust  for  the  pur-
 poses  for  which  this  foreign  exchange
 has  been  granted

 Shri  Manubhai  Shah:  There  are
 six  firms  namely  Messrs  Walchand-
 nagar  Industries,  Bombay,  Messrs.
 New  India  Development  Corporation,
 Pimpri,  Messrs  K  C  P  Ltd,  Madras,
 Messrs  Texmaco,  Belghuria,  Messrs
 Indian  Sugar  and  General  Engineer-
 ing  Corporation,  Yamunanagar,  and
 Messrs  Binny  Engineering  Works,
 Madras  For  the  purpose  of  the  de-
 livery  of  these  twelve  plants,  7१  to
 the  co-operatives  and  one  to  the  Bist
 Industnal  Corporation,  they  have
 formed  themselves  into  a  temporary
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 consortium,  and  they  will  pool  all
 their  resources  together.

 Shri  Tridib  Kumar  Chaudhuri:  May
 I  know  whether  the  plants  that  will
 be  set  up  for  the  manufacture  of
 complete  sugar  plants  would  be  locat-
 ed  in  one  place  or  in  different  places?

 Shri  Manubhai  Shah:  The  plants
 which  are  to  be  supplied  are  four  in
 Andhra  Pradesh,  two  in  Bombay,  one
 in  Mysore  and  one  in  Orissa,  two  in
 Punjab  and  two  in  U.P.  They  will
 be  manufacturing  the  plants—those
 6  factories.

 Shri  Jaipal  Singh:  What  will  be
 the  indigenous  content  of  the  sugar
 machinery  to  be  menufactured  by
 ‘nese  ‘two  consorua  and  ‘py  धी  प्रचार
 may  we  expect  that  400  per  cent
 manufacture  here  will  be  possible?

 Shri  Manubhai  Shah:  This  con-
 sorttum  method  has  enabled  us  to
 make  80—85  per  cent  in  India  and
 by  the  next  two  years  when  these  I2
 plants  will  be  delhvered,  it  38  ex-
 pected  that  90  per  cent  of  sugar
 machinery  will  be  made  in  the  coun-
 try

 Shri  Ram  Krishan:  May  I  know
 whcther  anv  amount  of  foreign  ex-
 change  has  been  given  to  these  firms
 so  far?

 Shri  Manubhai  Shah:  Yes,  about
 Rs  20  Jakhs  per  factoiy  is  being  al-
 located  for  this

 Shri  Goray:  Is  it  ttue  that  some
 of  the  machmery  that  wags  manu-
 factured  in  Madras  and  supplied  to  the
 co-optrative  sugas  fctori*s  in  Maha-
 rashtra  pioved  defutis  and  if  so,
 what  steps  Government  are  takmg  to
 see  that  the  machinery  turned  out  is
 up  to  standard?

 bri  Manubhai  Shah:  Generally
 the  manufacture  of  machinery  has
 been  very  satisfactory.  This  might
 have  happened;  sometimes  it  hap-
 pens  even  in  the  case  of  foreign-
 imported  materials  that  a  few  things
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 are  not  exactly  according  to  specifica-
 tions  In  all  such  cases,  local  rectific-
 ation  takes  place  And  the  contract
 stipulates  the  performance  guarantee

 Shri  Nagi  Reddy:  In  view  of  the
 fact  that  the  complete  machinery  is
 not  being  produced  by  this  consortium,
 may  I  know  whether  these  ]  factories
 which  are  yet  to  establish  their  fac-
 tories  have  been  allotted  the  remain-
 ang  amount  of  foreign  exchange  30
 that  by  the  time  this  machinery  !s  pro-
 duced  in  India,  the  machinery  neces-
 sary  from  the  foreign  countries  can  be
 got  here?

 Shri  Manubhai  Shah:  The  whole  idea
 as  of  a  turn-key  job  Squarely  the
 responsibility  for  the  performance  and
 delivery  has  been  placed  on  the  con-
 sortium  So  the  hon  House  can  be
 assured  that  everything  will  be
 delivered  in  time  and  release  will  be
 made  to  the  consortium  and  the
 individual  factories,  and  they  will  be
 installed  according  to  schedule

 Shri  Thirumala  Rao:  May  I  know  if
 this  consortium  or  the  imdividual
 factories  comprising  it  have  got  the
 necessary  technical  personnel  under
 their  employment,  and  also  previous
 experience?

 Shri  Manubhai  Shah  Yes  More  than
 sufficient  technical  personnel  are
 there  Thev  have  been  delivering  in
 the  past  also  a  very  large  portion  of
 sugar  machincry

 Shri  Nagi  Reddy.  In  view  of  the  fact
 that  we  have  now  decided  to  produce
 machinery  in  our  country,  has  any
 decision  becn  taken  as  to  the  number
 of  factories  that  will  be  established
 this  year  in  the  co-operative  sector,
 and  has  any  priority  been  allotted  to
 these  factories?

 Shri  Manubhai  Shah:  Yes,  four
 factories  will  be  delivered  in  the  first
 instance,  that  AS,  before  the  crushing
 season  next  year  They  are  two  in
 Andhra,  one  m  Mysore  and  one  in
 Maharashtra  The  other  eight  will  be
 delivered  before  the  crushing  season
 of  96i,
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 Shri  T,  B.  Vittal  Rao:  It  was  stated
 during  a  haif-an-hour  discussion  last
 session  that  no  co-operative  sugar
 factory  will  get  ths  foreign  exchange
 for  getting  up  of  a  co-operative  sugar
 factory  But  I  find  that  a  co-opera-
 tive  sugar  factory  has  recently  been
 opened  in  UP  May  I  know  if  there
 has  been  any  revision  in  policy?

 Shri  Manubhai  Shak:  No,  that  38  what
 has  recently  been  opened  by  the  Prime
 Minister  As  the  House  is  aware,  the
 policy  has  been  to  license  and  also
 facilitate  the  establishment  of  both
 co-operative  sugar  factories  as  well  as
 privately-owned  factories  It  8  one  of
 those  27  which  have  gone  into  pro-
 duction

 Shri  Jadhav:  When  were  these  firms
 heensed  and  what  is  the  progress
 attained  so  far?

 Shri  Manubhai  Shah:  Licence  for
 regular  manufacture  has  been  given
 in  the  last  two  years  But  this  con-
 sortium  idea  has  been  finalised  only
 three  months  ago  The  progress  i8
 quite  satisfactory  and  it  has  enabled
 this  country  to  produce  80  per  cent
 sugar  plant  in  India  m  the  next  two
 years

 Raja  Mahendra  Pratap  With  my
 experience  of  technical  institutes,  I
 can  ask  whether  Government  has  any
 policy  to  ask  these  institutions  to
 manufacture  these  machines  It  is
 quit.  possible  I  have  my  school,  my
 technical  college,  and  there  we  can
 manufacture  some  machines,  if  only  ३४
 is  Government’s  policy

 Shri  Manubhai  Shah-  As  the  hon
 Member  has  evinced  very  great
 iterest,  I  may  inform  the  House  that
 when  the  International  Sugar  Confer-
 ence  was  held  here  two  years  ago  and
 the  Hawaian  delegation  went  to  see  a
 sugar  machinery,  manfacturing  machi-
 nery  and  sugar  manufacturing  factory,
 in  Maharashtra,  they  wrote  their
 opinion  that  uptil  now,  we  were
 feeling  that  Hawai  has  to  teach  many
 other  countmes  in  sugar  manufacture
 and  sugar  machinery  manufacture.
 But  after  seeing  this  factory  in  Maha-
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 rashtra,  we  think  that,  Hawa:  has  also”
 to  learn  much  from  India  Therefore,
 it  8  a  great  credit  to  the  technical
 men  of  this  country  that  the  entire
 sugar  plant  35  being  made  with  greater
 performance  guarantee  and  greater
 performance  efficiency  than  some  many
 other  countries  in  the  world

 Shri  8.  K.  Gaikwad:  What  is  the  rate
 of  interest  charged  by  Government  to
 these  factories”

 Shri  Manubha)  Shah:  The  co-opera-
 tive  factories  get  the  money  from  the
 Industrial  Finance  Corporation  of  India
 under  their  normal  rules  and  regula-
 tions  and  other  rates  of  interest  on
 loans  have  been  specified  from  time  to
 time

 Documentary  on  the  Life  of  Tagore

 #375  Shri  S.  M.  Banerjee
 Shri  D.  C.  Sharma

 Will  the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state

 (a)  what  progress  has  been  made
 in  producing  a  documentary  film  on
 the  life  of  Shri  Rabindra  Nath  Tagore
 on  the  occasion  of  his  Centenary
 Celebrations,  and

 (b)  whether  any  Committee  has
 been  appointed  for  this  purpose?

 The  Parliamentary  Secretary  to  the
 Minister  of  Information  and  Broadcast-
 ing  (Shri  A.  [om  Joshi):  (a)  The  Films
 Division  35  shortly  concluding  an
 agreement  with  a  well-known  producer
 for  the  production  of  the  film

 (b)  Yes,  Sir

 Shri  5.  M  Banerjee:  May  I  know
 the  composition  of  the  Committee,  that
 is,  who  are  the  members?

 Shri  A.  C  Joshi:  Shr:  Amal  Hom,
 Ex-Director  of  Public  Relations,
 DVC,  Calcutta,  Shri  Bimalchandra
 Sinha;  and  Dr  Satyendra  Nath  Bose

 Shri  S.  M.  Banerjee:  May  I  know
 whether  Shantiniketan  has  been  con-
 sulted  in  this  connection?  Also,  what
 as  the  name  of  the  producer.
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 The  Minister  of  Infermation  and
 Broadcasting  (Dr.  Keskar):  This  35
 only  a  working  committee  to  help  the
 producer  There  १3  a  much  larger
 committee  in  which  important  people
 from  Shantin:ketan  are  also  included
 The  name  of  the  producer  is  Shri
 Satyajit  Ray

 Shri  D.  C.  Sharma:  What  is  going
 to  be  the  possible  cost  of  this  film,
 and  when  will  i:t  be  available?

 Dr,  Keskar;  It  5  not  possible  at  this.
 stage  to  say  about  the  cost  Details
 are  being  worked  out  and  then  only
 will  we  be  able  to  say  approximately
 how  much  it  wall  cost  We  hope  to
 have  the  film  itady  by  the  end  of
 next  year  in  readiness  for  the  celebra-
 tions  that  will  take  place  in  96]

 श्री  भक्त  बर्शन  में  यह  जानना  चाहता

 हू  कि  यह  वृत्त  चित्र  केक्ल  बंगाली  में  बनाया
 जायेगा  या  हिन्दी  तथा  श्र्न्य  भाषाश्रों  में  भी
 बनाया  जायेगा  ?

 डा०  कसकर :  यह  चित्र  अग्रेजी  में
 बनाया  जायेगा  और  हम  आशा  करत  हैं  कि
 सब  और  भाषाओं  में  भी  उसकी  कमेंटरी
 बनेगी  |

 रोजगार  दफ्तर

 +

 _ श्री  भक्त  दर्शनः

 गे्श्ी  'दी०  Wo  sat:

 war  श्रम  और  रोजगार  मत्री  २६

 नवम्बर,  १६४५८  बे  अताराकित  प्रश्न  संख्या
 ४५८  के  उत्तर  के  सम्बन्ध  में  यह  बताने  की

 कृपा  करेगे  कि  रोजगार  दफ्तरों  की  सेवा  के

 सुधार  का  जो  चतुसूत्री  कार्यक्रम  तैयार  किया

 गया  था,  उस के  प्रत्येक  श्रग  के  बारे  में  इस
 बीच  क्‍या  प्रगति  हुई  है  ?

 शम  उपसंत्री  थी  झाविद  अली)
 विवरण  इस  प्रकार  है  ।

 ३७७

 विषरण

 (१)  निम्रोजन  सेवायों  का  विस्तार  :

 देश  में  दूसरी  पंचवर्षोय  योजना  के  भ्रारम्भ
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 में  १३५  नियोजन  कार्यालय  थे  ।  इस  योजना
 के झन्त  तक  १४५  पग्रतिरिक्त  नियोजन
 कार्यालय  खोलने  की  योजना  है  1  झब  तक  ६९
 'नियोजन  कार्यालयों  को  खोलने  की  मंजूरी
 दो  जा  चुकी  है,  जिन  मे  से  ८०  नियोजन
 कार्यालयों  का  काम  आरम्भ  हो  गया  है  |

 इस  प्रकार  आजकल  देश  में  कुल  २१५
 नियोजन  कार्यालय  काम  कर  रहे  है  ।

 (२)  नियोजन  क्षेत्र  की  जानकारी

 इकट्ठा  करने का  कास  :  निजी  उद्योगों  में  प्राप्त
 नौकरी  के  मौको  की  जानकारों  हासिल
 करने  का  काम  १८  निवाजन,क्षेत्रों  मे ंजारी
 कर  दिया  गया  है  जिन  में  दिलला,  हैदराबाद,
 गोहाटो,  पटना,  घनबाद,  जमशेदपुर,  नागपुर,
 इर्नाकुलम,  इन्दौर,  कोइम्न्टूर,  बगलौर,  कटक,
 अम् गला.  कानपुर,  इताहाबाद,  लखनऊ  मेरठ
 शौर  झासनसोल  शामिल  हे  ।  निजो  क्षेत्रों  में
 नौकरों  |  मौ  जानने  का  काम,  जम्मू
 काश्मीर  को  छू  ड  कर,  सभी  राज्यों  में  आरम्भ

 डो  गया  है  ।

 (३)  युवा  नियोजन  जौर  व्यावसायिक

 सलाह  का  काम  :  ४३२  (य  नट)  एकाशो  के
 वे  लक्ष्य  में  से  २६  एवाण  के  मंजरा  द।  जा

 चुका  है  जब  वि  पिदुत  नवम्बर  तवी  कत्ल  ८

 शुषाण  वाम  बर  र'  थे  -  इन  एवाशों  में  बाम
 करते  लिये  अफसर  और  कर्मचारी
 प्राजव  की  द  चबके  ३  |  हर

 जहीन  डा  प्राथिप्रो  और  स्कूल
 ५  बच्चों  को  श्रपना  व्यवसाथ  चुनने
 में  सलाह  देने  या  काम  हो  रहा  है।  यह  काम
 योजना  अनुसार  चलाया  जा  रहा  है

 (४)  व्यायसायिक  अनुपंघान  शौर
 बर्गोकरण  :  योजना  * पहिने  >  वर्थों  में  १०

 एकाञ  चालू  करते  की  मजुरी  द!  जा  चुकी
 है श्रौर  बाकी  ३  की  मजूरों  चालू  साल  में
 दा  गई  है।  परिणाम  स्यस्व्प  व्यवसापरों  का

 राष्ट्रीय  वर्गीकरण  सम्बन्धी  जानकारी  हर
 सप्मव  स्थान  से  हासिल  की  जा  रहो  है  और

 यह  काम  तरक्की  कर  रहा  है  ।
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 ली  wer  बोग  :  डस  विवरण  से  जात

 होता  है  कि  हमारे  देश  के  प्रत्येक  जिले  में
 जो  रोजगार  दफ्तर  खोलने  का  लक्ष्य  रखा
 गया  था  उसमें  से  केवल  ८०  रोजगार  दफ्तर

 ही  भ्रव  तक  खुल  पाये  है।  में  जानना  चाहता

 हूं  कि  क्‍या  इन  दफ्तरों  की  खोलते  की  गति
 में  तौब्ता  लायी  जायेगी  ?

 भी  झाबिद थली झलो  :  १  पअ्रप्रेल  १६५६  को

 १३४  ऐमे  दफ्तर  |  उस  के  बाद  ह  और

 मंजूर  किये  गये  जिन  में  से  5०  खाल  दिये  गये

 है  और  १५  फरवरी  १६५६  का  कुन  २१५
 ऐमे  दफ्तर  हो  गये  t

 श्री  भक्त  दर्शन  'शिवराब  कमेंट  ने
 सिफारिश  क!  था  कि  हमारे  देश  '  तत्पेक
 जिले  मे  कम  से  कम एतए  रार  दफ्तर
 अवश्य  खोला  जाना  चात  थे  आनना
 चाहता  हू  कि  इतने  रोजगार  दफ:'  खालने
 में  कितने  बरप  लगे  ब्ार  उन  &  पले  क्‍या
 व्यवस्था  की  जायेगो

 ?

 श्री  झाबिद  चली  जैया  कि  मे  ने  अर्जे
 किया  १५-२-५६  का  २१५  इफ ाा  हो  गये  ॥
 बाकी  ७  लिये  जमरा  प्लान  में  व्यवस्था  की
 जायेग  |

 Shri  0.  C.  Sharma:  May  I  know  if
 any  attention  35  being  paid  to  un-
 employment  in  the  rural  areas,  and  if
 so,  whether  any  employment  ex-
 changes  will  be  opened  in  those  areas?

 Shri  Abid  Ali:  People  from  rural
 areas  also  get  registered  at  these  em-
 ployment  exchanges.  There  is  no  pro-
 posal  of  going  beyond  the  district
 headquarters  Of  course,  at  some
 place;  we  have  got  employment  ex-
 changes  where  employment-seekers
 are  available  in  Jarge  numbers  or
 where  there  is  an  industry  But  at
 present  it  is  not  proposed  to  go  into
 the  rural  areas

 Shri  Panigrahi:  There  was  a  pro-
 gramme  to  open  Youth  Employment
 Services  in  different  parts  of  the
 country.  May  I  know  how  many  such
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 Services  have  been  opened  and  the
 names  of  the  different  States  where
 they  are  opened  and  the  services  they
 have  rendered  so  far?

 Shri  Abid  Ali:  About  this  we  have
 been  issuing  from  time  to  time  cir-
 culars  About  50  pamphlets  have
 been  printed  and  24  are  in  print  If
 hon.  Members  are  interested,  I  can
 give  them.

 Shri  Panigrahi:  I  wanted  to  know
 how  many  Youth  Employment  Services
 have  been  opened  along  with  Em-
 ployment  Exchanges,  and  not  the
 pamphlets

 Shri  Abid  Ali:  This  department  has
 taken  up  the  work  of  about  60,000
 Youth  Employment  Services  and  Em-
 ployment  Counselling,  and  60,000  per-
 sons  have  been  benefited  in  groups
 and  1,800  :ndividuals

 वूर्थों  पाकिस्तान  से  'निष्कमणार्थों

 +

 शी  रघुनाथ'  सिंहः के  me
 {3  झलन  सिंहः

 क्या  अयान  संत्री  यह  बताने  की  कृपा
 करेगे  कि  पाकिस्तान  में  सैनिक  शासन  स्थापित

 होने  के  पश्चात्‌  ब  तक  पूर्वी  पाकिस्तान  से
 कितने  हिन्दू  भारत  में  ञ्  चुक  हे  ?

 वेदेशिक-कार्य  मंत्री  के  सभा-स  चिज
 (थी  सादत  इतली  ह है  :  ७  स्‍भ्क्‍टूबर  १९५८
 को  पाकिस्तान  में  शासन-परिवतन  होने  के
 बाद  से,  जनवरी  १६५६  के  पहले  पखवारे

 तक,  पूर्वी  पाकिस्तान  से  १,१११  हिन्दू  भारत

 झाए  है  ।

 An  Hon.  Member:  Also  in  English.

 Shri  Sadath  Ali  Khan:  Since  change
 of  regime  m  Pakistan  on  the  7th
 October,  958  1,111  Hindus  have
 mugrated  to  India  from  East  Pakistan
 upto  the  end  of  the  first  fortnight  of
 January,  1959.

 Shri  Raghunath  Singh:  What  is  the
 trend  at  present?
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 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharial
 Nehru):  There  are  very  few  people
 coming  now.  It  is  obvious  that  the
 rate  as  shown  by  these  figures  in  a
 low  rate.

 श्री  रघुनाथ  सिंह  :  इसी  वक्‍त  में  हिन्दुस्तान
 से  कितने  आदमी  ईस्ट  पाकिस्तान  में  गये,
 यह  में  जानना  चाहता  हूं  ?

 थी  जवाहरलाल  नेहरू  :  श्राप  जरूर
 जान  सकत  है  थाकन  बब्ल  सके  ि  यह  चीज
 बताई  जायें,  दरियाफ्त  कया  जायेथा।

 Shrimati  “Renu  Chakravartty:  I
 would  lke  to  know  what  is  the  num-
 ber  of  those  who  have  been  applying
 for  migration  certificates  in  this
 period,  not  the  ones  who  have  actually
 migrated  I  want  to  know  whether
 there  is  a  long  waiting  list  and,  if  so,
 the  number

 जले  Jawaharlal  Nehru:  The  hon.
 Member  presumably  means  in  Pakis-
 tan  I  cannot  give  that  figure  now;
 but,  I  do  not  think  I  will  be  able  to
 give  it  even  later  because  only  some
 estimate  can  be  got  from  them  A
 number  of  people  are  trying,  but
 when  :t  78  checked  up,  many  are
 found  not  to  qualify  at  all  by  the  rules
 laid  gown,  and,  then,  ultimately  some
 are  left  Whether  any  are  waitng
 from  that  lot,  I  cannot  know.  Prob-~
 ably,  my  colleague  will  be  able  to  say.

 hri  Sadath  Ali  Khan:  The  number
 of  applications  from  intending  em-
 grants  from  East  Pakistan  for  the
 grant  of  migration  certificates  receiv-
 ed  by  our  Mission  at  Dacca  during  the
 period  from  lst  October,  2958  to  3ist
 January,  1959,  however,  works  out  to
 1,088  as  against  957  during  the  pre-
 ceding  four  months,  June  to  Septem-
 ber,  ‘1958,  The  increase  noticed  ‘15,
 however,  neghgible

 Shri  Hem  Barua:  May  I  know  whe-
 ther  it  is  a  fact  that  Hindus  who  were
 migrating  from  East  Pakistan  after
 the  setting  up  of  military  rule  there
 and  also  those  who  have  come  on
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 temporary  passes  are  not  allowed  to
 earry  with  them  their  valuables  like
 ornaments  of  daily  use,  wrist  watches
 and  fountain  pens?  If  so,  is  this
 being  enquired  into?

 Shri  Sadath  All  Khan;  I  would  hke
 to  have  notice  for  this.  I  do  not
 know  what  they  are  allowed  to  carry
 and  what  not.

 Shrimati  Renu  Chakravartty:  Is  it
 a  fact  that  those  who  have  been  apply-
 lying  for  visas  they  are  finding  it
 very  difficult  to  get  visas  and  that
 they  have  to  wait  for  a  very  long
 time?  May  I  know  whether  this  mat-
 ter  has  been  taken  up  with  the  East
 Pakistan  Government?

 hri  Jawaharlal  Nehru:  Visas  are
 mat  given  by  the  East  Pakistan  Gav-
 ernment.  If  they  come  to  India  visas
 are  given  by  the  representatives  of
 our  Government.

 Shri  Hem  Barua:  In  view  of  what
 the  Parhament  Secretary  has  said
 that  he  wants  notice  for  answering
 whether  people  are  allowed  to  carry
 with  them  ornaments,  wrist  watches
 and  fountain  pens  etc,  may  IJ  request
 the  hon  Prime  Minister  to  make  a
 statement  in  this  House  on  this  after
 enquliing  into  it?  It  is  a  very  im-
 Portant  matter.

 Shri  Jawaharial  Nehru:  It  is  in  no
 sense,  Sir,  smportant  enough  for  me
 to  make  a  statement  about

 Mr.  Speaker:  The  hon  Member
 may  put  a  question  and  we  will  see

 Two-seater  Scooters

 *382.  Shri  Naval  Prabhakar:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  two-
 seater  scooters  are  not  avaiable  at
 scheduled  tariff  rate  in  Delhi;  and

 (b)  if  so,  the  steps  taken  or  pro-
 posed  to  be  taken  by  Government  in
 this  respect?

 The  Minister  6f  Industry  (Shri
 Manubhai  Shah):  (a)  No  such  com-
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 plaints  have  been  received  by  Govern-
 ment.

 (b)  There  are  ome  difficulties
 being  experienced  because  of  shortage
 of  foreign  exchange  for  import  of
 components  and  Government  are  try-
 ing  to  allot  as  much  foreign  exchange
 to  this  industry  as  is  possible  under-
 the  circumstances.

 at  शजल  प्रभाकर  :  माननीय  मंत्री

 महोदसे  ने  मेरे  मूल  प्रदन  का  उत्तर  नहीं
 दिया  है  कि  इस  के  निराकरण  के  लिये  सरकार

 क्या  कदम  उठा  रही  है  ?

 शो  सनुभाई  शाह  :  में  ने  भाग(बी)
 में  बताया  है  कि  सरकार  की  कोशिश  है
 कि  इस  इइस्ट्री  को  जितनी  ज्यादा  फारेन

 एक्सर्जज  दी  जा  सके,  उतनी  ज्यादा  देने  की

 कोशिश  की  जाये  ।

 क्री  नवल  प्रभाकर  :  में  जानना  चाहता

 ह  कि  नियत्रित  मूल्य  पर  जो  ये  स्कूटर  नहीं
 मिलते  है,  इसके  लिये  सरकार  क्या  कर  रही

 है  ताकि  निर्धारित  मूल्य  पर  ये  प्राप्त  हो  सके  ?

 ी  सनुभाई  शाह  हमारे  पास  तो  कोई

 ऐसी  शिकायत  नहीं  झाई  है  |  में  ने  मैम्बर

 साहेब  के  सवाल  क  भाग  (ए)  के  उत्तर  में

 कहा  है  कि  निर्धारित  दाम  से  ये  नहीं  मिलते

 है,  इस  ४  बारे  में  कोई  कम्पलेट  नही  आई  है  t

 माननीय  मैम्बर  साहब  के  पास  भ्रगर  कोई

 झाई  है  तो  वह  उसे  हमें  भेज  दे  शौर  हम  उस

 पर  गौर  करेगे  और  सोचेगे  कि  क्‍या  किया  जा

 सकता  &  |

 शी  नवल  प्रभाकर  :  १६५८  और  १६५६
 के  साले  के  अन्दर  कितने  दो  सीटो  वाले  स्कूटर

 बाहर  से  मगाये  गये  हे,  में  जानना  चाहता

 ह्?
 करी  समुभाई  झाह  बाहर  से  मंगाने  पर

 ढोढल  वन  है  क्यो  कि  फारेन  एुक्‍्सचज  नहीं

 है।  लेकिन  पिछने  साल  चार  सौ  क  करीब-

 दोसीटर  स्कूटर  देश  में  ही  बने  हे  1
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 Hindustan  Machine  Tools  (Private)
 Limited

 *383.  Shri  Morarka:  Will  the  Minis-
 ‘ter  of  Commerce  and  Industry  be
 pleased  to  state

 (a)  whether  the  production  in  the
 Hindustan  Machine  Tools  (Private)
 Ltd,  has  recently  increased,

 (b)  whether  the  present  production
 is  more  than  the  internal  demand,  and

 (c)  whether  any  effort  has  been
 mnade  to  export  these  machine  tools?

 The  Minister  of  Industry  (Shri
 “‘Manubhai  Shah):  (a)  Yes,  Sir

 (b)  The  total  production  of  all  types
 ‘of  machine  tools  by  the  Hindustan
 Machine  Tools  Lid,  2५  not  at  present
 sufficient  to  cope  with  the  total  demand
 for  these  machines  in  the  country,
 though  the  present  demand  for  the
 high  precision  lathes  made  by  the
 factory  does  not  appear  to  be  as  large
 as  its  present  production

 (c)  It  is  the  general  policy  of  Gov-
 ernment  to  encourage  exports  and
 Hindustan  Machine  Tools  Ltd,  has
 been  advised  to  continue  efforts  in
 this  direction

 Shri  Morarka  It  ds  mentioned  in
 the  statement  that  the  present  demand
 for  high  precision  lathes  made  by  the
 factory  does  not  appear  to  be  as  much
 as  its  present  production  May  I  know
 what  is  the  present  production  and
 what  i5  the  demand?

 Shri  Manubhai  Shah:  For  the  differ-
 ent  machines  there  are  different
 demands  But,  for  the  H-22  lathes,
 which  38  the  major  product  there  35
 not  as  much  demand  as  wt  the  rated
 capacity  Therefore,  we  are  trying  to
 diversify  production,  taking  up  drill-
 ing  machines,  grinders  and  others

 Shri  Morarka.  My  question  was,
 what  is  the  present  production  and
 what  is  the  present  demand

 Shri  Manubhai  Shah:  The  present
 production  is  about  434  for  ten  months

 -of  1958-59  and  the  demand  33  all  un-

 certain  because  there  is  no  regular
 Machinery  to  measure  the  demand  in
 the  vast  country.  But,  as  I  said,  from
 the  fact  that  further  sales  are  not
 taking  place  of  H-22,  that  shows  that
 there  75  not  that  much  demand

 Shri  Morarka:  May  I  know  the  total
 humber  of  lathes  produced  so  far?

 Shri  Manubhai  Shah:  So  far,  it  8
 about  666

 Shri  Morarka:  Is  it  not  a  fact  that,
 recently,  when  the  Duke  of  Edinburgh
 visited  this  factory,  they  performed
 the  dehvery  ceremony  of  the  30008
 lathe  whereas  our  production  has  been
 only  500  and  odd?

 Shri  Manubhai  Shah:  That  was  the
 000th  machine  produced  by  them
 There  has  been  some  misunderstand-
 ing  on  this  It  is  not  H-22  lathe
 because  there  ३७  the  other  lathe,
 there  i5  the  8}  inches  swing  lathe,
 milling  machines,  and  ail  that  sort
 of  thing  The  position  is  this  During
 the  last  month,  January,  ‘1959,  the
 factoly  has  broken  all  records  The
 scheduled  number  of  33  machines  per
 month  as  the  rated  capacity  to  be
 achieved  by  1960-61,  has  been  trebled
 and  400  machines  has  been  produced
 by  this  factory  m  January

 Shri  Joachim  Alva’  The  hon  Muinis-
 ter  76  aware  that  a  group  of  American
 Machine  Tool  Manufacturers  visited
 this  factory  It  is  now  reported  that
 the  American  manufacturers  are  offer-
 ing  7  crores  of  rupees  to  sct  up
 anothe:  factory  or  to  buy  second-hand
 lathes  I  want  to  know  why  this
 proposal  could  not  be  diverted  to  some
 other  channel  rather  than  undo  the
 work  of  this  factory

 Shri  Manubhai  Shah:  There  is  no
 proposal  to  undo  the  work  of  the
 tactory  Every  care  has  been  taken
 to  promote  further  and  further  the
 accelcrated  production  of  this  factory
 What  the  hon  Member  has,  perhaps,
 m  his  mind  are  some  of  the  machine
 tools  imported  by  the  Railway  Minis-
 try  for  specific  purposes  from  the
 United  States  under  the  Disposal
 Scheme  Those  machines,  they  say,
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 are  of  different  types  and  they  are
 not  likely  to  hurt  this  factory  very
 much  In  any  case,  to  put  this  indus-
 try  on  a  sound  basis,  diversification  35
 an  integral  part  of  the  long-range
 programme

 Shri  Nath  Pail:  The  hon  Maunister
 has  referred  to  the  magnificent
 achievement  of  the  State  enterprise
 Is  it  not  due  to  the  fact  that  it  i8  one
 of  the  few  enterprises  where  workers’
 participation  has  been  instituted,  and,
 if  it  is  traceable  to  this  fact,  is  Gov-
 ernment  contemplating  introducing
 that  in  other  State  enterprises  and
 also  persuading  the  private  sector  to
 do  likewise?

 Shri  Manubhai  Shah:  It  is  a  fact
 that  the  establishment  of  management
 council  has  worked  very  satisfactonly
 and  to  that  extent  our  congratulations
 are  due  to  that  Council  I  only  want
 to  caution  the  House  The  results  in
 this  factory  and  m  almost  al)  the
 other  public  sector  projects  except
 Nepa  had  been  very  resounding  It  As
 not  only  due  to  the  management
 council  There  have  been  manage-
 ment  council,  staff  co-operation,  etc
 and  there  has  been  guidance  from  the
 Government  of  India  There  have
 been  various  other  factors  Therefore
 the  management  council  is  not  the
 only  factor  It  is  our  intention  to
 gradually  extend  the  establishment  of
 management  councils  to  other  public
 sector  projects  and  also  request  the
 private  sector  to  do  so  The  Labour
 Ministry  s  advising  them  to  institute
 this  thing  But  the  programme  has  to
 be  a  phased  one  and  not  hurried  up

 Shri  Dasappa.  May  I  know  whether
 it  is  not  a  fact  that  the  other  Munis-
 tries  who  have  got  to  import  like
 machines  do  not  place  their  orders
 with  the  HMT  and  give  just  some
 specifications  which  the  HMT  383  not
 able  to  fulfil?  May  I  know  whether
 the  policy  on  the  sales  side  of  the
 HMT  s  not  very  vigorous?

 Shri  Manubhai  Shah:  The  sales  side
 is  quite  vigorous  The  only  point  is
 that  this  is  a  precision  tools  factory
 It  is  not  a  general  purpose  factory  of
 low  grade  or  ungraded  tools  ‘The
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 demand  in  the  country,  greatly  from
 the  small-scale  industries,  38  for  the
 lower  varieties  of  machine  tools  and
 it  is  being  catered  by  the  Praga  tools
 and  various  other  machine  tool  fac-
 tories  in  the  private  sector  I  can
 assure  the  House  that  the  sales  policy
 of  the  HMT  Js  as  vigorous  as  one  can
 desire  it  to  be

 Shrimati  Renu  Chakravartty:  In
 view  of  the  fact  that  the  railways
 were  allowed  to  mport  disposal
 machine  tools  from  the  USA,  may
 we  know  whether  m  future  all  imports
 of  machine  tools  will  be  properly
 scrutinised  to  see  that  every  single
 one  of  them  which  can  be  manufac-
 tured  and  diversified  in  the  HMT
 will  not  be  allowed  to  be  imported?

 Shri  Manubhai  Shah:  I  have  already
 explained  the  policy  that  the  import
 of  machine  tools  of  all  varieties  and
 of  every  machinery  383  very  strictly
 scrutinised  But  one  has  to  remember
 that  when  we  are  short  of  foreign
 exchange,  if  by  certain  adjustment  we
 can  get  something,  even  if  we  are  to
 diversify  and  strengthen  the  HMT,
 it  may  not  be  wise  to  deny  the  big
 industrial  productive  apparatus  of  the
 country  the  import  of  everything  that
 we  can  make

 Shrimati  Renu  Chakravartty:  This
 was  disposals  material

 Shri  C.  D.  Pande:  It  is  gift  Why
 not  we  take  the  gift?

 Shrimati  Renu  Chakravartty:  So
 that  we  can  retrench  workers  here?
 (Interruptions  )

 Mr  Speaker:  Hon  Members  ought
 not  to  make  gesticulations  There
 must  be  a  regular,  continuous,  com-
 plete  and  finished  question  Without
 that,  one  piece  here  and  one  piece
 there—How  is  the  Minister  to  piece
 all  of  them  together  and  answer  the
 question?  (Interruptions)

 Shri  Jaipal  Singh:  Whule  the  pro-
 duction  results  have  recently  been
 excellent,  can  it  be  said  that  at  the
 earher  stages  estimates  were  perhaps
 faulty?
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 ब...  Manubhal  Shah:  If  one  wants
 ta  athe  past,  I  can  say  that  we

 things.  We  have  now  tidied  up  the
 whole  thing.  Practically  every  fac-
 tory,  Nepa,  is  showing  very
 creditable  results

 Shri  Nath  Pal:  It  was  stated  in  this
 House  that  some  gift  machinery
 installed  in  the  H.M.T.  has  affected
 production  and  is  creating  a  crisis.

 Shri  Manvbhai  Shah:  I  explained
 that  matter.

 Mr.  Speaker:  He  has  already
 explained  that.  Next  question.

 Nuclear  Weapons  Tests

 *384,  Shri  9,  C.  Sharma:  Wl]  the
 Prime  Minister  be  pleased  to  refer  to
 the  reply  given  to  Unstarred  Question
 No.  069  on  the  8th  December,  958
 and  state:

 (a)  the  stage  at  which  the  resolu-
 tion  urging  a  moratorium  on  nuclear
 weapons  tests,  submitted  by  Britain,
 U.S.A.,  and  other  nations  to  the  United
 Nations,  is  at  present;  and

 (b)  the  stand  taken  by  the  Govern-
 ment  of  India  in  the  matter?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan:  (a)  Since  the  resolu-
 tion  was  adopted  by  the  General
 Assembly  on  4th  November  1958,  the
 only  progress  known  to  us  are  the
 conferences  in  Geneva.  There  were
 two  conferences:  one  on  the  Suspen-
 sion  of  Nuclear  Tests,  and  the  other
 on  Surprise  Attacks.  The  second  con-
 ference  was  adjourned  before  Christ-
 mas  958  and  has  not  met  again.
 According  to  our  information,  the  first
 conference  on  Nuclear  Tests  is  still
 meeting  and  some  progress  has  been
 made.  We  hope  that  at  least  this  con-
 ference  will  reach  agreement  before
 long.

 (b)  The  Indian  Delegation  abstained
 from  voting  on  this  resolution.

 fikri  a  C.  Sharma:  May  I  know
 why  the  Indian  Delegation  abstained
 fram  voting  on  thie  resolution  when  it
 is  the  policy  of  the  Government  of
 India  to  have  such  tests  banned?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharial
 Nekra):  The  Indian  Delegation  had
 itself  moved  a  resolution  on  this  sub-
 ject  previous  to  this.  It  was  rejected.
 Thereupon  this  came  up.  This  is  some-
 what  different  and  therefore  we
 abstained.  We  had  expressed  our  posi-
 tion  clearly  in  the  resolution  we  had
 ourselves  moved.  In  this  particular
 resolution,  we  said  we  would  accept
 anything  which  takes  us  further  by
 agreement  of  the  parties  concerned.
 Where  there  was  no  such  agreement,
 thant  win  wp  Qantiowdan  aint.  in.  um
 voting  when  we  have  put  out  our  own
 resolution.

 Sbri  Hem  Barua:  What  are  the  basic
 differences  between  the  resolution  that
 we  tabled  and  the  one  that  was
 adopted  on  which  we  abstained?

 Shri  Jawaharlal  Nehru:  It  runs  into
 three  or  four  pages.

 Shri  Hem  Earua:  I  do  not  want  the
 whole  of  it.  I  want  only  the  basic
 difference.

 Shri  Jawaharlal  Nehra:  I  cannot,  in
 a  sentence  or  two  explain  the  differ-
 ence.  I  have  got  them  here  and  it
 will  be  too  long  if  I  read  the  whole
 thing.  7  will  send  them  to  the  hon.
 Member  if  he  likes.

 Indian  High  Commission  Office,
 London

 +
 {  Shri  Supakar:

 Shrimati  Ha  Palchoudhuri:
 *gg5,  J  Dr  Ram  Subhag  Singh

 Shri  Kopliyan:
 Shri  Narayanankulty  Menon:
 Shri  Raghunath  Singh:

 Will  the  Prime  Minisier  be  pleased
 to  refer  to  the  reply  given  to  Starred
 Question  No,  68]  on  the  8th  December,
 958  regarding  study  team  to  examine
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 the  staffing  problem  of  High  Commis-
 sion  for  India  in  London  and  state:

 (a)  whether  the  study  team  has
 since  submitted  its  report;  and

 (b)  if  so,  whether  any  concrete
 measures  to  cut  down  the  expenditure
 in  the  Indian  High  Commission  m
 London  have  been  suggested  by  the
 team?

 The  Deputy  Minister  of  External
 Affairs  (Shrimati  Lakshmi  Menon):
 (a)  and  (०)  The  Work  Study  team  has
 not  yet  submitted  its  final  report  which
 is  expected  in  April  They  have  sub-
 mitted  a  number  of  interim  reports
 suggesting  certain  economies  evaluated
 at  nearly  Rs  5  lakhs  per  annum  These
 intermm  reports  are  under  the  consid-
 eration  of  the  High  Commussioner,  the
 Munustry  of  External  Affairs  and  the
 other  Ministries  concerned

 Shri  Supakar:  Regarding  these  in-
 terim  reports,  have  any  recommenda-
 tions  of  economy  been  given  effect  to
 by  the  Government?

 Shrimati  Lakshmi  Menon:  Yes,  Sir
 Certain  recommendations  were  made
 and  they  were  accepted  by  the  High
 Commission  as  well  as  the  External
 Affairs  Ministry  The  other  Ministries
 concerned  are  considering  the  matter

 Shri  Supakar:  How  much  saving  has
 been  effected  as  a  measure  of
 economy?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  The  figure  is  Rs  5  lakhs  per
 annum.  That  is  to  say,  a  full  year’s
 working  will  lead  to  an  economy  of
 Rs  5  lakhs.  I  am  not  aware  as  to
 what  percentage  of  the  proposal  has
 been  agreed  to.  It  is  hoped  that  it
 will  be  more  (Interruptions),

 Shr)  Jadhav  rose—

 Mr.  Speaker:  Order,  order.  The
 hon.  Member  has  not  tabled  the  ques-
 tion  but  wants  to  ask  a  supplementary
 in  respect  of  every  question.

 Shri  Jadhav:  I  have  asked  only  one
 question.

 Orat  Anmwors  r6ra

 Mr,  Speaker:  I  must  give  prefer-
 ence  to  hon.  Members  who  have  tabled
 the  question  Shr)  Kodiyan.

 Shri  Kodiyan:  My  question  has  been
 covered.

 aft  रघुनाभ  सिंह  :  में  यह  जानना  चाहता
 है  कि  इस  वक्‍त  वहा  कितना  खर्च  हो  रहा  है
 ध्रीर  रिपोर्ट  की  खास  खास  बातें  कया  हैं
 जिनके  बारे  में  कहा  गया  है  कि  वे  खत्म
 कर  दी  जाये  ?

 श्री  जवाहरलाल  नेहरू.  जहा  तक  खास
 खास  बातो  का  सम्बन्ध  है,  यह  एक  बहुत
 लम्बी  रिपोर्ट  है,  झौर  खर्च  जो  हो  रहा  है  वह
 बार  बार  आप  के  सामने  पेदा  हो  चुका  है  ।

 पूरी  फेहरिस्त  है  ।  वहा  कितना  ख्ये  होता
 है  यह  इस  वक्‍त  मेरे  दिमाग  में  नही  है

 Shri  Jadhav:  If  the:e  is  any  hkeli-
 hood  of  the  reduction  of  the  staff,  may
 [  know  whether  the  locally-recruited
 staff  will  be  retrenched  in  preference
 to  Indian  natronals?

 Shri  Jawaharlal  Nehru:  There  is  al-
 ways  an  attempt  at  the  reduction  of
 the  staff  Naturally,  to  some  extent
 the.e  proposals  are  for  the  reduction
 of  some  of  the  staff  As  to  what  is
 to  be  reduced  will  depend  upon  the
 nature  of  the  work

 Very  often  it  so  happens  that  it  is
 cheaper  to  have  local  staff  there  than
 to  send  someone  from  here.

 Gas  Suppty  to  Calcutta

 +
 Shri  Panigrahi:
 Shri  Subodh  Hansda:
 Shri  S.  C.  Samanta:
 Shri  R.  0.  Majhi:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 9388,

 (a)  whether  there  is  a  proposal  to
 connect  Calcutta  with  a  gas  grid  from
 Durgapur;

 (b)  whether  the  proposed  Durgapur
 gas  bea  been  sanctioned  by  the  Central
 Government;
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 (९)  whether  any  estimate  of  expen-
 diture  for  this  project  has  been  made;
 and

 (6)  if  so,  what  is  the  amount  esti-
 mated  to  be  spent?

 The  Minister  of  Industry  (Shri
 Manubhat  Shah):  (a)  to  (d).  There  is
 a  proposal  of  the  Government  of  West
 Bengal  for  constructing  a  gas  grid
 from  Durgapur  to  Calcutta;  but  final
 decision  has  not  yet  been  taken  by  the
 Government  of  India.  The  estimated
 expenditure  of  the  project  is  about
 Rs.  3i5  lakhs.

 Shrimati  Renu  Chakravartty:  May
 I  know  how  this  amount  is  going  to
 be  met,  whether  by  the  Government
 of  India  or  by  the  West  Bengal  Gov-
 ernment  or  by  any  private  under-
 taking?

 Shri  Manubhai  Shah:  The  project
 has  not  been  approved  at  all,  and  so
 that  question  does  not  arise  It  is
 only  after  the  examination  of  the  pro-
 ject  and  all  ats  merits  and  other  things
 that  it  can  be  decided  as  to  who  will
 finance  it  and  how  provided  the  project
 is  approved

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Export  of  Jute  Goods

 *369.  Shri  Vidya  Charan  Shukla:
 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  the  total  Ind:an  export  earnings
 from  Jute  goods  during  the  period
 954  to  ‘1958;

 (b)  whether  there  is  a  decline  in  the
 export  of  Jute  goods  to  West  Germany;
 and

 (c)  ४  so,  the  steps  taken.  to  improve
 the  situation?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  Rs.  5343  crores  during
 the  period  from  1954-55  to  1958-59
 (upto  October  1959).

 (b)  There  was  a  decline  in  956  and
 4087  as  compared  to  1955,  but  this  year

 there  will  actually  be  an  increase
 over  the  4955  figures.

 (c)  In  view  of  the  increase  in  ex-
 ports  this  year,  this  does  not  arise.

 Indo-China

 *37l.  Shri  Rameshwar  Tantia:  Will
 the  Prime  Minister  be  pleased  to  state:

 (a)  whether  any  further  efforts
 have  been  made  by  the  Government
 of  India  to  end  deadlock  in  Indo-
 China;  and

 (b)  if  so,  with  what  results?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan):  (a)  and  (b).  It  is
 presumed  that  the  Member  refers  to
 the  deadlock  over  the  reun:fication  of
 Vietnam  No  tangible  progress  has
 been  made  towards  reunification.  The
 primary  responsibility  for  the  execu-
 tion  of  the  Geneva  Agreement  rests
 with  the  parties  to  the  Agreement.  The
 International  Commission  for  Supervi-
 sion  and  Control  m  Vietnam,  under
 Indian  Chairmanship,  continues  its
 efforts  to  maintain  peace  in  the  area

 Shortage  of  Tyres
 *372.  Shri  Qsman  Ali  Khan:  Will

 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  there  is  a  shortage  of
 tyres  in  the  country;

 (9)  what  is  the  extent  of  this  short-
 age,  and

 (९)  what  measures  are  being  adont-
 ed  by  Government  to  meet  this
 shortage?

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  and  (b)  So  far
 as  Government  is  aware  there  is  a
 temporary  shortage  and  that  too  only
 to  a  smal]  extent  in  one  particular
 size  namely  a  few  varieties  of  Giant
 Tyres.

 (c)  Industrial  licences  have  been
 granted  for  the  establishment  of  3  new
 units  and  for  expansion  of  the  2  exist-
 ing  units,  With  the  commencement  of
 production  of  the  Dunlops  factory  at
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 Ambattur  and  completion  of  the
 expansion  scheme  of  M/s,  Firestones
 even  this  temporary  shortage  is
 expected  to  disappear.

 भारतीय  चाय  सिक्षत

 * oe.  oft  बाजपेयी  :  क्‍या  वाशिण्य
 लया  उच्योग  सत्री  यह  बताने  की  कृपा  करेगे
 ह उ  :

 (क)  क्‍या  अक्तूबर,  १९५८  मे  आयरलैड
 का  दौरा  करने  बाले  भारतीय  जाय  मिशन
 ने  अपना  प्रतिवेदन  प्रस्तुत  कर  दिया  है  ;
 झौर

 (ख)  यदि  हा,  तो  क्या  उसकी  एक
 प्रति  सभा-पटल  पर  रखी  जायेगी  ?

 वाणिज्य  तथा  उद्योग  उपमंत्री  (भी
 सतीवषाजसा)  :  (क)  तथा  (ख)  प्रतिवेदन
 चाय  बोर्ड  को  दिया  जा  चुका  है  बोर्ड  की
 सम्मति  के  साय  उसकी  प्रभी  प्रतीक्षा  की  जा

 रही  है  1

 Indian  Oxygen  and  Acetylene
 Company

 #378,  Shri  Muhammed  Elias:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No  900  on
 the  14th  August,  957  and  state.

 (a)  what  is  the  total  number  and
 value  of  shares  allotted  to  the  Indian
 shareholders  by  the  Indran  Oxygen
 and  Acetylene  Company  since  August,
 ‘1967,  and

 (b)  what  is  the  total  amount  of  pro-
 fit  earned  by  this  Company  during  the
 year  1957-587,

 The  Minister  of  Industry  (Shri
 Manubhal  Shah):  (a)  Since  August
 1957,  6,00,000  ordinary  shares  of  Rs  0
 each  have  been  offered  and  isswed  to
 the  Indian  public  at  a  premium  of
 Rs.  35  per  share.

 {b)  The  balance  sheet  for  the  year
 ‘1957-58  is,  however,  still  to  be  filed
 by  the  Company.
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 Housing

 #381,  मर!  व  I.  Eacharan:  Will  the
 Minister  of  Works,  Housing  and  Sup-
 ply  be  pleased  to  state:

 (a)  whether  any  decision  has  been
 taken  to  cut  down  the  amount  pro-
 vided  in  the  Second  Five  Year  Plan
 for  housing,  and

 (b)  af  so,  the  reasons  therefor?

 The  Deputy  Minister  of  Works,
 Housing  and  Supply  (Shri  Anil  E.
 Chanda):  (a)  The  original  allocation
 of  Rs  20  crores  has  had  to  be  reduced
 to  Rs  84  crores  as  a  result  of  the
 reappraisal  of  the  Plan.  It  has,  how-
 ever,  been  decided  that  sanction  com-
 mitments  may  be  made  to  the  extent
 of  the  original  provision  of  Rs  120
 crores  provided,  the  actual  expenditure
 does  not  exceed  Rs  84  crores.

 (9)  The  cut  was  considered  neces-
 sary  due  to  the  general  trend  of  rising
 cost,  the  limited  resources  of  the
 country  and  the  necessity  to  ensure  the
 completion  of  the  more  important
 development  projects  in  the  core  of
 the  Plan,  even  at  a  higher  cost.

 Public  Undertakings  at  Bangalore

 “386  Shri  Tangamanl:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state:

 (a)  whether  there  exists  any  un:for-
 mity  among  the  industries  under  the
 Central  Government  in  Bangalore
 namely  the  Hindustan  Aurcraft,  Indian
 Telephone  Industries,  Hindustan
 Machine  Tools  and  Bharat  Electronics,
 in  respect  of  leave  facilities  und  other
 conditions  of  service;

 (b)  if  not,  the  reasons  therefor;

 (c)  whether  Government  have
 received  any  representation  demand-
 ing  uniformity  in  working  conditions;
 and

 (d)  the  steps  taken  in  the  matter?
 The  Deputy  Minister  of  Labour

 (Shri  Abid  Ali):  (a)  and  (b).  Com-
 Plete  uniformity  does  not  exist  in  all
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 matters  since  circumstances  differ
 from  factory  to  factory

 (c)  No
 (8)  Does  not  arise

 Textile  Industry

 387,  Shrimati  a  Palchoudhuri:
 Will  the  Minister  of  Commerce  ani
 industry  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 Committee  of  the  Indian  Cotton  Mills
 Federation  have  approached  Govern-
 ment  fot  Speedy  rationalisation  and
 modernisation  of  the  textile  industry,
 and

 (b)  rf  30,  the  decision  taken  in  the
 matter?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  No,  Sir  But  the  Indian
 Cotton  Mills  Fedei:ation  made  sugges-
 tions  on  rationalisation  and  modernisa-
 tion  in  their  memorandum  to  the  Tex
 tile  Enquiry  Committee  (i958)

 (b)  The  Textile  Enquiry  Committee
 took  note  of  the  suggestions  of  the
 Federation  in  making  their  recom
 mendations  to  Government  Gov-
 ernment’s  decisions  on  the  Textile
 Enquiry  Committee’s  recommenda-
 trons,  including  those  pertaiming  to
 rationalisation  and  modernisation  are
 contained  in  their  Resolution  pub-
 lished  in  the  Gazette  of  India  Extra-
 ordinary  dated  the  3ist  October  3958

 Handloom  Industry
 *389  Shri  Jhulan  Sinha  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state

 (a)  the  States  which  are  still  pro-
 viding  working  capital  loan  to  the
 Handloom  Industry  within  the:r  area
 out  ef  the  cess  fund  allotments,

 (b)  the  States  where  the  Handloom
 Industry  has  to  approach  the  Reserve
 Bank  for  such  capital,

 (ec)  the  repercussions  of  the  stop-
 page  of  provision  out  of  the  cess  fund
 for  the  working  finance  of  the  indus-
 try,  and

 (d)  whether  there  is  any  proposal
 to  revise  the  policy  in  this  respect?

 The  Minister  af  Commerce  (Shri
 ह |  (a)  During  the  current
 financial  year,  no  working  capital
 leans  for  the  handloom  industry  from
 the  Cess  Fund  have  been  given  to  any
 State  so  far

 (b)  Such  loans  are  to  be  obtained
 from  the  Reserve  Bank  in  all  States

 (e)  No  adverse  effect  has  been
 reported

 (6)  No,  Sur

 Import  of  X-Ray  Films

 *390  Shei  M  R  Krishna:  Will  the
 Minister  of  Commeree  and  Industry
 ye  pleased  to  state

 (a)  whethe:  Government  have  :m-
 postd  any  cut  in  the  import  of  X-Ray
 films,

 (9)  ४  so  to  what  extent,

 (c)  what  was  the  total  annual
 value  of  X  Ray  films  allowed  to  be
 imported  before  the  cut  was  imposed,
 and

 (a)  whether  any  representation  has
 pecn  made  by  the  medical  depart-
 ments  to  withdraw  the  cut?

 The  Minister  of  Commerce  (Shri
 Kanango)’  (a)  and  (b)  No,  Sir  The
 game  import  policy,  vz  75  per  cent
 General  and  75  per  cent  Soft,  as
 was  in  force  in  the  Jast  Iheensing  pe-
 ylod  ha,  been  maintained  during  the
 current  hcensing  period  with  a  fur-
 ther  provision  that  20  per  cent  of  the
 face  value  of  the  quota  licence  for
 S  No  78/V  (Electro  Medical  Appa-
 yatus)  can  be  utilsed  for  import  of
 X-Ray  films

 (c)  Pnor  to  ist  July  ‘1957,  X-Ray
 films  were  under  OGL  The  total
 value  of  licences  issued  for  X-Ray
 films  from  ist  July  987  to  March
 3958  was  Rs  22,286,000

 (d)  Yes,  Sir
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 Fertilizers  from  North  Korea

 #391.  Shri  Ajit  Singh  Sarhadi:  W:ll
 the  Minister  of  Commerce  and  In-
 dustry  be  pleased  to  refer  to  the
 reply  given  to  Starred  Question  No.
 vi  on  the  20th  November,  968  and
 State:

 (a)  whether  the  negotiations  for
 supply  of  fertilizers  from  North  Korea
 have  materialised;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  Yes,  Sir

 (b)  A  contract  for  the  supply  of
 5000  ».etric  tons  of  ammonium  sul-
 phate  has  been  concluded  with  M/s
 Korean  Chemical  Ex-Import  Corpora-
 tion,  Pyongyang  (North  Korea).  It  is
 not  in  the  bus:ness  interest  of  the  State
 Trading  Corporation  to  disclose  more
 details  of  the  contract

 Allocation  of  Raw  Film;

 *393.  Shri  Ansar  Harvani:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  representations  that  the  pro-
 ducers  of  Edcuational  Films  should
 be  allotted  special  quota  of  raw  films;
 and

 (b)  if  so,  the  decision  taken  by
 Government  thereon?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  No,  Sir

 (b)  Does  not  arise

 Raw  Material  for  Handloom  Goods

 *394,  Shri  E.  द  K  Sampath:  Will
 the  Minister  of  Commerce  and  In-
 dustry  be  pleased  to  state.

 (a)  whether  there  is  any  proposal
 to  extend  the  facilities  for  the  im-
 port  of  raw  materials  like  cotton
 yarn,  rayon  yarn,  chemicals  and  dyes
 to  the  exporters  of  handloom  0005
 outside  the  co-operative  fold;  and

 (b)  if  so,  the  details  thereof?
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 The  Minister  of  Commerce  (Shri
 Katuago):  (a)  No,  Sir

 (b)  Does  not  arise.

 Bilateral  Agreement  between  U.S.A
 and  Baghdad  Pact  Members

 Shri  A.  M_  Tariq:
 Shri  Raghunath  Singh:
 Shri  D  C.  Sharma:
 Dr.  Ram  Subhag  Singh:
 Shri  Bibhuti  Mishra:

 |  Shri  A  K.  Gopalan:
 |  Shri  Wodeyar:
 L  Shri  Hem  Barua:

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  U.S.A.
 has  entered  into  new  bilateral  defence
 arrangements  between  three  Baghdad
 Pact  members  namely  Pakistan,  Iran
 and  Turkey;  and

 (b)  what  steps  Government  pro-
 pose  to  take  in  the  matter?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan):  (a)  Negotiations
 between  the  USA  and  members  of
 the  Baghdad  Pact  for  concluding  bila-
 teral  defence  arrangements  are  re-
 ported  but  no  agreements  have  yet
 been  announced.

 (b)  The  Government  of  India’s  at-
 tilude  towards  such  Pacts  is  well
 known  and  no  steps  are  called  for.

 Bogus  Companies

 *206,  Shri  Hem  Raj:  Will  the  Minis-
 te:  of  Commerce  and  Industry  be
 pleased  to  state:

 #395,

 (a)  the  number  and  names  of  the
 bogus  companies  which  are  function-
 ing  in  the  country;  and

 (b)  the  steps  taken  by  the  Gov-
 ernment  to  check  their  financial  posi-
 tion  and  to  save  unwary  shareholdezs
 from  being  robbed  of  their  money?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  and  (b)  What  the  Hon'ble



 619  Written  Ansiérs

 Member  means  by  bogus  companies  is
 not  quite  clear.  Section  i]  of  the
 Companies  Act  prohibits  the  func-
 tioning  for  gainful  business  of  any
 association  or  partnership  consisting
 of  more  than  a  certain  number  of
 persons,  unless  it  is  registered  as  a
 company.  If  in  respect  of  registered
 companies,  it  appears  either  from
 complaints  received  or  from  a  scrutiny
 of  the  documents,  filed  with  the  Re-
 gister  of  Companies,  that  their  affairs
 are  being  carried  on  in  fraud  of  cre-
 ditors  or  other  persons  dealing  with
 them  or  otherwise  for  any  fraudulent
 or  unlawful  purpose,  such  action,  as
 is  permissible  under  the  Companie:
 Act,  is  always  taken.

 चट  में  व्यवस्था

 *aey!  शो
 *

 न्गेथी  क०  भे०  मालवीय  oe

 क्या  थोजना  मंत्री  यह  बताने  की  कृपा
 करेगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  पुनर्गठन  मध्य

 प्रदेश  के  निर्माण  से  पहले  मध्य  भारत,  भोपाल,
 विन्ध्य  प्रदेश  और  महाकोशल  राज्यों  के
 लिये  दूसरी  पंचवर्षीय  योजना  के  लिये  प्रलग-

 झलग  बजट  बनाये  गये  थे  ;

 (ख)  यदि  हां,  तो  क्‍या  मध्य  प्रदेश  के

 निर्माण  के  बाद  दूसरी  पंचवर्षीय  योजना  के

 कार्य  उक्त  बजटों  के  श्रनुसार  किये  जा  रहे
 हैं;  भौर

 (ग)  यदि  नहीं,  तो  इस  के  क्या  कारण
 ह

 योजना  उपसंतजी  (६.1६  दया०  नं०  मिन):
 (क)  व  (स).  जी,  हां

 (ग)  प्रश्न  दी  नहीं  उठता  ।
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 Export  of  Mica

 (  Shri  Rajendra  Singh:
 308,

 Shri  Nagi  Reddy:
 Shri  Ramam:

 [  Shri  Pangarkar:
 Will  the  Minister  of  Commerce  and

 Industry  be  pleased  to  lay  a  state-
 ment  showing:

 (a)  the  quantity  and  value  of  mica
 exported  during  the  last  ten  years;
 and

 (b)  the  steps,  if  any,  Government
 Propose  to  take  to  promote  further
 exports  of  mica?

 The  Deputy  Minister  of  Commerce
 ang  Industry  (Shri  Satish  Chandra);
 (a)  and  (b).  A  statement  3s  laid  on
 the  Table  of  the  House.  [See  Appendix
 i,  annexure  No  105.)

 Recovery  of  Loang  from  Displaced
 Persons  from  East  Pakistan

 Shri  Subodh  Hansda:
 4  Shri  8.  C.  Samanta:
 (Shri  RC.  Majhi:

 Will  the  Minister  of  Rehabilitation
 and  Minority  Affairs  be  pleased  to
 state:

 (a)  what  steps  Government  have
 taken  go  recover  loans  advanced  to
 displaced  persons  from  East  Pakistan,
 who  have  either  gone  to  Pakistan  or
 have  gone  underground;

 (b)  what  is  the  total  amount  involv-
 ed;

 (c)  whether  the  recovery  of  loans
 from  other  displaced  persons  has
 made  any  progress;  and

 (d)  if  so,  the  total  amount  recover-
 ed  from  them  up-to-date?

 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  (a)  to  (d).  Separate  figures
 about  the  amount  of  loans  due  from
 displaced  loanees  from  East  Pakistan
 who  may  be  untraceable  or  may  have
 returned  to  East  Pakistan  are  not
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 available.  A  loan  of  Rs.  63.35  crores
 tad  been  advanced  to  the  different
 State  Governments  (including  Tripura
 and  Manipur  Administrations)  upto
 the  end  of  ‘1956-57  for  being  advanced
 as  loans  to  the  displaced  persons  for
 their  rehabilitation,  out  of  which
 about  ‘Rs.  2.93  crores  (including)
 interest)  had  become  due  for  repay~
 ments.  Of  this,  about  Rs.  2.29  crores
 had  been  repaid  by  them.

 State  Trading  Corporation  of  India
 (Private)  Ltd.

 *400.  Shri  N.  Keshava:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  what  ig  the  quantum  of  foreign
 exchange  earned  by  the  State  Trad-
 ing  Corporation  of  India  (Private)
 Ltd.  since  its  inception;  and

 (b)  the  countries  with  which  it  has
 traded  so  far?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  Rs.  28.50  crores  upto
 December,  ‘1958,

 (b).  A  statement  is  given  below:
 Statement
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 an  North  Vietnam.
 22.  Poland,
 23.  Pakistan.
 24.  Rumania.
 25.  Russia,
 26.  Switzerland.
 27.  South  Vietnam.
 28.  LU.  है अ
 29.  U.S.A.
 30.  Yugoslavia.
 3i.  Sweden.
 32,  Canada,

 Jute  Products

 *40l,  Shri  Rameshwar  Tantia:  Will
 the  Minister  of  Commerce  and  In-
 dustry  be  pleased  to  state:

 (a)  whether  any  complaint  has
 been  received  from  foreign  countries
 regarding  inferior  quality  of  our  jute
 products;  and

 (b)  if  so,  the  steps  taken  by  Gov-
 ernment  for  the  standardization  of
 jute  goods  exports?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  Some  complaints  had
 been  received  in  the  past,  but  these
 are  now  on  the  decline.

 (b)  Modernisation  of  jute  mills  for
 which  loan  assistance  is  being  render-
 ed  through  the  Nationa]  Industrial
 Development  Corporation  is  steadily
 improving  the  quality  of  Indian  jute
 products.  The  Indian  Jute  Milly  As-
 sociation  have  been  constantly  impres-
 sing  on  their  members  to  maintain
 the  high  standards  expected  of  our
 goods  and  have  always  been  prepar-
 ed  to  investigate  genuine  complaints.
 All  India  Working  Class  Family

 Budget  Survey

 Will  the  Minister  of  Labour  and
 Employment  be  pleased  to  refer  to
 the  reply  given  to  Starred  Question
 No.  28  on  the  779  November,  2959
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 and  state  the  further  progress  made
 jn  the  work  of  National  Sample  Sur-
 vey  in  connection  with  the  All  India
 Working  Class  Family  Budget  Sur-
 vey?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  The  survey  conti-
 nued  in  all  the  50  centres  selected
 for  the  purpose  Out  of  about  23,000
 families  proposed  for  survey  about
 10,000  families  have  been  surveyed
 upto  January  1959.  The  Survey
 is  expected  to  be  concluded  by  the
 and  of  the  current  year.

 पाकिस्तान  में  भारतीय

 हि  बाजपेयीः

 गेभी  दौ०  Wo  amt:

 क्या  प्रणान  नंत्रों  १७  नवम्बर,  १६९५८
 के  तारांकित  भ्रदत  संख्या  २०  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  की  कृपा  करेगे  कि

 (क)  जिन  लगभग  २००  भारतीय

 राष्ट्रजनों  को  सखूलना  (पूर्वी  पाकिस्तान)  से
 निकाल  दिया  गया  था  उनके  पुन.  पाकिस्तान
 में  जाने  के  सम्बन्ध  में  क्या  कोई  पत्र-ब्यवहार
 पाकिस्तान  के  साथ  हुआ  है  ;  शौर

 (ख)  यदि  हा,  तो  उसका  क्‍या  परिणाम
 निकला  है  ?

 वेदे  शिक  कार्य  उपसंत्रों  (भोसतो  लक्ष्मी

 सेवन)  :  (क)  जी  हा  t

 (ख)  पाकिस्तान  में  भारतीयों  का
 फिर  प्रवेश  कराने  की  दृष्टि  से,  हमारे  ढाका-
 ह्थित  कार्य  वाहक  डिप्टी  हाई  कमिएनर  और
 कराची-स्थित  हाई  कमिइनर  ने  पाकिस्तान
 सरकार  के  साथ  श्रलग-भ्लग  लिखा-पढी
 की  ।  भारत  सरकार  ने  दिल्‍ली-स्थित
 पास्कितान  हाई  कमीशन  के  जरिये  एक  विरोध-
 पत्र  भी  भेजा  ।  पाकिस्तान  सरकार  ने
 जवाब  चिया  कि  ये  भारतीय  राष्ट्रिक
 पाकिस्तान  में  गैर-कानूनी  तरीके  से  घुस
 गये  थे  भौर  उन्हें  इसलिये  निकाल  दिया  गया
 क्योंकि  उन  के  पास  पासपोर्ट  ौर  बीजा

 नहीं  थे  ।  पूछताछ  करने  पर  पता  चला  कि

 FyoR
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 ze  शाल  ठीक  नहीं  थीं  बल्कि सस में से |...  मेंस  ्य  दातर
 लोगों  के  पास  झपने-ग्रपने  पासरोर्ट  थे  भौर

 उन्होंने  वीजा  बदलभवाने  के  लिये  उ  हें पाकिस्तानी
 झधिकारियों  के  पास  जमा  करा  दिया  था  1

 बहरहाल,  पाकिस्तान  सरकार  ने  अपने
 निर्भय  में  परिवर्तत  नहीं  किया  है  ।

 Export  of  Jute

 #404,  Shri  T.  B.  Vittal  Rao:  Will
 the  Minister  of  Commerce  and  In-
 dustry  be  pleased  to  state:

 (a)  whether  there  is  a  great  de-
 mand  of  jute  in  Penang  and  Hong
 Kong;  and

 (b)  if  so,  the  steps  proposed  to  be
 taken  to  export  Indian  jute  to  those
 markets?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  The  reference  pre-
 sumably  is  to  jute  manufactures.
 There  is  demand  both  in  Malaya  and
 Hong  Kong

 (b)  The  Indian  Jute  Mills  Associa-
 tion  have  recently  studied  these
 markets  and  will  be  formulating
 suitable  measures  to  promote  exports
 to  these  markets.

 Development  of  Iron  Ore  Resources

 Shri  Vidya  Charan  Shukla:
 Shri  Ram  Krishan:
 Shri  Sarju  Pandey:
 Shri  Ajit  Singh  Sarhadi:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state  the  pro-
 gress  made  with  respect  to  the  negotia-
 tions  with  West  European  countries
 for  joint  projects  to  develop  iron  ore
 resources,  transport  and  port  facilities
 in  India?

 *405

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chaniira):
 Discussions  with  some  of  the  parties
 concerned  are  stu]  in  progress.
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 Bhellac  and  Seedlac

 ogg,  [  Sti  Nagi  Reddy:
 |  Shri  Vasudevan  Nair:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  refer  to  the
 reply  given  to  Starred  Question  No
 876  on  8th  December,  958  and  state

 (a)  whether  Government  have  since
 fixed  minimum  prices  for  purchase  of
 shellac  and  seedlac  along  with  fixation
 of  minsmum  export  prices,  and

 (b)  if  not,  the  reasons  therefor?

 The  Minister  ef  Commerce  (Shri
 Kanungo):  (a)  No,  Sir

 (b)  Government  have  reason  to
 hope  that  the  regulation  of  export
 prices  by  the  trade  will  help  to  impart
 strength  and  steadiness  to  the  purchase
 prices  for  shellac  and  seedlac

 हज  के  यात्री

 शी  नवल  प्रभाकर:
 श्री  भक्ष  दर्शन:

 क्या  प्रधान  त्री  यह  बताने  की  कृपा
 करेगे  कि

 (क)  १६५८  में  कितने  व्यक्ति  हज
 यात्रा  करने  के  लिये  गये,

 (ख)  उन्हे  क्या  सुविधाये  दी  गइ,
 झौर

 (ग)  अप्रैल,  १६५६  के  महीने  में  हज
 आजा  पर  जाने  के  लिये  श्रब  तक  कितने
 आावेदन-पत्र  प्राप्त  हो  चुके  है  ?

 वैदेशिक  कार्य  मंत्री  के  समा-सचिय

 (सी  सादत  झली  खां):  (क)  १५,१८६  |

 (ख)  तीय  यात्रियो  को  जो  सुविधाये
 दी  गईं  उनका  विवरण  इस  प्रकार  है

 विवरण

 (१)  जिला  अधिकारियो  अझयवा  बम्बई
 की  पोर्ट  हज  समिति  ने  तीर्थ  यात्रियों  को
 लि  शुल्क  तीर्थ  यात्रा-पास  जारी  किये

 *¥ow.
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 (२)  सरकारी  और  म्युनिसिपल
 इवाखामों  में  तीरययात्रियों  को  चेचक  के
 टीके  लगाये  गये,  हैजे  के  इजेक्शन  दिये  गये
 झौर  उन्हें  इसके  लिये  नि  शुल्क  श्रतर्राष्ट्रीय
 ब्रमाण-पैत्न  दिये  गये  |

 (३)  उन्हें,  खाद्य-सामग्री,  कपडा  झौर
 चीनी  जैसी  कुछ  भरा  'हयक  वस्तुए  ले  जाने  की

 अनुमति  दी  गई  ।

 (४)  तीर्थ  यात्रियो  को  निम्नलिखित
 रूप  में  भारतीय  मुद्रा  ले  जाने  की  अनुमति
 दी  गई

 प्रति  व्यस्क  ३,४००  र०  (कंबिन)
 २४००  रु०  (डेक)

 (५)  तीर्थ  यात्रा-पास  पर  सफर  करने
 वाले  सभी  डेंक  दर्जे  के  तीर्थ  यात्रियो  को  शाय-
 कर  भुगतान  प्रमाण-पत्र  (इनकम  टैक्स  क्लियरेस

 सर्टिफिकिट)  दिखाने  की  छूट  दी  गई  ।

 (६)  तीन  डाक्टरों  और  दो  कपाउडरो
 का  एक  चिकित्सा  मिशन  तीर्थ  यात्रियों  को
 डाक्टरी  सहायता  देने  के  लिये  जेहा  भेजा
 गया।  यह  मिझ्षन  दवाइयों  से  जस  था  |

 (ग)  १८,४७६

 National  Industrial  Development
 Corperation

 *408  Shri  Morarka.  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  state

 (a)  what  are  the  total  schemes  ap
 proved  by  the  National  Industral
 Development  Corporation  (Private)
 Ltd,  so  far  for  launching  new  projects,

 (b)  whether  foreign  collaboration
 has  been  secured  for  any  of  these
 projects,  and

 (c)  7  so  the  terms  and  conditions
 of  such  collaboration?

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  The  approval  of
 schemes  for  launching  new  projects
 is  the  responsibility  of  the  Govern-
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 ment  and  not  of  the  National  Indus-
 trial  Corporation  किले Development.
 vate)  Ltd  The  Corporation  is  only  res-
 ponsible  for  the  preparatory  work,  the
 economic  and  technical  studies  and  the
 preparation  of  the  project  reports  So
 far  eighteen  preliminary  studies  have
 been  undertaken  by  the  Corporation
 for  selected  engineering  and  metal-
 lurgica]  industries  and  the  production
 of  some  industrial  materials  Of  these,
 the  following  projects  were  finalsed
 by  the  NIDC  and  are  already  under
 implementation  by  Government

 Heavy  Foundry-Forge  Project,

 Heavy  Machine  Building  Plant,

 Mining  Machinery  pliant  and

 Optical  and  Opthalmic  glass,

 and  :t  s  expected  that  the  :mplementa-
 tion  of  the  following  projects  for
 which  promotional  work  was  com-
 pleted  by  NIDC,  will  be  implemented
 shortly  by  Government

 Intermediates

 Alloy  &  Tool  Steels

 Detaled  project  reports  are  under
 preparation  for  Heavy  Structural
 Works  and  Plate  &  Vessel  Works

 (b)  and  (c)  =  In  the  three  projects
 under  implementation  collaboration
 has  been  secured  from  Czechoslovakia
 for  the  Heavy  Foundry-Forge  Pro
 ject  and  from  the  Soviet  Union  for
 the  other  two  projects  Copies  of  the
 Agreements  with  the  Government  of
 USSR  and  Messrs  Technoexpert  of
 Czechoslovakia  are  available  m  the
 Library  of  the  Parliament

 Printing  Machinery

 *409.  है, . ह  Ram  Krishan:  Wl!  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No  834  on  the
 ३370  December,  958  and  state

 (a)  whether  the  proposals  re-
 ceived  from  the  firms  to  set  up  the
 manufacture  of  printing  machinery
 have  been  examined,  and

 (b)  if  so,  the  result  therecf?

 The  Minister  of  Industry
 Manubhat  Shah):  (a)  Yes,  Sir

 (9)  One  factory  38  gomg  to  be  es-
 tablished  in  Coimbatore  The  other
 party  at  Titaghur  whose  scheme  has
 been  examined,  has  yet  to  finalise
 negotiations  with  the  foreign  colla-
 borator

 Zirconium  Pilot  Plant

 410  Shri  V.  P  Nayar:  W2ll  the
 Prime  Minister  be  pleased  to  refer  to
 the  reply  given  to  Starred  Question
 No  756  on  Ist  September,  i958  and
 state

 (a)  whether  any  decision  has  since
 been  taken  by  Government  to  set  up
 the  proposed  Zirconium  plant  at
 Trombay,  and

 (b)  af  so,  the  employment  potential
 of  the  new  plant  and  the  proposed
 investment  thereon?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan):  (a)  Not  yet

 (Shri

 (b)  Does  not  arise

 Expert  Committee  Recruitment  in
 AIR,

 क11  Shri  Tangamani.  Will  the
 Minister  of  Information  and  Broad-
 casting  be  pleased  to  state

 (a)  whether  Government  have  set
 up  an  Expert  Committee  to  enquire
 into  the  basis  of  recruitment  of  Direc-
 tors,  Assistant  Directors  and  other
 posts  in  All  India  Radio  and  also  into
 advisability  of  otherwise  of  appoint-
 ing  programme  producers  on  contract,

 (b)  if  so,  what  is  the  composition
 of  the  Committee,

 (c)  when  the  report  of  the  Com-
 mittee  will  be  ready,  and

 (d)  whether  the  said  report  will  be
 laid  on  the  Table  as  soon  as  it  w  re-
 ceived?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keakar):  (a)  No,
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 Sir,  the  matter  33  still  under  consi-
 deratzon

 (b)  to  (da)  Does  not  arise

 Pakistani  Firing  in  Rajouri

 Shri  A.  M.  Tariq:
 °42,  <  Shri  Vajpayee:

 Shri  Hem  Raj:

 Will  the  Prime  Minister  be  pleased
 to  state.

 (a)  whether  it  is  a  fact  that  Pakis-
 tani  troops  opened  fire  on  two  Indian
 pickets  in  Rajouri  area  on  the  3lst
 January,  1959,

 (b)  if  so,  the  details  thereof,  and

 (९)  the  action  taken  in  the  matter
 so  far?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan):  (a)  and  (b)  On  the
 3ist  January,  two  incidents  took  place
 m  the  Poonch-Mendhar  area  In  the
 first  incident,  our  picquet  which  was
 situated  about  eight  miles  south-west
 of  Poonch  and  400  yards  on  our  sidc
 of  the  cease  fire  line,  was  fired  at  by
 an  armed  group  from  Pakistan-
 occupied  Kashmir  who  had  crossed  the
 cease-fire  line  Our  troops  returned
 the  fire  in  self-defence

 In  the  second  incident,  our  picquet,
 which  was  about  six  miles  west  ot
 Mendhar  and  000  yards  on  our  side
 of  the  cease-fire  line,  was  fired  at  by
 an  armed  group  from  Pakistan-
 occupied  Kashmir  Our  troops  return.
 ed  the  fire

 No  casualties  have  been  reported  as
 result  of  either  of  these  incidents

 (c)  Complaints  against  these  viola-
 tions  of  the  Cease-Fire  Agreement
 have  been  lodged  with  the  Chief
 Military  Observer  of  the  UN,  and  a
 preliminary  UN  investigation  was
 earmed  out  on  February  2nd

 Written  Anspers  4630

 Parchase  of  Ores

 Shri  Vidya  Charan  Shukla:
 413.  4  Shri  Birendra  Bahadur  Singhji:

 Shri  Wadiwa:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state

 (a)  whether  Government's  cons~
 deration  of  the  recommendation  of  the
 Mineral  Advisory  Board  that  the  State
 Trading  Corporation  should  be  ap-
 proached  to  give  special  consideration
 to  small  mine  owners  while  making
 purchases  of  ores  on  for  basis,  has
 since  been  finalised,  and

 (b)  ४  so,  the
 taken?

 The  Minister  of  Commerce  (Shri
 Kanungo).  (9)  and  (b)  The  Mineral
 Advisory  Board  has,  itself  recognised
 that  the  State  Trading  Corporation
 could  not  be  pressed  to  make  pur
 chases  on  for  basis  from  all  small
 mineowners  The  recommendations  of
 the  Board  have,  however,  been  com-
 munxated  to  the  STC  for  imple-
 mentation  to  the  extent  practicable

 nature  of  decision

 Atomic  Power  Stations

 (  Shri  Ram  Krishan:

 |
 Shri  Rameshwar  Tantia:
 Shrimati  Parvathi  Krishnan:

 +414.  Shri  Nagi  Reddy:
 Shri  Morarka:

 {  Shri  P  K.  Deo:
 [  Shri  Pangarkar:

 Wil  the  Prime  Minister  be  pleased
 to  refer  to  the  reply  given  to  Un-
 starred  Question  No  6I0  on  the  769
 December,  958  and  state

 (a)  whether  exploratory  talks  with
 manufacturers  of  atomic  power
 stations  m  other  countries  have  been
 concluded,

 (b)  if  so,  the  terms  of  agreement,  xf
 any,  entered  into  with  those  manu-
 facturers,

 (c)  whether  any  decision  has  been
 taken  on  the  location  of  the  Power
 Station,  and
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 (d)  if  so,  the  nature  ef  the  decision
 taken?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan):  (a)  and  (b).  Pre-
 liminary  discussions  were  held  in
 October  958  with  the  United  Kingdom
 Atomic  Energy  Authority  and  the
 four  main  Industrial  Groups  at  pre-
 sent  engaged  in  the  setting  up  of
 atomic  power  stations  in  the  UK
 Detailed  data  for  the  purpose  of  pre-
 paring  tender  was  obtained.  The  talks
 were  of  an  exploratory  nature  and
 no  agreement,  formal  or  informal,  has
 been  entered  into  with  any  party  yet

 (९)  No,  Sir.

 (a)  Does  not  arise.

 Cotton  Milis,  Kishangarh  (Rajasthan)
 *a1s.  Shri  Rameshwar  Tantia:  जात]

 the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  a  cotton  mill  in  Kishan-
 garh  (Rajasthan)  is  lying  closed  for
 the  last  2  years;

 (b)  whether  this  has  affected  the
 economic  condition  of  that  Town;  and

 (c)  whether  any  steps  are  being
 taken  to  re-start  it?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  to  (०),  Yes,  Sir  Since
 17th:  August,  1957.  As  the  mulls  are
 under  lhquidation,  no  steps  can  be
 taken  to  re-start  the  mills.

 Displaced  Persons  from  East
 Pakistan

 "416.  Shri  Vajpayee:  Will  the  Min-
 ister  of  Rehabilitation  and  Minority
 Affairs  be  pleased  to  state:

 (a)  the  total  number  of  displaced
 families  sent  from  camps  in  West
 Bengal  for  rehabilitation  outside  the
 States  upto  3lst  December,  ‘1958;  and

 (b)  the  names  of  States  where  no
 displaced  families  from  East  Pakis-
 tan  have  been  rehabilitated?

 The  Minister  of  Rehabilitation  and
 Miimority  Affairs  (Shri  Mehr  Chand
 Shanna):  (a)  and  (b).  19,822  families

 were  sent  upto  Blst  December,  3888
 for  rehabilitation  to  Bihar,  Orissa,
 Madhya  Pradesh,  Uttar  Pradesh,
 Rajasthan  and  the  Andamans.  No
 displaced  persons  were  sent  for  re-

 —
 to  the  other  States  of

 India.

 National  Tribunal  for  Petroleum
 Industry  ०

 bri  Tangamani:
 407.  Shri  S.  M.  Banerjee:

 Shrimati  Mafida  Ahmed:
 hri  0,  C.  Sharma:

 Will  the  Minister  of  Labour  and
 Employment  be  pleased  to  state:

 (a),  whether:  a  Tripartite  Conference
 of  Petroleum  interests  was  held  in
 Delhi  on  the  9th  January,  ‘1959;

 (b)  7  so,  what  were  the  decisions
 arrived  at;

 (c)  whether  a  National  Tribunal
 will  be  set  up  for  adjudicating  upon
 the  demands  of  the  employees;

 (d)  if  so,  when;  and

 (e)  7६  not,  whether  the  State  Gov-
 ernments  have  been  asked  to  settle
 the  dispute  on  the  basis  of  code  of
 daisciphne?

 The  Deputy  Minister  of  Labour
 (shri  Abid  Ali):  (a)  Yes.

 (b)  It  was  agreed  that  in  any  region
 where  settlement  had  not  been  reached
 between  the  employers  and  the
 workers  in  the  industry,  negotiation
 should  begin  immediately  to  arrive
 at  a  settlement

 If  the  settlement  was  in  respect  of
 a  state  in  a  region,  it  should  be  made
 applicable,  by  agreement,  to  other
 States  in  the  region.  For  instance,  in
 the  case  of  Delhi  region  which  com-
 prises  6  States,  any  agreement  that
 might  be  reached  in  regard  to  Delhi
 would  apply  to  other  States  as  well.

 It  was  further  agreed  that  if  no
 mutual  settlement  was  possibile
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 through  negotistlon  or  conciliation,
 the  dispute  would  be  referred  to  a
 tribunal  in  one  of  the  States  of  the
 region  and  the  award  of  the  tribunal
 would  be  made  applicable,  by  agree-
 ment,  to  other  States  in  the  region

 In  the  case  of  Bombay,  it  was  de-
 eided  that  conciliation  proceedings
 would  start  immediately  in  respect
 of  workers  who  had  not  been  covered
 by  existing  arrangements

 (eo)  No

 {dp  Does  not  arise

 (९)  The  State  Governments  will
 necessary  action  in  the  light  of

 the  decisions  reached

 Employment  Exchanges
 43l,  Shri  Ram  Krishan:  Will  the

 Minister  of  Labour  and  Employment
 be  pleased  to  state  the  total  number
 of  skilled  workers  registered  with  the
 Employment  Exchanges  in  the  coun-
 try  so  far  (State-wise)?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  AH):  The  number  of
 skilled  and  semi-skiled  workers  s
 given  below  Information  is  not
 available  as  io  how  many  of  them  are
 skilled

 Srate/  Union  Territory

 ह क
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 Del  4,602
 Himachal  Pradesh  250
 Kerala  b€cg
 Madhya  Pradesh  5.4I0
 Madras  6ccg
 Marmpur  3I9
 Mysore  2,826
 Oss  3556
 Pondicherry  3446
 Punjab  2,780
 Rajasthan  846
 Tripura  200
 Utear  Pradesh  ‘13,051
 West  Bengal  19,466,

 Att  Innta  Torar

 Bicycle  Factories

 432  Shri  Ram  Krishan:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state  the  number  of
 licences  given  by  Government  during
 1958-59  to  start  bicycle  factories
 (State-wise)?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):—

 A.  Large  Scale  A  statement  showing  h-
 Sector  cences  issued  for  units  ut

 the  large  scale  sector  is
 given  below  -—-

 Statement
 Bicycite  ल्ररएधपारद

 Annual  Licence  No
 Name  of  urut

 7
 and  date

 “New  Unats

 Messrs  apo  l  60,000  TO  NS!
 26-7-1958

 Gauhst:  (Assam)

 Expansion  Nal
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 various  States  is  given
 below

 State  No.  of  Annual
 Units  Capa-

 city.

 Nos.
 ttar
 Pradesh  2  7,000

 Rajasthan  I  2,500
 ras.  4  20,000

 Orissa.  I  -§,000
 Andhra

 Pradesh  4  20,000
 M

 yaore
 3  10,000

 Bi  3  1§,000
 Kerala  I  §;000

 I9  84,500  ;

 Salt  Quota
 483,  Shri  Ram  Krishan:  जा].  था

 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  the  quantity  of  salt  allotted  to
 the  Punjab  in  ‘1958-59;  and

 (b)  the  quantity  which  the  Punjab
 State  Government  have  already  lft-
 ed?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  The  Zonal  Scheme  for  distribution
 of  salt  to  the  various  States  is  framed
 for  the  calendar  year.  The  quantity
 of  salt  allotted  to  the  Punjab  State
 in  958  was  27,10,000  maunds.

 (b)  25,75,600  maunds.

 Development  Councils  for  Industries.
 434,  Shri  Ram  Krishan:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state  the  names  of  the
 Industries  for  which  development
 councils  will  be  constituted  during
 1959-60  and  the  remaining  period
 of  the  Second  Five  Year  Plan?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 A  statement  is  laid  on  the  Table  of
 the  Sabha.  [See  Appendix  I,  annexure

 No.  106.)

 Export  Promotion  Councils

 435.  Shri  Ram  Hrishan:  Will  the
 Minister  of  Commerce  and  industry
 be  pleased  to  state  the  names  of  goods
 for  which  Export  Promotion  Councils
 will  be  constituted  during  1959-60  11. ह
 during  the  remaining  period  of  Second
 Five  Year  Plan?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 Questions  regarding  export  promotion
 measures  including  the  formation  of
 Export  Promotion  Councils  for  fur-
 ther  commodities  in  case  of  need  are
 under  constant  consideration.  No  de-
 cision  has  yet  been  taken  for  the  for-
 mation  of  Export  Promotion  Council
 on  any  fresh  item.

 Companies  in  Bombay
 436.  Shri  Pangarkar:  Will  the  Min-

 iter  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  the  number  of  companies  _  re-
 gistered  during  1958-59  in  Bombay
 State  so  far;

 (b)  the  authorised  capital  company-
 wise;  and

 (c)  the  number  and  names  of  com-
 panies  which  went  into  hquidation  dur-
 ing  the  same  penod  in  Bombay  State?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  to  (c)  During  the  first  nine  months
 of  1958-49,  75  companies  with  a  total
 authorised  capital  of  Rs.  76.04  crores
 have  been  registered  in  the  State  of
 Bombay.  The  number  of  companies
 so  far  reported  to  have  gone  into
 liquidation  in  the  same  period  is  50.

 Norte,—The  names  of  newly  re-
 gistered  and  liquidated  companies  and
 their  other  particulars,  such  as,  in-
 dustrial  classification,  names  of
 managing  agents,  secretaries  and
 treasurers,  managing  directors,  direc-
 tors,  etc.,  situation  of  registered  office,
 objects,  authorised,  subscribed  and
 paid-up  capital,  etc.  are  regularly
 published  in  the  Monthly  Blue  Books
 on  Joint  Stock  Companies  in  India,
 copies  of  which  are  available  in  the
 Parliament  Library.



 7637  Written  Answers

 Soda-Ash  Factories

 437.  Shri  Pangarkar:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  the  number  of  Soda-Ash
 Factories  established  in  India  so  far,
 and

 (b)  the  number  proposed  to  be
 established  during  the  remaining
 period  of  the  Second  Five  Year  Pian”

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lai  Bahadur  Shastri):
 (a)  Two

 (b)  Three  new  units  and  the  ex-
 pansion  of  one  of  the  existing  factor
 ies

 Competition  to  Export  Trade  from
 West  Germany

 438.  Shri  D.  C  Sharma:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state

 (a)  whether  India's  export  trade
 is  facing  8  competition  from  Weat
 Germany;

 (b)  aw  so,  what  are  the  commoditi
 which  are  adversely  affected  and  in
 which  foreign  markets,  and

 (ec)  the  extent  to  which  our  export
 trade  has  been  affected  thereby?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  to  (c)  Both  West  Germany  and
 India  are  exporters  to  European,  Asian
 and  African  markets  of  certain  type.
 of  manufactured  goods  such  as  cotton
 textiles,  art  silk  fabrics  and  hght
 enginecring  goods  Indian  products

 in  these  market,  face  competition  from
 several  competitors  other  than  West
 Germany  also

 Viet-Nam

 439,  Shri  D  C.  Sharma:  Will  the
 Prime  Minister  be  pleased  to  state

 (a)  how  many  cases  of  complaints
 or  irregularities  were  brought  to  the
 388  LSD—3
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 notice  of  Qa  Viet-Minh  authorities
 and  (u)  Viet-Nam  authorities  by  the
 International  Commission  for  Super-
 vision  and  Control  during  the  pericd
 August  to  December,  ‘1958,  and

 (b)  how  many  of  them  were  dealt
 with  satisfactorily?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharial
 Nehru):  (a)  and  (b)  The  report  of
 the  International  Commission  for
 Supervision  and  Control  for  this
 period  is  still  under  preparation  As
 soon  as  it  35  published  the  answer
 will  be  available

 Accidents  in  Coal  Mints

 440.  Shri  D  C.  Sharma:  Wil)  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state

 (a)  the  number  of  accidents  which
 took  place  m  coal  mimes  during  the
 period  from  the  Ist  September  to  the
 3st  December,  ‘1958,

 (h)  the  number  of  casualties;  and

 (९)  the  amount  of  compensation
 paid  during  the  same  period?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  (a)  970

 (७)  74  killed  and  933  seriously  in-
 jured

 (c)  The  information  i.  not  readily
 available

 Loans  for  Construction  of  Houses  in
 Delhi

 44l.  Shri  D  C.  Sharma:  Will  the
 Minister  of  Werks,  Housing  and  Sup-
 ply  be  pleased  to  state

 (a)  the  number  of  persons  in  Delhi
 to  whom  loans  were  given  for  cons-
 truction  of  houses  during  ‘1957-58  and
 1958-59  under  Low  Income  Group
 Housing  Scheme,

 (b)  whether  some  persons  among
 them  already  own  houses;
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 (c)  whether  the  amounts  given  as
 loan  have  been  actually  spent  on  the
 construction  of  houses;  and

 (d)  af  not,  the  action  taken  by  Gov-
 ernment  in  ths  regard?

 The  Deputy  Minister  of  Works,
 Housing  and  Supply  (Shri  Anil  K.
 Chanda):  (a)  Loans  under  the  Low
 Income  Group  Housing  Scheme  were
 sanctioned  to  2l9  persons  during  ‘1957~
 58  and  46  persons  during  the  period
 April-December,  9538

 (b)  to  (d)  No  case  has  so  far  come
 to  the  notice  of  the  Government  in
 which  a  borrower  either  already  own-
 ed  a  house  or  utihsed  the  loan  amount
 for  a  purpose  other  than  the  construc-
 tion  of  his  house,  sanctioned  under
 the  Scheme

 Cottage  Industries  in  Andaman  and
 Nicobar  Islands

 442  Shri  9  C  Sharma:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state

 (a)  the  steps  taken  so  far  to  deve-
 lop  some  cottage  industries  m  Anda-
 man  and  Nicobar  and  Laccadive  Is-
 lands,  and

 (9)  the  results  achieved?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b)  A  statement  35  laid  on
 the  Table  of  the  Sabha  [See  Appen-
 dix  I  annexure  No  107)

 Trade  with  Middle  East  Countries

 443  Shri  0  C  Sharma
 Shri  Ram  Krishan

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state

 (a)  the  present  trade  position  with
 Middle  East  countries,

 (b)  the  important  items  of  exports
 to  and  import  from  these  countries
 during  the  years  ‘1955,  ‘1956,  957  and
 ‘1958,  and

 (९)  the  steps  taken  to  increase  the
 trade  with  these  countries?
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 The  Minister  of  Commerce  and
 Tadustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b)  A  statement  is  laid  on
 the  Table  of  the  Sabha  {See  Ap-
 Rendix  I  annexure  No  08)

 (c)  The  following  steps  have  been
 taken  to  increase  trade  with  the  Mid-
 dle  East  Countries  —

 (1)  Trade  agreements  and  treat-
 3९3  of  Commerce  and  Friend-
 ship  have  been  concluded
 with  छड़,  Iraq,  and
 Syria

 (2)  Trade  and  Trade-cum-Good-
 w22)  delegations  were  32777720
 from  Sudan,  Egypt,  Iraq,
 Saud:  Arabia  and  Iran  to  visit
 India  to  see  for  themselves  the
 wide  range  of  goods  manufac-
 tured  in  this  country  छा
 the  recent  past  delegations
 sponsored  by  Export  Pro-
 motion  Councils  for  Engineer-
 ing  goods,  Silk  and  Rayon
 Textiles,  Plastics  and  Lino-
 Jeum,  Tobacco  and  Chemicals
 and  Alhed  Products  visited
 some  of  the  countries  in  the
 Middle  East  to  explore  mar-
 kets  for  Indian  goods

 (3)  Trade  centres,  show  rooms,  or
 show  cases  are  maintained  in
 Cairo,  Tehran,  Jedda  and  Da-
 mascus  for  giving.  visual
 publicity  to  Indian  goods  It
 has  been  decided  to  open  a
 Tea-Centre  at  Caro  Pro-
 posals  for  opening  show  rooms
 m  Baghdad  and  Addis  Ababe
 are  under  active  considera-
 tion

 (4)  India  participated  in  the  Da-
 mascus  International  Fair  and
 in  the  International  Exhibi-
 tion  held  in  Kabul  A  wholly
 Indian  Exhibition  was  organ-
 ised  in  Khartoum  It  has  been
 decided  to  hold  an  Indian
 exhibition  in  Baghdad  in
 March,  969  Proposals  for
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 organiang  Indian  exhibitions
 in  some  countries  in  the  Mid-
 dle  East  are  under  considera-
 tion.

 Production  of  Tea

 444.  Shri  D.  C  Sharma:  W2ll  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  the  present  position  of  produc-
 tion  and  demand  of  Tea  tn  India;  and

 (b)  the  value  of  annual  require-
 ments  of  Tea  in  India?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  During  1958,  tea  production  in
 India  has  been  estimated  at  707  mil-
 hon  Ibs.  as  compared  with  684  mil-
 lion  Ibs  during  the  previous  year
 Annual]  consumption  of  tea  in  the
 country  has  been  estimated  at  233
 million  Ibs.  \

 (b)  The  value  of  tea  sold  in  India
 annually  ts  not  available  since  various
 types  and  grades  of  tea  are  sold  in
 the  country  at  various  prices

 Employment  Exchanges

 445.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state.

 (a)  whether  the  number  of  per-
 sons  registered  with  the  various  Em-
 ployment  Exchanges  in  the  country
 has  increased  from  the  lst  of  Septem-
 ber,  958  to  the  3lst  of  January,  1959;
 and

 (b)  7  so,  to  what  extent’

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  (a)  Yes

 (b)  By  54,558  during  lst  Septem-
 ber  to  3lst  December,  958  Informa-
 tion  relating  to  January,  959  is_  not
 yet  available.

 Payment  of  Compensation
 446.  Shri  D.  C.  Sharma:  Will  the

 Minister  of  Rehabilitation  and  Minority
 Affairs  be  pleased  to  state:

 (a)  the  number  of  persons  who  have
 been  paid  compensation  during  1958;
 and
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 (bd)  the  amount  of  rehabilitation
 grant  so  far  paid?

 The  Minister  of  Rehabilitation  and
 Minority  Affsirs  (Shri  Mehr  Chand
 Khanna):  (a)  1,44,308  (This  includes
 22,406  claimants  who  have  been  issued
 Statements  of  Accounts,  83i,  who
 were  paid  interim  compensation  and
 have  now  received  final  instalment  and
 78  who  were  paid  Rehabilitation  Grant
 under  rules  95  and  96.)

 (b)  Compensation  includes  an  ele-
 ment  of  rehabilitation  grant,  as  men-
 tioned  in  rule  94  of  the  Displaced  Per-
 sons  Compensation  and  Rehabilitation
 Rules,  955.  Upto  3lst  December,  958
 the  total  compensation  paid  amounted
 to  Rs  97°69  crores.  A  sum  of
 Rs.  2,238,258  has  been  paid  as  Rehabili-
 tation  Grant  under  rules  95  and  96
 upto  3ist  January,  ‘1959,

 Survey  of  Unemployment

 447.  Shri  D.  C,  Sharma:  Will  =  the
 Minister  of  Labour  and  Employment
 be  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No  2459  on
 the  22nd  September,  958  and  state:

 (a)  whether  the  report  of  survey
 undertaken  by  National  Sample  Sur-
 vey  on  employment  and  unemployment
 has  since  been  published;  and

 (b)  if  so,  the  result  of  this  survey?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  (a)  No

 (b)  Does  not  arise

 indians  in  Goa  Jails

 448.  Shri  D.  C.  Sharma:  Will  the
 Prime  Minister  be  pleased  to  state:

 (a)  whether  the  Portuguese  autho-
 rities  in  Goa  have  since  released  any
 of  the  Indian  Nationals  from  their
 jails;

 (b)  if  so,  their  number  and  names,
 and

 (c)  the  number  and  names  of  per-
 sons  still  in  Goa  prisons?
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 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  and  (b).  Since  informa-'
 tion  was  given  last  on  this  subject  on:
 l9  December,  1968,  2  more  persons
 have,  according  to  our  information,’
 been  released.  They  are  Shri  Madhu-
 sudhan  Guntuk  and  Shri  Gangadhar  R.
 Manjrekar.

 {c)  There  are  still  two  persons  of
 Indian  nationality  in  jails  in  Goa
 They  are  Shrimati  Sudha  Joshi  and
 Shri  Mohan  Laxman  Ranade  Shn-
 mati  Sudha  Joshi  is  reported  to  be
 ul.  We  hope  she  will  be  released  at  an
 early  date.

 Naga  Tourist  Team

 o.  Shrimati  Mafidg  Ahmed:  Will
 the  Prime  Minister  be  pleased  to
 atate  the  total  expenditure  incurred
 by  Government  on  the  educational
 tour  of  the  Naga  team  who  toured  the
 country  recently?

 The  Prime  Minister  and  Minister  of
 Externa]  Affairs  (Shri  Jawaharlal
 Nehru):  A  Naga  team  of  46  persons
 undertook  an  educational  tour  of
 India  during  January,  1958,  and  wit-
 nessed  the  Republic  Day  celebrations
 at  Delhi.  The  exact  expenditure  is
 not  known  at  present  as  the  party  has
 just  concluded  the  tour  on  about  the
 l0th  February,  1959,  and  full  accounts
 have  not  been  received  The  expendi-
 ture  is  estimated  to  be  about
 Rs.  -18,000/-.
 Khadi  Gramodyog  Bhavan,  New  Dethi

 450.  Shri  Vidya  Charan  Shukla:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  refer  to  the  reply
 given  to  Unstarred  Question  No  975
 on  the  12th  September,  958  and  state
 what  has  been  the  outcome  of  con-
 sideration  of  the  question  regarding
 the  registration  of  the  Khadi  Gramo-
 dyog  Bhavan,  New  Delhi  under  the
 Delhi  Shops  and  Establishments  Act,
 9547

 ee

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 The  matter  is  still  under  consideration
 of  the  authorities  administering  the
 Delhi  Shops  and  Establishments  Act,
 1054,

 Sewing  Machines

 45l.  Shri  Dalflt  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a}  whether  the  sale  prices  of
 sewing  machines  have  come  down  88
 a  result  of  increase  in  production;
 and

 (b)  #  not,  the  action  proposed  to  be
 taken?

 The  Minister  of  Commerce  and  [n-
 dustry  (Shri  Lal  Bahadur  Shastri):

 (a)  Yes,  Sir;  by  about  Rs.  i5/-  per
 sewing  machine,  as  compared  with
 prices  in  1987.

 (b)  Does  not  arise.

 Employment  Exchanges

 452,  Shri  Panigrahi:  W2))  the  Munis-
 ter  of  Labour  and  Employment  be
 Pleased  to  state  the  number  of  un-
 employed  Graduates,  Intermediates
 and  Matriculates  on  the  Live  registers
 of  the  Employment  Exchanges  in
 Orissa  at  present?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  All):  The  mformation  8
 given  below:
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 Industrial  Estates  in  Bihar

 458.  Shri  Rajendra  Singh:  Will  the
 Minster  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  the  industries  that  are  proposed
 to  be  set  up  m_  various  Industrial
 Estates  in  Bihar;

 (b)  the  industries  to  be  set  up  by
 private  parties;

 (c)  the  employment  potentialities  of
 these  industries;  and

 (d)  whether  Government  propose
 to  advance  finance  to  private  indu>-
 wialists  to  start  industries  in  these
 industrial  estates?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  to  (da).  A  statement  is  laid  on
 the  Table  of  the  Sabha.  [See  Ap-
 pendix  I,  annexure  No.  109].

 Indian  Cotton  Textile  Trade  Delegation
 454.  Shri  Ram  Krishan:  Will  =  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  234  on  the
 9th  December,  958  and  state:

 (a)  whether  Government  have  since
 received  a  report  from  the  trade  dele-
 gation  of  the  Cotton  Textile  Export
 Promotion  Council;  and

 (b)  if  so,  the  main  recommendations
 thereof?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  No,  Sir,

 (b)  Does  not  arise.

 Grievance  Procedure

 455.  Shri  Ram  Krishan:  Wil]  the
 Minister  of  Labour  and  Employment
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  995  on  the
 l6th  December,  958  and  state  the
 nature  of  steps  taken  or  proposed  to
 be  taken  for  setting  up  grievance
 machinery  in  each  undertaking  to  ad-
 minister  the  grievance  procedure?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  The  Model  Grievance
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 Procedure,  which  was  agreed  to  in
 a  tripartite  meeting  has  been  forward-
 ed  to  all  employers’  organisations  for
 transmission  to  the  employers  with
 the  request  that  where  a  procedure,
 which  38  not  inconsistent  with  the
 model  that  has  been  suggested  in  the
 ‘partite  meeting  is  not  obtaining,  a
 suitable  machinery  for  settlement  of
 grievances  should  be  adopted  in  each
 industrial  undertaking.

 Export  to  France

 456.  Shri  Ram  Krishan:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state-

 (a)  whether  there  is  any  improve-
 ment  in  the  export  of  Indian  goods
 to  France  during  1958-59  so  far  in
 comparison  with  that  of  (1957-58;  and

 (४)  whether  the  imports  into  India
 from  France  have  declined  during
 1958-59,  as  compared  to  1957-587

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b)  Statistics  of  India’s  ex-
 ports  to  and  import;  from  France  are
 at  present  available  only  up  to  the
 month  of  November,  1958,  The  values
 for  such  exports  and  imports  during
 the  first  eight  months  of  ‘1958-59,
 (April—November,  958)  and  the  cor-
 responding  period  of  1957-58  (April-—
 November,  3957)  are  as  follows:

 (Value  in  lakhs  of  Rs.)

 April-  Apri-
 November  November

 79587  95d

 Exports  (ancluding
 re-exports)  668  462

 Imports  ‘1,333,  806

 Industrial  Estate  at  Rourkela

 457.  Shri  Ram  Krishan:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No,  007  on  the
 ३60  December,  2958  and  state  the
 progress  made  so  far  in  establishing
 an  Industrial  Estate  at  Rourkela?
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 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri).
 The  Indusinal  Estate  at  Rourkela  3s
 estimated  to  cost  Rs  5  lakhs  25
 acres  of  land  have  been  acquired  at  a
 cost  of  Rs  20,000  Detailed  plans  and
 estimates  for  the  Estate  have  been
 approved  by  the  State  Government
 The  State  Government  have  allotted
 Rs  6,10,000  for  the  construction  of
 factory  buildings,  providing  electric
 installations,  etc  in  the  Estate  during
 the  current  financial  year  The  State
 PWD  have  taken  up  the  work  of
 construction  of  buildings  in  hand

 Cycle  Light  Lamps
 458.  Shri  Rameshwar  Tantia:  Will

 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state

 (a)  whether  it  38  a  fact  that  no
 efforts  have  been  made  so  far  to  issue
 a  standard  for  the  cycle  light  lamps,
 and

 (9)  whether  any  effort  has  been
 made  to  manufacture  cycle  lamps
 which  are  theft-proof  and  free  from
 mechanical  defects®

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri)
 (a)  The  Indian  Standards  Institution
 has  accepted  Bicycle  O:]  lamps  as  a
 subject  for  standardisation  and  has
 collected  prelimmary  data

 (b)  Cycle  lamps  are  produced  main
 ly  by  small-scale  units  Statistics  of
 production  are  not  available  No  in
 formation  about  any  mechanical  de-
 fects  of  lamps  produced  by  such  units
 is  available

 2  Dynamo  lighting  sets  for  bicycles
 are  produced  by  two  large-scale  units
 The  products  of  one  of  the  latter  units
 was  tested  in  the  Alipore  Test  House
 and  found  satisfactory.  No  complaints
 in  regard  to  mechanical  defects  have
 been  received  from  the  large-scale
 sector

 3  There  {is  no  information  as  to
 whether  theft-proof  lamps  have  been
 manufactured
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 Implementation  ef  Heusing  Schemes

 Shri  Rameshwar  Tantia:

 a”
 Shri  Osman  Ali  Khan:
 shri  Bahadur  Singh:

 Will  the  Minister  of  Werks,  Housing
 and  Supply  be  pleased  to  state  how
 much  amount  75  still  not  utilised  by
 different  States  out  of  the  amount
 allocated  under  various  housing
 schemes  under  Second  Five  Year  Plan
 and  what  efforts  have  been  made  to
 check  the  delay  in  formalities  which
 occur  m  the  course  of  the  implemente-
 t'on  of  various  housing  schemes?

 The  Deputy  Minister  of  Works,
 Housing  and  Supply  (Shri  Anil  K.
 Chanda).  Five  Scheme-wise  §state-
 ments  showing  the  existing  Plan  Pro-
 vision  for  each  State,  amounts  allocat-
 ed  to  and  drawn  by  each  State  in  the
 first  two  years  of  the  Plan,  the
 amounts  allocated  for  the  current  year
 and  the  balance  available  for  utilsa-
 tion  m  the  remaining  two  years  of
 the  Plan  are  laid  on  the  Table  of  the
 House  [See  Appendix  I,  annexure
 No  I0)

 2  The  following  important  steps
 have  been  taken  during  this  year
 to  check  the  delay  due  to  forma-
 Iities,  which  occurred  in  the  imple-
 mentation  of  Housing  Schemes

 (a)  The  State  Governments  have
 been  authorised  to  sanction  themselves,
 the  projects  formulated  by  them  (or
 by  the  local  bodies/Co-operatives/
 Industnial  Employers  in  the  State,  as
 the  case  may  be)  both  under  the
 Subsidised  Industrial  Housing  and
 Slum  Clearance  Schemes,  within  the
 respective  limits  of  allocation  of
 funds  (They  were  already  competent
 to  formulate  and  sanction  projects
 under  the  remaining  three  schemes,
 viz  Low  Income  Group  Housing
 Scheme,  Plantation  Labour  Housing
 Scheme  and  Village  Housing  Projects
 Scheme)  They  do  not,  therefore,  now
 have  to  wait  for  technical  approval  or
 financial  sanction  from  the  Centre  be-
 fore  commencing  work  on  individual}
 projects
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 (b)  Under  the  cevieed  procedure  for
 release  of  Central  assistance  introduc-
 ed  in  May,  1958,  three-fourths  of  the
 amount  allocated  to  the  States  for
 individual  housing  schemes  is  auto-
 matically  placed  at  their  disposal,  as
 ways  and  means  advances,  in  nine
 monthly  instalments,  to  be  finally
 adjusted  at  the  close  of  the  financial
 year  in  the  light  of  the  actual  ex-
 penditure  incurred.  Thus,  the  Hous-
 ing  Projects  are  no  longer  delayed
 through  formalities  on  account  of
 sanction  and  drawal  of  funds.

 (e)  Senior  Officers  of  the  Ministry
 Tegularly  meet  State  Government
 officials,  inspect  housing  projects,
 discuss  measures  to  accelerate  the  pace
 of  progress  of  construction  and  as  far
 as  practicable,  endeavour  to  settle
 problems  on  the  spot

 Sekhsaria  Cotton  Mills,  Bombay

 460.  Shri  Rameshwar  Tantia:  Wl
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  special
 import  quota  of  foreign  cotton  has
 been  allotted  to  Sekhsaria  Cotton  Mills,
 Bombay  which  is  run  by  the  State
 Government;  and

 (b)  if  so,  what  us  the  quantity  and
 what  are  the  reasons  for  allotting  the
 quota?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  Yes,  Sir,

 (b)  242  bales.  The  mills  remained
 closed  in  early  1958,  The  mill  is  now
 being  run  by  the  State  Government
 under  the  unemployment  relief  scheme
 Before  closure  the  mill  was  producing
 fine  and  superfine  cloth  for  which  it
 was  getting  quotas  of  foreign  cotton
 based  on  its  past  consumption.  The
 above  special  quota  was  allotted  as  the
 mal)  needed  some  stock  for  a  cont-
 nuous  operation,  and  on  their  specific
 undertaking  not  to  increase  their
 consumption  above  their  normal
 requirements.
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 Light  Music  in  ALE.

 roe  Pandit  D.  N,  Tiwary:  Will  the
 Minister  of  Information  and  ॥...
 casting  be  pleased  to  state:

 (a)  whether  there  is  a  proposal  to
 set  up  a  board  for  light  music  audi-
 tions;  and

 (b)  if  so,  whether  the  details  of  cost
 etc,  have  been  worked  out?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)  Yes,
 Sir

 (b)  The  details  are  being  worked
 out  However  the  cost  of  such  a
 board  is  not  expected  to  be  high  as
 «ts  members  are  honorary.

 Unit  for  handling  Olicakes

 482  Shri  द  ह  Nayar:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state  whether  it  is  a
 fact  that  a  unit  with  handling  capa-
 city  of  200  tons  of  oilcakes  has  been
 heensed  to  Mis  DCM.  Chemicals
 Limited  or  any  of  its  associates  or
 subsidiaries?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 No,  Sir  However  an  application
 from  this  firm  for  grant  of  a  hcence
 for  the  manufacture  of  Cotton  seed
 oi]  by  solvent  extraction  process  of
 Cotton  seed  and  Cotton  seed  oil  cake
 ig  under  consideration

 All  India  Economic  Conference

 463.  Shri  H.  N.  Mukerjee:  Will  the
 Minister  of  Planning  be  pleased  to
 state:

 (a)  whether  attention  of  Govern-
 ment  has  been  drawn  to  the  discus-
 sion  at  the  recent  All  India  Economic
 Conference  at  Lucknow  on  the  foreign
 exchange  situation  and  the  require-
 ments  of  the  Plan;  and

 (b)  whether  a  report  of  the  discus-
 sion  would  be  made  available  to
 Members  of  Parliament?

 The  Depaty  Minister  of  Planning
 (Shri  S.  N.  Mishra):  (a)  Yes.
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 (b)  The  Conference  was  held  under
 the  auspices  of  the  Indian  Economic
 Association,  which  is.  a  private  body
 of  professional  economists  The  As-
 sociation,  if  is  presumed,  will,  as
 usual,  pubhsh  m  its  journal,  a  precis
 of  the  discussions  at  the  Conference

 Hospital  under  Employees’  State
 Insurance  Corporation

 464  Shri  S  M  Banerjee’  Wil  the
 Minister  of  Labour  and  Employment
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No  698  on  the
 8th  December,  3958  and  state

 (a)  whether  work  has  since  been
 started  for  establishing  a  hospital
 under  Employees’  State  Insurance
 Corporation  at  Kanpur

 (b)  if  १0,  whethe:  this  hospital  Vs
 likely  to  be  completed  during  2959

 (c)  the  total  number  of  beds,  and

 (d)  whether  the  hospital  will  have
 separate  arrangements  for  TB
 patients?

 The  Deputy  Min..ter  of  Labour
 (Shri  Abid  All)  (a)  Land  has  been
 acquired  and  construction  is  expected
 to  start  shoitly

 (b)  Yes

 (c)  202  beds  112  general  including
 maternity  beds  and  90  78  beds)

 (d)  Yes

 Foreign  Consaltants

 465  Shri  Vajpayee  W2!]  the  Prime
 Minister  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question
 No  544  on  the  29th  November,  2958
 and  state

 (a)  whether  the  information  regard-
 ing  foreign  experts  and  consultants
 has  since  been  collected,  and

 (b)  if  so,  whether  3६  will  now  be
 laid  on  the  Table?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawabarial
 Nehru):  (a)  Yes,  Sir
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 (b)  A  statement  containing  the  tn-
 formation  is  laid  on  the  Table  of  the
 House  [See  Appendix  I,  annexure
 No  22l}

 Gates  for  Irrigation  Projects

 f  Shrimati  Parvathi  Krishnan:
 |  Shri  Nagi  Reddy-

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state

 (a8)  whether  any  assessment  of  the
 number  of  workshops  capable  of
 manufacturing  gates  required  for  irm-
 gation  projects  in  India  is  made,

 466.

 (b)  if  so,  the  number  of  units  in
 the  private  sector  and  the  public  sec-
 tor,  and  the  places  where  they  are
 located  and

 (c)  whether  the  units  in  the  public
 sector  arc  working  at  their  full  capa-
 aty?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  to  (c)  No  specific  assessment  has
 been  made  of  existing  capacity  purely
 for  the  manufacture  of  Gates  for
 Irrigation  Projects  Gates  are  in-
 ciuded  in  the  genera)  structural  fab
 nication  work  fo:  which  about  78
 firms  have  been  licensed  with  a  total
 installed  capacity  of  177,300  tons  per
 annum  Seven  units  each  in  the  pri-
 vate  sector  and  the  public  sector  are
 known  particularly  to  be  manufactur-
 ing  gates  A  list  of  these  units  ३5  laid
 on  the  Table  of  the  House  [See  Ap-
 pendix  I  annexure  No  i2]  The  units
 in  the  public  sector  are  reported  to
 be  not  working  to  their  full  capacity
 due  to  non-availability  of  steel  and
 »pecial  allows  workshops  equipment
 etc

 Shifting  of  Offices

 467  Shri  Ajit  Singh  Sarhadi  Will
 the  Minister  of  Works,  Housing  and
 Supply  be  pleased  to  state

 (a)  whether  any  offices  of  Central
 Government  are  being  shifted  to  Pun-
 yab  where  huge  buildings  are  avail-
 able  in  different  erstwhile  States  for
 such  accommodation,  and
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 {b,  if  so,  which  offices  are  being
 shifted  and  where?

 The  Deputy  Minister  of  Works,
 Housing  and  Supply  (Shri  Anil  K.
 Chanda):  (a)  and  (b)  According  to
 the  information  received  so  far  from
 the  Punjab  Government,  there  is  no
 suitable  accommodation  available  for
 location  of  Central  Government  office.
 at  Nabha,  Kapurthala,  Famdkot  and
 Patiala  However,  further  enquiries
 are  being  made  from  the  State  Gov-
 ernment  and  if  any  suitable  accommo-
 dation  is  found  to  be  available  in  the
 erstwhile  States  of  the  present  Pun-
 jab,  the  question  of  shifting  some
 Central  Government  offices  will  be
 considered

 झफ़ीका  में  भारतीय

 ४६८.  श्री  रघुनाथ  सिंह  :  क्‍या  अवान
 मत्री  यह  बताने  की  कृपा  करेगे  कि  १९५८  तक
 कितने  भारतीयों  का  स्थानान्तरण  पुनर्वास
 के  लिये  दक्षिणी  श्रफ्रोका  की  एशियाई  बस्तियों
 में  किया  गया  तथा  इससे  भारतीयों  की  कितनी
 क्षात  हुई  ?

 धान  मंत्री  तथा  बेदेशिक-कार्य  मंत्री

 (भी  जवाहरघाल  नेहरू)  जहा  तक  हमे  पता

 है,  कोई  नहीं  ।  बहरहाल,  जेसा  कि  इस  सभा
 में  पहले  भी  कहा  गय।  है,  दक्षिण  फीका  में
 जब  ग्रुप  एरियाज  एक्ट  पर  भ्रमल  किया
 जायेगा  तो  इस  के  प्रभाव  में  आने  वाले

 भारतमूलक  लोगो  की  सख्या  लाखों  तक

 पहुचेंगी  शौर  उन्हे  करोडो  रुपये  का  नुक्सान
 उठाना  होगा  ।

 Import  Quota  of  Newsprint  and
 Paper

 469,  Shri  Raghunath  Singh.  Will
 the  Minister  of  Commerce  and  Indu,-
 try  be  pleased  to  state  how  many
 newspapers/journals  have  shown  in-
 crease  in  the  number  of  circulation
 im  1958-59  and  thereby  demanded  in-
 creased  quota  for  the  import  of  news-
 print  and  paper’

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 In  about  30  cases  demand  for  enhanc-
 ed  quota  for  newsprint-has  been  made
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 on  account  of  increase  m  circulation
 during  January—June,  2958

 श्रीलंका  से  प्रश्षजन

 ४७०.  भी  रघुताध  सिह  क्या  प्रधान
 जी  यह  बताने  की  कृपा  करेगे  कि  १५  फरवरी,
 १६४६  तक  कितने  भारतीय  श्रीलका  से  भारत

 में  बझाये  है  ?

 प्रधान  मंत्री  तथा  बेबे  शिक-कार्य  मंत्री

 (भी  जवाहरलाल  नेहरू)  सितम्बर,  १६५४
 से  लेकर  १८  जनवरी  रैट  तक  ५४,२१७
 भारतीय  राष्ट्रिक  श्रीलका  छोडकर  ायें  I
 इनमें  से,  १८,८६६  लोग  श्रीलका  सरकार
 की  "देश  छोडो!  नोटिस  मिलने  पर  भारत
 शाये  थे,  और  ३५,३२१  लॉग  अपनी  मर्जी
 से  भारत  को  लौटे  थे  ।  उस  के  बाद  के  आकडे
 प्राप्त  नही  है  ।

 झ्राकांदाबाणी  गवदणा  विभाग

 ४3१  शी  नवल  प्रभाकर  :  क्‍या  सुबता
 शौर  प्रतारण  मंत्री  यह  बताने  की  कृपा  करेगे
 कि

 (क)  ग्राकाशवांणी,  नई  दिल्‍ली,  के
 गवेषणा  विभाग  में  किन  किन  विषयों  पर
 प्रयोग  किये  जा  रहे  है,

 (ख)  इन  प्रयोगो  में  कह्दा  तक  सफलता
 मिली  है,  और

 (ग)  क्या  सफल  प्रयोगों  भ्रथवा  भावि-
 ध्कारों  की  व्यापारिक  सभावनाओों  के  सम्बन्ध
 में  राष्ट्रीय.  गवंषणा  विकास  निगम  के  साथ
 चर्चा  की  गई  है  ?

 सूचना  शौर  प्रसारण  मंत्री  (डा०  केसकर )  :

 (क)  प्रसारण  काम  को  ठीक  तरह  से  चलाने
 की  समस्याझो के  बारे  में  कुछ  प्रयोग  किये  जा  रहे
 है  जिनका  सम्बन्ध  अकाउसटिक्स  (acoustics  )  ,
 झाडियो  इन्जीनियरिग  (sudio-enginecring  -
 रेडियो  तरगों  का  प्रसारण"  तथा

 ग्रहण,  हाई  'फ़िबवेंसी  इन्जीनियरिंग

 {high  frequency  engincermg),  वीडियो
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 इन्जीनिवरिंग  (्‌  Video-engineering  )
 झौर  रीडिफ्यूजन  बाई  बावर  (rediffusion
 by  wire)  से  है  1

 (ख)  इन  प्रयोगो  के  कारण  झाकाशवाणी

 क  स्टूडियो  की  श्रका  उसटिक्स  (acoustics)
 झौर  झाडियों  इग्विपूमेन्ट  (audio-cquipment)
 के  प्रयोग  में  सुधार  हुआ  है।  इन  सुधारो  की

 वजह  से  कार्ट  वेब  बाडकास्टिंग  (Short  wave

 broadcasung)  में.  उन्नति  हुई  है  |

 बीडियो-इन्जीनिर्य रिंग  (viteo-cngincersr  8  )
 तथा  तारो  के  पुनवितरण  के  क्षेत्र  मे  भी अनुभव
 प्राप्त  किया  गया  है  |

 (ग)  जी  हा  ।  राष्ट्रीय  गवेषणा

 विकास  निगम  नें  प्रोटोटाइप  थर्मो  एलॉक्ट्रक
 जैनरटर॒  (  prototype-thirmo  cleerric

 gencrato:  )  को  बनाने  का  काम  शुरू  किया  है  |

 Joint  Consultative  Council  of  Manage-
 ment

 a72  SJ  Shri  Vajpayee: "
 प्‌  Shrimati  Da  Palchoudhurl

 Will  the  Minister  of  Labour  and
 Employment  be  pleased  to  state

 (a)  whether  a  joint  consultative
 council  of  management  associating
 employees  of  the  Tata  Iron  and  Stee]
 Company  with  management  has  since
 been  set  up,

 (b)  if  so,  the  main  functions  of  the
 council,  and

 (c)  the  total  membership  of  the
 council  and  the  number  of  employees’
 representatives  thereon?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  All):  (a)  Yes

 (b)  The  functions  of  the  Council
 are  as  follows

 (i)  To  advise  Management  on  all
 matters  concerning  the  work-
 ing  of  the  industry  in  the
 fields  of  production  and  cf
 welfare
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 (a)  To  advise  Management  in  re-
 gard  to  economic  and  finan-
 cial  matters  placed  by
 Management  before  the  Coun-
 cil,  provided  that  the  Council
 may  discuss  questions  dealing
 with  general  economic  and
 financial  matters  concerning
 the  Company  which  do  not
 deal  with  questions  affecting
 the  rclations  of  the  Company
 with  its  shareholders  or
 managerial  staff  or  concern-
 ing  taxes  or  other  matters  of
 a  confidential  nature

 Qiu)  To  consider,  and  advise  on,
 any  matter  referred  to  it  by
 the  Joint  Works  Counell  or
 the  Joint  Town  Council)

 (av)  To  follow  up  the  :mplementa-
 tion  through  the  Joint  Works
 Council  or  the  Joint  Town
 Council  of  any  recommenda
 tions  made  by  it  and  approved
 by  the  Company

 (c)  Eight  representatives  of  Manage-
 ment  and  an  equal  number  ०  re-
 presentatives  of  employees,  in  addi-
 tion  to  a  Chairman,  who  shall  be
 nominated  by  the  Company

 Dock  Workers’  Advisory  Committee

 ह! ज  Shri  Tangamani.  Wil)  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state

 (a)  whether  a  meeting  of  the  Dock
 Workers’  Advisory  Committee  was
 held  in  December,  32958  to  dzscuss
 steps  to  ensure  safety  of  workers
 while  handling  cargo,

 (b)  if  so,  the  mam  recommendations
 of  the  Committee,  and

 (c)  the  recommendations  so  far  ac-
 cepted  by  Government?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  (a)  Yes,  a  meeting
 was  held,  but  there  was  no  item  be-
 fore  the  Committee  specifically  relat-
 ing  to  steps  to  ensvre  safety  of
 workers  while*handling  cargo
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 (9)  and  (c).  The  information  js  as
 follows:—

 Action  tchen

 The  conclusion  reached  The  matter  is
 was  that  a  triparnte  §  being  examined
 Committee  should  be
 set  up  im  each  Port  to

 kesp
 the  problem

 under  review.

 The  renrement
 Co  "aan

 ae  Sor
 be  fixed  at  60,

 The  conclusion  was  that
 this  may  be  examined  =otaken  up  with
 by  the  vanous  Dock  the  Boards  and
 Labour  Boards  and  Port  Authori-

 And
 Authorires  ro  ties. heir  suggestions  dis-

 cussed  at  the  next
 mecung  of  the  Com-
 mittee.

 (wi)  Hohdays.
 lt  was  agreed  that,asin  The

 the  case  «of  shore  work-  Dock  Latour

 This  will  =  be

 ers,  the  workers,may  Bourd  has  al-
 be  given  a  total  of  2t  ready  extended
 days’  leave  made  up  this  benefit  to

 of  casual  leave  and  the  workers.  The
 paud  holidays,  the  other  Boards  are
 actual  distribution  of  considering  the
 casual  leave  and  paid  =  matter
 holidays  within  this
 गन्ना  being  left  to  the
 Boards

 ——
 of

 It  was  agreed  that  after  This  will  be
 the  listing  schemes  brought  to  the
 had  been  in  operation  notice  of  the
 for  one  vear,  the  Boards,

 should  review  the
 position  and  submit
 their  recommenda-
 tions  to  the  Govern-
 ment  regarding  the
 further  action  to  be
 taken.

 Housii  Dock
 oar

 The  Committee  recom-  It  has  not  been
 mended  that  the  sub-  possible  to  ex-
 sidised  housing  sche-  tend  the  subsi-
 me  should  be  made  dised  industrial
 applicable  tothe  Dock  housing  echeme
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 Labour  Boards.

 Mineral  Oll  Industry
 a,  Shri  Eam  Krishan:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  0i3  on  the
 3607  December,  ६958  and  state  at  what
 stage  is  the  proposal  to  establish  a
 factory  to  manufacture  the  machinery
 for  mineral  9  industry  in  the  cuun-
 try?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 There  has  been  no  new  development
 since  the  last  question  on  the  subject
 was  answered,

 Electric  Lift  Accident  in  South  Block

 ATs.  Shri  E.  Madhusudan  Rao:  Will
 the  Minister  of  Works,  Housing  and
 Supply  be  pleased  to  state:

 (a)  the  details  of  the  “electric  hft"
 accident  which  had  occurred  in  the
 South  Block  of  the  Central  Secretariat
 in  December,  ‘1958;  and

 (b)  whether  any  compensation  has
 been  paid  to  the  victam’s  family?

 The  Deputy  Minister  of  Works,
 Housing  and  Supply  (Shri  Anil  हो.
 Chanda):  (a)  The  work  of  dismant-
 ling  of  the  old  lift  No,  12  m  South
 Block,  which  was  to  be  replaced  by
 8  new  one,  was  taken  m  hand  on
 9th  December,  1958.  Ordinamly,  in
 the  process  of  dismantling  the  lift,
 the  car  is  suspended  from  the  girders
 of  the  ceiling  by  a  Pulley  Block  and
 sling  apart  from  the  mechanical  brake.
 As  the  process  of  dismantling  was
 not  correctly  followed  by  those  con-
 cerned,  the  car  shpped  down  and
 crashed  on  the  ground  on  १00७  Dec-
 ember,  ‘1958.  This  resulted  in  injuries
 to  three  persona.

 (b)  Fortnightly  compensation  is
 being  paid  to  the  workers.  Final
 assessment  of  the  compensation  will
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 be  made  on  receipt  of  a  report  from
 the  medical  authorities.

 Trade  in  Handicrafts

 476.  Shri  Thanulingam  Nadar:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  the  nine-man  team  of
 American  Business  Executives,  engag-
 ed  in  retail  and  wholesale  trade  in
 handicrafts  and  handloom  fabrics,  has
 completed  its  tour  of  India;

 (b)  whether  the  team  has  submit-
 ted  any  report;  and

 (९)  if  so,  what  is  the  nature  of  the
 report?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  Yes,  Sir.

 (b)  and  (c).  The  team  has  not  yet
 submitted  its  report.

 क्ुटीर  उद्योगों  की  वस्तुप्नों  का  निर्माण

 Wow.  श्री  सरजू  पाण्डे  :  क्या  वाणिज्य
 तथा  उद्योग  मत्री  यह  बताने  की  कृपा  करेंगे  किः

 (क)  कुटीर  उद्योगों  द्वारा  निर्मित

 वस्तुझो  के  निर्यात  से  १६५८  में  कुल  कितनी
 भ्रामदनी  हुई;

 (ख)  किन  देशों  को  मुख्य  रूप से  निर्यात

 किया  गया;  भौर

 (ग)  निर्यात  की  गई  वस्तुओं  का  विवरण
 क्‍या  है?

 वाणिज्य  तथा  उद्योग  मंत्री  (की  लास

 बहादुर  शास्त्री):  (क)  से  (ग)  एक  विवरण
 समभा-पटल  पर  रख  दिया  गया  है।  [विलिये
 परिशिष्ट  १,  आपन  संख्या  ११३]

 Eradication  of  Beggary

 478,  Shri  Mahanty:  Wil]  the  Minis
 ter  of  Planning  be  pleased  to  state

 (a)  whether  any  papers  have  been
 drawn  up  by  the  Research  Programme
 Committee  of  the  Commuis-
 sion  on  eradication  of  beggary;  and
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 (b)  if  so,  whether  Government  will
 lay  the  same  on  the  Table?

 The  Deputy  Minister  of  Planning
 (Shri  8.  श्र,  Mishra):  (a)  No,

 (b)  Does  not  arise.

 Grants  by  the  All  India  Ehadi  and
 Village  Industries  Commission

 479  Shri  Jinachandran: *
 १  Shri  L  Eacharan;

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state  the  totai
 financial  assistance  given  by  the  All
 India  Khadi  and  Village  Industries
 Commission  to  Government  and  other
 organisations  in  Kerala  during  1957-58
 and  1958-59,  and  what  are  the  indus-
 tmnes  for  which  such  grants  were
 given?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 A  statement  is  laid  on  the  Table  of
 the  Sabha  [See  Appendix  I,  annex-
 ure  No  4)

 Travancore  Minerals  (Private)  Ltd.

 48l.  Shri  द  P  Nayar:  Will  the
 Prime  Minister  be  pleased  to  state:

 (a)  whether  Government  has  any
 sPecific  scheme  to  increase  the  produc-
 tion  of  the  Travancore  Minerals  (Pri-
 vate)  Limited  or  to  start  new  indus-
 ines,  and

 (b)  what  28  the  contemplated  em-
 Ployment  potential  of  the  scheme?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  There  is  no  specific
 scheme  to  increase  the  production  of
 the  Travancore  Minerals  (Private)
 Limited  or  to  start  new  allied  indus-
 tTies  at  present.

 (b)  Does  not  arise.

 Industrial  Estate  at  Bhatinda

 482,
 Shri  Ajit  Singh  Sarhadi:
 Shri  Ram  Krishan:

 ‘Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  it  ls  proposed  to  have
 an  Industrial  estate  at  Bhatinda;  and
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 (b)  if  so,  by  what  date  and  what
 industries  would  be  encouraged  there-  आादर्दा  शामों  को  निर्भाण  को  योजना
 =

 JS  श्री  जादीबाला  :
 Lit 9 The  Minister  of  Commerce  and  थी  क०  भ०  मालबीय)  :

 Industry  (Shri  Lal  Bahadur  Shastri):
 fa)  Not  yet,  Sir

 (b)  Does  not  arise,

 मध्य  प्रदेश  में  दूसरों  पंचनर्षोय  योजना
 के  कार्यों  को  लिये  राधि

 शी  खादोबाला
 अप

 कि  Fo  Fo

 क्या  ग्रोज़ना  मत्री  यह  बताने  की  #पा
 च््स्से,  जि.

 (क)  मध्य  प्रदेश  सरकार  क।  दूसरी
 पचवर्षय  योजना  के  अन्तर्गत  कितनी  धनराशि
 स्वीकृत  की  गई  थी  और  उसमे  से  कितनी  धन-
 राध्ति  शब  तक  व्यय  हुई,

 (ख)  मध्य  प्रदेश  सरकार  को  दूसरी
 प>वर्षीय  योजन!  के  अन्तर्गत  स्वीकृत  घनराशि
 में  से कितनी  घनराशि  भर  क्यो  व्यपगत  हुई,
 झर

 (ग)  क्‍या  केन्द्रीय  सरकार  ब्यपगत  राशि
 मध्य  प्रदेश  सरकार  को  देने  का  विचार  कर  रही
 है?

 थोजना  उपमंत्री  (ओ  कय  we  fret):
 (क)  से  (ग)  श्रवन  का  आशव
 सभवत  मध्य  प्रदेश  की  योजना  के  लिए  केन्द्र
 से  मिलने  वाली  सहायता  से  है।  राज्य  सरकारों
 को  केन्द्र  से  मिलने  वाली  धनराधि  उनकी
 बाधिक  योजना  के  श्रनुसार  प्रति  वर्ष  तय  की
 जाती  है  1  मध्य  प्रदेश  ने  RYE—YO  भौर
 १६५७-४८  में  केन्द्रीय  सहायता  के  भद  में

 क्रमश  १०  ६  करोड  और  १६  ७  करोड़
 रुपए  लिए  थे  और  REXS—RE  के  लिए
 १८.५  करोड  रुपये  की  रकम  निर्धारित

 की  गई  थी  1

 क्या  निर्माण,  झावास  और  संभररत  मंत्री

 यह  बताने  की  कृपा  करेंगे  किः

 (क)  प्रादर्श  ग्राम  निर्माण  योजना  के
 अन्तर्गत  मध्य  प्रदेश  शासन  को  झब  तक  कितनी
 धनराशि  दी  गई  है,  भौर

 (ख)  मध्य  प्रदेश  में  ऐसे  कितने  आझादर्श
 ग्राम  बस  गये  हैं  झथवा  बसाये  जा  रहे  है  ?

 मिर्माण,  झावास  और  संभरण  उपमंज्री

 श्मी  झनिल०  go  wat)  (क)  LURKS
 में  मध्य  प्रदेश  सरकार  के  लिये  ३  ७०  लाख
 रुपये  की  धनराह्षि  निर्धारित  की  गई  थी
 जिसका  उस  वर्ष  वें  उपयोग  नहीं  कर  सके  ॥

 १६५८-५६  में  उस  राज्य  सरकार  के  लिये
 ५.०४  लाख  रुपये  की  घनराष्षि  निर्धारित
 की  गई  है  qd  केन्द्रीय  सहायता  देने  की  नई  विधि
 क॑  भ्रनुसार  राज्य  सरकार  की  वाधिक  निर्धारित

 सहायता  का  तीन  चौथाई  भाग  उस  राज्य  को
 कार्य  चालू  रखने  के  साधन  के  रूप  में  नौ मासिक
 किवी  में  पेशगी  दे  दिया  जाता  हैं  भौर  इसका
 हिसाब  वर्ष  के  नत  में  दी  गई  स्वीकृतियों  के

 अनुसार  किया  जायेगा  ।  ग्रामीण  पश्रावास
 योजन।  के  भन्तगगंत  चुने  गये  गांवो  की  मकान
 प्रयोजनाभों  के  लिये  ये  धनराशिया  निर्धारित
 की  गई  हैं।  इन  चुने  हुए  गांवों  में  पर्याप्त
 सकान  तथा  दूसरी  सुविधाएं  मिल  सकेंगी
 और  इनसे  भ्रासपास  के  इलाकों  को  विकास  के
 लिये  प्रेरणा  मिलेगी  1

 (ख)  गत  वर्ष  राज्य  सरकार  को  ३५

 गाव  झलाट  किय  गये  थे  भौर  इस  वर्ष ७०  भौर
 गांव  झलाट  किये  गये  हैं।  गावों  में  मकाने
 बनाने  की  योजना  को  कार्यान्वित  करने  के  लिये

 राज्य  सरकार  ने  इन  १०४५  गांवों  में  से  अभी
 तक  ७८  गाव  लियें  है  v
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 Refugee  Pension  Hoelders

 485,  Shri  Bangshi  Thakur:  Will  the
 Minister  of  Rehabilitation  and  Minority
 Affairs  be  pleased  to  state  whether  it
 is  a  fact  that  all  the  bona  fide  displaced
 persons  who  were  pension  holders  in
 Pakistan  and  who  have  registered
 their  names  as  such  on  or  before  the
 318६  December,  1957,  will  be  eligible
 for  drawing  pension  in  India?

 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  Central  and  _  provincial
 pensioners  and  pensioners  of  States  and
 Local  Bodies  who  migrated  to  India
 from  Pakistan  before  30th  June,  955
 and  had  registered  their  claims  with
 the  Centra)  Claims  Organisation  by  the
 30th  September,  1956,  are  eligible  to
 draw  their  pensions  in  India.  These
 arrangements,  however,  do  not  apply
 to  the  ex-employees  of  the  divided
 provinces  of  Punjab  and  Bengal  and
 local  bodies  in  these  provinces.

 2.  As  regards  provincial  pensioners
 who  migrated  to  India  from  East
 Pakistan,  there  is  a  separate  scheme
 under  which  provisional  payment  of
 pension  is  made  to  such  pensioners  by
 the  Governments  of  West  Bengal  and
 Assam  This  scheme  is  applicable  to:—

 (i)  Pensioners  of  undivided
 Bengal/Assam  who  migrated
 from  East  Bengal  by  350
 December,  1957;  and

 (ai)  Pensioners  who  retired  from
 the  service  of  East  Bengal  by
 30th  June,  955  and  migrated
 to  India  by  3lst  December,
 1957.

 Standing  Committees  in  Ministries

 486.  Shri  Daljit  Singh:  Will  the
 Minister  of  Parliamentary  Affairs  be
 pleased  to  state:

 (a)  whether  Government  have  a
 scheme  to  constitute  Standing  Com-
 mittees  in  each  Ministry  to  advise  and
 formulate  schemes  for  the  Ministry;
 and

 (b)  if  so,  the  details  thereof?

 Table
 The  Minister  of  Parliamentary

 java
 (Shri  Satya  Narayan  Sinha):

 a

 (b)  Does  not  arise.

 Employment  Exchanges

 Shri  Daljit  Singh:
 at.  {  Sardar  Iqbal  Singh:

 Will  the  Minister  of  Labour  and
 Empioyment  be  pleased  to  state  the
 number  of  unemployed  graduates  and
 matriculates  on  the  Live  Registers  of
 the  Employment  Exchanges  m  Punjab
 as  on  the  3lst  January,  19597

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  The  number  as  on
 3ist  December,  958  35  given  below:—

 No.  on
 Live

 Registers
 as  on

 the  3ist
 December,

 3958

 Category

 Graduates.  5  742
 Matriculates  (including  Inter-

 mediates)  14,831

 ToTaL  76,575

 Figures  for  3lst  January,  959  are
 not  available

 42  hrs.

 PAPERS  LAID  ON  THE  TABLE

 AMENDMENT  TO  INDUSTRIAL  DISPUTES
 (CentTraL)  RULES

 The  Minister  of  Labour  and  Em-
 ployment  and  Planning  (Shri  Nanda):
 I  beg  to  lay  on  the  Table,  under  sub-
 section  (4)  of  Section  38  of  the  In-
 dustrial  Disputes  Act,  1947,  a  copy  of
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 Notification  No  GSR  65  dated  the
 Tth  February,  959  making  certain
 further  amendment  to  the  Industrial
 Disputes  (Central)  Rules,  957  (Plac-
 ed  wn  Library,  See  No  LT-27/59)

 AMENDMENT  TO  Correr  RULES

 The  Minister  of  Commerce  (Shri
 Kanungo):  I  beg  to  lay  on  the  Table,
 under  sub-section  (3)  of  Sectzon  48
 of  the  Coffee  Act,  1942,  a  copy  of  No-
 tafication  No  SO  64  dated  the  70४
 January,  4959  making  certain  further
 amendment  to  the  Coffee  Rules,  955
 (Placed  ४४  Library,  See  No  LT-2i8/
 39)

 AMENDMENTS  TO  TEXTILE  (PRODUCTION
 By  Power  Looms)  ORDER

 Shri  Kanungo:  I  beg  to  lay  on  the
 Table,  under  sub-section  (6)  of  Sec-
 tion  3  of  the  Essential  Commodities
 Act  ‘1955,  a  copy  of  Notification  No  S
 0  246  dated  the  Sist  January,  4959
 making  certain  further  amendments  to
 the  Textile  (Production  by  Power
 Looms)  Control  Order,  958  (Piaced
 m  Library;  See  No  LT-239/59)

 De.tur  Rent  Controt  RULES

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  (Shri  Datar):  )
 beg  to  lay  on  the  Table,  under  sub-
 section  (3)  of  Section  56  of  the  Delhi
 Rent  Control  Act,  1958,  a  copy  of  the
 Delhi  Rent  Control]  Rules,  ‘1959,  pub-
 lished  m  Notrfication  No  GSR  39
 dated  the  370  February,  959  (Placed
 an  Library,  See  No  LT-329/59)

 STANDARDS  OF  WEIGHTS  AND  MEASURES
 RuLes

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 I  beg  to  re-lay  on  the  Table,  under
 sub-section  (3)  of  Section  17  of  the
 Standards  of  Weights  and  Measures
 Act,  1956,  a  copy  of  the  Standards  of
 Weights  and  Measures  Rules,  1956,
 published  in  Notification  No  SO  2403
 dated  the  22nd  November,  958  (Plac-
 ed  wm  Library,  See  No  LT-00/58)  “weet
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 RAILWAY  BUDGET,  1959-60

 Mr.  Speaker:  The  hon  Munster  of
 Ra:rlways

 -Ene  Minister  of  Railways  (Shri
 Jagjivan  Ram):  Mr  Speaker,  Sir,  I
 rise  to  place  before  the  House  the
 estimates  of  receipts  and  expenditure
 of  the  Indian  Railways  for  the  year
 1959-60

 Financial  Results  of  1957-58

 2  As  usual,  I  shall  deal  first  with  the
 completed  accounts  of  the  previous
 year  The  actual  Gross  Traffic  Receipts
 were  Rs,  378  78  crores,  against  the
 Reyised  Estimates  of  Rs  384  40
 crores,  that  is,  a  shortfal]  of  Rs  4  4
 crores  which  was  under  both  passeng-
 er  and  goods  traffic  There  was  a
 marked  decline  in  traffic  from  about
 the  middle  of  January  958  The
 Ordinary  Working  Expenses  showed
 an  increase  of  Rs  5  02  crores  over  the
 Revised  Estimates  of  Rs  259  6
 crores  This  increase  in  working
 expenses  was  largely  under  repairs
 and  maintenance  expenditure,  inci-
 dental  partly  to  the  steadily  expand-
 ing  railway  assets  and  partly  to
 various  safety  measures  taken  to
 munimise  accidents  to  the  maximum
 extent  practicable  After  allowing  for
 other  smaller  variations,  the  net
 surplus  came  to  Rs  3  88  crores,
 against  the  Revised  Estimate  figure  of
 Rs  2l  66  crores  The  entire  surplus  of
 the  year  was  credited  to  the  Develop-
 ment  Fund

 Review  of  the  Railway’s  Second
 Five  Year  Plan

 3  Before  I  come  to  the  Revised  Esti-
 mates  of  the  current  year,  I  shall  give
 the  House  a  brief  resume  of  the  prog-
 ress  made  in  the  Railway’s  Second
 Five  Year  Plan,  as  three  years  of  the
 Plan  will  be  completed  on  the
 3lst  March  959

 4  During  1956-57,  the  first  year  of
 the  Second  Five  Year  Plan,  the  total
 tonnage  lifted  was  24  miluon  tons
 agamst  i/4  million  tons  m  ‘1985-58;
 that  is,  an  increase  of  about  88  per,



 Railtoay  Budget,
 1959-60:

 (Shri  Jagj:ivan  Ram]
 cent  In  ‘1957-58,  the  tonnage  lifted
 rose  to  732  million  tons,  a  further
 merease  of  about  6  5  per  cent  over
 1956-57  For  the  current  year,  the
 further  increase  in  traffic  is  not  hkely
 to  be  more  than  5  million  tons  over
 the  ‘1957-58  figure,  as  against  the
 anticipated  increase  of  2  million  tons
 over  ‘1957-58  Except  for  the  increase
 mn  coal  traffic,  the  rest  of  the  increase
 in  goods  traffic  has  been  much  less
 than  anticipated,  and,  in  fact,  there.
 has  been  8

 drop  inthe  case  of  agri-  _
 of  agri-

 cultural  products.

 7667

 5  As  regards  the  expenditure  on  the
 Rarlway’s  Plan,  the  outlay  rose  to
 Rs  287  47  crores  wn  ‘1957-58,  against
 an  outlay  of  Rs  179,  crores  in  the  first
 year  It  is  expected  to  be  Rs  245  25
 crores  in  the  current  year  A  provision
 of  Rs  235  crores  is  being  made  m
 the  Budget  This  will  leave  a  balance
 of  about  Rs  2ll  crores  for  1960-61
 the  last  year  of  the  Plan,  out  of  the
 total  of  Rs  25  crores  allotted  to
 the  Railway  Ministry  under  the  Plan
 As  the  House  38  aware,  the  Railway's
 Second  Five  Year  Plan  has  had  to  be
 rephased  so  as  to  accommodate
 within  the  provision  of  Rs  325
 crores,  the  rise  m  the  cost  of  material
 and  labour  as  well  as  reduction  in
 the  f orejgn  exchange  element  Even
 though  the  increase-“tfmi  goods  traffic
 in  the  current  year  has  fallen  below
 anticipations,  there  is  every  reason  to
 expect  that  there  will  be  additional
 demand  for  rail  transport  to  the
 extent  of  about  १4  million  tons  in
 1959-60,  with  the  Steel  Works  going
 into  various  stages  of  production,
 with  agricultural  crop  being  more
 promising,  and  with  the  opening  of
 the  Ganga  Bridge  to  traffic  The
 origmating  freight  traffic  with  the
 Railways  may  be  called  upon  to  handle
 by  the  end  of  1959-60  will  thus  be
 about  5]  million  tons  The  indication
 therefore  is  that  the  estimate  of  62
 mullion  tons  at  the  end  of  the  Second
 Five  Year  Plan  (:e,  at  the  end  of
 1960-61)  will  be  reached  I  may  assure
 the  House  that  every

 os
 will

 be  made  to  develop  the  capacity  of
 the  Railways  to  meet  this  demand

 FEBRUARY  18,  950  Railway  Budget,  3668
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 Review  of  1958-59—-Operation

 6  The  increase  in  wagon  loadings  on
 the  Broad  Gauge  during  the  year  has
 been  only  about  2  per  cent  to  the
 end  of  December,  2988  as  compared
 to  the  corresponding  period  of  the
 previous  year,  while  there  has  been  2
 shortfall  of  more  than  7  per  cent  on
 the  Metre  Gauge  Large  scale  food-
 movements  were  made  to  meet  the
 demands  of  the  deficit  areas  affected
 by  drought  in  North  Bihar  During
 August  1958,  over  3,600  Broad  Gauge
 wagons  carrying  about  80,000  tons  of
 foodgrains  were  trans

 ०
 at

 various  points  for  st  North
 Bihar,  in  spite  of  difficulties  at  the

 giverine  .  transhipment  points  In
 addition,  about  3,000  Metre  Gauge
 wagon  loads,  with  approximately
 35,000  tons  of  foodgrains,  were  moved
 to  North  Bihar  from  Kandla  and  other
 Metre  Gauge  stations  of  Northein,
 Western  and  Northeastern  Railway
 systems  With  the  formation  of  a
 separate  Zonal  Railway  Admunistra-
 tion  the  movements  over  the  Assam
 Rail  Link  improved  and  the  demands
 for  Assam  on  the  whole  were  also
 met  satisfactorily

 7  The  overall  coal  loading  in  the
 country  during  the  current  year,  upto
 November,  1958,  was  a  record  figure
 of  4995  daily,  as  against  4,660
 wagons  during  ‘1957-58,  aegisiering an increase  of  7  2  per  cent  The  increase
 in  earnings  75  not  commensurate with
 this  increase,  as  coal  38  not  a  high-
 rated  traffic  In  the  Bengal  and  B:har
 Coalfields,  coal  loading  averaged  a
 record  figure  of  3,97  wagons  per  day,
 as  compared  to  3,700  wagons  during
 the  previous  year  Steady  improve-
 ment  in  the  movement  of  traffic  va
 Moghalsaral  was  maintained,  an
 average  of  2,176  wagons  were  moved
 daily  in  the  upward  direction,  com-
 pared  to  2,037  and  ‘1,881  during  the
 previous  two  years

 8  The  trend  of #
 desing  tp

 in  _  traffic,
 which  commenced  early in  I938,
 continued  till  about  November,  958
 The  decline  in  freight  traffic  in  1958-
 59,  as  compared  to  1957-58,  has  been
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 pronounced  under  grains  and  pulses
 en  the  Broad  Gauge  and  under

 .Qilseeds,  cotton,  jute  and  sugarcane
 on  both  Broad  and  Metre  Gauges
 The  demands  for  wagons  for  goods
 transport  generally were  slack  practi
 call.  throughout  the  country  exce;

 4 on  a  few  diffitilt’  roufés  throug
 ‘Which  the  pressure  of  traffic  continues
 The  greater  availabihty  of  wagons
 even  during  the  busy  season,  was
 notified  through  the  Press  and  Tiade
 was  invited  to  takc  advantage  of  this
 A  development  which  has  come.  to
 notice  in  this  connection  ३35  the  diver
 sion  of  high-rated  traffic  to  road
 transport  on  ioutes  paralle]  to  the
 Railwavs  where  Rulways  have
 enough  capacity  to  move  additional
 traffic  This  matte:  is  receiving  atten

 tfon-  witth  am  vrew  wr  secune7  wnt’
 readjurtments  are  necessary  in  order
 to  ensure  the  maxuoum  ytilis  ition  _  of, oul  hmited  transpgit  resource
 Qn  29  =

 9  A  significant  development  in  Rail-
 way  opeiation  during  thc  year  35  the
 adoption  of  diesel  traction  on  a  few
 selected  routes  A  beginning  has  also
 been  madc  in  the  use  of  centre  buffer.
 couplers fo:  hauling  heavigy  goods,
 trains,

 Revised  Fstimates  for  958  59

 0  It  11%  now  estimated  that  the  goods
 earnings  during  the  current  year  will
 be  Rs  245  83  crores  or  a  shortfall  of
 Rs  4  67  crores  as  compared  to  the
 Budget  anticipation  of  Rs  250  50
 crores  the  passenger  carnings  are
 now  expected  to  be  Rs  6  30  crores,
 against  Rs  24  78  crores  in  the  Budget
 Estimites  Under  Other  Coaching
 Eainings  and  Syndiy  Earnings,  there
 may  be  minor  compensating  varia-
 tions  In  the  result  Gross  Traffic
 Receipts  for  the  current  year  are  now
 estimated  at  Rs  394  38  crores,  or  a
 shortfall  of  Rs  43  0  crores  as  com-
 pared  to  the  Budget  Estimates
 Against  this,  there  38  a  fortuitous
 credit  of  Rs  2  68  crores  on  account  of
 the  write  back  to  revenue,  of  the
 Government  contribution  and  interest
 388  (A:)  LSD-
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 thereon  in  the  State  Railway  Pro-
 vident  Fund  account  of  railway  em-
 ployees  who  have  elected  the  Pension.
 System  of  retirement

 peneflsI0-Net
 inl

 of  the  State  Railway  Provident  F
 "

 benefits,

 ll  The  Revised  Estimate  of  Ordinary
 Working  Expenses  78  Rs  274  22
 crores  that  is,  an  increase  of  Rs  5  87
 crores  over  the  Budget  Estimate  of
 Rs  268  35  crores  Out  of  this  mcrease,
 an  amount  of  nearly  one  crore  of
 rupees  is  attributable  to  the  increase
 in  the  price  of  coal  (75  nP  from
 I7th  May  1958,  which  increase  Was
 reduced  to  4  nP  per’  ton  from
 79  October  958)  Besides  this,  there
 has  been  increase  due  to  payment  of
 aypleary  of  sales  tax  not  provided,  the

 COM  a  tidleliéls  iting  Gitte  lig
 mole  than  anticipated  additional
 cxpcnditure  on  various  measures  for
 aafety,  such-  as-

 Patrolling_of  ridges
 es

 and  incrcased  expenditure  on  e
 rehabilitation  and  maintenance  of
 track  and  bridges  as  well  as  on  the
 miuieascd  number  of  rolling  —  stock
 turned  out  after  repairs  from  the
 workshops  and  sheds

 l2  The  net  surplus  for  958  59,  after
 allowing  for  other  variations  jn  the
 revenue  account  incfading  a  reduction
 of  about  Rs  2  6  crores  m  the  expendi-
 ture  on  Open  Line  Works  chargeable
 to  Revenue  is  now’  expected  to  be
 Rs  8  crores  This  surplus  will  be
 credited  te  the  Development  Fund

 3  The  Revised  Estimate  of  expendi-
 ture  on  Works,  Machinery  and  Rolling
 Stock  during  the  current  year  has
 now  been  placed  at  Rs  245  25  crores
 —a  reduction  of  about  Rs  १4  76
 crores  from  the  Budget  Estimate

 i4  At  this  stage,  I  shall  refer  briefly
 to  the  position  of  the  balances  in  the
 different  Funds  The  Depreciation

 ‘Reserve  Fund  and  the  "Revenue
 ReServe  Fund  are  anticipated  to  have
 sizeable  balances  on  the  3lst  March,
 1959,  of  about  Rs  50  crores  each
 The  Development  Fund,  however,
 was  left  with  an  openmg  balance  of
 Rs  85  crores  only  on  the  Ist  April
 1958,  as  a  result  of  the  net  Railway  .
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 surplus  m  ‘1957-58,  after  payment  of
 dividend  to  General  Revenues,  having
 come  down  to  Rs  338  crores  This
 Fund,  which  is  fed-enly  by  the  net
 surplus

 racerunk.
 g,each  year,  will

 further  contract  as  a  result  of  the
 relatively  small  surplus  expected
 during  the  current  year  (Rs  33
 crores)  The  total  provision  for
 expenditure  from  the  Development
 Fund  m  the  Railway  Plan  is  of  the
 order  of  Rs  92  crores,  so  that  with
 an  annual  accretion  of  about  Rs  3
 crores  in  two  successive  years,  a  loan
 from  General  Revenues  to  finance  the
 Railway  Development  Fund  expendi-
 ture  has  become  unavoidable  As  the
 House  १४  aware,  this  Fund  which  is
 built  from  Railway  surplus  is  design-
 ed  to  meet  the  cost  of  works  for
 providing  amenities  to  passengers  and
 other  Railway  users,  the  _cost_of
 Labour  Walfare  works  estimated  to
 cost  individually  more  than  Rs
 25,000  as  well  as  operating  improve-
 ments  found  necessary  from  time  to
 fame,  such  as  improvements  im
 signalling  and  train  control  equip-
 ment  and  other  safety  measures,
 mmprovement  in  watering  arrange-
 ments,  etc  In  fact,  the

 ion  Hd
 Con-

 vention  Commiuttee~-  ¥  did
 envisige  occasions  when  the  Develop-
 Yent-Fohd  may  not  be  in  a  position
 to  meet  the  programme  of  expcndi-
 ture  chargeable  to  that  Fund  fiom
 its  own  resources,  and  recommended
 that,  in  such  circumstances  —  general
 revenues  could  advance  a  t«mporary
 loan  Every  effort  has  becn  made  to
 reduce  ¢xpendituie,  yet  a  loan.  of
 about  Rs  11  crores  i5  neccessary  in
 the  current  yfar,  and  azlangemcents
 fo:  this  have  been  made

 5  Before  I  turn  to  the  proposals  for
 the  Budget  year,  I  would  hke  to  sav
 a  few  words  about  the  present  Con-
 xenhon  govermng  the  arrangements
 betwecn  Railway  Finance  and
 General  Finance  As  the  House  s
 aware,  the  present  Convention  covers
 the  period  upto  the  3lst  March,  960
 In  the  ordinary  course,  I  would  have
 requested  the  House  to  set  up  the.
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 fiext  Convention  Committee  in  order
 to  review  the  working  of  the  present
 Convention  and  submit  recummenda-
 tions  m  advance  of  the  next  quin-
 quennial  period  (960—65)  It  1s,
 necessary,  however,  that  this  Com-
 mittee,  by  the  time  it  meets,  should
 have  a  reasonably  accurate  appraisal. appra:
 of  the  Railways’  financial  position,
 obligations  and  =  surplus  resources
 during  the  next  few  years  As  such  an
 appraisal  is  made  for  the  purpose  of
 each  Plan,  it  will  be  convement  2f
 future

 Conventions  Pe,
 nchronise_  with

 each  Plan  period  is  can’  be  achiev-
 ed  by  extending  the  period  covered
 by  the  present  Convention  by  a
 year,  :e,  upto  th  35  March,  496
 The  new  freight  stiuctuie  has  been
 brought  into  effect  from  is5t  October,
 1958,  and  if  the  Convention  Commit-
 tee  is  set  up  now,  it  will  not  be
 possible  to  assess  the  full  financial
 effect  of  the  freight  charges  for  the
 purpose  of  estimating  the  Railways’
 earnings  for  the  next  few  years  on  a
 reasonably  corrtct  basis  Similarly,
 on  the  expenditure  side,  the  Pay
 Commission’s  Report  5  awaited  These
 considerations

 SR.
 that  a

 realistic  assessment OF  the  Railways’
 financial  position  will  only  be  possible
 about  a  year  hence  Indced,  the
 Conventioh  Com  nittee,  1954,  had
 rcferred  to  the  need  at  the  end  of
 each  quinquennia]  period  to  make  a
 Weasordble  कटवा पॉल  Rail  ways’
 financial  position  in  the  hght  of  the
 expansion  of  their  activities  asa
 result  of  the  implementation  of  the
 Plan,  and  this  remforces  my  proposal
 for  the  cxtcnsion  of  the  present
 Convention  by  one  year,  ¢é.,  upto
 the  3ist  March,  96]  I  shall  move  a
 formal  Resolution  for  this  purpose
 shortly  for  the  approval  of  the  House

 Rudget  for  1959-60
 6  I  now  turn  to  the  Budget  Est:ma-

 tes  for  the  year  1959-60  The  fall  in
 passenger  traffic  m  1958-59,  was  un-
 eapected,  but  the  recent  months  indi-
 cate  an  improving  trend  After  careful
 consideration,  the  estimate  under
 this  head  for  1959-60  has  been  placed  Fi
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 "at  Rs.  8°30  crores—an  increase  of
 .only  Rs,  2  crores  over  the  current
 year’s  Revised  Estimate  of  Rs.  6°30
 crores.  The  estimate  of  Other  Coach-
 ing  Earnings  has  been  placed  at
 Rs.  24  crores,  i.e.  Rs.  45  lakhs  less
 than  the  current  year’s  Revised
 Estimate  of  Rs.  24°45  crores,  in  order
 to  allow  for  any  drop  in  parcel
 traffic.

 The  estimate  of  Goods  Earnings  has
 been  placed  at  Rs.  272-58  crores—an
 increase  of  Rs.  26°75  crores  over  the
 Revised  Estimate  of  the  current  year.
 This  includes  an  increase  of  Rs.  5
 crores  to  cover  the  effect  of  a  full
 year’s  increase  in  the  goods  freight
 rates  introduced  from  lst  October,
 1958.  This  estimate  is  based  on  the
 expectation  that,  in  the  coming  year,
 the  Railways  will  be  called  upon  to
 earry  about  4  million  tons  of  addi-
 tional  goods  traffic,  bringing  the  total
 freight  traffic  ta  about  5]  million
 tons.  This  4  million  tons  increase  is
 made  up  of  about  3  million  tons  of
 general  goods  traffic,  3  million  tons  of
 coal,  and  about  8  million  tons  trans-
 port  (ore,  coal  and  finished  products)
 for  the  Steel  Works.  It  is  expected
 that  3  million  tons  of  additional
 traffic  in  general  goods  will  material-
 ise  with  the  anticipated  increase  in
 genera)  industrial  activity,  particularly
 as  a  result  of  the  562९  Works  going
 into  production,  increase  in  food
 production  over  the  current  year,  and
 increased  rail  movement  expected
 between  Assam,  North  Bihar,  East
 U.P.  and  the  rest  of  India  with  the
 opening  of  the  Bridge  over  the  Ganga
 at  Mokamch  to  traffic.  The  additional
 transport  of  8  million  tons  for  the
 Steel  Works  will  cover  the  require-
 ments  of  Tata  Iron  &  Stecl  Company
 and  the  Indian  Iron  &  Stecl  Company,
 which  are  expected  to  go  into  full
 production  by  April  1959,  as  wel]  as
 the  requirements  of  Rourkela  and
 Bhilai,  and  to  a  small  extent  of  the
 Durgapur  Stce)  Plant  which  may  go
 into  production  later  in  the  Budget
 Year.

 in  1959-60,  are
 crores.  After

 Sundry  Earnings
 estimated  at  Rs.  8.40
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 allowing  for  the  normal  variations  in
 the  traffic  suspense  (viz.,  an  increase
 of  Rs,  40  lakhs  over  the  Revised  Esti-
 mates  of  the  current  year),  the
 Gross  Traffic  Receipts  for  1959-60  are
 estimated  at  Rs,  422°03  crores.

 The  Budget  Estimate  of  Ordinary
 Working  Expenses  for  1959-60  has
 been  placed  at  Rs.  238°7l  crores—an
 increase  of  Rs,  2:49  crores  over  |  the
 Revised  Estimate  of  the  current  year.
 This  increase  is  made  up  of  the  net
 effect  of  annual

 instal  ‘°
 staff

 and  of  other  n  tions  in
 personnel  (about  Rs.  2  crores)  and  is
 also  due  to  increase  of  nearly  Rs.  3
 crore  in  the  expenditure  on  Staff
 Welfare,  increase  of  about  Rs.  2°5
 crorcs  in  repairs  costs  which  covers
 the  additional  assets  (ie.  newly
 opened  lines,  additional  rolling  stock,
 etc.)  created  in  1958-59.  and  to  be
 created  in  1959-60,  and  about  Rs.  4
 crores  under  operation  (v2z.,  staff,
 fuel  ete.)  necessitated  by  the  antici-
 pated  increase  in  transport  require-
 ments.  A  close  check  continues  to  be
 exercised  over  expenditure.

 In  my  Budget  Speech  last  year,  I
 had  referred  to  the  setting  up  of  an
 Expert  Cammittee  on  Coal.  This  Com-
 mittee  submitted  their  report  in
 August  last.  They  have  analysed  the
 effect  of  rising  cost  and  freight  on  the
 Railway  Fuel  Bill,  and  found  that  in
 the  recent  past  the  consumption  trend
 generally  has  been  favourable,  The
 Commnitter,  however,  have  indicated
 scope  for  reducing  coal  consumption
 and  expenditure—mainly  by  improv-
 ing  the  quality  of  coal  and  by  strict
 contrat  on  pilferage,  losses  and  wast-
 ages.  The  Committee  have  strongly
 emphasised  the  necessity  for  improve-
 ment  of  the  quality  of  coal  by  intro-
 ducing  direct  purchase  contracts  bet-
 ween  the  Railways  and  collieries  and
 more  effettive™  inspection.”  The
 mittec’s  recommendations  are  being
 pursued  with  the  Ministry  of  Steel,
 Mines  and  Fucl,  who  control  supplies
 and  inspection.

 The  Programme  of  Open  Line
 Works  chargeable  to  Revenue  has
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 been  reduced  in  the  current  year  in
 the  hgh  of  the  available  net  revenue
 It  is  however  proposed  to  spend
 nearly  Rs  3  crores  more  on  _  this
 account  in  1959-60  than  in  the  current
 year,  reflecting  the  progressive  imn-
 crease  in  the  tempo  of  works  With
 further  capital  expenditure  on  works,
 there  would  be  an  increase  of  about
 Rs  45  crores  in  the  Dividend  pay-
 able  to  the  General  Fmance  over  the
 current  year’s  Revised  Estimate  The
 Revenue  Surplus  for  the  Budget  year
 35  expected  to  be  about  Rs  2  9
 crores  which  I  propose  to  credit  ६०
 the  Development  Fund  Even  with
 this  credit  a  loan  may  have  to  be
 taken  from  the  General  Revenues  m
 the  Budget  year  also,  as  in  ‘1958-59,

 In  my  Budget  Speech  last  sear  I
 had  mentioned  that  clectithcation
 from  Howrah  to  Moghalsarai  on  the
 Exstern  Railway  430  fiom  Asansol  to
 Tatanagar  Rourkcla  Rajkharswan
 Baiajamda  on  the  Southeastern  Ratl-
 way  will  be  completed  during  the
 Second  Five  Yeat  Plan  period  In
 view  of  the  ulgency  of  the  works  its
 technical  complcxities  and  the  wide
 fleld  of  contacts  to  be  covered,  a
 separate  administration  unde:  a  Gen-
 eral  Minagcr  and  Chief  Engineer  was
 set  up  in  June  958  to  admmmister  the
 Pioject  Along  with  detailed  work  in
 the  field,  arrangements  for  power  sup-
 ply  and  modifications  m  telecommuni-
 cation  have  been  made,  and  orders  foi
 supply  and  erection  of  overhead
 equipmen*  placed  for  Durgapur-Gaya,
 Asansol-Sini  Tatanagar-Rourkela,
 Rajkharswan-Dangoapos:  and  Kandra-
 Gomharria  sections  Steps  are  also
 being  takcn  to  arrange  for  starting wok  on  the  remaining  sections,  while
 assisting  the  build  up  of  indigenous
 capacity  for  the  :equirc  ments  of  over-
 head  equipment,  ete  In  order  to
 meet  the  urgent  requirements  of  traffic
 in  the  coal  belt  area  and  in  the  Cal-
 cutta  suburban  sections  in  Sealdah
 Division,  some  rephasing  of  works,  as
 necessary,  is  being  done  For  sectiona
 the  electrification  of  which  will  be
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 continued  during  the  Third  Pian,  pre-
 liminary  civil  engineering  works,  like
 slewing  of  track,  removal  of  infringe-
 ments,  etc,  are  also  being  taken  in
 hand

 As  regards  electrification  of  Madras-
 Villupuram  section  m  the  South,  J  am
 glad  to  report  that  it  will  be  possible
 to  make  headway  now  that  power
 supply  has  been  assured

 The  supply  of  critical  materials
 during  the  current  year  remained
 gencrally  satisfactory,  with  the  result
 that  the  Works  Expenditure  main-
 taincd  its  tempo  evenly  The  diffi-
 culty  in  the  procuicment  of  fabricated
 bridge  girders,  to  which  I  alluged in
 my  lasf  Budget  Speech,  has  greatly
 cased  with  the  supplies  now  being
 received

 Thc  work  on  various  projects  is  in
 full  swng  During  the  year,  nearly
 1509  Engineers  and  Engintering  Sup-
 crvisors  at  various  Icvels  and  about  2
 Likhuwarkers  have  been  working  on
 th  \arious  projects  on  the  Railways
 apart  from  workmen  engaged  on  track
 renewal  and  aqther  norma)  ralway
 Works- The  thnd  vear  of  the  Plan
 ha  witnessed  the  peak  of  construc-
 tional  activity  on  the  Railways  Out
 of  the  total  of  848  miles  of  new  lines
 and  doubling.  under  execution,  428
 miles  (“c,  473  milcs  of  new  lines  and

 ws0milcs  of  doubling)  have  been
 opencd  to  traffic  during  the  current
 yea.  Construction  is  in  hand  of  526
 milcs  of  new  line  projects  These  are
 the  Chandrapura-Muri-Ranchi-Hatia,
 Bondamunda-Dumaro,  _Bhilai-Deor)-
 hal  Barabil-Pamposh  Gorge,  Bonda-
 munda-Nowagaon-Purnapan:,  Damo-
 dar-Kalhipahan  Bijuri-Karaun)i,  Gidi-
 Saunda-Bachra  branch  lines  m_  the
 Jarangdih  and  Karanpura  Coalfields,
 Kumedpur-Barsoi,  Robertsganj-
 Garhwa  Road,  Ghaziabad-Tuglaka-
 bad  including  the  Second  Yamuna
 Bridge,  the  remaining  230  miles  of  the
 Khandwa-Hingoh,  and  the

 we Hasanabad  In  addition  to  thesé,
 mateS of  doublings  are  mm  progress,
 made  up  of  430  miiea  on  the  South-

 ~~
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 eastern  Railway,  i90  miles  on  the
 Southern  Railway,  00  miles  on  the
 Western  Railway,  90  miles  on  the
 Nor  hern  Railway,  40  miles  on  the
 Centra)  Railway  and  50  miles  on  the
 Northeaste:in  Railway

 The  Rohtak-Gohana  restoration  on
 the  Northern  Railway  was  opened  to
 Goods  Traffic  on  S3ist  October,  1988,
 and  to  passenger  traffic  on  29th
 December,  ‘1958.

 The  work  on  sticngthening  of  the
 Assam  Rail  Link  Route  7५  progressing
 according  to  schedule  During  the
 first  working  scison  of  1957-58  re-
 building  of  as  many  as  17  bridges  has
 been  completed  Considerable  work
 has  also  be  n  done  for  improving  and
 strengthening  the  protection  works  to
 embankmgpts  and  bridges,  It  3s  pro-
 ‘grafimed  to  rebuild  another  20  bridges
 during  the  current  working  season
 and  compkt¢  other  ancillary  works

 pene
 The  biidge  over  the  Ganga  at

 Mokameh  ts  «xpected  to  be  opened  to
 traffic  in  April  this  yea:  This  indeed
 will  be  a  commendable  peiformance.  —

 Se enenntenamamiantelll
 The  work  on  the

 Bridge  wo  ao  9  ogressing  satisfac-
 torily  The  quwurs  sidings  have  been
 laid,  98५६  camp  bunlt  and  the  con-
 $fruction  workshop  ५६6६  up  The  work
 on  the  sinking  of  two  well  piers is  in
 hand  ना

 Brahmiputra

 The  estimate  for  the  Works  Mach-
 nery  and  Rolling  Stock  Programme
 for  the  Budget  yea:  has  been  placed
 at  Rs  235  crores  leaving  about  Rs
 2ll  crores  for  the  last  year  of  the
 Plan  ‘The  Capital  Budget  of  Rs  235
 crores  includes  about  Rs  80  crores
 under  Rolling  Stock,  Rs  5  crores  under
 Machinery  and  Plant,  Rs  47  crores
 under  construction  of  new  lines  and
 restoration  of  dismantled  lines,  Rs  37
 crores  under  track  renewals  and
 nearly  Rs  66  crores  under  Other  Open
 Line  Works,  etc

 With  a  view  to  reduce  the  tume-lag
 attendant  on  the  commencement  of
 new  line  projects  to  the  mimmmum,  as
 a  first  step  towards  the  achievement
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 of  targets  of  the  Third  Plan,  and  also
 to  maintain  the  constructional  activity
 generated  in  this  Plan  period,  it  has
 becn  cided  to  imtiate  action  on  cer-
 tam  new  hne  projects  which  would
 mature  in  the  Third  Plan  period
 These  new  65  would  either  traverse
 a@fficult  terrain  or  are  hkelv  to  en-
 counter  special  problems  such  as  would
 taxe  time—namely,  in  land  acquisition
 or  heavv  formation  and  bridge  work

 3678

 Such  new  lines  aggregate  to  nearly
 500  miles  and  are  Udaipur-Him-
 matnigar  Jhund  Kandla  Tildanga=-
 Farakka  Khajuriaghat-Malda,  the
 Dilh,  Avoiding  Lis  and  the  exten-
 ston  of  the  rail  head  from  Madhopur
 acro  the  Ravi  into  the  State  of
 Jamm:t  and  Kwhmr  The  Guna-
 Uj70n  ind  Bakhtiatpur-Raigir  links
 wilt  also  be  commenced  during  the
 voat  Othcr  limes  included  in  the
 Budyet  Year  are  the  LS  mile  long
 Sambalpur  Titilagurh  linc  and  the
 link  from  Bimlagurh  to  Kuiriburu,  these
 projects  will  assist  in  the  export  of
 2  million  tons  ef  aron  ore  through  the
 Vis  ig Port roe,

 I  would  also  like  to  refer  to  the  pos-
 waebaliics  of  construct  on  of  three  pew  |

 Manealoie-Hassan,
 Diva  Dasgaon  and  Pathaikandi-Dhar-
 minag?)  links  which  ire  under  active
 consideration  Further,  there  2s  an
 offer  of  Shramdan’  labour  for  earth-
 work  etc  from  the  Rajasthan  Pan-
 chayat  Singh  for  the  construction  of
 a  Broad  Gauge  hnk  between  Hmd-
 umalkot  aYrontie:  station  on  the
 Broid  Gauge  of  the  Northern  Rail-
 way  und  Sri  Ganganagar  on  the
 Metie  Gauge  The  question  of  mak-
 ing  a  beginning  mnvelving  commit-
 ments  only  to  a  limited  extent  m  in-
 itial  stages  to  judge  how  far  the  offer
 referred  to  will  materialse  7९५  also
 under  cxam:nation

 Provision  has  also  been  made  in
 1959-60  for  Phase  II  of  the  conversion
 of  Gudivada-Bhimavaram-Vijayawada-
 Masulipatam  section  of  the  Southern
 Railwav  from  Metre  Gauge  to  Broad
 Gauge,  estimated  to  cost  about  Rs  3
 ciores  and  doubling  of  Rajahmundry-
 Samalkot  section  at  an  estimated  cony
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 of  Rs  i  32  crores  These  would  meet
 the  need  for  increasing  the  ne  capa-
 city  on  the  Southern  Railway  to  cope
 with  the  anticipated  increase  in  traffic
 at  the  end  of  the  Second  Five  Year
 Plan

 Due  to  the  improved  supply  position
 of  rails  and  sleepers,  the  Track  Rene-
 wal  Programme  has  been  considerably
 stepped  up  during  the  current  year
 and  the  piogie-.s  is  expected  to  be
 maintrined  in  the  Budget  year

 The  provision  for  Amenities  for
 Railway  Users  has  been  kept  as  usual
 at  about  Rs  3  crores,  while  a  pro-
 vision  of  about  Rs  0  crores  has  been
 made  for  staff  amenities  and  staff
 quarters

 Three  new  surveys  were  sanctioned
 during  the  course  of  the  current  year
 One  28  for  250  mile  line  from  Baila-
 dilla  to  Kottavallasa  via  Koraput,  in
 the  context  of  Dandakaranya  Scheme
 for  the  rehabilitation  of  the  displaced
 persons  from  Bengal,  the  other  for
 Kariburu-Bimlagarh  link  and  the  third
 for  Korea  Coalfields  taking  off  from
 Byuri-Karauny:  Line

 Of  the  900  miles  of  surveys  carried
 over  from  the  programme  of  the  pre-
 vious  years,  nearly  600  miles  for  the
 following  projects  have  been  complet-
 ed

 Nimtita-Tildanga  on  the  Eastern
 Railway

 Domohani-Ahpur  Duer  on  the
 Northeast  Frontier  Railway,

 Kosikalan-Bharatpur,  Kurudwadi-
 Miraj-Kolhapur,  and  Ora-
 Jalaun  on  the  Central  Rail-
 Way,

 Jagadhri-Chandigarh,  Una-Nangal
 and  Tuglakabad-Ghaziabad  on
 the  Northern  Railway,

 Maurigram-Dankum  and  Samba)l-
 pur-Titilagarh  on  the  South-
 eastern  Railway,  and

 Muzaffarpur-Darbhanga
 Northeastern  Railway

 on  Ahe

 “In  my  Budget  Speech  last  yes
 made  mention  of  the  80  million  do
 loan  obtained  for  rehabibta
 modernisation  and  expansion  of
 Indian  Railways,  from  the  Wo
 Bank  This  loan  has  been  fully  drawr
 As  the  House  35  aware,  we  have  sinc
 been  able  to  obtain  a  further  loan  ५
 85  million  dollars  from  the  Work
 Bank  Besides,  the  Development  Loar
 Fund  authonties  in  USA  have  alse
 agreed  to  two  loans  of  40  million  anc
 35  million  dollars  Apart  from  these
 loans,  assistance  has  also  been  re-
 ceived  under  the  Indo-American
 Technical  Co-operation  Programme
 and  the  Colombo  Plan  A  loan  of  20
 milion  dollars  fom  USA  and  8
 million  dollars  from  Japan  have
 become  available  for  the  Orissa  Iron
 Ore  Project  in  which  the  Railways are  interested  Jointly  with  the  Port
 and  Mining  authorities

 There  has  been  steady  progress  to-
 wards  the  objective  of  self-sufficiency in  the  country  in  the  manufacture  of

 Fon  locomotives,  carriages,  under- rames  and  wagons  In  the  Budget
 year  (1959  60),  out  of  the  total  pro- vision  of  about  Rs  80  crores  for  roll-
 ing  stock,  about  Rs  68  crores  will  be
 spent  in  the  country  and  only  about
 Rs  42  crores  (including  Sea-freight, ttc)  on  imports  Two  new  ‘wagon building  firms  cntered  the  field  of
 Production  during  the  cunent  year The  Railway  Ministry  has  taken  over
 the  procurement  from  abroad  of
 plates  for  wagons  to  the  extent  that the  Ilon  and  Steel  Controller  is  un-
 able  to  obtain  supphes  from  indige- nous  sources

 Proposals  for  the  progressive  manu-
 facture  m  the  country  of  the  mecha-
 nical  components  of  electric  locomo-
 tives,  starting  with  the  assembly  of
 knockcd  down  locomotives,  have been  sought  from  the  manufacturers
 supplying  electric  locomotives  on  the Eastern  and  Southeastern  Railways. The  electric  components  for  the  indi-
 genously  manufactured  electmc  loco-
 Motives  may  have  to  be  imported  in
 the  gnutial  stages,  until  these  can  be
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 applied  by  the  Heavy  LHiectricals

 et  Bhopal.  The  development  of
 feigenous  capacity  for  the  manufac-

 of  diesel  locomotives  has  also
 ‘en  taken  up

 The
 indigenoy

 &  production  of  ral-
 way  equipm  other  than  rolling
 testock  and  rolling  stock  parts  also  con-
 t  tinues  to  make  headway  The  Deve-

 lopment  Cell  in  the  Railway  Board's
 Office,  in  close  association  with  the
 Industrial  Development  Wing  of  the
 Mumistry  of  Commerce  and  Industry
 has  succeeded  in  assisting  the  deve-
 lopment  of  further  manufacturmg
 capacity  wm.  the  country  which
 will  _have  the  effect  of  conser-
 wing  the  much  needed  foreign  ex-
 change  There  was  significant  in-
 €rease  in  the  domestic  production  of
 important  railway  cquipment  such  as
 mechanical  signalling,  thermic Byphons,  pressure  castings,  signal
 glasses,  vacuum  and  steam  pressure

 yr  ee
 Some  of  these  were  produc-

 e  first  time  in  India  In  most
 eases,  imports  have  been  completely
 eliminated,  and  where  these  are  n-
 escapable,  are  now  restricted  only  to
 the  specialised  items  of  railway
 equipment  The  production  of  mecha-
 nical  signallmg  equipment  in_  the
 country—both  in  Railway  shops  and
 in  the  private  sector—has  greatly
 reduced  the  difficulty  in  regard  to  the
 availability  of  signalling  cqupment
 to  which  I  made  a  reftience  in  my
 Budget  Speech  last  year  The  Indian
 Railways  Central  Equipment  Advisory
 Committee  and  the  four  Zonal  Com-
 mittees  at  Delhi,  Calcutta,  Bombay
 and  Madras  have  continued  to  pro-
 vide  a  useful  forum  at  which  repre-
 sentatives  of  Trade  and  Industry  can
 bring  their  problems  and  difficu'ties

 The  Chittaranjan  Locomotive
 Works  produced  64  locomotives  in
 ‘1957-58,  and  expect  to  produce  68
 locomotives  in  the  current  year  and
 the  same  number  in  the  next  year  A
 Steel  Foundry  of  7,000  ton  capacity  is
 bemg  set  up  at  Chittaranjan  as  an
 essential  adjunct  to  this  production
 unit.
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 TELCO  works  delivered  858  loco-
 motives  in  1957-68  and  are  expected
 to  deliver  00  locomotives  in  the  cur-
 rent  year  and  the  same  number  in
 the  Budget  year

 The  Integral  Coach  Factory  turned
 out  222  unfurnished  coaches  during
 1957-58  295  unfurnished  coaches  are
 expected  to  be  produced  during  the
 current  year,  while  the  Factory
 would  reach  its  present  target  of  350
 unfurnished  coaches  in  the  next
 year  with  single  shift  working  With
 a  view  to  produce  more  coaches  a
 second  shift  will  be  introduced  short-
 ly  The  average  cost  of  manufacture
 has  also  come  down  progressively.
 Against  Rs  ]  2)  lakhs  per  unfurnish-
 ed  coach  in  1957-58,  the  cost  is  ex~-
 pected  to  be  Rs  95,000  only  m_  the
 current  year  The  temporary  fur-
 nishing  unit  set  up  within  the  factory
 furnished  778  coaches  upto  Novem-
 ber,  958  It  is  hoped  that  this  will
 soon  be  replaced  by  a  permanent  fur-
 mishing  unit  with  the  capacity  to
 furnish  all  the  coaches  turned  out.

 There  has  been  progressive  mcrease
 in  the  production  of  rolling  stock  in
 the  country  Against  234  steam  loco-
 motives  and  ‘15,985  wagons  received
 by  Railways  in  ‘1956-57,  249  locomo-
 tives  and  7,73l  wagons  were  receiv-
 ed  in  ‘1957-58,  the  number  of  locomo-
 tives  going  up  to  268  in  the  current
 year,  while  another  268  locomotives
 and  17,900  wagons  will  be  received  in
 ‘1959-60,  As  regards  coaches,  474
 Broad  Gauge,  85  Metre  Gauge  and
 38  Narrow  Gauge  bogie  third  class
 carriages  were  manufactured  and  put
 into  service  in  ‘1957-58,  in  addition  to
 86  Broad  Gauge,  95  Metre  Gauge
 and  3l  Narrow  Gauge  composite
 coaches  containing  third  class  accom-
 modation  During  the  current  year,
 277  Broad  Gauge,  75  Metre  Gauge
 and  4  Narrow  Gauge  bogie  complete
 third  class  coaches  and  90  Broad
 Gauge,  83  Metre  Gauge  and  Nar-
 row  Gauge  composite  coaches  having
 third  class  accommodation  have  been
 manufactured  and  put  into  service
 upto  the  end  of  October,  1958.  A  total
 of  2,008  coaches,  m  addition  to  04
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 electrical  multiple  umt  coaches,  35
 expected  to  be  recerved  in  1959-60,
 against  a  total  of  1,538  coaches  expect-
 ed  to  be  received  in  the  current  year
 and  a  total  of  1,248  coaches  received
 in  1957-58

 In  the  context  of  imcreasing  ind-
 genous  production  of  rolling  stock,  I
 would  hke  to  make  a  passing  refer-
 ence  to  improvements  in  railway
 workshops  w  th  a  view  to  meet  the
 steadily  increasing  maintenance  load
 and  to  also  increase  productivity  <A
 Productivity  Cell  has  recently  been
 set  up,  in  keeping  with  the  drive  for
 increased  productivity  launched  by

 dhe  Maternal  Jrededtviiy)  Sora!
 and  it  35  hoped  that  the  activities  of
 this  Cell  will  result  in  improvements
 leading  to  higher  productivity

 The  House,  I  am  sure,  will  be  glad
 to  know  that  the  Joy  Ride  train  in
 Bal  Bhavan  was  inaugurated  in  the
 Capital  in  Novembrr  958  The  idca
 had  its  origin  in  a  suggestion  by  the
 Prime  Ministei:  ang  the  train’s  an-
 auguration  on  his  birthdav  was  a  fit-
 ting  fruition  of  this  idea  The  woik-
 ing  of  the  train  has  been  now  handed
 over  to  the  Bal  Bhavan  Board  It  will
 Provide  the  children  of  the  Capital
 with  a  popular  means  of  entertain-
 ment  and  general  education

 During  thc  past  yea:  the  Railway
 Testing  and  Research  Centre  carried
 out  performance  tcsts  on  new  Loco-
 motives—notably  the  *Alco  Dhesel
 Electric  Locos,  impact  tests  on  the  new
 80  ton-bogie  wagons  designed  and
 built  m  India,  and  riding  quality  trials
 on  various  designs  of  bogies  for  pas-
 senger  vehicles  By  extensive  tnals
 on  rails  of  Thomas  steel,  their  suit-
 ability  for  Indian  conditions  was
 estabhshed  Other  research  activities
 centred  round  the  profitable  utulisa-
 tion  of  coal  ash,  of  which  nearly  a
 millon  tons  are  produced  by  steam
 locomotives  every  year,  the  develop-

 ent  of  concrete  sleepers,  the  treat-

 Railway
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 Ment  of  bosler  feed  water  with  indi-
 Senous  softening  compounds,  and  the
 Preparation  of  pamts  and  bitum:nous
 €mulsions  from  indigenous  materials.
 Th  addition,  the  development  from  m-

 Ngenous  materials  of  a  bitumun-
 Sus  emulsion,  which  will
 Provide  a  cheap  anti-corrosive  paint
 fy,  stecl,  has  also  been  patent-
 ष््षु  Eight  other  patents  were  taken
 Cut  for  other  new  materials  and
 €yuipment  developed  by  the  Research

 entre

 I  havc  already  explained  on  pre-
 Yious  occasions  the  difficulties  con-
 fvonting  the  Railways  in  eliminating

 Yercrosamg  Ad  possidle  measuces
 ale,  however,  being  taken  to  reduce
 °Vcrcrowding  im  areas  where  it  8
 Most  acute  Available  resources  are

 Cing  distributed  in  a  manner  which
 Will  even  out  the  overcrowding  on
 different  Railway  Zones  and  different
 aleas  in  the  same  Zone  It  is  not
 Posurb'e  to  provide  additional  Rolling

 tock  beyond  the  financial  resources
 avanlable,  but  a  concerted  effort  is

 ‘ing  mide  to  mitigate  overcrowding
 Vv  intensive  usage  and  retention  of

 “vceraged  stock  by  proper  repau  As '  result  of  these  special  measures  and
 8५  additional  rolling  stock  become
 4aVvalable  it  35  expected  that  there
 Will  be  an  increase  7  the  seat  mile
 “4pacity  on  the  Broad  and  Metre
 >  augcs'of  Indian  Railways  by  about
 24  per  cent  by  the  end  of  the  Second

 lan  comparcd  to  what  it  was  at  the
 hd  of  the  First  Plan

 Durmg  ‘1957-58,  7]  new  passenger
 trains  were  introduced—-38  on  the

 road  Gauge  3!  on  the  Metre  Gauge
 ahd  2  on  the  Narrow  Gauge  In  the
 Current  year  upto  Ist  December,
 1958,  45  trains  were  introduced  on  the
 Broad  Gauge  and  33  on  the  Metre

 auge  The  run  of  8  Broad  Gauge
 trams,  36  Metre  Gauge  trains  and  2

 arrow  Gauge  trains  was  extended  in
 §57-58,  and  of  6  more  Broad  Gauge
 ‘fans  and  28  more  Metre  Gauge Tams  in  the  current  year  A  number
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 £  new  suburban  services  were  also
 aimtroduced  on  various  Railways
 Against  92  new  trains  on  the  Broad
 Gauge  in  ‘1957-58,  62  Broad  Gauge
 trains  were  introduced  upto  ist
 December,  958  m  the  current  year,
 while  the  run  of  36  trains  was  extend-
 ed,  as  against  6  trains  m  1957-58  Be-
 sides  these,  28  electric  suburban
 trauns  were  also  introduced  on  East-
 ern  Railway  upto  Ist  December,  958
 and  the  run  of  8  trams  was  extended
 mn  the  current  year,  against  8  such
 new  trams  mtroduced  in  ‘1957-58.  <A
 tri-weckly  Janata  Express  train  has
 been  introduced  between  Dehi  and
 Ahmedabad  from  Ist  October  3958
 With  all  these  new  trains  and  exten-
 sions  the  daily  train  mileage  will
 have  increased  by  about  १39  000  mies
 in  the  two-year  period  1957-58  and
 1958-59

 We  have  recently  provided  hohday
 camping  coaches  at  some  of  the  im-
 portant  holiday  centres  for  the  bene-
 fit  of  the  Railway  passengers  It  As
 the  intention  to  provide  such  coaches
 at  some  morc  stations  where  retiring
 rooms  are  not  available  The  facility
 of  sleepmg  accommodation  in  thnd
 class  has  also  becn  extended  to  some
 of  the  trains  on  the  Northeast  Front-
 ler  Railway

 Departmental  Catcrmg  continues  to
 grow  in  popularity,  and  is  being  gene-
 rally  appreciated  by  the  travelling
 pubhe  both  in  regard  to  the  quality
 of  food  and  the  standard  of  service
 In  order  to  improve  the  service  fur-
 ther  a  Special  Enquiry  has  been  ini-
 trated  into  the  functioning  of  the  De-
 partmental  Catering  with  a  view  to
 effecting  umprovements

 The  Railway  Users  Consultative
 Committees  constituted  at  different
 levels  continued  to  render  valuable
 assistance  and  co-operation  to  the
 Railway  Administrations  in  the  mat-
 ter  of  improving  the  services  provid-
 ed  by  the  Wailways  Other  ancillary
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 +  Committees,  such  as  the  Time  Table
 Sommuttee,  the  Suburban  Railway
 Users’  Cunsultative  Committee,  the
 Passenger  Amenities  Committee,  the
 Catering  Surpervisory  Committee  and
 the  Bookstall  Committee  also  func-
 tioned  usefuly  in  their  =  respective
 spheres

 I.  is  a  matter  of  great  regret  that,
 in  »pte  of  sustained  propaganda
 against  the  misuse  of  varm  chain
 apparatus  nd  intensive  checks  by
 sclected  staff  in  colliboration  with
 poltcc,  the  nimber  of  cases  of  alarm
 cham  puihng  still  contmucs  to  be
 high  and  35  a  constant  cause  of  con
 cern  PFichct  (५७  travelling  2s  another
 ९६  |  which  ccntinucs  to  stalk  the  land
 and  constitutes  a  drain  on  the  Rail-
 way  Revenues  These  two  evils  obvi-
 oucly  cannot  be  completely  eradicat-
 ed  without  the  active  co-operation  of
 the  Public  I  would,  therefore  once
 again  Yrequcst  the  co-operation  of  the
 Hon'ble  Members,  as  the  representa-
 tives  af  the  people  of  the  country  to
 awakcn  the  public  conscience  by  m-
 tensive  prog  iginda  in  their  constitu-
 encies  against  the  evils  of  alarm  chain
 pu'ling  and  दि  ketless  travelling

 Sustaréd  cfforts  continue  to  be
 made  to  reduce  the  number  of  Clarms
 for  Compensation  for  Goods  lost  or
 damaged  as  well  as  to  finahse  the
 clam+>  quickly  Although  during
 957  58  the  number  of  claims  regis-
 tered  was  clightlv  higher  than  in
 956  57  there  was  a  small  reduction

 the  amount  paid  towards  compen-
 sation  cla‘ms  The  latest  figures
 availal  le  fo.  the  current  vear  are  also
 reasonably  satisfactory  Viewed  in
 the  light  of  increase  m  traffic  carried,
 these  figures  reflect  the  beneficial  re-
 sults  of  the  Claris  Prevention  Orga-
 nisation  and  of  the  re-organis-
 ed  Railway  Protection  Force
 The  number  of  claims  cases  pending
 disposal,  which  stood  at  56,89l  at  the
 2nd  of  March,  ‘1967,  came  down  to
 4837  atthe  end  of  March,  ‘1088,  apd
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 may  come  down  further  at  the  end  of
 the  current  year.  The  average  time
 taken  for  disposal  of  each  claim  has
 also  been  reduced  I  am  aware  that
 there  is  not  full  satisfaction  yet  in  re-
 gard  to  the  pace  of  disposal  of  claims,
 and  I  wish  to  assure  the  House  that  no
 efforts  will  be  spared  to  secure  fur-
 ther  :mprovement

 In  my  last  Budget  Speech  I  had
 referred  to  the  examination  of  the
 recommendations  of  the  Railway
 Freight  Structure  Enqury  Committee
 relating  to  the  revision  of  the  Freight
 Structure  as  being  in  the  final  stages
 As  the  House  35  aware,  the  Goviin-
 ment’'s  decision  on  these  recommenda-
 tions  was  announced  in  the  House
 on  7009  August,  +1958,  and  the  revis-
 ed  freight  structure  was  brought  into
 force  from  ist  October,  i958  The
 full  effect  of  the  Revised  Freight
 Structure  can  be  assessed  only  after
 it  has  operated  for  some  time

 The  examination  of  the  Railway
 Freight  Structure  Committee’s  re-
 commendations  for  the  amendment  of
 the  Statutory  Provisions  relating  to
 the  responsibilty  of  the  Railways  as
 earriers  is  still  to  be  completed  As
 these  recommendations  of  the  Com-
 mittee  have  far  reaching  implications,
 it  wil}  take  some  time  to  finalise
 Government's  decision  on  them  and
 indeed  the  Committee  themselves  re-
 commended  time  for  such  examuina-
 tion

 As  the  House  is  aware,  the  need  to
 step  up  exports  is  imperative  Hav-
 ing  regard  to  this,  the  question  of
 reduction  m  freight  rates  for  differ-

 ‘ent  commodities  has  been  engaging
 attention  In  respect  of  9  commo-
 dities,  a  substantial  rebate  in  freight
 has  been  notified  It  has  further  been
 decided  to  set  up  a  small  Standing
 Committee  of  senior  officials  of  the
 different  Ministries  concerned  such,

 1968-60
 _

 fs  the  Ministry  of  Railways,  the
 Ministry  of  Commerce  and  Industry, the  Ministry  of  Finance  and  the  Plan-
 ning  Commission,  to  deal  with  the
 Question  of  reduction  in  freight  rates for  export  traffic  as  also  the  other
 steps  necessary  in  that  context

 मे  may  also  mention  an  instance  of
 reduction  in  freight  rates  for  an  m-
 ternat  movement  about  which  the
 House  may  be  anterested  Large quantities  of  cattle  dung  were  being wasted  in  and  around  the  city  of
 Bombay,  for  want  of  a  suitable  rate to  faciLtate  movement  to  upcountry places,  where  they  could  be  used  as
 manure  To  meet  the  situation,  a  50
 per  ecnt  reduction  in  the  freight  rate
 for  cattle  dung  from  Bombay  to  a
 number  of  stations  has  been  introduc-
 ed  at  the  suggestion  of  the  Govern-
 ment  of  Bombay

 T  now  come  to  the  question  of  acei-
 dents,  which  has  been  a  subject  of
 considerable  concern  ,all  round  in
 the  last  session  of  the  Parhament, “A  Factual  Review  of  Accidents", bared  on  the  last  20  years’  statistics, was  given  to  every  Member  of  Parhlia-
 ment,  which  indicated  that  there  was
 a  downward  trend  in  the  number  of
 accidents  Unfortunately,  there  has
 Been  a  shght  crease  recently  in  the
 number  of  collisions  and  derailments
 It  45  far  from  my  intention  to  mim-
 mise  the  seriousness  of  this  feature
 in  railway  working,  but  I  would  hke
 to  mention  that  the  period  which  we
 have  been  passing  through  is  abnor-
 mal  An  extensive  development  of
 line  capacity  is  under  execution  on
 long  stretches  of  trunk  routes,  up-
 setting  settled  conditions  of  working; at  the  same  time,  rapidly  increasing volume  of  traffic  has  been  passing over  these  sections,  which  are  mostly
 working  to  saturation  point  Under
 these  abnormal  conditions,  a  state  of
 constant  pressure  and  strain  3s  in-
 evitable,  and  this  at  times  unfortu-
 nately  leads  to  human  failures,
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 We  are  fully  alive  to  the  semous-
 ness  of  the  problem,  and  the  Railway
 Administrations  have  been  directed
 to  initiate  certain  measures—educa-
 tive,  psychological  and  punitive—
 which,  it  38  hoped,  will  mstil  greater
 safety  mmdedness  among  the  staff
 Sumultaneously,  attention  has  also
 been  paid  to  the  provision  of  smprov-
 ed  techmical  devices  aS  an  aid  to  the
 staff  safety  organisations  and  re-
 search  cells  have  also  been  set  up  on
 every  Railway  to  undeitake  a  critical
 analysis  of  aceidents,  to  focus  atten-
 tion  on  safety  aspects  in  every  figid
 of  operation,  to  cairy  out  intensive
 inspections  and  to  ensurc  strict  obser-
 vance  of  the  safety  rules  and  regula-
 tions  by  all  concerned

 In  regard  to  anti-sabotage  mea-
 Sures,  various  schemes  were  eaamin-
 ed  in  consultation  with  the  Intell-
 gence  Bureau  and  the  Muustry  of
 Home  Affairs  As  a  rcsult  of  this
 examination  the  State  Governments
 have  been  addressed  to  afford  assis-
 tance  through  publicity  measures
 amongst  inhabitants  of  the  villages  in
 the  vicinity  of  railway  lines,  through
 improvement  of  the  arrangements  of
 the  Government  Railway  Pohce  for
 the  collection  of  advance  intelligence
 in  this  regard,  through  mtensification
 of  patrolling  of  vulnerable  areas,
 through  a  continuous  study  of  all
 serious  railway  accidents  by  the  State
 CIDs,  and  through  periodical  liaison
 meetings  for  ex  hanging  information
 between  Railway  officlala  and  State
 Police  officials  Railwav  Admunistra-
 tions  have  been  directed  to  act  in
 close  contact  with  the  State  Govern-
 ments  for  this  purpose

 Considerable  emphasis  has  also  been
 given  to  initial  training  and  refresher
 courses  for  all  categories  of  staff  res-
 ponsible  for  train  working  I  would
 hike  to  assure  the  House  that  constant
 endeavours  would  continue  to  be
 meade  to  deal  with  this  problem  of  ac-
 eidents  with  the  utmost  imagination
 and  care  In  this  effort  I  solicit  the
 unstinted  co-operation  of  everyone
 concerned,  so  that  a  greater  sense  of
 safety  consciousness  may  be  brought
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 aoout  amongst  the  large  number  of
 railwaymen  employed  for  train  opera
 tuon

 The  Members  of  Parhament  have
 naturally  been  evincing  considerable
 mterest  m  the  problem  of  security  and
 safe  travel  on  Railways  Policing  on
 the  Railways  75  a  State  subject,  but
 the  Railway  Mimstry  maintain  a  close
 haison  with  them  through  the  Railway
 Protection  Force,  so  that  a  co-ordina-
 ted  effoit  may  be  made  to  render
 Railway  tiavel  reasonably  safe  and  to
 ensure  that  the  public  property  en-
 trusted  to  the  Railways  is  secured  from
 theft  and  damage  The  Railway  Pro-
 tection  Force  with  its  Armed  Wing
 hes  rendered  useful  service  in  tackling
 this  problem  The  Chief  Ministers  of
 the  States  also  whom  I  met  m_  this
 connection,  assured  me  of  their  fullest
 co-operation

 The  problem  of  corruption  on  the
 Railways  continues  to  be  tackled
 vigorously  Activities  of  the  Vigilance
 Organisation  have  been  intensified,  and
 various  preventive  measures  have
 been  adopted  to  hquidate  this  evil
 The  Central  Investigation  Agency  of  the
 Railway  Board’s  Office  examined  direct-
 ly  about  200  cases  of  corruption  and
 other  malpractices,  while  on  the  Rail-
 ways  morc  than  3,500  mew  cases  were
 taken  up  duting  the  year  Deterrent
 punishments  have  been  awarded  In
 1957-58  departmental  action  was  finali-
 sed  in  1,301  cases  as  against  §3]  in  the
 previous  year  The  Vigilance  Orge-
 nisation  has  succeeded  not  only  m
 highhghtsn¢  malpractices  and  bringing
 corrupt  employees  to  book,  but  also
 in  protecting  those  who  are  honest  and
 allow  no  laxity,  but  are  maligned  by
 interested  parties

 The  growing  interest  evinced  in  our
 efforts  to  eradicate  the  evs]  38  helpful,
 and  I  appeal  to  the  Members  of  the
 Parliament  and  of  State  Legislatures
 to  continue  to  «xtend  their  full  co-
 operation  in  the  matter  and  in  arous~
 ing  public  conscience,  without  which
 this  evil  cannot  be  elzmmated

 Turning  now  to  other  aspects  of
 Railway  Admunistration,  I  would  rege"
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 ‘to  the  progressive  expansion  of  medi-
 cai  and  welfare  facilities  for  railway-
 men  and  their  families  During  the
 current  year,  887  more  beds  have  been
 provided  in  our  hospitals,  bringing  the
 total  to  4,287  Special  facilities  have
 been  provided  for  the  treatment  of
 railway  employees  and  their  families
 suffering  from  TB  Chest  clinics
 for  providing  domiciliary  and
 out-door  treatment  to  TB
 patients  and  for  controling  the
 spread  of  TB  have  been  established
 in  most  of  the  Railway  hospitals  To
 687  TB  beds  reserved  at  the  end  of
 ‘1957-58,  2l  beds  have  been  added  in
 the  current  year,  and  40  more  beds
 will  be  available  shortly  Dental
 elmics  with  part-time  dental  service
 have  also  been  provided  in  some  of  the
 hospitals  In  order  to  provide  expert
 medical  advice  to  Railwaymen,  the
 honorary  services  of  consultants  of
 eminence  have  been  enlisted  to  advise
 and  help  in  the  treatment  of  cases  in
 the  principal  Railway  hospitals  Medi-
 cal  a'd  to  staff  at  roadside  stations  and
 isolated  sections  was  improved  by
 increasing  the  number  of  mobile  dis-
 pensary  vans  from  9  to  7

 The  question  of  inercasing  housing
 facilities  for  the  Railway  staff  has
 continued  to  receive  attention  from
 the  administration  During  the  first
 two  years  of  the  Plan,  about  25,000
 quarters  were  constructed  Another
 11,000  are  expected  to  be  added  during
 the  current  year,  and  9,000  in  the  Bud-
 get  year  In  addition  to  this,  mprove-
 ments  to  old  type  quarters,  through
 provision  of  better  ventilation,  electri-
 fication,  latrines  and  kitchens  have
 also  been  undertaken

 The  Railways  have  continued  to
 maintain,  as  a  measure  of  staff  welfare,
 a  number  of  schools  of  various  cate-
 gories,  expanding  these  facilities
 wherever  required  I  have  been  feeling
 particularly  the  need  for  widening  the
 primary  school  facilities  for  the  chil-
 dren  and  wards  of  Railway  employees
 I  have,  therefore,  sssued  orders  that
 800  primary  schools  should  be  estab-
 lished  on  austerity  standard  It  is
 hoped  that  these  would  be  opened

 ‘before  the  next  school  session,  te,
 June  1959,  It  hag  further  been  decided
 that  all  children  studying  m  the  Ral-
 way  Primary  Schools  should  be
 required  to  wear  uniforms  of  a  simple
 style  This  would  help  to  create  a
 feeling  of  dismiphne  and  equahty
 amongest  these  children  The  uniform
 will  be  supplied  free  to  the  children  of
 railway  employees  drawing  lesg  than
 Rs  200  per  month

 To  mitigate  the  difficulties  of  the
 staff  who  have  to  send  their  children
 away  from  their  headquarters  for  the
 purposes  of  education,  schemes  for
 sttting  up  3  subsidised  hostels  in  the
 majo:  linguistic  areas  have  been
 approved  As  we  are  keen  to  start
 these  hostels  from  the  coming  school
 year  even  though  the  buildings  may
 not  be  ready,  arrangements  are  being
 made  to  obtain  alternative  accommo-
 dation  to  the  extent  possible  Ult-
 matcly  about  1,500  students  are  propos-
 ed  to  be  accommodated  in  these  hos-
 tels  The  wards  of  those  employees,
 whose  pay  does  not  exceed  Rs  300  per
 month,  wil]  be  adm  tted  on  payment  of
 conce  sionil  rates,  while  the  childien
 of  employees  drawing  more  than
 Rs  300  per  month  will  be  admitted  on
 payment  of  full  messing  charges  This
 scheme  in  the  case  of  staff  who  take
 advantage  of  it,  will  form  un  alterna-
 tive  to  the  educational  assistance  now
 admissible  under  the  rules

 The  per  capita  contribution  to
 the  Staff  Benefit  Fund  has  been
 mereascd  from  Rs  2  to  Rs  4  from  Ist
 April,  958  This  would  meet  the
 increased  expenditure  on  account  of
 scholarships,  which  are  being  awarded
 every  year  m  deserving  cases  to  the
 children  of  railway  employees  to  assist
 them  in  the  prosecution  of  technical
 education  During  ‘1986-57,  about  1,900
 applications  were  received  for  the
 grant  of  technical  scholarships  and  998
 scholarships  were  awarded  involving
 an  expenditure  of  Rs  295  lakhs  from
 the  Staff  Benefit  Fund.  During
 1957-58,  over  ‘1,400  application  were
 received,  92l  scholarships  were
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 awarded  in  addition  to  628  scholarships
 carried  forward  from  the  previous
 year  The  total  expenditure  during
 1957-58  on  account  of  these  ascholar-
 ships  amounted  to  a  sum  slightly  in
 excess  of  Rs  4  lakhs  As  the  courses
 generally  cover  four  years,  the  number
 of  scholarships  will  progressively
 inerease  to  about  3,000  at  any  one
 tune

 As  indicated  in  my  Budget  Speech
 tast  year,  thc  Tapase  Committee  was
 appointed  to  review  the  channels  of
 promotion  to  Class  IV  staff  and  con-
 cerned  matters  The  Committee  sub-
 mitted  their  Report  in  March,  958
 Orders  have  already  bcen  issued  on  a
 number  of  then  recommendations  and
 other  recommendations  are  being
 finalised  quickcly

 The  necessity  for  imparting  ade-
 quate  training  to  recruits  to  the  vari-
 ous  Railway  Services  and  of  refresher
 courses  to  serving  cmployees  is  cons
 tantly  kept  in  view  A  new  training
 schoo]  at  Bhusawal  with  a  capacity
 for  650  trainees  75  lhkely  to  be  com-
 pleted  by  October,  959  The  Techni-
 cal  Institute  af  Jhansi  has  been  taken
 over  fiom  the  State  Government  of
 UP  and  a  scheme  for  increasing  its
 capacity  from  32  to  150  for  training
 Mechanical  and  Eu  Apprentices
 %5  under  consideration  The  tem-
 porary  Technical  Schools  at  Bangalore
 ang  Lucknow  are  being’  converted
 inte  permanent  ones  As  recommen-
 ded  by  the  Estimates  Committee
 Basic  Training  Centres  have  been,  and
 are  being  set  up  in  the  various  work-
 shops  and  runing  sheds  on  the  Rail-
 ways  The  capacity  of  various  exist-
 ing  training  schools  has  been  !ncreas-
 ed  and  expansion  of  some  others  7९
 under  consideration  A  new  training
 schoo]  for  the  Railway  Protection
 Force  staff  has  been  set  up  at  Bulsar,
 and  another  at  Kharagpur  is  likely  to
 be  completed  shortly  Arrangements
 for  setting  up  a  Central  Advance  Per-
 manent  Way  School  at  Poona  have
 been  finalised,  and  the  school  35  likely
 to  start  functioning  soon  This  school
 will  serve  the  ECAFE  countries
 also

 Raslway  Budget,  £
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 The  House  38  aware  that  as  a  mea-
 sure  of  staff  welfare,  holiday  homes
 have  been  provided  for  Class  III  and
 Class  IV  staff  at  suitable  places
 Charges  for  such  homes  have  been
 fixed  at  nominal  rates

 It  has  come  to  my  notice  that  Kash-
 mur  is  becoming  increasing];  popular
 88  a  holiday  resort  for  Railway  em-
 ployees  coming  from  dis-
 tant  places  im  _é  India  I  have,
 therefore  decided  to  provide
 facilities  foi  such  staff  by  setting  up
 two  holiday  homes  nm  Kashmir—one
 at  Srinagar  and  the  other  at  Pahal-
 gam-—to  serve  the  employees  of  all
 the  Railways  It  2s  through  the  good
 offices  of  the  Prime  Minister  of  Kash-
 mir  that  the  Government  of  Jammu
 and  Kashmir  have  agreed  to  the  grant,
 free  of  cost  of  land  at  Pahalgam  and
 Srinagar,  along  with  the  transfer  to
 the  Railways  at  the  actual  cost,  of  a
 suitable  building  under  construction  at
 the  former  place  I  should  hke  to
 take  this  opportunity  of  thanking
 Bakshi  Gulam  Mohammed  Sahib  for
 the  kcen  interest  he  has  so  kindly
 taken  in  this  matter,  which  is  of  such
 importance  to  the  welfare  of  the  Rail-
 way  employees

 The  Co-operative  inovement  is  re-
 celvVINg  increasing  response  on  the
 Railways  Nearly  680  per  cent  of  the
 raillwiymcn  are  members  of  the  Co-
 operative  Credit  Soricties  whose
 working  capital  on  the  3  t  March,
 958  amounted  to  Rs  2337  crores
 Besides  these  there  are  about  20  Con
 sumer  Co-operative  Societie.  and
 their  turn-over  during  1957-58
 amounted  nearly  to  R«  80  lakhs

 The  relations  w  th  the  Railwaymen
 througout  the  year  have  been  cordial
 Regular  meetings  were  held  between
 the  National  Federation  of  Ralway-
 men  and  the  Railway  Board  for  dis-
 cussion  of  the  various  demands  of  the
 Railwaymen  The  Ad  Hoc  Tribunal,
 which  resumed  sittings  to  deal  with
 the  two  items  on  which  =  agreement
 could  not  be  reached  between  the
 Railway  Board  and  the  Federation,
 has  since  completed  :ts  work  and  sub-
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 ‘mitted  its  findings  to  the  Government,
 these  are  receiving  consideration

 The  Unity  move  between  the  Na-
 tional  Federation  of  Indian  Railway-
 men  and  the  All  India  Railwaymen’s
 Federation  has  not  made  much  pro-
 gress  With  a  view  to  help  the
 Federations  in  the  process  of  umple-
 mentation  of  the  unity  agreement  on
 matters  lke  scrutinising  the  lists  of
 membership,  holding  elections  and
 sett]  ng  any  possible  disputes  that  may
 erise,  I  made  available  to  the  Federa-
 tions  the  services  of  an  independent
 observer  and  a  retired  High  Court

 sloke  वा  था  efronitente-  |  She  Gover
 ment  are  anxious  to  see  that  rail-
 waymen  should  unite  under  one
 Federation  in  their  own  interests,  and
 I  still  hope  that  unity  would  be
 achieved  in  the  near  future  Mean-
 while  the  All  India  Railwaymen’s
 Federation,  who  are  pressing  persis-
 tently  for  a  channel  being  provided
 for  approaching  the  Railway  Board  for
 discussing  their  demands  have  had
 two  meetings  with  the  Ratlway  Board

 Before  I  conclude  my  specch,  4
 would  like  to  make  a  brief  mention  of
 the  fact  that  outside  their  normal
 spheres  of  work,  railwaymen  have
 continued  to  distinguish  thesclves  in
 the  field  of  sports  and  other  cultural
 activ  ties  They  are  the  National
 Champ.ons  in  Hockey  Volleyball,
 Weight-lifting  and  Kabaddi,  mdivid
 ually  too  some  of  them  have  excelled
 in  athletic  events  In  the  cultural
 field,  the  Exhibition  of  Pa:nting,  and
 Handicrafis  held  during  the  Railway
 Weck  last  vear  at  New  Delhi  display
 ed  considerable  talent  among  railway-
 men  of  all  categories  and  their  fam-
 hes,  so  also  tn  cultural  performances
 hike  dance  diama  and  music  staged  at
 Delhi  and  other  railway  centres  All
 these  activities,  besides  providing  a
 diversion  after  their  duties,  help  in
 bringing  all  classes  of  railwaymen
 closer  together  to  buiid  up  a  cordial
 fellow-feeling  in  this  very  large  fami-
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 ly  of  ranlwaymen
 Whole  country

 In  conclusion,  I  would  lke  to  take
 Ys  Opportunity  of  placing  on  record

 ™My  appreciation  of  the  dedicated  man-

 spread  over  the

 n€r  in  which  the  railway-
 Men  as  a  whole  have  _  tried
 to  discharge  their  duties.
 Aumittedly  they  cannot  afford  to  rest
 ©N  their  past  achievements  In  this
 ®tical  period  of  the  economic  evolu-
 Yen  of  our  country  symbolised  by  the
 SUccessive  Five  Year  Plans,  they  have

 e  privilege  to  play  a  most  significant
 TQle  which  requires  sustained  atten-
 gn,  and,  therefore,  they  will  have  to
 The  jo  yet  greater  enkius  422०  hber-
 ©  Considering  their  performance

 hitherto  in  the  face  of  heavy  odds,  I
 8७०९  no  doubts  that  the  House  will

 70०0५  me  in  wishing  well  by  the  Rail-
 W4ymen  in  the  years  to  come  and  in

 ७  further  future  ahead
 Mr  Speaker.  Copies  of  the  Budget

 Papers  will  be  available  in  the  Lobbv
 Sn  Mcmbers  may  collect  them

 3  12  hes
 MOTION  ON  ADDRESS  BY  THE

 PRESIDENT—conid
 Mr  Speaker  The  House  will  now

 TeSume,  further  consideration  of  the
 following  motion  moved  by  Shri
 K4  wal  and  Shri  Joachim  Alva  on
 th,  33th  Februarv,  959  namely

 That  the  Mcmbers  of  Lok
 Sabha  asscmbled  in  this  session
 are  decply  grateful  to  the  Piesi-
 Hent  for  the  Address  which  he  has
 buon  pleased  to  deliver  to  both
 {he  Houses  of  Parliament  assemb-
 led  togethct  on  the  Sth  Februaiy
 1959"

 2270  amendments  moved  thereon

 Out  of  the  time  allotted,  ll  hours
 anq  56  minutes  have  already  been
 3९७  up  and  3  hours  and  4  minutes

 NOw  remain  Normally  I  distribute
 the  time  between  the  Opposition  and

 novernment
 on  the  basis  of  40  60

 Sw  the  Opposition  has  taken  away
 all  the  time
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 Seme  Hon.  Members:  No,  no

 Mr.  Speaker:  I  have  allowed  every
 Group  and  every  hon  Member  who
 ordinarily  speaks  If  the  House  ३5
 willing  to  sit  till  800  hours  today  for
 this  debate,  I  will  call  upon  the  hon
 the  Prme  Minister  to  reply  to-
 morrrow

 Some  Hon,  Members’  Yes

 Mr.  Speaker:  Then  I  will  try  to
 accommodate  as  many  hon  Members
 as  possible  Shri  M  S  Aney

 Dr.  M.  S.  Aney  (Nagpur)  I  rise  to
 support  the  Motion  for  conveying  the
 thanks  of  this  House  to  the  President
 for  his  inaugural]  Address  But  be-
 fore  I  deal  with  it,  with  your  per-
 mission,  let  me  make  a  hittle  personal
 reference  I  am  coming  to  this  Par-
 lament  after  ]  years  So  I  thought
 I  woula  be  hke  a  Rip  Van  Winkle
 here,  finding  everything  strange,  new
 and  unfamiliar  But  on  entering  the
 portals,  I  find  that  I  am  im  the  midst
 of  fmends  young  m  age  but  warm  m
 their  sympathy  and  affection  for  me
 I  am  glad  to  be  amongst  them  With
 this  personal  reference,  I  now  proceed
 to  offer  a  few  observations  on  the
 Address  which  the  hon  the  President
 has  deliveied  to  Parliament  on  the
 Ath  February

 Th.  Address  WS  sufficiently  compie-
 hensive  and  clea  to  introduce  the
 Membirs  of  Parlament  to  the  gine-
 ral  nature  of  the  work  and  the  con-
 ditions  of  the  country  under
 which  they  will  have  to  enter
 on  their  labours  That  is  the
 main  object  of  ५  h  an  inaugural
 Address  and  I  think  thele  cannot  be
 two  ovinions  about  the  fact  that  the
 Address  has  given  the  Members  a
 fairly  accurtte  picture  of  the  activi-
 ties  going  on  tn  the  country  and  the
 principles  underlying  the  same

 The  second  important  point  is  the
 note  of  optimism  that  runs  through
 the  whole  speech,  while  there  is  no
 attempt  to  minimise  the  difficulties
 that  have  to  be  ovemcome  There  is
 a  robust  feeling  of  self-confidence  of
 the  ability  of  our  Government  to
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 successfully  face  them  with  the  co-
 operation  of  all  the  people  of  the
 Indian  Union  The  Address  has  thus
 created  an  atmosphere  of  hopefulness
 which  is.  a  good  incentive  for  people
 to  make  the  necessary  sacrifice  in  the
 interests  of  the  country,  willingly  and
 cheerfully

 The  first  Five  Year  Plan  involved
 an  investment  of  Rs  2,000  crores  and
 the  Second  would  entail  an  expendi~
 ture  of  about  Rs  4,500  crores  The
 Third  Five  Year  Plan  is  m  embryo
 and  not  even  an  approximate  estimate
 of  its  hkely  investment  is  possible  at
 this  stage  But  one  thing  can  be  said
 with  a  considerable  degree  of  cer-
 tainty,  that  it  will  be  much  more  than
 Rs  4,500  crores  and  not  less  than
 that  Supposing  it  38  Rs  5,500  crores,
 the  total  mvestment  by  the  end  of
 the  Third  Five  Year  Plan  may  go  up
 to  Rs  12,000  crores

 The  chief  merit  of  the  Presidential
 Address  is  in  the  very  clear  state-
 ment  to  the  effect  that

 It  5  hoped  that  by  the  end  of
 the  Third  Plan  a  sound  founda-
 tion  will  have  been  laid  for  future
 pilogress  m  regard  to  our  basic  in-
 dustites,  agricultural  production
 and  rural  development,  thus  lead-~
 ing  to  a  self-rehant  and  self-
 gcnerating  economy”

 Though  the  preparation  of  the  detail-
 ed  plannimg  may  take  a  good  deal  of
 tme  the  principal  objectives  which
 ha  e  been  accepted  are  “a  substantial
 Incre  se  in  national  income,  rapid  in-
 ductrialisution,  expans  on  of  cmploy-
 ment  on  a  sufficient  scale  and  a  reduc-
 tion  of  inequalitics  of  income  and
 wealth”

 The  President  has  rightly  warned
 thil  ‘food  and  food  prices  are  the
 most  important  factors  in  the  regula-
 tion  of  our  economy”  It  has  been  the
 sad  expcrience  of  Bharat  thai  i"  the
 matter  of  crops,  the  Indian  c  itor
 is  the  victim  of  the  whimsical  t,  of
 nature  Therefore,  this  vital  factor
 78  indeed  very  t  certain  Govern-
 ment  hopes  to  minimise  the  danger
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 af  damages  to  crops  by  the  adoption
 of  improved  methods  of  agriculture,
 promotion  of  agrarian  reforms,  co-
 operation  and  devolution  of  the  func-
 tions  of  the  village  unit.  Let  us  hope
 that  Government  succeeds  in  creating
 self-sufficiency  in  food  which  alone
 can  produce  a  satisfactory  solution.

 The  President  has  most  emphatically
 declared  that  “Planning  is  a  national
 undertaking  requiring  the  efforts  of
 the  whole  nation  and  the  co-operation
 of  all  at  every  stage”.  I  think  that
 the  President  appeals  to  the  whole
 nation  to  co-operate  with  the  Govern-
 ment  for  the  success  of  the  Five  Year
 Plans,  and  I  am  sure  that  the  people
 in  the  Indian  Union  will  enthusiasti-
 cally  respond  to  this  appeal.  These
 Five  Year  Plans  must  be  looked  at
 like  a  war  that  is  being  fought  by
 the  Government  against  poverty,  illi-
 teracy,  ignorance.  idleness,  supersti-
 tion  and  other  »nnumerable  evil  ten-
 dencies  that  have  been  thwarting  the
 growth  of  real  manhood  m  the  man
 in  India.  When  there  is  a  state  of
 war  declared  by  the  Government  of
 the  country  established  by  law,  all
 parties  in  the  couniry  have  to  sink
 their  differences  and  stand  like  loyal
 citizens  by  their  Government,  A  state
 of  war  also  throws  on  the  Govern-
 ment  responsibility  to  make  every
 effort  to  win  over  to  its  side  all  those
 people  who  feel  frustrated  for  one
 reason  or  another  and  feel  disinclined
 to  play  their  part  in  the  great  national
 effort.

 The  period  of  seven-eight  years
 from  now  is  one  demanding  sustained
 ‘efforts,  great  patience  and  supreme
 sacrifice  on  the  part  of  the  people.

 ‘The  present  generation  is  called  upon
 to  suffer  in  order  that  the  future
 generation  may  have  a  sure  chance  of
 making  progress  in  regard  to  our  basic
 industries,  agricultural  products  and
 rural  development  leading  to  a  self-
 reliant  and  self-generating  economy.
 What  is  to  be  noted  is  that  at  the  end
 of  this  seven  year  period  of  great  trial

 da  suffering,  we  only  reach  a  certain

 stage  in  our  own  march  and  not  the
 destination.

 3.20  brs.

 (Mr.  Depury-Sreacer  in  the  Chair]

 What  is  assured  is  that  the  Indian
 people,  after  reaching  this  stage  will
 not  require  any  help  from  ather
 nations.  In  my  opinion  India  may
 be  said  to  have  started  a  golden  era
 on  the  day  when  it  will  have  a  self-
 generating  economy,  when  it  will  be
 self-sufficient  in  food  and  necessary
 requirements  and  when  it  will  be
 self-reliant  in  its  defence  in  every
 way

 The  Address  gives  us  a  brief  statc-
 ment  of  the  many~sided  progress  that
 is  achieved  and  ws  likely  to  be  achiev-
 ed  in  the  near  future.  A  big  indus-
 trial  revolution  is  taking  place  in  the
 country  through  the  functioning  and
 working  of  a  large  number  of  heavy
 industries  started  in  the  different
 parts  of  the  country  like  the  three
 Steel  Projects,  search  for  oil  and
 natural  gas,  the  discovery  of  deposits
 of  coal  and  gypsum.  The  part  played
 by  the  National  Laboratories  in  the
 technological  progress  also  deterves
 notice

 In  order  to  secure  the  swift
 smooth  working  of  these  factories  in
 this  pcriod,  the  Government  has  suc-
 ceeded  in  getting  the  Code  of  Jiscip-
 line,  duly  ratified  by  all  central  orga-
 nisations  of  employees  and  workers.
 It  is  our  spirit  and  mutual  co-opera-
 tion  that  can  secure  the  success  of
 the  Plan  and  re.  the  spirit  of  class
 war,

 Sir,  the  whole  country  will  feel  de-
 lighted  by  the  announcement  in  the
 Presidential  Address  that  there  has
 been  a  substantial  increase  in  ths
 output  of  the  Ordnance  factories  and
 there  has  been  a  scientific  resua.ch
 and  expansion  of  facilities  in  this  rev-
 pect.  This  has  enabled  progress  in
 the  indigenous  production  of  material
 required  for  the  manufacture  ef
 defence  equipments.  Thus  the
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 stage  is  bemg  properly  5९
 for  the  display  of  the  comedy  of
 the  great  bloodless  revolution  22  this
 wountry,  The  citizens  of  Bharat  must
 mow  prepare  themselves  to  play  their
 part  to  contribute  to  the  succe~»  of
 this  great  play  I  earnestly  hope  thit
 my  countrymen  will  be  possesscd  by
 the  spirit  of  thi,  comedy  and  shall
 feel  delighted  in  playing  their  part
 and  ultimately  feel  .atisfied  at  having
 helped  the  golden  era  of  self  sufh-
 ciency,  progress  and  prosperity  dawn
 on  tne  horizon  ofr  their  mothelaid
 just  as  the  curtain  wil]  have  dropped
 on  the  stage  at  the  end  of  the  «  venth
 Act  or  the  seventh  year
 Before  I  conclude,  I  wish  to
 bring  through  you  to  the  notic  of
 this  House  what  I  regird  as  a  son  c-
 what  ambiguous  statement  made  by
 some  Members  of  the  Oppostl.ou
 benches  After  expressing  thei.  di-
 satisfaction  at  the  present  bilingual
 State  of  Bombav,  thev  demand  the
 splitting  up  of  the  State  of  Bombay
 into  two  States  of  Samyukhta  Maha-
 rashtra  and  Maha  Gujerat  In  thar
 statement  they  have  not  cleaty  de-
 fined  the  term  Samvukhata  Maharash-
 tra  But,  I  think  thev  use  it  to  mean
 all  the  Marathi-speaking  district.  of
 the  pre  ent  Bombay  Stati  If  my
 interpretitien  i,  correct—I  hope  it  is
 so—I  want  to  ली  them  and  the  hon
 Members  of  this  House  that  8  di.tric's
 known  as  Vidarbha  do  not  at  J]  want
 to  merge  themselves  in  the  gioup  of
 Samyukhta  Maharashtra

 Shri  Nath  Par  (Rajapur:)  This  is
 not  the  first  time  you  have  feikd  to
 understand  the  se  ise  of  the  poople

 Dr.  M  S  Anes  My  hon  friend
 will  show  patience  and,  if  pos  tote,
 get  the  reply  he  wants

 They,  on  the  other  hand,  d  maiud
 the  formation  of  a  separate  State  of
 Vidarbha  with  Nagpur  as  its  capital,
 af  the  question  of  the  reorgaiusation
 of  the  present  State  of  Bumbay  .s  go-
 ing  to  be  taken  up  by  this  House  now
 wr  at  any  time  in  the  future

 An  Hon  Member:  Why’
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 Dr.  M.S  Aney:  The  alternative  will
 be  not  two  State  of  Samyukhta  Maha-
 rashtra  and  Maha  Gujerat  but  three
 States  of  Vidarbha,  Maharashtra  and
 Gujerat,  if  not  more

 Shri  Jadhav  (Malegaon)  Your  role
 4५  finished

 Dr.  M  S.  Aney:  I  only  wanted  to
 make  this  statement  to  clarify  the
 position  of  Vidarbha  in  regard  to  the
 demand  of  Samyukhta  Maharashtra
 by  my  hon  friends  on  the  Opposition
 benches  And,  I  do  not  want  to  say
 anything  further  on  this  point  m  thie
 House  during  this  debate  parti‘ularly.

 ि  4  cannut  conclude  my  observa-
 tions  without  giving  expre.sicr.  to  a
 doubt  which  has  been  constantly  ris-
 ing  in  my  mind  as  I  was  reading  tre
 President’s  Address  I  feel  thet  cur
 India  may  be  ai  the  end  of  thre  Lbird
 Plan  a  palatial  structure  turnished
 with  al)  the  comforts  and  7090७  for
 which  the  flesh  yearns  But,  cas)  3६
 prove  an  abode  pure,  worth  and
 athiactive  fol  the  Soul  of  mda  to
 Jive?—thc  soul  beaming  thrunsh  the
 teachings  of  the  Vedas,  the  Up  ushads,
 the  Gita  and  great  teachers  that  wrote
 through  Sanskrit,  Pali,  Magach:  and
 othe:  Prakrt)  languages  and  also
 beaming  through  the  sacred  ti.  dil  ०0५
 coming  from  the  ancient  dav:  of
 Siddha  Kapil  tc  the  days  of  Nama-
 krishna  Parmahansa  and  R-mana
 Maharshi?  Or,  will  that  soui  instead
 of  being  there,  repair  to  the  cottage
 of  Sevagram  or  the  Ashram  of  Pawa-
 nar?  Shall  our  new  structure  carry
 in  it  a  place  for  this  rich  Indian  heri-
 tage  or  will  it  be  found  there  as  a
 wreckage?  Sir,  I  leave  that  doubt  to
 be  answered  by  my  brothe:s  and
 sisters  at  the  end  of  the  Third  Five
 Year  Plan

 I  end  by  commending  the  prorposi-
 tion  of  thanks  for  the  una  *imous
 approval  of  the  House

 bri  Rami  Reddy  (Cuddapth):  Mr.
 Deputy-Speaker,  Sir,  I  thank  you  for
 the  opportunity  you  have  given  me
 fo.  participating  in  this  discussion.
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 {Shri  Rami  Reddy]
 The  President,  in  his  Address,  has
 given  the  achievements  that  have
 been  made  by  this  Government  during
 the  present  year  and  has  also  indicat-
 ed  the  broad  outlines  of  the  future
 programme  in  the  coming  year

 The  achievements  of  this  Govern-
 ment  during  the  current  year  and  dur-
 ing  the  last  0  years  is,  by  no  means,
 mean  and  the  Government  deserves
 congratulations  on  this  account.  But
 im  regard  to  certain  policies  pursued
 by  this  Government  I  have  to  make
 certain  observations,  because,  to  my
 mind,  the  policy  pursued  by  this  Gov-
 ernment  in  regard  to  certain  matters
 is  not  all  too  happy.

 First  of  all,  I  would  like  to  mention
 about  the  regional  development  of  in-
 dustries  in  the  country.  It  has  been
 the  declared  policy  of  this  Govern-
 ment  that  as  far  as  possible  balanced
 regional  development  shall  be  attain-
 ed  in  regard  to  all  the  regions  in  the
 country.  Andhra  Pradesh  is  an  essen-
 tially  agricultural  State.  It  has  been
 urging  for  the  provision  of  additional
 employment  to  the  persons  there.  It  has
 been  urging  for  the  establishment  of
 some  industries  in  the  public  as  well
 as  in  the  private  sector.  But,  this
 Government,  for  some  reason  or  the
 other,  has  not  been  condescending  to
 establish  any  industry  in  that  State.
 The  Andhra  Pradesh  Government  has
 been  request'ng  this  Government  to
 establish  a  fertilizer  factory.  Fertili-
 zers  in  that  State  are  in  very  great
 demand  and  the  raw  materials  neces-
 sary  for  starting  a  fertilizer  factory
 are  available  in  plenty  in  that  State.
 The  Andhra  Government  has  _  also
 Deen  requesting  this  Government  to
 establish  either  a  low  temperature
 carbonising  plant  or  a  steel  fabrica-
 tion  plant.  But  none  of  these  has
 been  set  up  there.

 This  Government  has  been  declaring
 off  and  on  that  regional  balance  will
 be  maintained.  Even  on  the  popula-
 tion  basis  the  State  of  Andhra  de-
 serves  some  industries  to  be  set  up
 there.  It  ought  to  have  received

 some  attention  from  this  Government.
 But  this  Government  has  not  condes~
 cendeg  to  establish  any  major  indus-
 try  there  either  in  the  public  sector
 or  in  the  private  sector.  Therefore,  f
 request  this  Government  to  take  pro-
 per  steps  to  remove  this  imbalance  in
 regard  to  the  setting  up  of  these  in-
 dustries.  The  whole  country  is  con-
 cerned  that  the  price  of  foodgrains  is
 very  high  and  that  the  poor  are  not
 able  to  purchase  the  daily  require-
 ments  of  life.  This  feeling  has  been
 voiced  in  both  the  Houses  of  Parlia-
 ment  and  also  in  the  country.  The
 prices  must  be  brought  down.  I  am
 one  with  anybody  who  says  that  the
 prices  must  be  brought  down  within
 the  reach  of  the  poor.  The  Govern-
 ment  is  taking  some  steps  to  bring
 down  the  prices  and  we  appreciate
 that  In  this  connection,  I  want  to
 mention  one  thing.  Whenever  the
 prices  go  up,  there  is  8  hue  and  cry
 throughout  the  country  But  when-
 ever  the  prices  go  down,  there  is  no
 one  to  raise  his  voice  in  favour  of  the
 agriculturist  or  the  farmer.  It  has
 been  urged  by  the  ryots  throughout
 the  country  that  minimum  price
 should  be  guaranteed  to  the  farmers
 but  the  Government  has  not  so  far
 taken  any  steps  to  do  that  and  give
 the  necessary  incentive  to  the  farmer
 to  produce  more  All  the  State  Gov-
 ernments  have  been  urging  the  pro-
 ducer  to  produce  more  so  that  there
 may  not  be  shortage  of  foodgrains  in
 the  country  and  it  is  said  that  by  the
 end  of  the  Third  Plan  there  is  going
 to  be  cent  per  cent  increase  m  food
 production  But  the  Government  has
 not  so  far  taken  any  steps  to  give  the
 necessary  incentive  to  the  farmer  to
 produce  more.  They  have  not  given
 any  additional  facilities  such  as  ferti-
 liser,  agricultural  implements  or  such
 other  things  which  are  absolutely
 essential  for  the  farmer.  The  farmer
 also  requires  some  other  things  for  his
 daily  necessities:  kerosene,  cloth,
 etc.  The  price  of  these  things  has  also
 gone  up  and  this  affects  more  than
 seventy  per  cent  of  our  population
 engaged  in  agriculture.  But  the  Gov-
 ernment  is  not  prepared  to  look  to  the
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 inveritives  that  are  to  be  given  to  the
 farmer  whenever  control  prices  are
 fixed  The  Government  does  not  take
 the  cost  of  production  into  considera-
 tion  Sometimes  they  say  that  the
 figures  are  not  available  and  at  other
 times  that  it  is  very  difficult  to  secure
 the  figures  Sometimes  they  say  that
 it  may  take  a  longer  time  to  secure
 these  figures  They  say  that  they  have
 taken  the  average  price  prevailing
 during  the  two  or  three  years  before
 for  fixing  the  price  of  paddy  and  rice
 The  Central  Government  has  rat
 taken  into  consideration  the  co.t  of
 production,  the  use  of  agricultural
 wmplements,  fertilisers  cost  labour
 cost  and  all  these  thngs  They  have
 all  gone  up  but  they  are  not  taken
 mto  account  while  the  control  prices
 are  fixed  I  request  them  to  take
 necessary  steps  to  collect  the  data  in
 regard  to  the  cost  of  production  and
 then  fix  the  price

 Thruughout  the  country,  the  topic  of
 the  day  is  co-operatives  and  village
 panchayats  There  is  the  report  of
 Balwantray  Mehta  Committee  re-
 garding  decentralisation  of  admunis-
 tration  Andhra  Pradech  has  been  the
 pioneer  in  regard  to  decentralisation
 of  administration  Even  as  long  ago
 az  July  1958,  they  have  formeq  pan-
 chavat  samutis  mm  all  the  districts  A
 Buu  is  now  before  the  Acccmbly  for
 th  formaton  of  panchayat,  and
 zilla  parishads  We  expect  the  Bill  to
 be  passed  in  the  current  session  of  the
 Agsembly  and  zilla  parishads  and
 panchayats  to  be  formed  within  8
 short  time

 They  arc  talking  of  co  operatives
 Even  here,  Andhra  has  been  a  pioneet
 in  the  movement  This  Government
 does  not  appiar  to  be  givirg  good  en-
 ecouragement  to  the  State  Five  co-
 operative  societics  had  been  formed  85
 far  back  as  three-and-a  half  years  for
 establishing  Sugar  Factories  Their
 share  capital  had  been  collected  not
 from  a  few  rich  but  from  several
 hundreds  of  cane-growers,  some  threc
 or  four  years  ago  Til!  now  no  licence
 had  been  granted  to  these  soclethes
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 Every  day  the  Government  talks  of
 co-operative  societies  and  says  that
 everything  shoulg  be  done  through
 them  Sut  some  reason  or  the  other
 ig  given  Foreign  exchange,  it  is  said,
 38  not  there  Some  reason  or  the  other
 is  given  for  not  grivmg  them  the
 licence  If  they  are  really  sincere
 about  there  co-operative  societies,  they
 should  fing  foreign  exchange,  especial-
 ly  when  it  is  a  venture  by  several
 hundreds  of  farmers  and  not  by  a  few

 ch  people  They  talk  of  more  pro-
 u  ction  and  encouraging  co-opera-
 tives  In  these  circumstances,  they
 should  not  say  that  there  is  shortage
 of  foreign  exchange  They  should  find
 the  foreign  exchange  necescary  for
 starting  these  factories

 In  regard  to  another  aspect—Hind
 —I  want  to  say  just  three  or  four  sen-
 tences  It  1s  said  in  the  President’s
 Address  chat  th>  récommcndations  of
 the  Parliamentary  Committee  may  be
 placed  befot:  us  House  during  this
 session  In  r  ard  to  the  introduction
 of  Hind:  there  is  apreen«  t  that
 Hindi  shall  be  the  offic  al  language  of
 our  country  §  There  is  absolutely  no
 doubi  evcivone  in  the  country  agrees.
 on  thit  In  the  South  there  is  a  large
 volume  of  opinion  against  the  mtro-
 duction  of  H  nd:  to  replace  English  in
 the  near  future  There  .5  a  very  large
 volume  of  opmion  It  does  not  mean
 that  wc  mn  the  south  ale  opposed  te
 the  introfuction  of  Hind:  [  am  proud
 to  mention  in  the  House  that  many  of
 the  Southerr  States  have  introduced
 Hinds  as  a  compu'sory  language  in  the
 secondary  stage  No  one  is  against  the
 introduction  of  Hind:  but  people  in
 the  South  are  against  the  early  intro-
 duction  of  Hind  Heavens  arc  not
 going  to  fall  if  H  nd  is  not  introduc-
 ed  in  the  ncar  future  They  can  wait
 for  sometime  They  should  consider
 this  »  a  democratic  country  and  they
 should  take  inte  account  the  opimons
 and  .:ews  of  large  sections  of  the  pub-
 he  South  India  consist.  of  four
 major  States  There  is  a  large  volume
 ef  opinion  in  all  the  States  against  the
 introduction  of  Hind:  in  the  near
 future  Therefore,  I  request  the  Gov-
 ernment  to  go  slow  m  the  introduction
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 {Shri  Ram:  Reddy,]
 af  Hinds  That  is  my  request  in  re-
 gard  to  the  introduction  of  Hindi  by
 the  Government.

 Then,  I  want  to  brmg  a  special
 feature  in  regard  to  my  area  to  the
 notice  of  this  House  The  Cuddapah
 and  Anantapur  districts  in  the  Raya-
 laseema  area  are  very  backwards
 areas  They  are  often  visited  by
 famines  Every  three  or  four  years,
 there  38  famime  theie  Even  during
 the  last  year  about  400  villages  mn
 these  two  districts  suffered  from
 famine  There  were  no  crops  and  not
 even  fodder  for  the  cattle  The  agri-
 culturists  had  to  part  with  those  cattle
 at  vely  cheap  rates  hecause  not  even
 fodde:  was  available  Even  during
 this  year,  in  the  Anantapur  _—_  district
 about  one-third  of  fhe  area  has  been
 visited  by  famine  There  are  absolu-
 tely  no  crops  Fodder  too  is_  not
 available  and  peop'c  there  are  think-
 ing  of  migrating  to  other  parts  of  the
 eountry  No  foodgrains  are  available
 and  no  fodder  ts  availible  Therefore,
 the  agriculturist  not  थ  हद  position  to
 maintain  even  his  cattle  So,  he  35

 «thinking  of  migrating  from  the  dis
 trict,  one-third  of  the  people  in  the
 district  are  thinking  of  =m/grating
 away  from  those  villages  Hence  I
 request  that  mmediate  help  should  be
 rushed  to  these  areas  so  that  the  peo-
 ple  do  not  leave  those  areas

 In  thi.  connection  I  want  to  say  a
 few  woids  about  the  Tungabhadra
 high  level  canal  This  project  was
 envisaged  to  benefit  these  two  dis-
 tricts  There  38  no  other  irrigation
 facihty  for  these  two  districts  The
 agriculturist  has  to  depend  pure'y  on
 rain  That  rain  is  often  uncertain
 The  rains  fail  every  three  or  four
 years  So  to  avoid  famine  in  these
 areas,  tils  Tungabhadra  high  level
 canal  was  envisaged  In  fact  this  pro-
 ject  has  been  there  under  considera
 tion  for  the  last  400  years  Now  the
 scheme  had  been  estimated  to  cost
 about  Rs  22  crores

 Mr  Deputy-Speaker:  The  hon
 Member's  time  is  up
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 Shri  Rami  Reddy:  Just  a  minute
 The  Prime  Minister  also  had  visited
 the  Cuddapah  district  about  six  years
 ago  when  there  was  a  severe  famine
 there  lasting  for  three  years  He  was
 @  personal  witness  to  the  miseries  and
 the  plight  of  those  persons  in  those
 areas,  and  the  people  held  very  high
 hopes  that  at  least  after  the  visit  of
 the  Prime  Minister  the  Tungabhadra
 high  level  canal  scheme  would  be
 sanctioned  But  now  it  appears  that
 the  Government  wants  to  sanction
 the  scheme  in  two  stages  the  first
 stage  costing  about  Rs  8  crores  and
 the  second  costing  about  Rs  9  crores
 If  st  35  dealt  with  hke  this,  if  only  the
 first  stage  is  sanctioned,  the  Cuddapah
 district  will  be  totally  denied  the
 benefits  of  this  scheme  The  people
 will  have  to  wait  for  seven  ६0०0  eight
 years  for  the  second  stage  to  be  taken
 प  It  is  only  Rs  9  crores  of  money
 that  may  be  saved  by  not  sanctionmg
 the  whole  scheme  now  itself

 My  only  submission  35  that  to  allay
 the  fears  of  Cuddapah  district,  the
 whole  scheme  should  be  sanctioned
 though  the  expenditure  might  be
 spre  td  ovei  a  number  of  sears  By
 that  process  the  :  ople  of  the  Cudda-
 pah  district  could  be  *  cnefited

 Mr  Deputy-Speaker  The  hon
 Member  should  conclude

 hri  Rami  Reddy  I  therefoic  re-
 quest  the  Government  to  sanction  the
 whole  scheme  to  allay  the  fears  of
 Cuddapah  district

 Mr  Deputy  Speaker  It  has  been
 suggestcd  to  me  that  since  a_  large
 number  of  Mcmbers  wich  ४०  speak,
 each  of  the  Members  hereafter  may  be
 given  ten  minutes  to  speak  So  I  will
 be  calling  those  hon  Members  who
 fee)  that  they  would  be  content  with
 ten  mmutes

 Shr.  Maniyangadan  (Kottayam)  It
 is  unfortunate  that  simnmediately
 before  I  rose,  we  have  been  asked  te
 limit  our  speeches  to  ten  minutes  each
 Anyhow  I  agree  with  the  Deputy-
 Speaker's  rulmg
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 I  am  happy  to  jom  my  hon  friend
 Shr  Kasliwal  m  thanking  the  Presi-
 dent  for  the  Address  he  has  delivered
 to  both  Houses  of  Parliament  The
 Address  of  the  President  is  not  ex-
 pected  to  detail  all  the  :ssues  that  face
 the  country  It  35  only  expected  that
 the  Pres:  :cnt  will  deal  with  some  of
 the  important  issues  that  face  the
 country  and  also  give  a  general  indi-
 cation  of  the  manner  in  which  _  the
 Government  propose  to  move  in  order
 to  fing  a  final  solution  to  the  problems
 Similarly,  thé  activities  of  the  Gov-
 ernment  in  the  preceding  year  may
 be  referrcd  to  So,  because  all  the
 problems  have  not  been  touched,  ४०
 gay  that  the  Address  is  unrealistic  1s,
 in  my  submission  to  ignore  the  fact
 that  the  Address  35  not  expected  to
 deal  with  all  the  issues

 Here  it  has  also  to  be  remembcred
 that  the  President  has  not  confined
 himseJf  to  the  period  of  one  year  just
 comine  He  has  referred  to  the
 coming  two  years  of  the  second  Five
 Year  Plan  and  also  to  the  third  Five
 Year  Plan  In  paragiaph  6  of  his
 speech  the  President  has  said

 “Our  Second  Plan  is  only  part  of
 the  whole  process  of  planned  deve-
 lopment  of  our  economy  The  steps
 we  now  take  are  but  stages  along
 the  long  and  arduous  road  to  plan-
 ned  procperity  and  my  Government
 through  the  Planning  Commission,
 have  alreadv  initiated  consideration
 and  studies  of  the  Third  Plan  It  is
 hoped  that  by  the  end  of  the  Third
 Plan,  a  sound  foundation  will  have
 been  laid  for  future  progress  m  re-
 gard  to  our  basic  industries,  agricu:-
 tural  production  and  rural  develop-
 ment,  thus  leading  to  a  self-relant
 and  self-generating  cconomy”

 So,  it  as.  clear  that  the  President  has
 before  his  eyes  the  period  up  to  the
 end  of  the  Third  Five  Year  Plan

 Here  it  may  be  relevant  to  refer  to
 the  economic  condition  of  our  country
 durmg  the  beginning  of  the  second
 Five  Year  Plan  We  were  undergoing
 euch  strain  on  the  economy  so  much
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 so  that  m  1958,  the  President  in  his
 Address  said

 ‘  the  difficulties  should  be
 overcome,  where  necessary,  by
 reconsideration  and  revision  of
 methods  and  by  planned  mobulisa-
 tion  of  resources,  and  not  by
 either  the  abandonment  or  slow-
 ing  down  of  the  progress  towards
 our  objective”

 Having  in  view  the  difficulties  that
 we  had  already  undergone  during  the
 earlier  years  of  the  second  Plan
 period  my  submission  is  that  the
 achievements  of  our  country  durmg
 the  last  three  ycars  are  great,  and  we
 have  to  be  happy  that  the  Government
 did  not  falter  under  the  heavy  strain
 As  regards  the  future  also  there  is  no
 reason  for  being  pessimistic

 As  regards  the  different  fields  of
 development  m_  the  last  year,  the
 achievements  are  magnificent  especial-
 ly  when  we  bear  in  mind  the  dfficul-
 ties  that  had  been  undergone  So,  the
 Address  of  the  President  contains  a
 sense  of  performance  and  of  fulhlment
 as  regards  the  year  that  has  gone  by,
 and  also  as  regards  the  future,  there
 is  a  note  of  optimism  From  this
 point  of  view,  I  have  no  hesitation  in
 characterizing  the  Address  as  an
 Wispuing  one,  especially  because  it
 creat  a  feeling  in  the  minds  of  the
 people  that  our  endeavours  should  be
 continued  with  added  vigour  and
 enthusiasm

 It  is  conceded  that  there  is_  all-
 round  progzess  and  that  the  national
 wealth  has  increased  There  was  a
 criticism  from  the  Opposition  that  the
 public  sector  is  not  given  as  much
 amportance  ag  is  due  and  that.  the
 private  sector  has  not  been  adequately
 criticized  As  regards  the  duties  and
 the  responsibilities  of  the  private  and
 the  public  sectors,  the  Government
 spokesmen  and  the  Prime  Munster
 have  often  made  the  position  clear,
 but  from  the  criticism  of  the  Opposi-
 tion  leader  it  seems  that  the  private
 sector,  according  to  him,  has  to  be
 liquidated  I  am,  in  this,  connection,
 led  to  think  of  what  is  bemg  done  by
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 the  Goverrment  of  his  party,  it  was
 only  very  recently  that  the  Miuster
 for  Industries  of  the  Kerala  Govern-
 ment  blamed  the  Central  Government
 ani  the  Planning  Commission  for  not
 allowing  the  State  Government  to
 give  the  private  sector  more  and  more
 help  That  Government  ts  not  satisfied
 with  the  facilities  made  available  to
 the  private  secto,  iur  getting  loans
 from  the  Finance  Corporation,  etc
 They  go  into  history,  some  45  or  20
 years  back  when  Maharajyas  and
 Diwans  used  to  encourage  the  private
 sector  by  investing  Government
 money  in  concerns  belonging  to  pri-
 vate  imdividuals  On  _  historical
 grounds,  they  demand  that  to  con-
 finue

 It  was  only  the  other  day  that  this
 matter  was  raised  in  this  House  during
 Question  Hour  by  my  friends  in  thc
 Opposition  They  want  that  the
 resources  of  the  State  should  be  made
 available  to  the  private  sector,  when
 their  leader  here  say»  that  the  increas-
 ed  resource,  of  the  Stute  should  never
 be  a'lowcd  to  go  into  the  hands  of  the
 private  sector  I  do  not  understand
 why  ‘hey  are  speakin,,
 with  two  voiccs  In  thig  connection,  iW
 35  relevant  to  7९९7  to  the  famou»  0
 rathe:  notoriou  iercement  that  the
 Kerala  Government  made  with  Birla
 for  establishing  2  rayon  pulp  factory
 there  That  wa,  referred  to  yesterday
 and  so  I  do  not  wunt  to  £0  into  the
 detail,  reparding  that

 The  industrial  polcy  of  the  State
 Governmcut  is  also  verv  clear  ag  ६०
 what  the  attitude  of  the  communist
 Governmcnt  ws  regai  ding  these
 matters  It  says

 “The  Government  of  Kerala
 assures  all  encouragement  and
 help  to  those  entreprcneur,  who
 are  prepared  to  play  their  role  in
 the  economic  development  of  the
 State  The  Government  will  do
 their  utmost  to  give  all  possible
 forms  of  assistance  to  industria-
 lists  m  setting  up  and  managing
 industries  They  will  provide

 by  the  President  बफ्ाड

 State  guarantees  in  order  to
 secure  for  the  private  industria~
 lists  credit  from  the  Central
 Financial  Corporations  and  other
 agencies  of  institutional  credit
 They  will  help  to  procure  raw
 materials,  equipments  and  other
 means  of  production  and  will
 assist  the  industrialists  in  exploi-
 ing  internal  and  foreign  markets
 The  taxation  and  price  policies  of
 the  Government  will  be  so  devised
 as  to  allow  reasonable  profit  after
 providing  for  accumulation  of
 capital  at  reasonable  rates  =
 and  so  on

 So  what  the  Communist  Govern-
 ment  follows  in  Kerala  is  actually  to
 encourage  the  investment  of  Govern-
 ment  money  in  the  private  sector  But
 herc  they  say  that  the  private
 sector  should  never  be  allowed  to
 thrive  and  all  that  The  leader  of  the
 opposition  also  characterised  some  of
 the  Ministers  88  not  falling  in  tine
 with  the  policy  of  the  Goveinment
 and  so  they  should  never  be  allowed
 to  continue  as  Ministers  I  do  not
 know  to  whom  he  refers—whether  to
 S  ate  or  Ccntial  Ministezs  But  I  can
 point  out  onc  instance  whcre  a  State
 Minister  ha,  managed  to  creat,  a
 tru  t  of  all  the  land  that  he  and  his
 fathet  owre?  just  on  the  eve  of  the
 publ  atiun  of  the  Land  Reforms  Bill,

 hin  cl*  b  ing  the  cole  bencfhiary

 Mr  “depat  Speaker  [  he  talking
 of  some  State  Minister?

 ‘3  Mauryangadan  Yo.  «  Minister
 in  ह  rala

 wir  Pe  puty-Speaker  It  35  not  fair
 to  ciiticise  State  Ministers  here

 Shri  Maniyangadan  I  am  _  »not
 criticising  him  The  leader  of  the
 biggest  opposition  group,  the  com-
 munast  group,  said  that  some  Ministers
 are  trying  to  evade  progressive  legis-
 lation  and  reforms  that  are  introduced  ,
 by  the  Government  I  was  only
 speaking  of  a  Minister  in  that  State
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 Mfr,  Deputy-Speaker:  The  leader  of
 the  communist  group  ts  at  an  advan-
 tage  that  he  can  criticise  the  Ministers
 here,  while  the  hon  Member  is  at  a
 disadvantage  because  he  cannot
 erticise  any  State  Minster  here

 Shri  Maniyangadan:  I  fully  realise
 that,  I  wag  just  mentioning  one
 instance,  I  do  not  know  whether  he
 has  that  instance  in  his  mind  =  Now,
 that  Minister  छ  still  continuing  as
 Minister

 As  regards  the  Code  of  Discipline
 mentioned  by  the  President,  I  may
 refer  to  a  policy  qtatrment  by  the
 Kerala  Trade  Umon  Council  It  says

 oe  The  existence  of  a  commu-
 nist  Government  in  Kerala  had
 Placed  certain  i:esponsibilities  on
 the  workers,  too  At  this  time  of
 national  reconstruction,  it  had  be-
 come  the  duty  of  the  workers  to
 give  a  lead  to  the  people  One  of
 the  factors,  the  statement  said,
 that  had  stood  in  the  way  of
 workeis  40  far  in  this  direction
 was  the  cxistence  of  Governments
 which  did  not  recognise  the  im-
 purtance  ail  the  leadership  of
 the  woikit,  in  production
 Though  the  same  state  of  affairs
 continued  m  other  Statcs  in
 India,  the  statesnent  said,  this
 defect  had  becn  iectified  as  far  as
 Kuala  was  concerned’

 They  also  announced  thit  in  Kerala,
 labour  di.putes,  should  be  =  settled
 without  recours  to  stiices,  as  it  Was
 in  thu:  own  interest  and  beeau.e  the
 Government  in  thc  State  stood  to  pro-
 tect  their  reasonable  rig¢hts

 I  do  not  want  to  go  into  détatls,
 but  this  reflects  the  attitude  vf  the
 communist  paity  with  regard  to  the
 code  of  conduct  They  are  amcnable
 to  that  only  if  it  is  in  their  Govern-
 ment,  te  the  communist  Government

 With  regard  to  the  Plan,  large
 amounts  are  spent  through  the  State
 Governments  also  I  may  submit  that
 the  success  of  the  Plan  has  to  be
 measured  not  by  the  amounts,  but
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 by  the  achievements--projecte  com-
 pleted,  additional  benefits  derived  by
 the  people,  etc  So,  I  suggest  that
 some  contro!  should  be  effectively
 exercised  over  the  spending  of  the
 large  amounts  ‘The  mere  fact  that  a
 large  amount  has  been  spent  should
 not  be  the  criterion  for  measuring  the
 success  of  the  Plan  The  criteria
 should  be  the  achievements  and  not
 the  amounts  spent

 As  regards  the  other  points,  I  have
 no  time

 Mr  Deputy-Speaker:  He  will  get
 opportunity  at  some  other  time  As
 Shri  Kalka  Sngh  7  not  present,  I
 now  call  Shri  Prakash  Vu  Shastri.

 4  brs

 थी  प्रकर  वीर  हास्जी  (  गडगाव)
 उपाध्यक्ष  महोदय  ,  इस  ससद्‌  म  राष्ट्रपति  के
 'मापण  पर  जा  धन्यवाद  देने  की  प्रक्तिया

 है  उस  में  सम्मिलित  होने  वा  यह  मेरा

 पहला  ही  अ्रवसर  है  t  इस  मे  दो  प्रकार  के  मैने
 क्रम  देखे  ।  एक  ता  राष्ट्रपति  को  धन्यबाद  देने
 के  लिए  और  एक  उन  व्यक्तियों  को  जो  कि

 कुर्सी  पर  वि  जमान  होते  हुए  सदस्यों  को
 बालने  क  समय  देने  हैं।  वह  झापको  धन्यवाद
 देते  हे  ।  लेकिन  भें  परमपिता  परमात्मा  का
 gq  ययाद  देना  चाहता  है  कि  जिसकी  कि  कृपा
 से  इस  स्वस्थ  वातावरण  में  हम  अपने

 देश  की  समस्याझ्रो  पर  विचार  कर  रहे  है  जब

 के  हमारे  देश  के  चारो  झोर  क्राति  के

 बादल  घुमड  रह  है  झोर  कही-कही  हलकी-

 हलकी  और  थोडी-योडी  वर्षा  भी  करते

 जाते  हैं।  मैं  इस  रूप  से  इस  बात  को  निवे-

 दन  वरना  चाहता  6  जि  यह  काति  के  वादल

 जो  चहार  दीवारी  पर  घुमड  कर  हमार  लिए
 प्रश्नवाचक  स्थिति  उत्पन्न  कर  रहे  है,  कही

 ऐसा  न  हो  कि  हमारी  यह  योजनाएं  ज॑से  कि

 पहली  पत्रवर्षीय  योजना  को  ह्म  पूरा  कर  चुके
 है  और  दूसरी  पंचवर्षीय  बाजना  अभी

 हमारी  चालू  है  शौर  तीसरीको  हम  बनाने

 की  तैयारी  कर  रहे  है  यह  हमारी  पोजनायें  कड़ी
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 फूटे  हुए  घड़े  साबित  न  हो  ?  ऊपर  से  हम  उन्हे
 भरने  का  प्रयास  करते  रहे  लेकिन  श्रष्टा-

 बार,  पअ्रनैतिकता  और  करप्शन  के  छिड
 जिसको  कि  खाली  करते  चले  आये  झौर  वे  कभी
 भर  ही  न  पायें  |  इस  प्रकार  के  बहुत  से  उदाहरण
 इस  ससद्‌  के  समक्ष  समय-समय  पर  प्रस्तुत  होते
 रहे  हैं  शौर  राष्ट्रपति  के  अभिभाषण  के
 सम्बन्ध  में  जो  सदन  में  चर्चा  हुई  है  भौर  हो
 रही  है  उस  में  भी  वे  झाये  है  1  इस  सम्बन्ध  में  मै

 यह  निवेदन  करना  चाहूगा  कि  हमारी  इन
 योजनाओ  के  लिए  झत्यन्त  भ्रावश्यक  बात  यह
 है  कि  भगर  इस  देता  में  भ्रष्टाचार  की  प्रक्रिया
 को  रोकना  है  तो  उसके  लिए  फिर  हमको
 झपनी  दण्ड  व्यवस्था  को  कठोर  करना  होगा  |

 सुना  जाता  है  कि  चीन  में  भ्रष्टाचार  की
 परम्परा  हमारे  देश  से  भी  कही  झधिक
 मात्रा  में  भरी  हुई  थी  लेकिन  उन्होने  अपने
 देश  में  इस  पर  भ्रतिबन्ध  लगाया  शौर  इस  दंड
 व्यवस्था  को  बहुत  कठोर  किया  |  श्रभाग्यवद्दा

 हमारे  अपने  देह  में  धौर  समाज  में  कु  ऐसे
 झवाछनीय  और  असामाजिक  तत्व  काम  क

 रहे  है  जो  कि  इस  देश  के  व्यापार  और  शासन
 पर  अपनी  छाया  डाले  हुए  है  और  उसका

 दुष्परिणाम  यह  है  कि  चाहते  हुए  भी  हम  अपने
 देश  से  भ्रष्टाचार  को  जितना  श्ीक्ष  समाप्त
 करना  चाहते  हैं  ,  उतना  शीघ्र  भ्रष्टाचार

 हमारे  देश  का  समाप्त  नहीं  हो  रहा  |

 दूसरी  एक  झावश्यक  चीज  जिस  के  कि
 सम्बन्ध  में  हमारे  प्रत्येक  सदस्य  ने  राष्ट्रपति  के
 झभिभाषण  पर  धन्ययाद  का  जो  प्रस्ताव
 उपस्थित  ड््झा  है,  उस  पर  अ्रपने-अपने
 सश्योधन  प्रस्तुत  करते  हुए  इस  देश  की  खाद्य
 समस्या  की  शोर  ध्यान  झ्ाकपित  किया  है।  मैं

 इस  समय  उन  बातो  की  विस्तार  में  चर्चा  नहीं
 करूगा  जिनकी  कि  यहा  पर  चर्चा

 हो  चुकी  है।

 थरन्त  हमारे  देश  की  खाद्य  समस्या  से
 सम्बन्धित  इुप/शा  एक  मक  प्राणी  भी  &  प्रिससी

 Meblem  on  Address  FEBRUARY  18,  7957  by  the  President  379776

 कि  झोर  इस  ससद्‌  का  झझौर  विशेष  कर  राष्ट्र -
 सलि  महोदय  का  ध्याल  जाना  चाहिये  था
 जब  भी  देदा  में  खाद्यान्न  का  उत्पादन  बढ़ाने
 की  चर्चा  होती  है  तो  हमारा  सब  का  ध्यान
 किसानो  की  झोर  जाता  है  ,  मझदूरों  की  झोर
 ध्यान  जाता  है  भौर  थोडा  बढ़  कर  के  खेती  झौर

 हल  की  ओर  ध्यान  चला  जाता है  लेकिन
 जिस  कभ  पर  यह  सारी  परम्परा

 ठहरी  हुई  है,  मेरा  भ्रभिश्राय  उस  पूज्य  प्राणी
 से  है  जिस  को  कि  यह  देश  गऊ  माता  कहे  कर

 पुकारता  है,  और  जिस  के  कि  कघो  पर  हमारे
 देश  की  सारी  कृषि  व्यवस्था  निर्भर  करती  है,

 मुझे  अत्यन्त  दू  ख  के  साथ  यह  निवेदन  करना
 पडता  है.  कि  उसकी  ओर  हमारा  ध्यान  नहीं
 जाता  हैं  और  निरन्तर  गोवश  का  ह्वास  होता
 चला  जा  रहा  है|  हमारा  ध्यान  भ्रपने  पशुधन
 की  रक्षा  करने  की घोर  जितना  दिया
 जाना  चाहिये  नही  दिया  जा  रहा  है।  बैलो  द्वारा
 खेती  कराने  क॑  जो  श्राकडे  यहा  प्रस्तुत  किये
 गये  उनके  अनसार  एक  बैल  के  कथे  पर  १३
 एकड  भूमि  का  बोझ  झाकर  पडता  है  जब  कि
 प्रथम  श्रणी  के  बैनो  की  जोडी  अधिक  से  अधिक
 साढ़े  १०  एकड  भूमि  का  भार  ही  अपने  कघो
 पर  लें  कर  सकती  है  1  इस  से  झागे  जो  धरती

 रह  जाती  है  उस  में  उत्पादन  बढाने  के  लिए

 ट्रैक्शरो  की  और  दूसरे  प्रकार  की  योजनागप्रों
 हमारे  देश  में  बनाई  गई  है  लेकिन  वे  योजनाए
 इस  भारत  भूमि  को  देखते  हुए  इतनी  भ्रनुपयोगी
 है  जिसका  परिणाम  यह  है  कि  हम  खाद्य  की
 समस्या  की  आर  ध्यान  देते  है  और  भ्रन्न  का
 उत्पादन  बढाना  चाहते  हैं  लेकिन  जितनी  झी  धता
 से  उत्पादन  को  बंदना  चाहिये,  उतनी  ज्लीघता

 से  बढ  नहीं  रहा  है।  उस  मूक  प्राणी  का  जैसे

 मैं  में  पहले  निवेदन  किया  उत्पादन  बढाने  से

 घनिष्ट  सम्बन्ध  है  परन्तु  यह  दुर्भाग्य  यह  है  कि
 उसका  बोट  नहीं  है  नही  तो  हमारे  शासन  का

 ध्यान  उसफी  शोर  झाकपषित  हो  सकता  था  और

 राजनैतिक  प्राणियों  का  मी  उधर  ध्यान  जा

 सकता  था  t  बदि  इस  मक  प्राणी  को  हम
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 इसी  तरीके  से  उपेक्षा  का  विषय  बनाये  रहेंगे
 दो  हमारी  खाद्य  समस्या  सदा  ही  जटिल  बनी
 रहेगी  |  हम  यह  नारे  तो  बहुत  लगाते

 रहते  है  कि गधिक  धम  'उपजाधो  और  श्रथिक
 झ्  उपजाप्रो  लेकिन  हम  देखते  हैं  कि  हमें
 आंछ्ित  परिणाम  नही  देखने  को  मिल  रहा  है  ।
 या  आपने  कभी  यह  भी  सोचा  हे  कि  श्राखिर
 इसका  कारण  क्या  हैं  ?  भ्राखिर  हमारी  धरती
 का  दिमाग  तो  पाकिस्तानी  नही  हो  गया  है  ,
 खेत  वही  है,  उनको  जोतने  वाला  किसान  बही
 है  और  हल  भी  बही  है  फिर  हमें  क्यो  नही
 सफलता  मिल  रही  है  तो  इस  सफलता  न
 मिलने  का  एक  बड़ा  कारण  यह  भी  है  कि  हमारा
 ध्यान  अपने  देदा  के  पशुधन  को  सुरक्षित
 करने  की  भोर  नही  जाता  है  और  हमारे  गोवश
 का  निरन्तर  ह्वास  हो  रहा  है।  आज  हम  देखते

 हैं  कि  हमारे  देश  मे  धी,  दूध  श्रादि  की  प्रत  बिक
 कमी  महसूस  की  जा  रही  है  भौर  इस  सम्बन्ध  में
 जो  हमारी  सरकार  की  उपेक्षणीय  नीति  रही
 है  उस  में  यह  कमी  होना  कोई  श्रादचये  की  बात

 है  ।  देश  मे  घी  और  दूध  को  पैदावार

 बढ़ाने  के  स्थान  पर  हमारी  सरकार  झधिक

 मछली  'उपजायो,  अधिक  अडे  उपजाओ  और
 अधिक  मुर्गी  भ्रोर  बकरिया  पालो,
 इन  चीजों  की  श्रोर  ध्यान  दे  रही  है  और  यह
 देश  जो  कि  सदा  से  एक  शाकाहारी  देश  रहा  है
 उसको  यह  सरकार  मासाहारी  देश  बनाती

 जा  रही  है।  देश  की  जो  अपनी  प्‌  रातन  पर-

 म्पराएं  है,  शाकाहारी  होने  श्रादि  की  ,  उनको
 बढाने  की  दिदा  में  कोई  प्रयत्न  नही  किया  जा

 रहा  है  t  मेरा  निवेदन  है  कि  इस  देक्ष  की

 खाद्य  समस्या  को  सफलता  पूबंक  हल  करने  के

 लिए  इस  मूक  प्राणी  की  ओर  सरकार  को

 विशेष  रूप  से  ध्यान  देना  चाहिये  भौर  गोवश

 की  उन्नति  करनी  चाहिये  ।

 तीसरी  बात  जो  मैं  विद्येप  रूप  से  कहना

 चाहता  हू  भौर  बहुत  संक्षेप  मे ंकहना  चाहता

 हूं  वह  पाकिस्तान  के  सम्बन्ध  में  है।  पाकिस्तान

 बनने  के  पश्चात  इस  देश  के  अन्दर  जो  लल

 सह  गये  णे  उन  के  सामने  यह  एक  झादा  की

 किरण  झाई  थी  कि  यह  जो  संयुक्‍त  भारत  में

 मुस्लिम  लीग  द्वारा  जहरीले  प्रधार  के  फल-
 स्वरूप  हिन्दू  मुसलिम  मतभेद  उग्र  हो  चले  थे  भौर
 धाये  दिन  हिन्दू  मुस्लिम  समस्याऐ  हमारे  सामने
 उपस्थित  होती  रहती  थी,  उनको  यह  झाशा

 होने  लगी  थी  कि  पाकिस्तान  बन  जाने  के  बाद

 यह  मुसोबते  हमारे  सामने  से  टल  जायेगी  ।
 लेकिन  पाकिस्तान  बनने  के  परचात्‌  हुआ  क्या  ?

 जिस  दिन  से  पाकिस्तान  प्रस्तित्व  में  झ्राया  है
 न  तो  वह  स्वयं  चैंन  से  सोया  है  श्रौर  न  हम
 भारतवासियो  को  चैन  की  नीद  सोने  देता  है  t
 झाज  पाकिस्तान  को  बने  ११  वर्ष

 होने  को  आये  है  लेकिन  यह  पाकिस्तान  भी  तक

 हिन्दुस्तान  की  छाती  में  काटे  की  तरह  लगा

 हुआ  है  झौर  उस  ने  पिछले  ११  वर्षों  मे ंहमको
 मजे  और  आराम  की  नींद  सोने  नही  दिया  ।
 जिस  सुख  और  चैन  की  नींद  का  स्वप्न  हम
 देखते  थे  वह  हम  इस  पाकिस्तान  के  कारण
 अभी  तक  नही  ले  सके  है  ।

 पाकिस्तान  निरन्तर  हमारे  झासकदल
 और  देश  वासियों  के  लिए  सिरदर्द  भौर  चिन्ता
 का  विषय  बना  हुआ  है  |  उनकी  भोर  से  लगा-

 तार  और  योजनावद्ध  हमारी  सरहदो  पर  हमले

 होते  रहते  है  1  श्राय  दिन  इस  तरह  की  घटनाएं

 हमारे  सीमा के  प्रदेशों  में  होती  रहती  है  ।  अभी

 कल  ससद्‌  के  श्रन्दर  इस  सम्बन्ध  में  एक  प्रष्म
 उपस्थित  हुआ  था  जिस  में  सरकार  का  ध्यान

 करीमगज  के  ऊपर  पाकिस्तानी  हमले  की  शोर

 दिलाया  गया  था  झौर  करीमर्गंज  पर  उनके

 हारा  इतना  भयंकर  हमला  हुआ  है  जिसको

 कि  माननीय  प्रधान  मत्री  ने  भी  स्वीकार
 किया  1  श्रब  हमारी  सरकार  की  इस  सम्बन्ध
 में  नीति  यह  रही  हैं  कि जब  कभी  इस  देश  की

 सीमा  पर  पाकिस्तानियो  द्वारा  हमले  होते  है
 तो  उन  के  विरुद्ध  पाकिस्तान  सरकार  को  विरोध

 पत्र  मेजे  जाते  है।  मेरी  समझ  में  शब

 तक  बहुत  भ्रधिक  विरोध  पत्र  पाकिस्तान  को

 भेजे  जा  चुके  होंगे  झगर  कोई  महत्वपूर्ण
 घटना  हो  जाती  दै  तो  हमारी  सरकार  की  झोर

 से  उस  के  लिये  कहा  विरोभ  पत्र  भेज  दिया
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 जाता  हूँ  और  जब  कोई  इक  भाभुरी  घटमा  झांकड़ों  पर  चिचार  कर  के  बतलाया  की  जितने
 चटित  होती  हूं  तो  ऊसके  लिये  सरजार  की  मुसलमान  हिन्दुस्तान  में  है  अगर  वे  चार  वार
 ओर  से  हम॑  यह  जवाब  मिल  जात  हैं  कि  हमने  जन्म  लेकर  मरे  तय  कहीं  जाकर  पाकिस्तानी
 पाकिस्तान  सरजार  के  पास  इसके  चिये  विरोध  प्रखबारों  में  दी  हुई  फ़िगस  सही  हो  सकती  है।
 पत्र  भेज  दिया  है  ।  मेरा  अनुमान  है  कि  अब
 तक  हमारी  ओर  से  जितने  विरोध  पत्र  भेजें
 गये  है  उनकी  रद्दी  को  अगर  बेच  लिया  जावे  तो
 उस  रुपये  से  एक  विल्डिंग  खडी  हो  सकती  है  ।
 शभी  तक  हमने  यही  देखा  हैं  कि  इन  हमारे
 विरोध  पत्रों  का  कोई  परिणाम  सामने  नही
 झाया  है  और  हमलो  में  कोई  भी  कमी  नही  हुई
 है।  अल  ,त्ता  उधर  से  हमारे  विरोध  पत्नो  के
 जबाब  में  उनके  विरोध  पत्र  भी  हमारी  स्तरकार
 के  पास  झाते  है  और  दुनिया  की  झाखों  में

 शूल  झोकने  के  लिए  वे  काफी  तादाद  में  हमारे
 पास  झाते  है  जिन  में  तरह  तरह  के  हमारे
 ऊपर  अाकषेप  और  दोषारोपण  किये  जाते  है  ।
 पाकिस्तान  के  अख़बार  भी झाये  रोज्ञ  भारत
 विरोधी  प्रचार  करने  में  अपने  कालम  के  कालम
 रंगते  रहते  है  और  पता  नही  कहा  कहा  की
 जेसिर  पैर  की  बाते  तोंगो  को  भड़काने  के
 लिए  श्रपने  अखबारों  में  लिखते  रहते  है  ।
 जब  भी  हमारे  देश  में  कोई  होली  औादि  का

 त्योहार  आने  को  होता  है  तो  पाकिस्तान  के
 अखबार  पहले  से  उसके  लिए  अपने  कालम

 सुरक्षित  रखते  है  और  अगर  देश  के  किसी  भाग
 में  कही  बिलकुल  मामली  सी  भी  कोई  स्रधिय
 घटना  हो  गई  तो  उसको  लेकर  े  खूब  शोर
 मचाते  हैं  a  उस  सम्बन्ध  में  यह  भी  ध्यान  देने
 की  बात  है  कि  इन  कछ  प्रत्रिय  घटनाशो  के
 कारण  भी  बे  पचमार्गी  लोग  हे  पाकिस्तान
 के  जासूस  है  जो कि  इस  तरह  की  कही  पर  गड-
 बड़  करवा  कर  भारत  को  सारे  ससार  में  बदनाम
 करना  चाहने  हैं।  वहा  के  झखबार  लिख  मारते

 है  कि  इस  साल  होली  पर  भारत  में  श्रमुक-
 झअमुक  स्थानों  पर  भीषण  दंगे  हुए  औौर  जिन  में  से
 कि  इतने  हज़ार  बेकसूर  मुसलमान  जात  से
 मारे  गये  भौर  इतने  घायल  हुए  आदि  |  इस
 सम्बन्ध  में  यह  उल्लेखनीय  बात  है  कि  एक
 आदमी  ने  इन  पाकिस्तानी  भ्रखबारों  में  पे

 कहने  का  तात्पय  यह  है  कि  उधर  इस  प्रकार  का

 हमारे  खिलाफ  ग़लत  झौर  झूठा  प्रोपेगेंडा  चल

 रहा  है।  शब  स्थिति  यह  है  कि  पाकिस्तान  की
 फ़ौजे  हमारे  देद्वासियों  पर  जो  कि  देश  की
 सीमा  के  प्रदेशों  पर  आबाद  है  उन  पर  गोलियां
 बरसाती  है  लेकिन  यदि  भारत  की  सेना  के
 द्वारा  कही  पर  कोई  कडा  जबाबी  ऐक्शन  ले
 लिया  जाता  है  तो  उस  से  हमारे  प्रधान  मंत्रों

 महोदय  को  कप्ट  होता  है।  हमारे  नोतिशास्त्र
 में  एक  स्थल  पर  लिखा  है  कभी-कर्मी  अधिक
 उदारता  को  शत्रु  हमारी  दुबंलता  समझने
 लगता  है  और  हमारे  नीति  शास्त्र  मे  इस  बात
 को  लिखा  है

 “पादाहत॑  परदुत्याय  मूर्धानसधिरोहति  |

 स्वस्थादेवावमानं$ पे  दें।हनस्तद  बर  रज  ॥।

 जस  समय  शिकश्ुपाल  भरी  सभा  में
 भगवान  श्रीकृष्ण  का  गालिया  देने  लगा  तो
 भगवान  ने  शिशूपाल  को  चेतावनी  दे  दी  कि  जिस
 समय  तेरी  १०१  गालिया  जमा  हो  जायेगी,  उस
 रामथ  में८  हाथों  में  तेरे  लिए  सुदर्शन  चक्र  झा
 जापेंगा ।  जिस  समय  शिशुपाल  ने  श्ध्वीं
 गालों  उनका  दा  और  पास  मे  बैठे  हुए  किसी
 सज्जन  में  उनका  कहा  कि  यह  तो  आपको
 निरन्तर  गालिया  देते  ही  चला  जा  रहा  है  तो
 उस  समय  भगवान  ने  कहा  कि  इसकी  मति
 मारी  गई  हैं  और  यह  मूर्ख  जो  बकता  जा  रहा
 है  उसे  बकने  दो  लेकिन  ञन्त  में  भगवान  श्री

 कृष्ण  ने  जब  धैयें  की  हद  हो  चुकी  तो  उन्होंने
 उसका  सहार  किया  ।  कोई  भी  स्वाभिमानों

 व्यक्ति  प्रपना  देर  तक  निरादर  होते  नहीं  देख
 सकता  ।  रास्ते  को  घूल  को  ही  देखिये  कि
 जब  कभी  कोई  झादमी  उस  पर  जोर  से  चलता

 है  तो  धूल  उस  आदमी  के  सिर  प्र  उड़  कर
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 पहुंचती  है  7  इसलिए  मेरा  निवेदन  है  कि  हमारी
 सरकार  के  इस  सम्बन्ध  में  श्षपने  स्वाभिमान
 पर  श्राच  नहीं  बाने  देनी  चाहिये  शौर  यह
 उचित  नही  है  कि  जिस  तरह  वह  पिछले  ११
 वर्षों  से  पाकिस्तान  द्वारा  भ्रपमानित  होती
 अली  आयी  है  ,  भागे  भी  वैसी  ही  वह  होती  रहे।

 इसके  अतिरिक्त  जो  एक  बडी  समस्या
 झौर  गम्भीर  समस्या  हमारे  सामने  उपरिथत  है
 वह  पूर्वी  पाकिस्तान  से  यहा  पर  भाग
 कर  आये  हुये  शरणाथियों  कौ  समस्या  है  !
 झाज  प्रण्नोत्तर  काल  से  उसका  जिक्र  आया
 और  यहा  पर  बतलाया  गया  है  कि  सन्‌  १६५०  से

 हजारों  की  सख्या  मे  हिन्दू  शरणाथियों  को

 परी  पाकिस्तान  से  हिन्दुस्तान  में  खदडा  जा

 रहा  है  ।  अगर  उस  सम्बन्ध  में  हमारे  प्रधात
 मंत्री  महोदय  ने  पीछे  यह  स्वीकार  किया  था
 कि  एक  महोने  के  भ्रन्दर  ४०  हजार  के  लगभग
 ग्रादमी  इस  समय  पाकिस्तान  से  बराबर  निकल
 रह  है।  बडी  तीब्ता  के  साथ  पाकिस्तान  के
 लोग  निकल  कर  यहा  आ  रहे  थे  ।  उस  ममय

 हमारे  सानतीय  गृह  मन्नी  सरदार  पटेल  यह
 दृष्स  देखने  गये  थे,  और  उन्होंने  पाकिस्तान  के
 सामने  यह  बान  रग्वी  कि  पाकिस्तान  बनने  के
 साथ  हिन्दस्तान  का  यह  गारंटी  दी  गयी  थी
 कि  पाकिस्तान  में  हिन्दू  अल्पयसरपक  बन  कर

 रहेंगे  और  पाकिस्तान  को  यह  गासटी  दी
 गयी  थी  कि  हिन्दुस्तान  में  मुसलमान  अल्प-
 सख्यक  बन  कर  स्टगे  और  उनकी  रक्षा  को
 जिममेदारी  हमारी  होगों।  सरदार  पटेल  ने
 पावस  जन  से  कहा  कि  अच्छा  तो  यही  है  कि  उन
 लोगो  को  ्  ने-ग्रपने  घरों  में  रहने  दो  और  नन
 से  रोटी  खाने  दो,  जेजिन  अगर  निकालते  हो  हो
 तो  जितगे  हिन्दुओं  का  इधर  भेजते  हो  उतने  ही
 मुसलमानों  दाग  यहा  से  लेने  के  लिये  तैयार  रही
 ताकि  हम  उन  हिन्दुओं  को  यहा  पर  बसा  सकें  t
 तीसरी  बात  सरदार  पटेल  ने  पाकिस्तान  से  यह
 कही कि  अगर  तुम  अपने  यहा  हिन्दुओं  को  रखने
 के  लिए  भी  तैयार  नही  हो  और  उनके  बदले  में

 यहा  से  मुसलमानों  को  लेने  के  लिए  भी  तैयार

 नही  हो  तो  तीसरा  विकल्प  यही  हैँ  कि  जिन

 1... उ  ह... अ  President  £ 2... उ

 भादमियों  को  तुम  यहा  भेज  रहे हो  उन  के  लिए
 हमेकों  जमीन  दो  ताकि  उनको  बसाया  जा  सके  |
 लकिन  प्रादइचयं  की  बात  है  कि  सरदार  पटेल

 के  देहाबसान  के  पश्चात्‌  किसी  के  सामने  बह
 बात  नहो  रही  ।  मैं  शासन  का  ध्यान  इस  ओर
 दिलाता  चाहता  ¢  कि  जो  डेढ  करोड  हिन्दू  पूर्वी
 पाकिस्तान  में  रए  गये  है  वे आज  निकल-निकल
 करे  यहा  आ  रहे  है  ।  मैं  भ्रभी  उधर  गया  तो
 में  ने  सियालदह  स्टेशन  पर  हजारों  लोगो  को
 ठठरियो  के  रूप  से  थे  वहा  पड़ा  देखा  ठस  समय
 श्री  मेहर  चचन्द  खन्ना  जी  भी  वहा  उपस्थिन  थे  ।

 पोछे  हमारे  प्रधान  मत्री  श्री  जवाहरलाल
 नेहुझू  एक  बार  भ्रमर्गका  गये  थे  7  उस  के  बाद
 यहा  पर  झमरीका  के  उपराष्ट्रपति  बाये  थे  ।
 उन्होंने  सियालदह  के  स्टेशन  पर  हजारो  की
 तादाद  में  पूर्वी  पाकिस्तान  मे  जाये  हुए  हिन्दुभों
 को  उठरियो  के  रूप  में  पड़े  देखा  था  t
 उस  समय  उन्होने  पना  एक  वक्‍तव्य  दिया  था
 जो  कि  कलकत्ता  के  स्टेट्समैन  अख़बार  में
 प्रकाशित  हुआ  था  |  उस  में  उन्होने  कहा  था  कि
 अगर  पड़ित  जवाहरलाल  नेहरू  के  प्रमरीका
 जाते  से  पहले  अमरोका  के  राष्ट्रपति,  जो  कि
 उसे  समय  श्री  ट्रमैन  थे,  भ्रपनी  ग्राखों  से

 सिधालवह  स्टेशन  को  देख  लेते  तो  वह  यह  बात
 सोचते  कि  पद्चित  नेहरू  का  हवाई  झड्डे  पर
 स्वागत  करते  जाये  या  नहीं  ।  यह  अमरीका
 के  उपराष्ट्रगति  का  वक्‍त्तव्य  था  जो  कि  उन्होंने
 उस  समय  मियालदह  स्टेशन  पर  लोगो  की

 हालत  फो  देख  कर  दिया  था।  आज  भो  बही
 झवस्था  है  ।  ग्यारह  साल  हो  गये  सरकार
 अपना  पुनर्वास  जिभाग  बन्द  करने  जा  रही  है  1

 पर  +८  समस्या  हन  नहीं  हा  रही  है  ।

 यह  समरया  मभो  तक  ज्यों  को  त्यों  बनी  हुई  है  b

 इस  को  हल  करने  का  एक  ही  उपाय  है  और

 बहू  यह  हैं  कि  जितने  आदमी  पाकिस्तान  से

 हमारे  यहा  घ्  रहे  है उनके  लिए  पाकिस्तान  से

 धरती  की  माग  की  जायें  t  इसे  मे  शासन  के

 सामने  किसी  प्रकार  का  सकोच  नहीं  उपस्थित

 होना  चाहिये  ।
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 [श्री  9  क... ह  भीर  वास्त्री]

 एक  भर  आावश्यंक  बात  है  जिसकी  शोर

 हमारे  महारष्ट्र  परिषद  के  मित्रों  न ेशासन  का
 ध्यान  खीचा  है,  भौर  जिसकी  शोर  महागुजरात
 के  माननीय  सदस्यों  ले  सरकार  का  ध्यान
 झाकधित  किया  है  |  भाज  हमारे  नवीन  सदस्य
 श्री  बापू  जी  भ्रणे  जी  ने  भी  किसी  रूप  में
 उधर  सकेत  किया  है।  उन  के  साथ  ही  कल  यहा
 पर  श्री  प्रताप  सिह  दौलता  ने  भी  पजाबी  सूबे
 की  माग  की  है।  जिस  समय  श्री  दौलता  ने
 अलग  पजाबी  सूबे  की  माग  की
 तो  मैं  वाक  रह  गया  ।  झभी  तक  हम  यह
 देखते  थे  कि  कम्यनिस्ट  पार्टी  के  सदस्य
 अकाली  पार्टी  को  जो  कि  पजाब  सूबे  को  माग
 करती  थी  स  म्प्रदायवादी  भौर  कम्युनल
 नामो  से  पुकारते  थे।  पहले  मास्टर  तारासिह
 ही  पजाबी  सूबे  की  माग  करते  थे  लेकिन  ध्ाज

 हम  देखते  है  कि  कम्युनिस्ट  सदस्य  श्री  दौलता
 भी  अलग  पजाबी  सूबे  की  माग  कर  रहे  है  ।
 जब  मास्टर  तारासिह  ने  भ्रलग  सूबे  की  माग
 की  थी  तो  सरदार  ज्ञानी  करतार  सिह  ने  जो
 कि  उनके  दाये  हाथ  थे  यह  कहा  था  कि  पजाबी

 सूबा  भ्रलग  किस  के  लिए  माग  रहे  हा  क्योकि
 इस  भूभाग  का  ३५  पर  सेट  हिस्सा  तो  नम

 हो  चुका  है  और  बाकी  हिस्सा  भी  नम  होने
 बाला  है  ।  तो  क्या  ग्रलग  पजाबी  सूबा  लेकर
 लोगो  को  फाकाकशी  कराझोंगे  ।  झाज  जब
 पजाब  के  बहुत  से  सिख  इस  बात  का  विरोध
 कर  रहे  है  तो  हम  देखते  है  कि  कम्युनिस्ट  पार्टी
 के  नेता  श्री  दोलता  यह  माग  लेकर  सामने
 झाते  हे  ।  पर  हमें  इस  पर  आश्चर्य  नही
 होना  चाहिये  क्योकि  सम्यवादी  पार्टी  की
 नीति  बह  मालूम  पडती  है  कि  “जैसी  हे  वयार
 पीठ  तब  तैसी  दीजे ”  ।  हमे  सन्‌  १६३६  की
 बात  याद  है  जब  कि  कम्युनिस्ट  पार्टी  कहती  थी
 कि  थाषी  जी  के  व्यक्तिगत  सत्याग्रह  से
 थ्या  झ्राजादी  मिल  सकती  हैं  ।  किन्तु  जब

 उन्होंने  सन्‌  १९४२  में  करो  या  मरो  का  नारा
 लगाया  तो  झमी  देश  तैयार  नहीं  था।

 सुभाष  बोष  के  भान्दोलन  को  कभी  उन्होने

 कहा  था--कम्यूनिस्ट  पार्टी  ने  कहा  था  कि  यह
 कौम  कें  साथ  गहारी  हो  रही  है  क्योंकि  उस
 समय  प्लस  अौर  रूजवैलट  के  स्टालिन  से
 अच्छे  सम्बन्ध  थें।  लेकिन जब  जरमनी  के
 विभाजन के  प्रइन  पर  उन  में  भ्रापस  में  मत  भेद

 हो  गया  शौर  इस  प्रदन  पर  चिचिल  रूजवेलट  का
 स्टालित  से  विवाद  हो  गया  ्तो  कम्युनिस्ट
 पार्टी  ने  अपनी  नीति  को  बदल  दिया  झब

 कम्युनिस्ट  पार्टी  ने  देव्वा  कि  मास्टर  तारासिह
 कह  रहे  है  कि  श्रकाली  सीधे  चुनाव  लडेगे  भोर

 हमारा  काग्रेस  का  साथ  नहीं  रहेगा  तो  सहानु-
 भूति  प्रात  करने  के  लिए  कम्यूनिस्ट  पार्टी  के
 सदस्य  अलग  पंजाबी  सूबा  बनाने  की  माग
 करने  लगे  है  ।

 पजाब  तो  इस  प्रदेश  का  नाम  था  जब  कि
 इस  में  पाच  नदिया  बहती  थी,  रावी,  चुनाव,
 झेलम,  सतलज  और  व्यास  ।  आज  तो  इस  में
 फेवल  दो  ही  नदिया  बहती  है।  इसलिए  आज
 तो  पंजाब  को  दोझाब  कहना  चाहिये  1  श्गर
 आज  मास्टर  तारासिह  उन  तीन  नदियों  के
 प्रदेश  को  भी  जो  कि  पजाब  से  अलग  कर  दिया
 गया  है  मिलाकर  एक  पजाबी  सूबा  बनाने  की
 माग  करे  तो  हम  उसका  समर्थन  करने  को  तैयार

 है  ।  श्रगर  आज  हमारे,  प्रधान  मश्री  उस  तीन

 नदिप्नो  के  प्रदेश  को  जो  पंजाब  से  अलग  छट
 दिया  गया  है  फिर  से  मिलाने  के  लिए  झपनी
 तोपो  का  मुह  लाहौर  की  तरफ  मोडे  आर  अगर
 उन  की  तोपों  में  बारूद  न  रहे  तो  हम  बारूद  की

 जगह  अपने  सिपाहियो  को  देकर  उनके  साथ

 सहयोग  करने  को  तैयार  है  ।  लेकिन  दुर्भाग्य
 है  कि  श्ाज  वह  कल्पना  ही  नहीं  आज  तो
 दोझावब  के  लिये  लड़ाई  हो  रही  है  ।

 में  एक  दूसरी  समस्‍या  की  शोर  आपका
 ध्यान  आकर्षित  करना  चाहता  हूं  जो  कि  झाज

 पजाद  थें  कुछ  समय  से  जल  रही  है  और  वह
 भाषा  की  समस्‍या  है।  मुझे  सद  है  कि  इस  प्रप्त

 को  लेकर  इस  आ्लान्दोलन के  नेता  को  बदनाम
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 किया  गया  यहा  पर  हिन्दी  कं  प्रश्त  को  एक
 दक्षिण  भारत  माननीय  सदस्थ  ने  उपस्थित
 किया  था  i  लेकिन  उन्होंने  उस  प्रदन  को  राष्ट्र
 भाषा  के  रूप  में  उठाया  भा।  उस  प्रइन  पर  तो
 राज  भाधा  आयोग  की  रिपोर्ट  आने  पर  विचार
 किया  जायेगा  -  श्राज  प्रजाब  में  यह  राष्ट्र-
 भाषा  का  श्ष्न  नही  है  |  वहा  पर  तो  यह  मातृ-
 भाषा  का  प्रइन  है।  राष्ट्रभापा  शौर  तीज  है
 शर  मातृ  भाषा  और  चीज  है  !  जब  हम
 पजाब  में  हिन्दी  भाषा  की  माग  करते  है  तो  हम
 कोई  नये  अधिकार  की  माग  नहीं  करते  ।  हम
 तो  अपने  पुराने  अधिकार  को  अचुण  रखने
 की  माग  करते है,  उस  अधिकार की जो की  जो  कि
 हमें  सिख  राजा  रणजीत  सिंह  के  समय  मे
 प्राप्त  रहा  और  पौने  दो  सौ  साल के  प्रग्नेज
 शासन  मे  भी  प्राप्त  रहा  |  हम  तो  अपने  पुराने
 अधिकार  को  चाहने  है,  हम  कोर्ट  नये  अधिकार
 की  मांग  नहीं  कर  रहे  है  ।  हिन्दी  सत्याग्रह  के
 नेताओं  को  यह  कह  कर  बदनाम  किया  गया  है
 कि  वे  हिन्दू  और  सिसा  के  अन्दर  तनाव  पैदा
 करना  चाहते  है  ।  लेकिन  यह
 हिन्दू  और  सिखो  में  तनाव  पैदा  करने  की  बात
 नही  है  I  आप  देखे  की  इस  सत्याग्रह  में  सिख
 लोगो  ने  भी  भाग  लिया  ।

 सिख  गुर्ओं  का  जितनी  मान्यता  सिख
 देते  हैं  हम  उस  से  अधिक  मान्यता  और  आदर
 उनकों  देते  है  ।  हम  उनके  सामने  नत  मस्तक

 हैं  क्योकि  उन्होंने  बडे  कठिन  समय  में  हिन्द
 घर्म  शौर  हिन्दू  सस्कृति  की  रक्षा  करने  में  प्रपना
 बलिदात  किया  था  ।  उस  समय  जब  कि  चारो
 झोर  से  हिन्दू  धर्म  पर  हमले  हो  -  थे  |  तो

 हमारा  सिखो  से  कोई  झगडा  नही  #  ny  में  केवल

 यह  बात  फिर  दोहराना  चाहता  ह  कि  सविधान
 में  जब  ३३  प्रतिशत  वाली  भाषा  को  सरक्षण
 प्राप्त  है  फिर  पजाब  में  हिन्दी  को  जो  कि  vo
 प्रतिशत  लोगों  की  भाषा  है  वह  सरक्षण  क्‍यों
 प्राप्त  न  हो  ।  आन्दोलन  के  बन्द  होने  के  बाद

 इश्क

 शौर  पडित  जवाहरलाल  नेहरू  में  €  नवम्वर
 को  चंडीगढ़  में  कहा  कि  co  प्रतिशत  माँ
 तो  स्वीकार  कर  ली  गयी  है  और  जो  १०  प्रति-
 वात  रह  गई  है  ,  बह  भी  झापस  में  ते  कर  ली
 जायेगी  ।  इस  भाव्वांसन  पर  जो  घनव्याम

 सिह  गुप्त  ने  जो  कि  एक  गाघीवादी  नेता  है
 झौर  जो  उस  श्रान्दोलन  का  सचालन  कर  रहे
 थे  उसको  बन्द  करवा  दिया  लेकिन
 अगर  भ्राज  हमारे  गृह  सत्री  यह  समझते  हो  कि
 उन्होंने  अपनी  चतुरता  और  कृशलता  में  इस
 श्रान्दोलन  को  दबा  लिया  शोर  वह  आन्दोलन
 हम  ने  कमजोरी  के  कारण  बन्द  कर  दिया
 तो  में  कहना  चाहगा  कि  यह  उनकी  भूल  है  !

 में  उन  नग्न  बाब्दों  oT  उपयोग  नहीं  करना

 चाहता  और  न  मै  उस  भाषा  को  दुहराऊंगा
 जिसको  कि  यहा  पर  एक  माननीय  सदस्य  से
 उपयोग  किया  था  कि  अ्रंगर  बम्बई  सम्बन्धी

 महाराष्ट्र  की  माग  को  यहा  ससद्‌  में
 ते  नहीं  किया  जायेगा  तो  उसको  ब्य  की
 गलियों  थे  ते  किया  जायेगा  में  इतनी  हलकी
 भाषा  को  उपयोग  नहीं  करूगा  |  लेकित  में
 निवम्न  शब्दों  में  यह  निवेदन  जरूर  करूगा
 कि  अगर  हमारे  भ्रधिकार  की  उपेक्षा  की  गयी,
 तो  पजाब  में  ऐसी  घटलतायें  हो  सकती  हैं  जिनकी
 कि  अभी  हमारे  मन  में  कल्पना  की  भी
 सम्भावना  नही  है  7  इसलिए  मैं  निवेदन  करना
 चाहता  ह्  कि  उस  प्रकार  की  प्रकल्पनीय
 सम्भावना  के  अस्तित्व  में  ब्याने  से  पहले  ही
 हमारे  न्यापोचित  श्रधिकार  को  हमें  दें  दिया
 जायें  और  उसकी  अधिक  उपेक्षा  न  को  जाये  q
 जिस  तरह  से  कि  बम्बई  तथा  शानन  में  दिव-
 भाषी  राज्य  बना  है  उसी  तरह  या  व्यवस्था
 पजाब  में  भी  होनी  चाहिए  |

 इन  छाब्दों  के  साथ  मैं  झपने  भाषण  को
 समाप्त  करता  हु  और  झ्रापने  जो  मुझे  अपने
 अधिकार  से  एक  दो  मिनट  का  शर्चिक  समय
 दिया  उसके  लिए  आपको  भधन्यवाद  देता  हूं  ।

 हमारे  माननीय  गृह  सत्री  श्री  सोबिन्द  बल्लभ
 पन्‍्त  ने  चंडोगढ़,  लुधियाना  भौर  करनाल
 के  पने  भाषणों  में  हमको  अदवासत  दिया

 Mr.  Deputy-Speaker:  Before  I  call
 upon  the  next  Member,  I  would  lke
 to  say  one  thing  I  had  requested  all
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 hon.  Members  not  to  exceed  ten
 minutes,  but  both  the  hon.  Members
 who  have  spoken  have  exceeded  the
 time  far  beyond  that  limit.  I  would  re-
 quest  hon.  Members  now  that  they
 should  conclude  their  remarks  with-

 in  ten  minutes  Shr  Jhulan  Sinha

 Shri  Jhulan  Sinha  (Siwan)  I  assure
 you,  Sir,  that  I  shall  try  to  keep  with-
 in  the  time  allowed

 Mr  Deputy-Speaker  Sir,  ]  rise  to
 associate  myself  with  the  Motion  of
 Thanks  to  the  President  for  the
 Address  that  he  delivered  to  both  the
 Houses  of  Parhament,  and  while  doing

 so  t  wowld  only  confine  myself?  to
 certain  remarks  made  by  the  Presi-
 dent  in  his  Address  and  would  not
 attempt  or  be  tempted  to  rope  m  the
 whole  thing  for  discussion  Two  out-
 standing  demand  have  been  made  in
 this  House  and  J  will  deal  with  them
 first

 There  has  been  a  demand  from  a
 very  responsible  quarter  for  setting  up
 a  national  government  to  tackle  the
 problem  that  ha,  ri  on  ow  in  the
 country  Very  humbly,  Sir,  I  beg  to
 differ  from  tue  sponsol  of  this  idea
 He  is  a  very  respected  leader  of  this
 counuy  and  for  a  'ong  number  of
 years  we,  Congressmen,  have  all  been
 looking  up  to  him  for  guidance  and
 advxc  I  am  sorry  4  differ  from  him
 on  this  point-—I  am  _  referring  to
 Acharya  Kripalan:  Two  years  ago
 the  whole  country  went  to  pulls  The
 8  crores  of  voters  of  this  coun-
 try  had  to  ive  thei:  opinion  on  how
 this  country  has  to  be  governed,  whe-
 ther  it  १५  to  be  governed  on  the  lines
 set  down  by  the  Congress  or  on  the
 lines  set  down  by  the  other  parties  The
 country  has  given  a  verdict  During
 the  ‘7st  two  year,  we,  here  as  Mem-
 bers  of  the  ma,o.  .y  party  have  been
 earrying  on  th  ov  rnment  of  this
 country,  certainly  of  course,  with  good-
 will  and  co-operation  of  others  who
 happen  to  be  sitting  on  the  other  side
 Now,  it  will  not  be  up  to  us—that  is

 my  opinion—to  share  the  governance
 of  this  country  with  others  whom  this
 country  rejected  two  yearg  ago.  But,
 as  Members  of  this  House  it  is  their
 duty,  bounden  duty,  to  see  that  the
 government  of  the  country  is  carried
 on  im  a  proper  way  and  in  the  best
 interests  of  the  people  inhabiting  :t.
 For  that,  our  leader,  the  Leader  of
 the  House,  has  always  been  requesting
 them  for  co-operation  and  collabora-~
 tion  and  asking  them  to  help  as  far  as
 they  can  I  wonder  what  is  there  to
 prevent  them  from  offering  that  co-
 operation  and  collaboration  nm  the
 spirit  in  which  it  3s  sought  and  not  by
 asking  to  be  associated  also  in‘  the
 execution  of  the  ideas  that  they  put
 before  this  country  I  am,  therefore,
 Sir,  definitely  of  the  opinion  that  it
 would  be  very  wrong  for  us,  it  would
 not  be  according  to  the  verdict  that
 the  country  has  given  to  share  the
 governance  of  this  country  with
 other  who  were  rejected  at  the  polls

 The  second  thing  that  I  would  hke
 to  take  up  is  the  demand  for  the
 resignation  of  the  hon  Food  Minister
 We  have  known  him  for  all  these
 years  He  has  always  been  working
 for  ironing  out  the  intricacies  of  the
 food  problem  Sometimes  nature  *
 agaist  us  jometimes  circumstances
 grow  up  which  baffle  all  the  attempt«
 in  this  respect  I  confess  Sir,  I  am
 not  in  a  position  to  appreciate  the
 demand  made  foy  his  resignation  as
 though  he  was  the  person  who  was
 standing  in  the  way  of  a  solution  of
 the  food  problem  in  this  country

 There  arc  difficulties  obviously,
 which  we  ali  know’  I  am  sure  hon
 Members  on  the  othe:  side  also  know
 them  I  can  very  easily  understand
 certain  personal  motives  or  local
 grounds  for  asking  him  to  resign,  that
 is  a  different  thing  altogether  But
 in  the  interest  of  the  country  his
 resignation  38  absolutely  unnecessary,
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 wncailled  for  and  unjustifiable  We  in
 this  House  have  not  elected  any  of
 the  Ministera  It  is  only  the  leader  of
 the  House  who  has  chosen  his
 colleagues  So  far  as  these  colleagues
 command  the  confidence  of  that
 leader,  at  would  be  presumptuoug  on
 our  part  to  ask  them  to  resign  if
 they  resign,  they  would  be  unjustified
 in  doing  so

 Sir,  the  problems  of  food  are
 certainly  very  mtricate,  and  so  far  as
 I  have  been  able  to  understand  the
 working  of  the  Government  of  this
 country  it  is  the  Cabinet  that  takes
 uo  major  policy  matters  It  as.  not
 that  only  the  Food  Minister  758  to  be
 blamed  for  it  Even  if  the  charge  38
 thrust  on  him  and  his  resignation  38
 demanded,  it  will  take  us  nowhere  So
 long  a,  the  Cabinet  23  there,  so  long
 as  the  Prime  Minister  ig  there  who
 commands  unstinted  support  and  con-
 fidence  of  the  whole  country,  it  would
 be  unwise  and  unnecessary  for  him  to
 resign  It  might  satisfy  the  spirit  of
 vengeance  lurking  nm  somebody’s
 heart  but  that  would  not  do  any  good
 to  the  country

 With  these  preliminary  :iemarks,
 Sir,  I  would  hke  to  draw  the  attention
 of  the  House  to  paragraphs  8,  9  and  0
 of  the  President’,  Address,  where  he
 has  very  aightly  pointed  out  that  the
 food  problem  35  the  backbone  of  the
 country’s  economy  I  would  not
 repeat  al]  the  three  paragraphs  here,
 but  I  would  like  to  draw  the  attention
 of  the  House  to  only  one  part  of  :t,
 where  the  President  has  been  pleased
 to  say  that  we  had  a  very  good  rice
 crop  and  prices  of  rice  have  already
 recorded  a  marked  fall  Suir,  we  have
 been  living  in  this  capital  city  I
 would  not  refer  to  prices  prevailing
 in  other  markets,  but  I  would  request
 any  one  ofthe  Ministers  who  s
 interested  70  the  matter  to  go  to  the
 President’s  Estate  market,  just  behind
 North  Avenue,  and  enquire  about  the
 prices  prevathng  there  I  went  to  the
 market  to  convince  myself  whether
 the  President  has  been  rightly  mform-
 ed  in  the  matter  or  he  has  been  orily
 informed  by  some  such  people  who
 enly  confine  themselves  to  the

 by  the  Presedent  ३१३७

 remarks  of  the  Secretariat  and  never
 go  out  to  see  things  for  themselves.
 When  I  went  to  the  market  I  found
 thet  there  was  hardly  any  sort  of  rice
 worth  consumption  by  human  beings
 which  was  selling  at  a  price  lower
 than  Rs  32  a  maund  It  may  be  s
 little  lower  at  some  other  places
 where  the  cost  of  procurement  may  be
 slightly  lower  I  confess,  I  fail  to  see
 any  justification  for  the  rise  in  prices
 to  such  an  extent  especially  when  the
 country  has  had  a  bumper  rice  crop
 this  year  and  the  prospect  for  future
 lg  also  bright  आ  view  of  the  good  rab:
 crop  that  we  expect  to  have  in  this
 country  On  the  one  side  we  have
 had  a  bumber  crop,  we  are  having
 import  from  other  countries  and  there
 lg  the  prospect  of  State  trading  in
 foodgrains,  but  on  the  other  side  we
 have  the  phenomenon  of  rise  in  prices
 beyond  the  reach  of  the  common  man
 This  is  a  phenomenon  to  which  I
 confess,  I  cannot  reconcile  myself  If
 would,  therefore,  request  the  hon
 Minister  in  charge  of  food  portfoho
 to  cxamine  the  matter  a  little  more
 closely  I  would  not  go  out  of  my
 way  and  take  recourse  to  suggestions
 that  the  other  side  has  made  by  asking
 him  to  resign  I  would  only  request
 him  to  examine  the  matter  a_ihittle
 more  closely  and  find  out  the  reason
 why  thing,  have  been  moving  m_  the
 way  in  which  they  are  moving

 The  other  thing  to  which  the  hon
 President  has  referred  and  to  which  I
 want  to  address  myself  is  the  problem
 of  State  trading  in  foodgrains  I  think
 there  would  be  hardly  any  person  of
 Progiessive  views  in  this  country  who
 will  not  associate  himself  with  the
 scheme,  although  it  has  not  yet  been
 finalised  But  difficulties  seem
 to  have  arisen  in  the  wake
 of  this  decision  of  the  Gov-
 ernment  This  i5  a  thing  which  I  fail
 to  understand  The  country  has  not
 yet  embarked  fully  on  the  process  of
 State  trading  in  foodgrains,  but  the
 difficulties  wh  (  .  are  facing  the  coun-
 tryside  are  enoimous  It  is  not  only
 the  rising  piiccs  ‘You  probably  know
 the  hon  President's  house  is  situated
 m  omy  constituency  I  do  not  know
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 whether  he  knows  it  personally  or  not,
 Dut  the  difficulties  there  are  that  the
 stocks  have  been  seized,  frozen,  the
 people  are  going  without  rice,  with-
 out  wheat  and  there  is  a  good  deal  of
 difficulty  facing  them  When  we  make
 enquines  in  the  matter,  we  are  told
 that  the  Government  38  preparing  for
 the  introduction  of  State  tradmg  in
 foodgrains  I  welcome  this  scheme,
 and  I  have  nothing  to  say  against  it,
 but  I  would  lke  the  transition  period
 to  be  as  short  as  possible  Govern-
 ment  should  take  steps  to  see  that
 the  difficulties  of  the  people  are  re-
 moved  as  soon  as  possible  In  the
 meantime,  if  the  intioduction  of  the
 scheme  goes  on,  it  75  all  well

 Having  said  Jl  this,  I  would  say
 that  I  associate  myself  with  all  the
 good  things  that  the  Presdent  has
 put  before  Parliament  Neither  have
 1  the  time,  nor  bh  it  necessary  for  me
 to  recount  all  those  developments  in
 the  field  of  agriculture  and  indus:
 and  elsewhere  that  have  taken  ह  u
 m  this  country  and  which  thy  PF)  si-
 dent  has  already  mentioned  in  detail
 I  associate  mysolf  with  the  Motion  of
 Thanks  to  the  Piesid:  it

 att  दुबलिंग  (सरबघना)  उपाध्यक्ष

 महोदय,  हमारे  देश”  को  जब  झाजादी  मिली  और
 उस  के  बाद  यह  रिपब्लिक  बना  उस  वक्‍त

 दुनिया  में  दो  प्रकार  की  प्रणालिया  थी  ।  एक
 तो  वैस्टर्न  डेमोक्रेसी  थी  और  दूसरे  कम्युनिस्ट
 ट्रीज  थे  जिन  में  सोवियत  रश्षिया  प्रधान
 था  बाद  मे  दूसरे  देश  भी  इन  में  शामिल  हुए  1

 हम  मे  वैस्टर्न  डेमोक्रेसी  से  राजनैतिक  ढाचा
 किया  जिस  में  व्यक्तिगत  स्वतत्रता  थी  भअपनी
 समाज  बताने  की  स्वतत्रता  थी  अपनी

 चौलिटिकल  पार्टीज  बनाने  की  स्वतत्रता  थी

 ब्रेस  की  आजादी  थी  1  पालिय/मेट  का  तरीका

 था।  एडल्ट  सफ़ज  की  बिना  पर  चुनावों  का

 ज़रीका  था।  चूकि  इन  सब  तरह  की  झाजादियो

 को  हम  ने  पसन्द  किया  इसलिये  इनको  हमने
 अपने  विधान  में  रखा  ।  कम्युनिस्ट  कट्रीज

 oy.

 में  जो  यह  तरीका  है  कि  वहा  एक  ही  पोलिटिकल
 पार्टी  हो  सकती  है  शौर  उस  को  हटाया
 नही  जा  सकता  है  लोगो  की  राय  से  भौर  वह
 एक  तरह  से  परमानेंट  पार्टी  ही  होती  है  भौर
 जो  कुछभी  वह  करे  उसके  बारे  में  भपने  विचार
 जाहिर  करने  का  किसी  को  मौका  नहीं  है
 भौर  उससे  भिन्न  पार्टी  जहा  भी  हो  उसको
 मारकाट  के  जरिये  से,  हिंसा  के  जरिये  दबाया
 जाये  और  श्रपनी  ताकत  को  बताये  रखा
 जाए,  यह  जो  तरीका  था  यह  हमे  बिल्कुल  पसन्द
 नहीं  श्राया  ।  लेकिन  साथ  ही  साथ  कम्युनिस्ट
 देशों  का  जो  श्राथिक  ढाचा  है,  जो  समाजवादी
 ढाचा  है,  उसकी  बहुत  सी  बाते  हमको  पसन्द
 शाई"  और  इसीलिये  हमने  अपने  देश  में  यह
 तय  किया  कि  हम  राजनीतिक  ढाचा  तो
 वैस्टर्न  डेमोक्रेसीज़  से  लेगे  और  भ्राथिक  ढाचा
 सारे  का  सारा  न  यही  लेकिन  बहुत  कुछ  हम
 उन  देशा  से  ने  जो  क्म्युनिस्ट  कढ़ीज  में
 है  और  हमने  डेमोक्रेटिक  सांशलिज्म  का  एक
 नया  तरीका  निकाला  |  अभी  तक  जिन
 देशों  मे  समाजवाद  कायम  हआा  था  वहा  पर
 बह  डिकटेटर्राशप  के  जस्यि  से  हुआ  मार-
 काट  के  जरिये  से  हुआ  ेकिन  इतिहास
 में  हमारा  पह  पहला  देश  है  जिस  ने  स  बात
 का  दावा  किया  है  अर  शब  भी  कर  रहा  है
 कि  डेसोक्रेटिक  तरीके  से  हम  यहा  पर
 सोशलिज्म  कायम  करेगे  और  हम  कर  सकते

 हैं।  इसको  में  मानता  ह  हमने  नारा  तो  वुलन्द
 किया  और  बहुत  से  काम  भी  _—  जैसे
 पब्लिक  मेंकक्‍टर  में  बड़े  बड़े  बाध  बाधना  कार-
 खाने  कायम  करना  बड़े  बड़े  स्टील  प्लाट
 बनाना  इत्यादि  जोकि  बहा  पर  समाजवाद  की
 स्थापना  में  काफ।  मदद  देगे।  लेक्नि  में  कहना
 चाहता  हू  कि  ये  सब  काम  उस  वक्‍त  भो  हो
 सकते  हैं  यदि  हम  समाजवाद  के  आर्थिक
 हाचे  को  स्वीकार  से  करे

 मेरा  निवेदन  है  कि  हमारे  देश  मे  सबसे

 बडा  पब्लिक  सैक्टर  रेलवे  है  जो  उस  वक्‍त  भी

 था  जबकि  हम्सरा  देश  आजाद  नहीं  हुआ  था  1



 2753.  ‘Molion  on  Adivess  MAGHA’R,  १880  (away  ७३  the  Presidowt  7a’

 er  तो  यह  विधार  है  कि  हम  लोग  संमाजवाद

 की  स्पापना  वी  जात  तो  करतें  हैँ  लेकिस  कुछ
 भम्मीरता  कुछ  सीरियसनेस  समाजवाद  को
 कनेकी की  दिसाई नही  देती  है।  जो  सभाजवाद

 यहा  पर  हम  लाना  चाहते  है  वह,  मेरे  विधार
 में,  इसलिये हम  मही  ला  पा  रहे  हैं  कि  हम  इसको
 ऑन्‍्तिकारी  भान्दोलन  का  रुप  नहीं  दे  रहे
 है  जोकि  हमें  देना  चाहिये  i

 उपाध्यक्ष  महोदय,  जब  मै  जीन  की  तरफ
 देखता  हू  जोकि  समाजवाद  की  स्थापना
 करना  चाहता  है,  चाहे वह  दूसरे  ही  तरीके
 के  करमा  चाहता  हो,  तो  मै  पाता  हू  कि  वहा
 कै  नेतागण  चाहे बहा  के  लोगों  से  जबर्दस्ती

 ही  कुर्बानी  चाहते  हो  और  के  रहे  हो  लेकिन

 बहू  बडी  तेजी  से  इस  लक्ष्य  की  ओर  झग्रसर

 हो  रहा  है।  जिस  समाजवाद  की  हम  अपने
 देवा  में  स्थापना  कर  रहे  है  उसका  चीन  के
 समाजयाद  से  मुकाबला  जब  हम  करत  है
 तो  बहुत  ही  निराशा  होती  है  ।  मुझे  तो  ऐसा
 लगता  है  कि  ऐसी  हालत  में  हमारे  देश  मे
 समाजबाद  को  स्थापना  कभी  नहीं  हो  सकेगी।
 शाप  चीन को  में  उसने  अपनी  गाबादी
 को  तीस  तीस  हजार  के  कम्यूस  में  बाट  दिया

 है  भौर  उन  कम्यूस  में  रहने  वालो  की  तमाम
 जमीन,  उनके  रहने  के  सकान  और  यहा  तक
 कि  उनके  कपड़े  झौर  उनके  बरतन  उनकी

 दूसरी  जो  हाउसहोल्ड  प्रापर्टी  है  उस  सब  को

 इकट्ठा  कर  दिया  ।  एक  काम  और  उससे
 किया  t  वें  लोग  किसानो  को  कारखानों  में
 भेजते  है  ताकि  जमीन  के  साथ  उनकी

 मुहच्यत  न  रहे।  व्यापारी  और  दूसरे  लोग  जो

 है  उन्हें  खेती  करने  के  लिये  भेज ते  हैं  ताकि  उनको

 अपनी  चीजों  से  मुहब्बत न  रह  ।  इस  तरह से
 समाम  जनता  से  उन्होने  त्याग  करवाया  है
 और  यह  सथ  काम  जबदंस्ती  कराया  है।  उन्होने
 सब  को  कह  दिया  कि  एक  से  कपड़ा  उस  को
 मिलेगा,  खाना  भी  एक  सा  मिलेगा  इत्यादि  ।

 यहा  पर  तो  इतनी  बडी  एफर्ट्स  हो  रही  हैं,
 जबरदस्ती  से  हो  रही  है  लेकिन  हमारे  यहां  फ़र
 नइसके  मुकाबले  में  जरा  जरा  सी  बात  को  फार,

 $38(Ax)  LSD—6

 जरा  जरा  सी  चीज़  को  &  कर  अगडे  खड़े  हो
 जाग  हे  मार  कहीं  कमी  हो  जाती  है,  या
 कोई  झोरबात  हो  जाती  है  तो  शोर
 मेज  जाता  है  झौर  अधिकारों  कौ

 Ser€  दी  जाने  लग  जाती  है  और  कहन  लग

 जाया  करता  है  कि  उनका  हनन  हो  गया
 और  यह  सुविधा  नहीं  दी  जाती  है  भौर  बह
 सुविधा नहीं  दी  जांती  है।  चीन की  ७०
 करोड़  कौ  ावादी  है  शौर  भाष  देखें  कि  उसको
 कितनी  कम  सुविधायें  मिली  हुई  हैं।  उन्होने

 हर  एक  भादमी  की  जो  उसकी  कजम्पदान की
 चौजें  थी,  कज्युमर  सुद्स  थीं  दो  शपदे  था
 जार  पये  मासिक  फी  आदमी  के  हिंसाव  से
 बेटा  दिया  ¥  मेँ  सीजिये  कि  दो  रुपये  झगर
 ेटा  दिया  तो  एक  मास  में  १४००  मिलियन

 रुपये  उनके  पास  हो  गये  ।  उस  रुपये से  ये
 जो  चीजे  बना  रहे  है,  उनको  बाहर  मेज  रहे
 है  सौर  विदेशी  सिक्का  वगैरह  ह... क  के  लिये
 इन  चीजों  को  कास्ट-प्राइस  से  दो  आना  या
 चार  झाना  स्पया  कम  पर  वे  बाहर  भेज  |
 है  ।  इसका  नतीजा  यह  हो  रहा  है  कि  जितनी
 भी  साउथ  ईस्ट  एक्षिया  की  माकिट  है,  उस
 पर  जीन  घीरे-घीरे  श्रपना  कब्जा  जमाता  जा
 रहा  है  बागे  चल  कर  इसका  क्या  नतीजा

 होगा  ?  झाज  जापान  में  प्राइवेट  सैक्टर  हैँ
 और वह  किसी भी  तरह  का  नुकसान  बरदाश्त
 नहीं  कर  सकता  है  साथ  ही  साथ  जापान
 बिना  उद्योग  श्रौर  व्यापार  के  जिन्दा  नहीं
 रह  सकता  है  |  इससिये  झगर  वह  मुल्क
 नंकसान  बरदाश्त  नहीं  कर  सकता  है  तो

 बहुत  जल्दी  यह  वक्‍त झा  रहा है  कि  जब  कि
 जापान  में  या  तो  कम्युनिज्म  होगा  या  फिर

 भिलिट्री  डिक्टेटरशिप  वहा  कायम  होगी  ।

 सी  हालत  में  वह  ठहर ही  नहीं  सकता है  4
 अपने  देश  की  बात  को  झगर  हम  लें  तो  जो

 सैनुफैक्चर्ड  चीजें  हम  नाहर  भेजने  की  स्थिति
 मे  है  उन  में  भी  हम  चीन  का  सुकाबला नहीं
 कर  सकेंगे  t

 ऐसी  सूरत  में  मेरा  कयाल  है  कि  जन  तक
 हम  समाजवाद  को  एक  क्रान्तिकारी  आम्वोणनि
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 का  रूप  हम  नहीं  देंगे,  ew  तक  हमारा  काम
 ब्बलने  वाला  नहीं  है  t  हमारी  लेजिस्लेचर्स
 में,  हमारी  पालियामेंट  में  जितनी  भी  बड़ी-
 बड़ी  पार्टीज  हैं  वेश  की,  उनके  कम  से  कम
 Re  परसेंट  जो  लेजिस्लेचस  हैं  वे  उन  पार्टियों
 की  टिकटों  पर  चुन  कर  आये  हैं  जो  समाज-
 बाद  को  स्वीकार  कर  चुकी  है  ।  इसलिये
 कोई  वजह  नही  है  कि  हम  प्रपने  देदा  के  झन्दर
 समाजवाद  का  एक  कातिकारी  आन्दोलन
 ने  चला  सर्क  या  उसको  रूपए  न  दे  सके  1

 अूुकि  समय  कम  है,  श्स  वास्ते  जो  बातें  भेरे
 दिमाग  में  है  उनको  मैं  बिना  व्याख्या  के  एक-
 एक  करके  आपके  सामने  रखना  चाहता  हूं  ।

 सबसे  पहला  काम  जो  हमको  करता

 होगा  वह  हमारे  विधान  में  फडामेंटल  राइट्स
 जो  हैं  उनमें  हमें  सशोघन  करना  पड़ेगा  झौर
 संशोपन  इस  तरह  से  करना  पड़ेगा  कि
 फंडेमेंटल  राइट्स  तो  रहेंगे  लेकिन  एक  दयते
 बढानी  होगी  कि  '्रतलेस  दे  मिलिटेट  श्गेस्ट
 दी  नैशनल  आब्जैक्टिव  झाफ  सोशलिज्म  ।

 हम  पहले  भी  ज़मीदारियों  को  खत्म  कर

 चयुके  हैं,  उनको  एबालिश  कर  चुके  है  भौर
 उनको  खत्म  करते  वक्‍त  हमने  जमोदारों
 से  नही  पूछा  ।  इसके  प्रलावा  हमने  और  भी
 कई  काम  किये  है  t  तो  में  समझता  हूं  कि
 जब  तक  इन  फंडेमेटल  राइट्स  में  इस  तरह
 का  सशोबन  अप  नहीं  करें  लब  त  इस
 पने  समाजवाद  के  लक्ष्य  को  एक  काति-
 कारी  रूप  नहीं  दे  सकेंगे  ।

 दूसरा  सजेशन  जो  मे  देना  चाहता  हू
 बह  प्राइवेट  और  पब्लिक  सैक्टर  के  बारे  में

 है  1  हर  एक  ह्रादमी  जानता  है  कि  सोशलिज्म

 क्या  है।  लेकिन  झगर  मीस  जाक  प्रोडक्शन  कम
 से  कम  जो  बडी-बडो  चीजे  हैं  उनका  सोश-
 लाइजेशन  नहीं  होता  तब  तक  काम  नहीं
 चल  भकता  है  |  दाज  हमारे  यहा  पब्लिक
 सैक्टर  भी  है  और  प्राइवेट  सैक्टर  भी  ।
 मैं  मानता  ह  कि  हम  झाज  इस  पोज़ीदान  में

 नही  हैं  कि  प्राइवेट  सैक्टर  को  खत्म  कर  दें  t
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 लेकिन  हम  यह  तो  कह  ही  सकते  हैं,  भौर
 इस  बात  को  धोधणा  कर  सकते  हैं  कि  शखिर
 में  जितना  भी  प्राइवेट  सैक्टर  है  वह  पब्लिक
 सैक्टर  में  बदल  जायेगा  ।  मेरी  सजेशन  है
 कि  हमको  ऐसा  ऐलान  कर  देता  चाहिमे
 कि  श्राज  जिसना  भी  प्राइवेट  सैक्टर  है.
 जितने  भी  बड़े  बड़े  मीस  झाफ  प्रोडक्शन  है,
 वें  सव  एक  मुहृत  से  झागे--जों  कि  २०  साल
 को  या  २५  साल  की  हो  सकती  है--पम्तिक
 सैक्टर  में  थदल  जायेगा  ।  साथ  ही  साथ
 आप  यह  भी  घोषणा  कर  सकते  हैं  कि  शाये
 जितनी  भी  बड़ी  बडी  फंक्ट्रिया  आदि  बनेंगी

 उन्हें  भी  इसी  शर्त  पर  लाइसेंस  दिया  जायेगा
 कि  इस  पीरियड  के  बाद  या  २०-२४  साल
 के  बाद  वे  प्राटोमेटिकली  पब्लिक  सैक्टर  का
 रूप  घारण  कर  लेंगी  ।  साथ  ही  साथ  जो
 डिप्रिसिएशन  वगैरह  हैं  उसका  भी  हमें
 ध्यान  रखना  होगा  जिससे  आखिर  में  जा  कर

 हमें  टूटी  फूटी  हालत  में  चीजें  न  मिलें  t

 किसी  भी  समाज  में  जो  भिडिल  क्लास
 होती  है  वह  बेकबोनत  ग्राफ  सोसाइटी  होती
 है  ।  मिडिल  क्लास  में  यह  बात  घर  किये

 रहतो  है  कि  उसकी  जो  ग्रामदनी  है  वह
 थोडी  है  जब  कि  उसको  एक  स्टैडर्ड  रखना
 पडता  है।  साथ  ही  साथ  ये  जब  प्रपर-क्लासिस
 के  लोगो  को  देखते  है  और  देखते  हैं  कि  वे

 बढ़े  बडे  बगलोज  में  रहते  है,  कारे  उनके  पास
 है,  उम्दा  उम्दा  कपडा  वे  पहनते  हैं,  तो  जो
 छोटे  लोग  होते  है  उनमे  जलन  सी  पंदा  होती  है
 और  उनमे  कुर्बानी  का  जो  मादा  होना  चाहिये
 वह  नहीं  रहता  है,  वह  खत्म  हो  जाता  है  t
 मेरी  सजेशन  यह  है  कि  हमारी  मिलो  में
 जितना  भी  कपडा  बनें  वह  तीन  रुपया  गज
 से  ग्रधिक  का  कपडा  न  बने  ।  बाहर  भेजने
 के  लिये  आप  जैसा  कपड़ा  और  जितना  कीमती
 कपड़ा  चाहें  तैयार  करवायें  लेकिन  यहा
 कजम्पशन  के  लिये  तीन  स्पये  गक  से  ऊपर
 का  कपड़ा  तैयार  नहीं  होना  चाहिये  ।  इसका!
 नतीजा  यह  होगा  कि  दफ्तरों  में  काम  करने
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 बाला  सेक्रेटरी  भी  वही  कपड़ा  पहनेगा
 जो  कि  उसके  नीचे  काम  करने  वाला  पहनेगा
 और  दोनों  ही  कपड  करीब  करोब  एक  जैसे
 होंगे  ।  इससे  दोनों  में  इक्‍्बैलिटी  की  भावना
 चाय  द अ  भौर  यह  नहीं  होगा  कि  एक  बहुत
 सुपीरपर  है  भौर  दूसरा  बहुत  इनफीरियर  |

 एक  सजेशन  मैं  यह  देना  चाहता  हू
 कि  हर  एक  भादमी  चाहे  वह  बड़ा  हो  भ्थवा
 छोटा,  प्राइम  मिनिस्टर  से  ले  कर  छोटे  से
 छोटे  प्रादमी  तक  एक  हफ्ते  में  कम  से  कम
 पांच  घंटे  श्रमदान  के  लिये  दे  न्ौर  इन  पाच
 ंटों  में  वह  जिस  तरह  का  श्रमदान  भी  करना
 प्बाहे  करे  ।  इससे  हर  एक  आदमी  में  यह
 भावना  पैदा  होगी  कि  वह  दूसरे  से  भ्रधिक
 काम  करे  शौर  साथ  ही  साथ  उसमें  यह
 सांत्वता  भी  होगी  कि  जैसे  वह  देश  के  लिये
 काम  कर  रहा  है  वैसे  ही  दूसरे  लोग  काम  कर

 रहे  है  वे  भी  देश  के  लिये  ही  कर  रहेहै  -  हमको

 हर  एक  अआादमी  को  एक्सपर्ट  करना  होगा
 श्क  से  अ्रधिक  कामों  में  t  लोगो  को  हमें
 बह  भी  महसूस  कराना  होगा  कि  देश  के  लिये
 थे  जो  काम  कर  रहे  है  वही  काम  बडे  से  बडे
 लोग  भी  कर  रहे  है  ।

 साथ  ही  साथ  4  यह  सुझाव  भी  देना

 चाहता  ह्  कि  रेलवें  में  जो  एयर-कडिशनिग
 है,  उसको  खत्म  कर  दिया  जाय  ।  इसी  तरह
 से  जो  लोग  बड़े  बडे  बगलोज  मे  रहते  है,
 उनको  श्रपने  मकानों  में  दूसरे  श्रादमियों  को

 रहने  के  लिये  मजबूर  किया  जाये  ।  कार
 बगैरह  वही  लोग  रख  सके  जिन  को  कि
 उसकी  सख्त  जरूरत  है  और  उन्हीं  को  रखने
 दी  जाये  ।

 चाइना  आज  इतनी  बडी  सैक्रिफाइस
 कर  रहा  है,  गर  उसकी  सैक्रिफाइस  का
 दसवां  हिस्सा  भी  हम  नहीं  कर  सकते  तो  में

 नहीं  समझता  हमारे  यहां  सोशलिज्म  किस

 तरह  से  श्र  सकता  है

 Shri  N.  B.  Maiti  (Ghatal):  I  mse
 46  support  the  motion  of  thanks  on
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 the  President’s  Address.  The  Ad-
 dress  has  been  characterized  by
 certain  hon  Members  as  insipid  and
 uninspiring.  If  a  calm  observation  of
 the  achievements  of  the  last  year,  and
 pointing  out  to  the  goal  that  is  to  be
 achieved  during  the  course  of  the
 next  year  is  uninspiring,  then  I  do  not
 know  what  should  be  inspiring  and
 what  should  be  strong.

 During  the  last  year,  in  spite  of  cer-
 tain  failures  here  and  there,  there  is
 no  doubt  that  we  have  crossed  many
 hurdles,  and  during  the  next  year,  we
 want  to  overcome  the  other  hurdles
 that  might  be  coming  in  the  way.

 In  the  course  of  the  discussions
 during  the  last  three  days,  certain
 questions,  though  important  in  them-
 selves,  have  been  given  rather  undue
 importance,  and  much  dust  has  been
 thrown  into  the  atmosphere  to  cloud
 the  issues

 Taking,  for  instance,  the  question  of
 the  Bombay  State,  while  making  a
 demand  for  its  partition  or  dividing
 it  into  two  States,  the  leader  of  the
 Communist  Party  suggested  methods
 which,  from  the  manner  and  the  tone
 in  which  he  put  it,  were  in  the  nature
 of  a  thicat,  that  is  to  say,  that  his
 paity  would  be  taking  the  courses
 other  than  peaceful  But  he  did  not
 suggest  any  constructive  programme
 by  which  the  two  States  could  be
 formed  out  of  the  present  Bombay
 State,  nor  did  the  leader  of  the  Sam-
 yukta  Maharashtra  Party  do  so  The
 crucial  question  of  the  Bombay  city
 was  dcalt  with  very  superficially  by
 him  He  did  not  say  to  which  State
 the  Bombay  city  should  belong.  Simi-
 larly,  the  general  secretary  of  the
 PSP,  though  he  desired  that  these  two
 States  should  be  formed,  did  not  clear-
 ly  sav  how  they  could  be  formed.

 Shri  A.  द  Ghare  (Jalna).  I  want
 to  know  from  the  hon  Member

 Shri  N.  B.  Maiti:  Keepmg  in  mind
 the  result  of  the  recent  elections

 Shri  A.  V.  Ghare:  I  want  to  know
 from  the  hon,  Member...



 “Mr  Deputy-Sppaker:  Order,  order
 he  hon.  Member  3३  not  giving  in

 Shri  A.  भर.  Ghare:  I  want  to  know
 from  the  hort  Member  whether
 Gujyerzt  has  clarmed  Bombay  city

 Shri  N.  B.  Maiti:  keeping  in
 mind  the  fact  that  in  the  recent  clcc-
 tions,  the  Congress  Party  has  come,
 out  very  successfully,  keeping  in  mind
 the  difficulties  that  would  ensue  if
 that  questzon  is  now  reopened,  and
 keeping  also  in  mind  the  points  that
 were  raised  today  by  Dr  M  S  Aney
 that  if  that  question  is  reopened  to-
 day,  then  the  question  of  Vidarbha
 also  would  be  reopened  because
 Vidarbha  does  not  like  to  remam  with
 Maharashtra,  we  have  to  think  well

 before  we  accede  to  the  demand  that
 has  been  made  by  hon  Members  here.

 these  questions  are  very  delicate
 ones,  and,  therefore  we  should  think
 aver  them  carefully

 Again,  take  the  question  of  Goa  It
 ‘was  said  that  we  are  dealing  with  it
 in  a  rather  hghthearted  manner  The
 question  of  Goa  is  an  international
 question,  if  I  may  so  put  it,  ang  un
 less  the  international  Situation  25
 eased  or  becomes  favourable,  it  would
 be  rather  inadvisable  on  our  part  to
 thrust  this  question  to  the  foiefront
 and  deal  with  at  in  a  manner  which
 may  be  prejudicial  to  us  in  the  future
 An  attitude  of  what  might  be  termed
 as  masterly  inactivity  should  be
 pursued  mm  this  case  as  I  believe  it  is
 being  pursued

 The  question  of  Kashmir  has  also
 been  raised  here  Thé  question  of
 Kashmir  is  a  delicate  one  and  those
 parts  of  the  Constitution  that  require
 to  be  put  into  effect  there  would,  I
 beheve,  be  put  into  effect  by  the
 present  Prime  Minister  there,  namely
 Bakshi  Ghulam  Mohammad  The
 question  of  the  jurisdiction  of  the
 Election  Commission  and  the  Supreme
 Court  has  also  come  up  during  the
 course  of  the  discussion  I  have  no
 doubt  that  the  provisiong:m  this  res-
 pect  would  also  be  adopted  there  in
 é€ourse  of  time,  as  the  necessity  arises
 and  as  the  time  goes  on'“
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 The  question  of  Shm  Mathai  has
 cropped  up  very  prominently  in  the
 course  of  discussion  both  in  this  House
 as  also  in  the  other  House  That
 question  has  been  referred  to  the  Pri-
 vileges  Committee  by  this  House,  and,
 therefore,  it  would  not  be  decent  to
 pursue  that  matter  so  fiercely  After
 all,  Shr.  Mathai  was  an  employee  of
 the  Government  of  India,  and  if  we,
 the  Members  of  the  Parliament,
 spend  so  much  energy  over  one  rather
 unimportant  question,  then  it  might
 be  said  that  we  are  losing  the  pers-
 pective  Therefore,  that  question
 should  remain  at  rest  as  it  is

 The  question  of  Beru.  Bar:  has
 assumed  very  serious  proportions
 One  Member  opposite’  raised  that
 question  rather  vigorously  and  vehe-
 mently  I  am  glad  that  in  the  Nehru-
 Noon  pact,  the  question  of  exchange
 of  the  enclaves  has  been  decided
 We  want  that  those  enclaves  which
 are  m  Cooch-Behar  and  other  ad-
 joining  districts  should  be  exchanged
 with  those  that  arc  now  im  Pakistan
 As  for  the  question  of  Beru  Bari,  I
 havc  no  doubt  thai  the  Prime  Munis-
 ter  would  consider  the  unanimous
 Resolution  of  the  West  Bengal  Assem-
 bly  and  Counci]  and  see  whether  the
 map  on  which  he  based  his  conclusion
 is  wrong  or  not  We  can  rest  assur-
 ed  that  it  would  be  properly  consi-
 deréd

 So  fa:  as  the  question  of  rise  in
 prices  ls  concerned,  it  is  a  very  serious
 matter  no  doubt  The  Government  of
 India  and  State  Governments  have
 adopted  a  policy  of  State  trading  both
 wholesale  and  in  some  States,  retail
 also,  as,  for  instance,  in  West  Ben-
 gal  If  I  may  say  so  it  is  a  new  jump
 in  a  new  direction  It  is  a  leap  in
 the  dark,  but  I  have  no  doubt  that  it
 would  succeed  But  the  busmess
 community  and  also  the  industria-
 lists  to  some  extent,  are  rather
 going  against  it  and  it  is  they  who
 have  created  a  situation  by  which
 rice  and  other  things  have  become
 rathar  scarce  and  people  are  suffering:
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 I  have  no  doubt  that  this  question
 will  also  be  solved.

 _  In  this  connection,  I  would  pay  my
 tribute  to  the  able  manner  in  which
 the  food  situation  is  being  dealt  with
 in  West  Bengal  (Interruption.)  I
 mention  West  Bengal  because  the
 Food  Munistcr  there  was  unneces-
 sarily  dragged  in  in  this  House  I
 say  from  my  personal  observation  and
 experience  that  Shri  P  C.  Sen  is
 the  best  person  for  the  job.  He  has
 dealt  with  the  situation—he  has  been
 doing  it  for  the  last  2  years—in  a
 very  able  manner

 Shri  Subiman  Ghose  (Burdwan):
 He  is  the  ablest  Minister  in  bungling
 the  food  situation

 Shri  N.  B.  Maiti:  Acharya  Kruipa-
 lani  has  raised  the  question  of  the
 formation  of  a  national  Government.
 The  question,  as  envisaged  by  Acharya
 Kripalan:,  leader  of  the  Praja  Socia-
 hist  Party,  is  a  very  big  question
 and  it  should  be  dealt  with  by  the
 Prime  Munister,  because  he  is  the
 person  to  deal  with  it,  not  I  But  I
 would  suggest  one  thing,  that  it  is  the
 parties  who  beheve  in  the  method  of
 approaching  things  peacefully  and
 constitutionally  towards  the  common
 goal  that  could  combine  that  could
 lead  to  the  fulfilment  of  the  objective
 of  the  nation,  not  the  parties  who
 have  adopted  different  methods  for
 achievement  of  the  goal—and  the  goal
 is  also’  different  If  both  these
 parties  form  a  coalition,  that  would
 not  succeed.

 Shri  Jaipal  Singh  (Ranch:  West—
 Reserved—Sch.  Tribes):  Before  you  call
 upon  the  next  speaker,  may  I  make
 a  very  humble  submission?  It  is  in
 regard  to  the  Chair.  I  would  not  like
 that  the  ruling  you  have  given—it  is
 not  really  a  ruling—a  few  minutes
 ago  should  be  misconstrued.  The
 Chair  is  always  the  final  authority  as
 to  whether  a  Member  does  or  does
 not  give  in.  As  far  as  the  Treasury
 Benches  are  concerned,  it  is  almost
 automatic,  whether  they  give  in  or
 do  not  give  in;  it  is  left  to  them.
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 But  when  it  comeg  to  others,  it  ig  for
 the  Chair  to  decide  whether  at’  |  on.
 Member  has  to  give  in  or  not,  heoause
 if  we  leave  it  to  the  individual  Mem-
 ber  concerned,  there  will  be  pandes
 monium.  The  Chair  must  have  the
 say.  In  the  proceedings  ३  somewhat
 mars  the  process  of  debate  if  it  fs  left
 to  a  non-Treasury  Bench  Member  in
 this  House  as  to  whether  he  gives  in
 or  not,  because  then  the  House  as
 such,  apart  from  the  Mihisterial  level
 is—shall  we  say?  —without  the  rule
 of  law  “e

 ’
 Mr.  Deputy-Speaker:  There  is  noth-

 ing  much  that  I  have  to  say  about  it.
 If  I  had  thought  that  there  was
 something  important,  I  might  have
 asked  the  speaker  who  was  on  his
 legs  to  stop  and  attend  to  that.
 Because  I  thought  that  there  was
 nothing  very  serious  in  the  interrup- tion  that  was  being  made,  I  told  him
 that  the  other  Member  was  not  giving
 in  and,  therefore,  he  should  kindly
 resume  his  seat.  I  have  no  quarrel
 with  what  the  hon  Member  has  said.

 Shri  U.  C.  Patnaik  (Ganjam):
 Before  I  go  to  my  three  amendments, T  would  like  to  refer  to  a  very  small
 matter  which  has  been  magnified  by
 some  hon  Members  of  this  House  on
 the  ground  of  making  Money  of
 supporting  private  financiers  and  so
 on  The  question  of  the  Special  Assis-
 tant  to  the  hon.  Prime  Minister  was
 refcrred  to  by  several  Members  on
 this  side  and  also  replied  to  by  some
 Members  on  the  other  side.  I  would
 not  look  at  the  question  from  the
 point  of  whether  he  made  money during  this  period  or  not,  because
 there  are  several  of  our  officers  who
 are  reported  to  have  made  money in  some  of  the  foreign  transactions
 and  kept  it  in  Swiss  banks  which  do
 not  disclose  the  identity  of  depositors but  maintain  numbers  which  are  con-
 fidential.  I  am  not  going  inte  the
 question  of  whether  any  private  capi- talist  has  benefited  er  not,  but  I
 would  request  Government  to  look  at this  individual  question  not  from  the individual  point  of  view  but  mage
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 from  the  national  security  point  of
 view,  because  there  are  many  cases
 ifke  that  I  am  glad  that  Govern-
 ment  has  accepted  some  of  our  sug-
 gestions  regarding  individuals  whose
 activities  or  whose  antecedents  show
 that  they  are  not  very  much  interest-
 ed  in  this  country

 You  might  remember  that  on
 several  occasions  I  had  referred  to
 some  membera  of  our  Defence  orga-
 misation  who  were  not  Indian  natio-
 nals,  who  were  in  key  positions  and
 who  were  not  furthermg  the  pro-
 gress  of,  say,  engineering  works  or
 of  ordnance  factories  I  am  glad  that
 Government  has  accepted  some  of  our
 suggestions  and  terminated  the  con-
 tracts  of  service  in  some  cases  But
 it  8  more  a  question  of  security  of
 the  country  which  has  to  be  examined
 before  a  man  gets  into  a  key  position
 or  ts  allowed  to  continue  there  You
 know  that  we  had  a  lady  from  53,
 Sunder  Nagar,  who  was  dumping  80
 much  of  paper  on  us  We  are  glad
 that  Government  has  at  last  realised
 that  fifth  column  activities  were  going
 on  from  the  metropohs  of  this  coun-
 try,  and  she  has  been  brought  to
 book  The  same  thing  im  the  case  of
 the  great  Shaikh  Saheb  who  was
 carrying  on  anti~Indian  activities  He
 was  discovered  at  a  late  stage,  and
 suitable  action  has  been  taken

 In  all  these  cases,  the  country’s
 security  has  got  to  be  considered
 ‘Therefore,  I  would  urge  upon  the
 Prime  Minister  and  the  Home  Minis-
 ter  to  see  that  whoever  occupies  a
 key  position  has  his  antecedents
 screened,  his  activities  and  approaches
 properly  screened,  because  in
 western  countries  there  38  the  attempt
 not  merely  of  political  supremacy  but
 more  an  offence  on  the  economic  and
 cultural  sides

 5  brs

 You  know  that  in  some  countries,
 particularly  an  America,  training  s
 given  to  the  Army  staff  They  are
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 taught  the  languages  of  different  coum-
 tries  so  that  they  can  go  im  diffe-
 rent  capacities  to  those  countries  te
 launch  and  progress  further  their
 country’s  cultural  and  economic  offen-
 sive  and  try  to  see  that  they  are  able
 to  capture  the  people,  as  far  as  possi-
 ble,  from  the  cultural  and  economic
 points  of  view  They  sometimes  go
 as  harmless  organisations  for  cultural
 affairs  and  for  various  other  things
 and  sometimes  as  commercial  agents,
 sometimes  as  scientists  and  so  on
 They  try  to  keep  in  touch  with  the
 other  countries,  know  their  secrets
 and  their  approach  and  try  to  launch
 their  cultural  and  economic  offensive.
 Therefore,  I  humbly  request  Govern-
 ment  to  see  that  the  people  who  come
 here  or  the  people  who  are  put  m
 key  positions  are  properly  screened
 and  their  antecedents  studied  and
 their  approach  properly  watched
 before  they  are  put  in  key  positions

 I  do  not  know  how  much  harm  this
 person  might  have  done  or  might  not
 have  done  But  this  i<  a  fact  that  he
 was  in  a  position  where  he  could
 tell  outsiders  as  to  what  is  happen-
 ing  in  this  country,  what  is  the
 approach  of  this  country,  what  are
 the  trends  and  developments  and  what
 are  the  lines  on  which  the  Head  of
 the  Administration  is  progressing  So,
 I  do  not  agree  with  my  hon  friends
 on  this  side  who  have  stated  their
 views  only  on  other  matters  As  an
 Indian  I  request  the  Government  to
 see  that  people  who  are  put  in  key
 positions  are  put  there  after  their
 activities  are  properly  watched

 Then,  I  come  to  the  President's
 Address  4  have  moved  three  amend~
 ments  relating  to  the  three  functions
 of  the  President  Furst  35  on  the  m-
 ternationa)  sphere,  second  on  the  civi-
 han  side  of  our  Admuistration  and
 the  third  on  the  military  side  of  the
 Administration  I  would  submit
 that  though  we  have  made  some  pro-
 gress  and  very  valuable  progress  2७
 certain  spheres,  our  approach  and  the
 effect  of  our  work  has  not  been  com-
 mensurate  with  the  effort.
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 For  instance,  on  the  foreign  affairs
 side,  m  our  international  relations  we
 have  kept  in  view  the  Directive  झा
 exple  of  State  Policy,  article  5I,  and
 we  are  grateful  to  our  Pmme  Munis-
 ter  that  he  has  evolved  the  Panch
 Sheel,  which,  today,  has  caught  the
 imagination  of  various  countries  But
 there  35  some  cost  that  was  involved
 an  the  practical  implementation  of  the
 Panch  Sheel  m  relation  to  our  aim-
 mediate  neighbours  and  our  immediate
 problems

 The  border  raids  of  which  we  are
 reading  every  day,  the  raids  against
 ur  schools,  the  raids  against  our  hos-
 pitals  and  the  raids  against  our  coun-
 tryside  are  going  on  from  day  to  day
 ‘We  are  recording  our  protests  Our
 Collectors  and  District  Magistrates  are
 recording  their  protests  with  their
 counterparts  on  the  other  side  But,
 ‘we  have  not  been  very  successful  in
 getting  certamn  things  done  on  the
 border  and  the  border  raids  are  con-
 tanuing  unabated  or,  probably,  with
 growing  intensity

 It  75  not  so  much  the  border  raids
 that  I  am  worried  about  It  is  more
 about  the  preparations  on  the  other
 side  It  3५  their  approach,  it  is  their
 propaganda  and  it  is  their  anti-Indian
 outlook  We  are  afraid  that  it  is  also
 a  preamble  to  some  bigger  offensive
 No  good  our  being  complacent  about
 their  guided  missile  bases  We  have,
 no  doubt,  an  admission  from  one  of
 the  American  papers  just  a  few  days
 ago  that  U  S  has  admitted  about  one
 of  the  guided  missile  bases  in  West
 Pakistan  But  there  are  reports  of  a
 number  of  guided  missible  bases,  and,
 we  do  not  know  what  will  happen  if
 if  the  guided  missiles  are  utilised,  not
 against  China  and  Russia  but  against
 us

 Then,  there  is  the  question  of
 modern  weapons  which  are  admitted-
 ly  given  to  the  other  side  by  Amer-
 ca,  the  NATO  weapons  and  the  bases
 m  Goa  Unidentified  planes  have  been
 flying  from  day  to  day  in  defiance  of
 normal  conventions  over  our  territory
 an  Jammu  We  cannot  but  believe
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 that  they  are  either  reconnaissance
 planes  or  other  planes  which  are  try-
 ing  to  exper:ment  ay  to  what  effect  our
 L  708,  our  fighters  and  other  things
 are  having

 These  are  things  that  are  happen-
 ing  on  our  borders  [It  is  true  that
 our  Panch  Sheel  3७  there  and  our
 country  35  trying  to  interpret  and
 implement  Panch  Sheel  in_  practice
 But,  then,  we  are  not  sure  how  our
 Panch  Sheel  is  appreciated  on  the
 other  side  of  the  border  and  what
 will  be  the  result

 In  view  of  all  these  international
 problems,  what  have  we  been  doing?
 It  7४  true  our  Fmance  Minister  went
 to  USA  and  has  been  able  to  secure
 certam  loans  from  the  other  country
 It  is  true  I  wijl  come  to  the  loans
 later  and  tell  this  House  3f  I  get  a
 chance  today—if  not  on  some  other
 day—as  to  what  type  of  things  we  aie
 getting  as  loans  and  what  payments
 we  will  have  to  make

 Apart  from  this,  it  is  for  our  Minis-
 ters  who  go  to  America  on  a  social
 or  a  political  level  to  tell  the  other
 country  that  our  country  35  friendly
 with  them  and  that  that  fmendship
 35  gradually  gomg  down  on  account  of
 the  fact  of  military  aid  to  Pakistan
 It  was  for  our  country  at  the  highest
 level  to  tell  America  that  by  this
 military  aid  to  Pakistan  she  3s  losing
 the  sympathy  that  she  had  in  this
 country  for  the  financial  and  economic
 aids  that  are  being  given  because  this
 country  has  to  spend  more  and  more  on
 Defence

 I  do  not  say  that  our  Government
 i8  totally  complacent  about  the  pre-
 parations  on  the  other  side,  we  have
 seen  that  our  Government  does  take
 notice  of  it,  but  not  in  the  way  m
 which  some  of  us  expect  For  instan~
 ce,  in  1948-49,  whcn  there  was  trouble,
 we  got  all  sorts  of  weapons  from  other
 countries  The  Parhament  did  not
 know,  the  country  did  not  know,  but
 we  got  all  sorts  of  weapons  from  other
 countries  including  moth-eaten  blan-
 kets  from  some  other  country  te  cover
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 our  jdwane  somewhere  in  Kashmir
 We  got  weapons  and  they  refused  to
 explode  In  one  case,  the  anti-tank
 Weapons  were  found  by  the  technical
 experts  of  our  country  to  have  cracks
 over  them  and  they  had  a  tendency  to
 explode  imside  the  barrel,  endanger-
 ing  Our  own  countrymen  That  was  a
 time  when  we  made  some  purchases
 and  we  are  still  waiting  to  see  what
 will  happen  to  these  weapons

 .
 Again,  we  entered  into  contracts

 with  certain  Swiss  firms  That  was
 the  second  phase  of  our  danger,  the
 second  time  when  we  faced  danger
 Suddenly  our  Secretaries  and  experts
 went  to  a  country  and  entered  info  #
 contract  with  a  firm  which  did  not
 have  the  know-how  to  manufacture
 that  weapon  We  got  them  here  and
 wanted  them  to  manufacture  some
 Weapons  and  ultimately  it  was  found
 that  that  firm  had  not  the  know-how
 to  do  that  It  is  true  that  after  5  or
 6  years,  there  was  an  enquiry  by  a
 very  high  level  committee  including  a
 representative  of  our  Defence  Science
 Organisation,  and  they  rather  substan-
 hated  what  was  reported  m  the  news-
 Papers  in  954  that  that  weapon  was
 a  dud  weapon  and  that  it  did  not
 explode  and  that  it  was  causing  harm
 to  our  guns  and  our  workers

 The  Prime  Minister  was  kind  enough
 to  say  during  the  last  Session  that  a
 Committee  was  already  appomted  to
 examine  it  But,  I  understand  that
 the  committee  has  not  yet  been
 appointed  and  the  committee  is  being
 appointed  with  the  Deputy  Law  Min-
 iter  as  Chairman  and  two  members
 who  were  associated  with  the  previous
 enquiries  on  the  subject  and  that  :t
 will  sit  shortly  to  examine  these
 things

 That  was  another  phase  of  our
 national  crisis  which  was  taken
 advantage  of  by  certain  officers  who
 prokabiy  might  have  deposits  in
 Geis  henks—we  cannot  say—by  cer-

 tain  officers  who  entered  into  con-
 tracts  with  Swiss  firms  That  has  got
 to  be  exammed  In  1967,  we  made,
 as  I  was  telling  the  House,  so  many
 purchases  We  purchased  so  many
 ships  which  we  read  in  foreign  jour-
 nals—James  Fightmg  Ships  and
 others  We  purchased  so  many  air-
 craft  which  we  read  in  magazines—
 Aeropianes,  Flight  and  Airforces  of
 the  World,  and  others  But  here  in
 the  House  when  we  put  questions,  we
 are  told  that  we  are  not  going  to  be
 given  information  on  these  subjects
 That  Bt  another  stage  where  the  inter-
 national  crisis  and  possible  entangle-
 ments  from  other  countries  have  been
 taken  advantage  of  I  repeat  that
 they  have  been  taken  advantage  of
 by  some  people  without  taking  this
 Parhament  into  confidence,  this  Par-
 hament  which  is  the  sanctioning
 authority  for  the  moncy  to  go  in  for
 foreign  purchases  of  these  moth-eaten,
 uscless  defective  and  costly  things
 which  are  dangerous  to  ourselves
 That  5  one  way  in  which  we  are  try-
 ing  to  solve  the  problem  We  are  hav-
 ing  article  5l  m  view  We  are  not
 having  any  war  psychosis  At  the
 same  time  every  time  that  &  crisis  I8
 anticipated  we  are  not  taken  into
 confidence  Somehow  or  the  other
 huge  purchases  are  being  made  and
 they  do  not  come  in  the  shape  of  pur-
 chases  to  the  House  but  they  come  in
 various  other  ways  I  have  been  try-~
 ing  with  the  help  of  our  Research
 Department  to  find  out  how  these
 sanctions  for  these  amounts  are  com-
 ing  and  till  today  we  have  not  been
 able  to  find  out  the  way  in  which  the
 amounts  are  budgeted  and  the  amounts
 are  spent  In  all  these  international
 transactions,  at  is  better  to  take  the
 country  into  confidence  Your  strength
 should  be  the  masses  of  the  country,
 who  will  stand  there  m  the  event  of
 an  attack  From  that  point  of  view,
 I  have  been  appealing  every  time  in
 this  House  that  we  should  have  a  sort
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 civilians  in  defence  matters  and  third-
 ly,  the  association  of  civilians  in  defence
 in  all  the  countries  has  been  the
 panacea  for  military  coups  every-
 where  In  Western  countries,  the
 politicians  are  coming  into  power  but
 not  so  much  military  men.  It  78  so
 in  the  East  because  you  do  not  have
 civilians  associated  with  defence.  They
 should  look  at  it  from  that  point  of
 view.

 I  have  recently  been  to  Bombay  and
 I  have  seen  the  Home  Guards  orgam-
 sation  there  It  38  not  very  much
 short  of  my  idea  of  civil  defence;  it
 is  about  50  to  60  per  cent  of  my  idea
 of  civil  defence  There  is  a  similar
 organisation  in  West  Bengal  When
 these  are  re-organised  and  re-modell-
 ed,  they  can  be  associated  on  the  one
 hand  with  the  village  guards,  on  the
 other  with  the  community  projects,
 the  Lok  Sahayak  Sena  and  also  the
 Rifle  Organisation  and  so  we  can  com-
 plete  a  sort  of  a  working  organisation
 in  our  country  For  imstance,  when
 you  talk  of  Plans,  you  arc  talking  of
 things  and  imports  and  all  that.  If
 you  think  m  terms  of  civil  defence
 or  the  organisation  of  civilans,  I
 would  ask  you  to  oiganise  them  and
 mobilise  them  for  defence  in  emer-
 gencies  and  for  nation-building  acti-
 vities  during  the  normal  times  There
 will  be  reduction  m  your  expendi-
 ture

 Mr.  Deputy-Speaker:  The  hon
 Member's  time  383  up

 Shri  U  6.  Patnaik:  I  have  not
 been  able  to  finish  even  the  foreign
 affairs  side.  I  will  now  come  to  the
 internal  side

 Mr.  Deputy-Speaker:  I  have  given
 him  double  the  time  that  was  the  lmit
 today.

 Shri  U.  C.  Patnaik:  Only  two
 minutes.  On  the’food  production  side,
 the  country  283  importing  food.  We
 have  so  many  experiments  but  still
 the  prices  are  soaring  up  There  5
 the  same  difficulty  on  cloth  side;  and

 wiso  various  other  aspects  and  the
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 foreign  exchange.  There  has  been  a
 difference  between  our  Commerce  and
 Industry  Minstry  and  the  Ministry  of
 Defence  on  the  question  of  imports
 They  were  trying  to  dump  on  us  alu
 sorts  of  things  at  a  higher  cost  and
 the  Defence  Ministry  has  been  trying
 to  resist  it.  So,  probably,  this  dispute
 between  these  two  Ministries  would
 solve  the  question  of  many  of  our
 imports  We  have  been  going  through
 all  these  agreements  about  loans  and
 we  have  been  getting  loans.  We  do
 not  know  when  we  will  repay  and
 how  we  will  repay  and  what  the  posi-
 tion  is.  Therefore,  our  imports  should
 atso  be  examined  in  the  hght  of  our
 country’s  necessities

 I  would  refer  only  to  one  problem
 that  has  been  put  up  by  one  of  the
 hon  Members  from  Madhya  Pradesh
 about  the  import  of  sleepers,  eucalyp-
 tus  sleepers  from  foreign  countries.
 You  are  having  sal  sleepers  in  our
 railways  which  have  20  years’  life.
 We  are  informed  that  sleepers  of  sal
 wood  are  the  best  Madhya  Pradesh,
 Orissa  and  northern  Andhra  Pradesh
 have  got  a  belt  of  sal.  There  is  no
 attempt  to  get  sal  wood  and  there  is
 no  co-ordination  between  the  Agricul-
 ture  Ministry  and  the  other  Ministries
 concerned  regarding  the  production  of
 sal  wood  or  the  supply  of  sleepers  of
 sal  wood  We  require  70  lakhs  of
 sleepers  and  we  import  mostly  from
 Austraha  and  they  are  eucalyptus
 sleepers,  an  inferior  type  and  they
 cost  Rs  30  per  sleeper  whereas  in  our
 own  country  we  are  not  paying  more
 than  Rs  8  per  sleeper,  which  is  in
 fact  better,  more  useful  and  lasts
 longer

 Shri  ड्,  C.  Borooah  (Sibsagar):  Mr
 Deputy-Speaker,  much  has  been  said
 on  the  President's  Address.  I  will
 confine  myself  to  five  points  and  I
 will  be  as  brief  as  possible.  In  para
 38,  the  President  has  said  that  the
 search  for  oil  and  natural  gas  was
 intensified  and  yielded  promising
 results  In  this  respect  we  all  know
 that  oil  has  been  found  in  abundance
 in  upper  Assam  area  but  fer  a  want
 of  a  refinery  it  hes  not  been  found.



 “T7st  Motwn  on  Address  FEBRUARY  18,  4959

 {Shri  P  C  Borooah]
 possible  to  tap  the  oil  So  far  as  the
 refinery  is  concerned,  originally  it  was
 decided  to  have  a  refinery  of  3  million
 tons  capacity  to  refine  the  new-found
 oil  in  Naharkatiya  and  other  areas

 “We  do  not  know  why  Government
 ecould  not  accept  the  international
 expert  committee’s  reports  on  the  de-

 ‘cision  to  have  two  refineries,  one  in
 Assam  and  another  m  Baraun
 «Interruptions  )

 Mr  Deputy-Speaker>  ‘The  hon
 Member  38  not  being  heard,  he  may
 raise  his  voice  or  come  nearer  the
 mike

 Shri  P  C  Borooah’  About  a  year
 ago,  a  refinery  with  a  capacity  of  75
 mullion  tons  was  decided  to  be  set  up
 in  Assam  to  refine  the  new-found  oils
 in  Naharkatiya,  Hugrmjan  and  Moran
 At  that  time  the  mformation  was  that
 the  expert  committee  had  _  reported
 that  there  should  be  a  refinery  of  75
 mullion  tons  at  Assam  and  another
 refinery  of  3  million  tons  or  2  50  ml-
 lion  tons  at  Barauni  If  we  take  a
 pipeline  and  connect  it  with  the  oil-
 fields  to  Baraunl,  it  will  be  much  more
 expensive  than  having  one  refinery
 m  Assam  of  three-muillion  tons  capa-
 eity  with  a  pipeline  up  to  the  distri-
 buting  centre,  Barauni  The  differ-
 ence  in  cost  s  about  Rs  75  crores  We
 are  yet  to  be  convinced  about  how
 the  country  35  going  to  be  benefited  by
 having  two  refineries  one  refinery  in
 Assam  and  one  refinery  at  Barauni
 instead  of  one  refinery  at  Assam  with
 the  distributing  centre  at  Baraun:  We
 have  not  been  convinced  of  that

 Whatever  it  may  be,  leaving  aside
 that  question,  about  this  refinery,  let
 me  say  this  A  decision  was  madc
 about  a  year  ago  about  the  selection
 of  a  site  A  team  of  experts  was
 appointed  and  a  Rumanian  expert  was
 associated  with  that  committee  They visited  and  examined  three  sites  one
 in  Kokrayhan  near  Pakistan  border,
 ‘another  in  Gauhati-Amingaon  area
 and  the  third  site  at  Silghat,  a  small
 town  The  expert  committee,  after
 going  through  all  the  places,  decided
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 that  Silghat  35  the  most  suitable  place for  having  a  refinery  But  we  do  not
 know  what  made  the  Government  not
 to  accept  the  experts’  advice  and  the
 Government  have  again  directed  that
 very  team  of  experts  to  select  another
 site  with  the  direction  that  the  site
 must  be  between  Gauhat:  and  Amin-
 gaon  We  do  not  know  why  this  has
 been  done,  and  this  has  delayed  the
 whole  matter  of  tapping  new-found
 0  in  that  area  We  have  been  strain-
 ing  our  resources  on  the  side  of  foreign
 exchange  and  are  importing  crude  oil
 At  the  same  time,  the  loan  advanced
 by  Rumania  is  there,  the  interest  is
 growing  and  the  date  of  repayment  is
 also  near  In  these  circumstances,  we
 want  that  the  refinery  issue  should  be
 settled  early  As  the  Assam  Govern-
 ment  said,  let  the  refinery  be  at  Sih-
 ghat  because  the  international  expert
 committee  said  that  Silighat  35  the
 most  proper  place  We  do  not  under-
 stand  why  it  has  not  been  selected,
 and  instead  a  new  site  between  Gau-
 hat:  and  Amungaon  35  going  to  be
 selected  That  is  why  this  whole  mat~
 ter  has  been  delayed  JI  want  that
 this  matter  should  be  settled  expediti-
 ously

 Coming  next  to  the  natural  gas,  I
 should  like  to  say  a  few  words  The
 President  in  his  Address,  has  _  said,
 “Considerable  reserves  of  natura]  gas
 have  also  been  found  in  Naharkatiya
 Oil  Fields"  We  know  that  Nahar-
 katrya  natural  gas  has  been  wasted
 and  burnt  down  and  only  a  small  por-
 tion  of  it  is  dealt  with  by  the  Assam
 Oil  Company  at  the  refinery  at
 Digbol  We  can  utilize  all  this  natural
 gas  for  industrial  development  and
 for  this  purpose,  the  Government  of
 Assam  have  said  that  there  should  be
 a  fertilizer  plant  at  Naharkatya,  86
 that  at  can  utihze  this  gas  There  ara
 enormous  possibilities  for  the  fertilizer
 plant  m  Assam  which  has  got  1,100
 tea  gardens  which  alone  could  con-
 sume  the  produce  of  the  plant.  The
 plant  could  become  an  economic  unit.
 We  want  that  the  matter  should  be
 considered  sympathetically,  and  if
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 possible,  it  should  be  started  during
 the  existing  Plan  period

 Regarding  my  third  point,—Nage
 affairs—which  has  not  been  touchei
 foy  anybody  up  till  now,  I  should  hke
 to  say  this  The  President’s  Address
 at  page  8  mentions  as  follows

 “The  situation  in  the  Naga  Hills
 shows  appreciable  improvement
 Cases  of  violence  and  lawlessness
 have  markedly  declined  The
 Nagas,  generally,  have  appreciat-
 ed  the  policy  of  my  Government
 In  May  958  the  All-Tribal  Con-
 vention  reinforced  the  decisions  of
 the  Kohima  Convention  of  August
 957  Large  numbers  of  Nagas
 who  were  previously  hostile  and
 has  gone  underground  are  now
 pursuing  normal  and  peaceful
 avocations”

 Tam  afraid  that  not  all  is  quiet  on  the
 Nagas  front  and  things  will  grow
 reverse  if  the  Military  25  withdrawn
 I  may  with  your  permission  read  out
 two  paper  cuttings  One  of  them  35
 dated  the  5th  February,  and  the  news
 as  from  Imphal  It  says

 “An  encounter  took  place  bet-
 ween  a  patrol  party  of  the  Fourth
 Assam  Rifles  and  the  Nagas  at
 Tusom  Khunow  on  the  _  north-
 ‘eastern  area  of  Ukhrul  sub-divi-
 sion  of  Manipur  on  the  morning  of
 February  2,  Sr:  J  M  Rama,  Chief
 Commissioner  of  Manipur,  told
 PTI  today

 In  the  encounter,  one  havildar
 and  a  sepoy  of  the  Fourth  Assam
 Rifles  were  brought  to  Imphal  and
 admitted  in  the  hospital,  he  said

 After  the  encounter  the  patrol
 party  raided  the  village  and  seized
 three  Japanese  rifles  two  barreis,
 two  grenades  and  41  fog  signal
 cases  from  the  village  re

 ‘This  was  on  the  5th  February  The
 other  is  about  the  9th  February  That
 as  also  from  Imphal  _  It  says

 “Three  hostile  Nagas  were  kilied
 an  an  encounter  between  a  Mani-
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 pur  Rifles  patrol  party  and  Naga
 hostiles  at  Cinamlong  in  Tameng-
 long  sub-division  of  Manipur  yes-
 terday,  reports  received  here  today
 said

 Thirteen  hostile  Nagas  were
 arrested  and  a  large  quantity  cf
 fire-arms  and  some  documents
 were  recovered  from  their  posses-
 sion  the  report  said

 The  Manipur  Rifles  suffered  no
 casualties

 Details  of  the  encounter  were
 still  awaited”

 Thcre  are  reports  coming  from  iume
 to  time  So,  everything  35  not  going
 well  there  Whatever  it  may  be,  we
 are  yet  to  see  the  effect  of  the  sepa-
 ration  of  Naga  administration  from  the
 Assam  admunistration  Any  measure
 or  action  taken  from  this  distant  Delhi
 should  be  taken  carefully,  and  we
 should  be  careful  about  the  appiica-
 tion  of  these  measures  so  that  the
 feelings  of  the  Naga  Hills  people  and
 also  of  the  people  residing  nearabout
 the  Naga  Hills  are  not  estranged  We
 should  be  mindful  of  their  minds  also
 We  should  see  how  far  the  separation
 of  the  Naga  administration  reacts  on
 the  people,  my  view  is  that  without
 the  co-operation  of  the  people  resid-
 ing  nearabout  the  Naga  Hills  no  per-
 manent  solution  383  possible

 Another  point  38  about  the  border
 incidents  I  need  not  say  much  about
 them  since  many  things  have  been
 said  about  them  already  I  have  got  a
 bunch  of  paper  cuttings  on  this  mat-
 ter,  which  I  collected  this  morning
 only  There  might  be  some  missing,
 and  every  day  we  hear  such  things
 occurring  which  are  communal  These
 occur  on  that  side  But  what  have
 we  been  doing  on  our  side?  We  send
 only  protests  and  requests  and  we
 lodge  strong  protests  This  38  what  is
 going  on  We  want  that  Government
 take  some  suitable  effective  measures,
 and  the  practise  of  lodging  protests  be
 brought  to  an  end
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 Now,  we  can  think  as  to  what  is  the

 cause  of  these  repeated  border  inci-
 dents  There  is  a  volume  of  public
 opinion  there  that  Pakistan  wants  not
 nly  to  keep  these  disputes  alive  but
 wants  to  grab  Assam,  because  former-
 ly  Assam  was  in  Pakistan's  dream  or
 it  was  in  ther  map  Now,  they  want
 to  keep  these  disputes  alive  At  the
 same  time,  they  are  encouraging  infil-
 tration  and  infiltration  is  going  on
 through  Assam  _  It  has  been  stated  by
 the  Chief  Minister  of  Assam  also  in
 one  of  the  congress  meetings  They
 are  thinking  that  a  lot  of  infiltration
 has  already  taken  place,  and  I  think
 the  next  census  will  show  that  After
 the  next  two  census,  I  think  most  of
 the  Maske  spuiletar  or  Asner  wisi!
 So  imcrease  to  such  an  extent,  that
 some  day  Pakistan  may  demand  that
 Assam  should  be  annexed  to  their
 territory  We  are  believers  in  dtmo-
 cracy,  and  we  being  believers  in  demo
 cracy,  when  they  demand  such  a
 thing,  at  that  time  it  will  not  be  pos-
 sible  for  us  to  protest  against  thc
 demand  Then  again,  we  are  going
 ahead  with  all  progressive  measures,
 as  for  example  the  Hindu  Code  Bill
 and  also  family  planning  I  think
 these  things  are  helping  Pakistan  I
 feel  that  some  day,  the  effect  of  these
 measures  may  also  creat  position
 favourable  to  Pakistan  and  no  wonder
 the  population  structure  of  the  country
 ™may  become  such  that  Pakistan  may
 be  tempted  to  fall  on  Assam  |  the
 relationship  of  Pakistan  with  India
 remains  as  it  is  now  So,  I  request
 the  genius  brain  of  the  Prime  Muinis-
 ter  and  the  other  leaders  to  be  alert
 in  these  matters  and  take  the  neces-
 Sary  action

 Shri  Subodh  Hansda  (Midnapur—
 Reserved—Sch  Tribes)  Mr  Deputy-
 Speaker,  Sir,  this  us  the  first  time  I
 have  the  privilege  to  speak  on  a
 motion  lke  this  on  the  floor  of  the
 House  and  I  do  not  want  to  make  any
 other  observation  except  the  problems
 eof  the  scheduled  castes  and  scheduled
 tribes  In  the  Pregdent’s  Address,
 there  is  no  mention  about  the  schedu!l-
 ed  castes  and  scheduled  tribes

 by  tre  President  उग्र  4

 Shri  Jaipal  Singh:  Shame!
 Shri  Subodh  Hansda:  There  is  no«

 mention  of  their  future  programmes
 and  hopes  Eight  years  have  passed
 sinco  they  have  been  granted  special
 privileges  for  their  development  and
 upliftment  We  have  stepped  into  the
 ninth  year,  but  nobody  can  say  what
 progress  has  been  made  so  far  There
 is  the  Commussioner  for  Scheduled
 Castes  and  Scheduled  Tribes  to  look
 into  these  things,  but  though  he  sub-
 mits  the  report  to  us  every  year,  that
 report  i¢  very  rarely  discussed  in  this
 House  This  report  contams  merc
 facts  and  pictures

 Shri  Jaipal  Singh:  Pictures  and  not
 tacts

 Shr:  Subodh  Hansda  I  want  to  say
 that  our  facilities  and  achievements
 are  not  satisfactory  I  would  hke  to
 cite  a  few  examples  regarding  the
 facilities  granted  to  us.  since  950
 Some  posts  in  the  central  and  other
 services  have  been  reserved  for  the
 scheduled  castes  and  scheduled  trives
 people  but  whenever  vacancies  occur
 the  candidates  from  these  communities
 are  always  declared  unfit  or  unsuitable
 for  those  services  Even  for  the  Class
 IV  railway  service,  whele  no  other
 qualification  is  necessary  except  physi
 cal  fitness,  they  are  declared  unfit  I
 do  not  understand  when  and  where
 they  will  be  declared  suitable

 There  is  provision  for  granting
 scholarships  for  the  students  of  sche-
 duled  castes  and  scheduled  tribes,  but
 the  scholarships  are  awarded  at  the
 end  of  the  financial  year  and  by  that
 tame  the  students  either  leave  the
 colleges  due  to  financial  difficulties  or
 their  names  are  struck  off  from  the
 college  rolls  For  example,  the  stu-
 dents  of  the  second  and  fourth  ycar
 classes  this  year  have  been  put  to  a
 lot  of  difficulties  They  are  prosecut-
 ing  their  studies  facing  a  lot  of  hard-
 ships  So,  I  request  the  Government
 to  award  the  scholarships  in  time,  so
 that  the  students  can  prosecute  their
 studies  I  also  request  the  Govern-
 ment  to  set  up  an  Evaluation  Board  to
 assess  what  progress  these  communi-
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 ties  have  made  so  far,  since  the  time
 they  have  been  granted  these  facili-
 ties,  This  commuttee  should  also  sug-

 .gest  ways  and  means’as  to  how  the
 funds  allotted  to  these  people  will  be
 utihsed

 Then,  there  35  no  mention  in  the
 President’s  Address  as  to  whether  the
 period  of  reservation  for  the  schedul-
 ed  castes  and  scheduled  tribes  wil!  be
 extended  beyond  960  This  is  a  vital
 question  for  us  We  are  rather  wor
 mied  when  we  hear  the  Prime  Minister
 say  on  certain  occasions  that  he  does
 not  like  reservation  It  may  be  h.s
 personal  view  but  for  us  it  35  very
 vital  issue  So,  I  want  to  know  the
 reaction  of  the  Government  towards
 extending  the  reservation  period
 beyond  960

 Government  ts  scriously  think  ug  of
 the  rehabilitation  of  the  Pakistan
 refugees,  I  appreciate  this  move  but
 there  are  refugees  other  than  those
 from  Pakistan  There  are  people  who
 are  displaced  and  dislodged  due  to  the
 construction  of  big  multi-purpose  pro
 yects  in  the  var  ous  parts  of  the  coun-
 try  ané  the  worst  sufferers  are  the
 scheduled  castes  and  scheduled  ‘i:bes
 people  I  know  from  the  report  of  the
 Commissioner  for  cheduled  Castes
 and  Scheduled  Tribes  that  onlv  ६००४
 few  families  have  becn  rehabilit  ted
 up  till  now  and  a  larg>  majority  of
 them  have  not  yet  been  rehabilitated
 So  7  request  the  Government  to  take
 up  their  cause  immediately  Besides
 ths,  there  are  hundreds  of  thousands
 of  families  who  are  landless  and  even
 homeless  They  are  living  the  Ife  of
 nomads  The  Government  is  no  dcubt
 trying  to  help  these  people  but  I
 think  this  move  35  not  very  satisfac-
 torv  With  the  abolition  of  the  zamin-
 dar  system  in  the  various  States  I
 presume  that  thousands  of  acres  of
 land  will  come  into  the  possession  of
 Government  I  suggest  that  if  these
 lands  can  be  distributed  to  these  peo-
 ple  certainly  a  big  problem  can  be
 solved  I  hope  Government  wil}  look
 into  these  things

 Lastly,  the  Language  Commiss.on's
 Teport  will  be  discussed  in  this  Youse

 very  shortly  I  submit  that  ह: 02... ह
 should  not  be  imposed  in  the  non-
 Hindi-speaking  areas  so  shortly,
 Dpecause  that  33  a  language  which  38
 complicated  It  38  not  so  much  swn-
 plified  as  the  common  man  can  under-
 stand  it  So,  till  it  ३8  simplified  to
 such  an  extent  that  the  common  peo-
 ple  can  understand  it,  I  request  the
 Government  to  postpone  the  introduc-
 tion  of  Hindi  as  national  language  in
 this  country

 In  the  President's  Address,  there  38
 a  reference  to  the  Naga  situation  The
 President  has  said  that  the  situation  3n
 the  Naga  Hills  area  is  improving  I
 am  glad  to  know  it,  but  it  would  be
 better  if  the  whole  situation  would
 have  come  under  regular  control
 Similarly  is  the  relation  between
 India  and  Pakistan  In  spite  of  the
 Nehru-Noon  Pact,  there  38  a  regular
 firing  on  the  border  areas  from  the
 Pakistan  side  I  do  not  know  why
 we  should  allow  these  things  I  thnk
 the  Government  should  take  strong
 action  to  check  up  these  things  With
 these  words,  I  conclude  my  speech

 Shri  Bimal  Ghose  (Barrackpore)* 7
 Since  I  come  under  the  ten  mmutes
 guillotine  I  should  lhke  to  devote
 these  minutes  to  say  something  on  a
 subject  which  2  agitating  Bengal  and
 which  formed  the  subject-matter  of
 an  adjournment  motion  which  I  had
 moved  and  which  the  Speaker  was
 enough  to  disallow,  namely,  the  pro-
 posed  transfer  of  the  Beru  Bar:  Unton
 to  Pakistan

 Mr  Deputy-Speaker  i  will  give
 him  five  more  mimutes  m  view  of  the
 promise  on  the  adjournment  motion

 Shri  Bimal  Ghose  I  probably  will
 not  take  more  than  22  minutes

 I  do  not  thmk  the  House  really
 appreciates  the  depth  of  feeling  in
 West  Bengal  over  this  issue  I  may
 say  only  this  that  wnportant,  urgent
 and  serious  as  the  food  situation  .
 this  House  will  be  deluding  itself  if  it
 thinks  that  the  proposed  transfer  and
 the  problem  arising  out  of  that  are
 not  equally  urgent,  impoftant  and
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 serious  I  do  not  intend  to  refer  to
 the  constututional  issue  today,  because
 we  shall  have  a  chance  to  refer  to
 that  if  and  when  the  Bill  comes
 before  the  House,  excepting  to  say
 that  eminent  jurists  in  my  State  thnk
 that  this  Parliament  is  not  competent
 to  legisiate  on  this  issue,  and  if  we
 proceed  we  should  try  to  ascertain
 the  opmion  of  the  Supreme  Court
 under  article  43

 I  want  to  confine  my  observations  to
 three  things  (a)  the  merits  of  the
 case,  (b)  the  procedure  by  which  the
 agreement  was  arrived  at  and  (८)
 the  reaction  on  Bengal

 About  the  merits  of  the  case,  I
 should  hke  to  say  this  (l)  Under  the
 Radcliffe  Award,  it  was  stated  that  if
 there  was  a  discrepancy  between  the
 description  and  the  delineation  the
 boundary  should  be  decided  by  the
 descmption  stated,  and  according  to
 that  description  Beru  Bari  Union
 came  under  the  control  and  adminis-
 tration  of  West  Bengal  and  :t  has  been
 you  should  remember  since  948
 under  our  control  and  administration
 (2)  Pakistan  had  not  raised  this  rssue
 before  the  Bagge  Tribunal  which  was
 concerned  with  unresolved  disputes
 (3)  As  the  Chief  Minister  pointcd  out
 m  the  Assembly,  the  procedure
 adopted  by  Radcliffe  was  to  proceed
 thana-wise  and  there  is  no  reason  why
 in  the  case  of  Beru  Bar:  Union  7
 should  not  be  followed  (4)  Beru
 Bari  has  been  always  in  our  posses
 sion  Incidentally,  I  want  to  mention
 that  the  Prime  Muister  said  here
 that  in  these  exchanges  we  had  gain-
 ed  very  much  because  I  believe  he
 said  that  over  42  square  miles  came  to
 us  and  we  were  going  to  give  to
 Pakistan  only  4  or  5  square  miles  But
 this  creates  a  very  false  impression  I
 want  to  know  how  much  of  the  land
 which  has  been  under  our  control  and
 admunistration,  not  land  under  dispute
 has  gone  to  Pakistan  How  much  of
 the  land  that  Pakistan  was  holding
 has  come  to  us?  If  he  thinks  that  out
 of  land  under  dispute,  42  square  miles
 which  we  were  holding,  which  was  m

 our  possession—for  instance,  Hil:—
 has  come  to  us,  that  is  not  a  fair
 comparison  I  should  like  to  know
 how  much  of  the  land  that  Pakistan
 was  holding  since  948  has  Gome  to
 our  possession  as  a  result  of  this
 agreement  and  how  much  land  that.
 was  in  our  possession  has  gone  ४०६
 Pakistan

 Then,  what  1s  Berubar:  Union  1
 should  hke  to  say  here  what  the  Chief
 Minister  of  West  Bengal  said  in  the
 Assembly  about  Berubari

 “The  area  of  Berubari  Union  is
 875  sq  mules,  half  of  which,
 namely,  4  37  sq  mules  would  be
 the  amount  of  the  area  that  would
 go  to  Pakistan  The  population  of
 Berubar  Union  35  12,000  of  which
 the  number  of  Mushms  :s  about
 100,  Of  the  11,900  Hindus,  about
 8,000  are  displaced  Hindus  from
 Pakistan  When  Berubar:  Union
 is  divided  in  accordance  with  the
 Prime  Ministers’  Agreement,
 about  6,000  Hindus  including
 4000  displaced  Hindus  will  be  in
 the  portion  that  will  go  to  Pakis-
 tan  It  35  just  possible  that  these
 6000  Hindus  would  come  back  to
 the  Indian  Union”

 Then  fifthly,  there  has  been  an  agive-
 ment  on  enclaves  as  well  But  we
 should  realise  that  af.  Berubar:  were
 not  given  to  Pakistan  some  of  the
 cnclaves  will  not  be  enclaves  and
 whether  or  not  some  of  the  enclaves
 would  be  enclaves  would  also  depend
 the  way  in  which  we  divide  Beruban
 Union  If  we  divide  Berubar:  m  a
 certain  way  some  of  the  enclaves
 which  are  said  to  be  enclaves  today
 will  not  become  enclaves  That  is  all
 व्‌  have  to  say  about  the  merits  of  the
 case

 Then  I  come  to  the  question  of  the
 way  in  which  the  agreement  was
 arrived  at  When  the  agreement  was
 announced  here  and  there  was  a  men-
 tion  of  it,  the  question  was  taken  up
 in  the  Bengal  Assembly,  after  the
 Prime  Munister  had  spoken  in  the.
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 Lok  Sabha  There  the  Chef  Munister
 of  West  Bengal  said  that  he  had  sent
 a  telegram  to  the  Prime  Mumister  and
 the  Prime  Mimister  had  answered  the
 telegram  in  the  following  manner

 “I  was  referring”  (because  he
 had  corrected  his  statement  made
 m  the  Lok  Sabha  in  the  Rajya
 Sabha)  “to  the  boundary  prob-
 lems  and  said  that  we  considered
 those  at  the  official  level  first
 with  Secretaries  and  Revenue
 Authorities  advising  us  Then  the
 Prrme  Munsters  of  India  and
 Pakistan  met  and  considered  the
 matter  Among  the  matters  was
 that  of  the  Berubar:  Union  which
 both  sides  claimed  as  a  whole
 Thereafter  I  am  reported  to  have
 said  ‘We  accepted  the  advice
 chiefly  of  the  Revenue  Authon-
 ties  and  others  of  West  Bengal
 that  this  might  be  done’  As
 reported  this  might  create  some
 mmsapprehension  I  used  this
 phrase  broadly  in  the  sense  that
 we  were  consulting  those  people
 for  all  these  problems  I  was  not
 thinking  at  the  time  of  the  Beru-
 bar:  Union  only”

 The  crux  of  the  matter  35  whether
 and  :f  so,  to  what  extent  the  West
 Bengal  Government  and  the  West
 Bengal  officers  wcre  consulted  on  this
 issue  Now,  on  that  issue  even  after
 recet,ing  this  telegram  the  Chief
 Minister  of  West  Bengal  stated  on  the
 l7th  of  December  in  the  Bengal
 Assembly

 Before  receiving  any  reply  to
 my  wire  I  found  on  enquiry  that
 our  Revenue  Officers  gave  no
 opinion  regarding  the  points  at
 Issue,  nor  were  they  authorised
 to  do  so”

 And  the  Revenue  Minister  of  West
 Bengal  said  in  the  Legislative
 Couneil

 “No  decision  was  obtained  from
 the  Government  of  West  Bengal
 and  no  advice  was  sought  from
 the  officials  of  West  Bengal”

 by  the  Prendent  7769

 Now  this  is  a  portion  of  a  territory
 attached  to  West  Bengal  and  this
 portion  under  the  control  of  West.
 Bengal  Government  is  being  given.
 away,  under  the  agreement,  to  Pak-
 istan  without  any  consultation  either
 with  the  West  Bengal  Government  or
 its  officers  That  .8  what  the  West
 Bengal  Government  have  been  saying
 in  the  Legislature  m  West  Bengal.
 If  that  is  so—I  do  not  know  if  that  is
 so  and  I  should  be  very  much  sur-
 prised  if  that  is  so—if  that  were  so,
 then  I  should  say  not  only  has  the
 Prime  Minister  been  very  much  alle
 advised  by  his  officers  here,  but  also
 he  appears  to  have  acted  in  a  very
 irresponsible  manner,  2f  that  38  so—I
 said  I  am  not  sure  that  it  1s  80
 Because,  I  cannot  imagine  the  Prime
 Minister  not  consulting  the  relevant
 officers  or  the  Government  concerned
 and  giving  away  a  portion  of  the
 territory  that  belongs  to  us  to  Pakis-
 tan  But  that  is  the  impression  that
 the  West  Bengal  Government  उड  creat-
 ing  in  West  Bengal  So  this  matter
 should  also  be  set  right  as  to  where
 the  truth  hes  The  West  Bengal
 officers  who  came  here—it  was
 astounding  as  Shrimat:  Renu  Chakra-
 vartty  said  the  other  day—the  Chief
 Secretary  of  the  West  Bengal  Gov-
 ernment  made  an  announcement—
 officers  do  not  make  a  statement,  he
 did  not  make  a  statement—he  told
 the  press  correspondent  that  no  officers
 of  the  West  Bengal  was  asked  any-
 thing  about  this  Now  this  point
 requires  clarification

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru).  May  I  Sir,  say  a  word?  I  do
 not  wish  to  reply  to  the  question  in
 detail  But  first  of  all,  I  entirely
 aceept  what  the  hon  Member  said
 that  a  case  lke  this  cannot  b=  dis-
 posed  of  without  the  consultaticn  of
 the  State  officers  It  is  obvious  It
 would  be  improper  But  there  may
 be  misunderstanding,  it  may  be  there
 But  when  we  sent  for  the  West  Bengal
 Government’s  chief  officers,  it  was
 obviously  to  consult  them  and  not  to
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 keep  them  in  the  dark  it  is  patent
 It  35  possible  These  matters  have
 been  pending  for  months  and  months
 lt  is  years,  in  fact  For  the  mmmedate
 igsue  too,  they  were  brought  here  and
 they  were  consulted  I  am  not  saying
 that  what  the  Chief  Secretary  has
 stated  in  his  statement  is  cérrect  or
 incorrect  but  it  is  possible  that  some
 misapprehension  arose  between  the
 parties  talking  about  each  other,  that
 38  they  may  give  their  opmion,  not
 about  the  merits  of  the  case  but  on
 some  other  matter  About  the  other
 matter  that  may  have  happened  But
 as  to  the  principle  that  the  hon  Mem-
 ber  has  laid  down  about  consultation, at  is  obvious  that  there  should  be  con-
 sultation  Speaking  for  myself,  I  was
 completely  under  the  impression  that
 there  had  been  and  there  was  going on  that  consultation  Maybe,  I  was
 tmstaken

 Shri  Bimal  Ghose:  I  am  glad  that
 the  hon  Prime  Minister  made  this
 statement  because  the  impression  in
 ‘West  Bengal  even  today  is  that  the
 West  Bengal  officers  were  not  con-
 sulted  and  they  have  sought  to  create
 that  impression

 Now  I  want  to  say  only  a  few  words
 about  the  reactions  in  West  Bengal As  you  will  find,  the  West  Bengal Government  has  spent  a  lot  of  money m  developing  this  area  The  Govern-
 ment  of  India  has  spent  a  lot  of
 money  in  rehabilitating  refugees  n
 that  area  Now,  I  do  not  understand
 ‘why  this  should  be  given  away  In
 the  second  place,  this  has  one  other
 ‘effect  People  who  are  on  the  border
 and  that  border  has  not  yet  been
 defined  clearly,  have  become  uncertain
 and  unsure  of  their  future  because  all
 of  a  sudden  Pakistan  may  lay  claim
 to  any  disputed  area  and  we  may  give
 that  away  So,  this  has  become  a  very
 ‘bad  precedent  There  is  no  sense  of
 security  for  people  who  are  mhabit-
 ing  the  border  areas,  particularly,
 where  the  border  has  not  been  clearly
 defined

 In  the  third  place,  what  do  we  gain?
 Are  we  satisfying  Pakistan  or  are  we
 creating  tensions  im  West  Bengal?
 What  is  the  good  of  trying  this  in  this
 manner?  J  do  not  know  if  even  the
 hon  Prime  Minister  feels  that  he  is
 satisfying  Pakistan—I  am  sure  he
 agreed  with  the  merits  of  the  case—
 but  the  general  impression  is  that
 Pakistan  was  being  tried  to  be  satis-
 fied  at  the  cost  of  some  portion  of
 West  Bengal  where  a  lot  of  people
 would  be  uprooted  and  they  will
 certainly  come  back  into  West  Bengal.
 They  will  have  to  be  again  regarded
 as  refugees

 The  feeling  in  West  Bengal  can  be
 describid  in  the  words  of  a  member
 who  spoke  in  the  West  Bengal  Legis-
 lative  Council  The  words  he  used
 are  not  very  happy,  but  this  is  what
 he  said

 “Bengal  has  fallen  on  evil  days
 She  is  the  cash  price  for  purchas-
 ing  lazy  peace  for  the  rest  of
 India  and  is  sandwiched  between
 the  greedy  State  of  East  Pakistan
 On  the  cne  hard  and  the  gettmg-
 rid  memality  of  our  Central
 Governmen,  on  the  other”

 There  is  a  deep  feeling  on  this  issue
 in  West  Bengal  and  I  hope  the  hon
 Prime  Minister  will  take  note  of  that
 I  will  only  end  by  saying  what  the
 Revenue  Minister  of  West  Bengal  said
 in  the  Council  He  said

 “I  join  with  all  sections  of  the
 House  in  requesting  the  Govern-
 ment  of  India  to  reconsider  the
 Position  We  are  really  m  a  diffi-
 cult  position  because  mmasmuch  as
 we  have  spent  large  sums  of
 money  for  developing  this  area
 “and  m  having  refugees  settled
 there  It  is  not  possible  at  this
 moment  to  unsettle  the  refugees
 again  All  land  communication
 will  be  disrupted  if  this  portion
 of  the  territory  is  handed  over
 t  Pakistan  *

 I  would  again  try  to  emphesise  this
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 point  namely,  that  unless  we  cede
 Berubari  to  Pakistan  in  a  particular
 ‘way  some  of  the  enclaves  of  Cooch
 Behar  wil]  not  be  enclaves.  They  will
 remain  within  Indian  territory.

 ओ  wa  “देव  (चम्बा)  :  उपाध्यक्ष

 महोदय,  राष्ट्रपति  महोदय  ने  दोनों  सदनों  के
 सदस्यों  के  सामने  जो  सूत्र  रूप  में  भारत  के

 वर्तमान,  भविष्य  और  भूत  के  ऊपर  अपना
 झमिभाषण  दिया,  उसके  लिये  मैं  उनका
 हवागत  करता  हूं  हमारे  यहा  राष्ट्र  को

 जिष्णु  माना  है  झौर  विष्ण्‌  के  लार  बडे  साधन

 हं---शंख,  चक्र,  गदा  शौर  पद्म--पब्लिसिटी,
 यातायात  के  साधन,  युद्ध  की  सामग्री  भोर
 बैंभव  की  चीजें  |  श्राज  के  संसार  में  कोई

 भी  राष्ट्र  न  अकेले  तौर  पर  जी  सकता

 है,  न पूरक  रह  सकता  है  ने  अपने

 बूड़ोसी  राष्ट्रों  के साथ  लड़  झगड़  कर  शान्ति
 के  साथ  रह  सकता  है  और  न  ही  किसी  पड़ोसी
 के  धर  में  भाग  लगी  देख  कर  खुदा  होकर
 झपने  घर  को  बचा  सकता  है  -  इन  सब  बातों
 को  देखते  हुये  हमारे  राष्ट्र  के  नेताओं  ने  सारे
 संसार  के  साथ  मेत्रीपूर्ण  भाव  भ्रपनाया  है  |

 इसके  लिये  दूसरे  देशों  में  दूतावास
 खोले  गये,  शौर  हमार  प्रधान  मंत्री,

 हमारे  राष्ट्रपति  और  उपराष्ट्रपति  विदेशों

 सें गये,  वहां  पर  अपने  देश  की  नैति-
 कता  और  अपने  देश  के  उसूलों
 झौर  सिद्धान्तों  का  प्रचार  किया  शौर  साथ

 ही  उन  देशों  के  नेताओं  को  झपने  यहां  झ्रामंत्रित
 किया,  ताकि  वे  अपनी  भांखो  से  देखें  कि
 उन  उसूलों  शौर  सिद्धात्तों  के  भ्रनुसार  हमारे
 यहा  ग्राचरण  हो  रहा  है  था  नहीं  ।  उसका
 परिणाम  यह  हुभ्ा  कि  श्राज  इस  संसार  में

 विष्ण  का  शंख--प्रपने  राष्ट्र  की  दुंदुभी
 सत्र  बज  रही  है  शौर  जिस  अ्रहिसा  के
 साधन  से  हमारे  देश  ने  स्वतंत्रता  प्राप्त  की,
 आज  उसी  उसूल  को  संसार  के  सामने  रख
 कर  संसार  का  पथ-प्रदर्शन  भी  यह  देश
 कर  रहा  है  ।  कोई  माने  या  नहीं,  केकिन
 वास्तविकता  यही  है  -  और  श्ाज  उसका

 brs

 नतीजा  है  कि  संसार  का  कोई  भी  ऐसा  बडा

 राष्ट्र  नहीं  है,  जो  हमसे  मैत्री  नहीं  करना

 चाहता,  हमारी  सहायता  नहीं  करना  चाहता,
 सहायता  के  रूप  में  या  ऋण  के  रूप  में  खुछे
 दिल  से  हमारी  मदद  नहीं  करना  चाहता  ।
 पाकिस्तान  को  भी  निस्संदेह  सहायता  मिल

 रही  है,  ेकिन  जिस  तेरह  हम  पहलवान  को
 बादाम.  खिसाते  हैं,  ताकि  बहू  कुश्ती  के  लिये
 तैयार  रहे,  उसी  तरह  से  लड़ाई  के  लिये
 सामान  और  उनके  देश  में  बेस  बनाये  जा  रहे
 हैँ  1  भले  ही  इस  बात  से  हमें  रोष  हो,  लेकिन
 एक  तरफ  संतोष  भी  है  कि  उसको  उसी
 तरीके  से  तैयार  किया  जा  रहा  है,  जैसे  कि
 पहले  हमारे  यहा  नार्थ-वैस्ट्रन  फ़न्‍्टीयर  प्राविन्‍्स
 को  अंग्रेजो  ने  प्र्स्वा  था  ।

 विष्णु  का  दूसरा  'साधन  है  चक्त  ।  हमारे
 देश  में  यातायात  के  साथनों  में--जल  में,
 स्थल  में  और  भा  पदा  में--पूरी  प्रगति  हो
 रही  है  ।  जो  भादमी  चलता  है  बह  गिरता
 भी  है।  जो  लडता  है,  वह  हार  भी  खाता  हैं
 इस  सदन  में  बार  बार  रूलिय  पार्टी  की
 गलतियो  का  जिक्र  किया  जाता  है  ।  इसमें
 कोई  शक  नहीं  कि  जब  देश  का  भार  उनके
 कंधों  पर  है,  तो  काम  रहते  हुये  वह  बहुतेरी
 शलतिया  भी  कर  सकते  हैं  और  गलतियां
 करते  है,  तो  मानते  भी  है  और  उसमें  किसी
 प्रकार  का  हठ  नही  करते  है  ।

 हमारे  राष्ट्रपति  ने  भ्रपने  भाषण  में
 विनाशकारी  आयूधों  की  भोर  भी  संकेत
 किया  है  भौर  उसके  साथ  साथ  इस  बात
 का  भी  संकेत  किया  है  कि  झपने  देश  में  पर्याप्त
 संख्या  में  प्राडिनेंस  फैक्टरिया  काम  कर  रही
 हैं।  इस  यबत  हम  सारी  चीजों  के  लिये

 दूसरों  के  ऊपर  भ्राधारित  नहीं  है  ।  प्रपने
 देश  में  भी  हम  इसके  लिये  प्रयत्न  कर  रहे  है  a
 जैसा  कि  नीति  में  कहा  गुया  है

 संदीपते  भवनेतु  कृप॑लन्नम्‌  प्रत्युशमः
 क्द्शः
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 अर  में  शांत  सग  भागे,  we  ut  etre

 g  कि
 जिम्मेदारी पड़ी,  तो  उसको  उन्होंने  बड़ी

 शुन्दरता  के  साथ  निभाया  है  भर  उसको
 प्रशंसा  के  पत्र  हमारी  सरकार  के  पास  पहुंचे

 ह॥ैं।  मेरे  कहने  का  मतलब  क  है  कि
 जो  लोग  दूसरे  देशों  को  बचा  सकते हैं,  दूसरों
 की  रक्षा  कर  सकते हैं,  उनके  बल  पर  किसी
 को  भी  किसी  प्रकार  का  भी  सन्देह  हो  तो
 उनको  यह  जान  लेना  चाहिये  कि  भगर

 दूसरे  देशों  के  लिये  कुछ  कुर्बानी  की  जा  सकती
 है  या  ज्यादा  कुर्बानी  की  जा  सकती  है  तो
 अपने  देश के  लिये  तो  अपना  सर्वस्थ ही
 कुर्बान  किया  जा  सकता  है  ।

 26  hrs.

 माननीय  राष्ट्रपति  जी  ने  जो  झभि-
 भाषण  दिया  है,  उस  पर  २५३  संशोधन
 जाये  गये  हैं  और  ये  संशोधन  तकरीबन
 ७०  विषयों  की  तरफ  संकेत  करते  हैं  ।  इनके
 झन्दर  गोधा,  कापमीर,  पाकिस्तान  इत्यादि

 का  भी  जिक्र  किया  गया  है  |  यह  भी  कहा
 गया  है  कि  हमारी  ह््दों  पर  छोटी-मोटी  हमले
 की  वारदातें  हो  जाती  हैं  भौर  उनका  मुद्
 तोड़  जवाब  दिया  जाना  चाहिये  q  इसमें
 कोई  दाक  नहीं  है  कि  कभी  कभी  ऐसा  विचार

 हमारे  दिलो में  जरूर  दाता  है  कि  जो  कभी

 दुष्टता  करता  है  भौर  जिस  वक्‍त  करता  है
 उसी  वक्‍त  और  उस  स्थान  पर  तो  कुछ  न

 कुछ  जवाब  दिया  जाता  ही  चाहिये  |  यह
 जी  लयाल  ात  है  कि  कोई  एक  थप्पड़
 शारता  है  तो  वो  चार  थप्पड़  तो  हमें  जरूर
 उसको  मार  देने  चाहियें  ताकि  भाइन्दा
 किसी  को  शरप्पढ़  मारने  की  हिम्मत  ही  ते
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 रहे।  इम  सत्य  भौर  धहिरा  के  भी  पुजारी हैं
 लेकिन  अहां  तक  रस्ट्रीयता  का  श्र्श्त  है  ar
 झ्रात्मरक्षा  का  प्रश्न  है,  वहां  हमको  अपनी
 रक्षा  खुद  करने  के  काबिल  होता  अआहिये  |
 ड्रोपदी  मे  भीमसेन  को  झिड़कते  छुपे  कहा
 था  —

 wafer  ते  भूड़भिय:  पटाभवसू  न  भवन्ति  @
 माया  बिषु  साम्राविन:  t

 यानी  &  मूर्ख  लोग  दुनिया  के  भ्रन्दर
 अपमान  को  पाते  हैं  ओ  दुष्टों  क ेसाथ  उस

 बबत  ड्ष्य्ता  नहीं  करते  ।  भ्गर  सांप  भायेभा
 या  बिच्छ  झायेगा  भौर  हम  प्रहिसक  रहगी
 तो  थे  जरूर  कार्टेगे  |  सत्य  ौर  प्रहिसा
 हमेशा  भ्छे  लोगो  के  लिये,  भच्छे  मुल्कों
 के  लिये,  भच्छे  पड़ोसियों  के  लिये  होते  है  |

 यह  भो  होता  है  कि  कभी  कभी  सत्य  भौर

 अहिंसा  भपने  अनुकूल  नहीं  पढ़ते  हैं।  लेकित
 मै  इस  बात  को  मानता  हूं  और  हमारे  प्रधान
 मंत्री  जी  भी  इस  बात  को  भली  भांति  जानते

 हैं  कि  आज  के  जमाने  में  अगर  छोटी  छीटो
 बात  के  ऊपर  लडाई  का  एलानि  रकदया
 जाये  तो  पना  बुलाये  अपने  देश  के  ऊपर
 आपत्ति  झा  सकती  है  t  लेकिन  साथ  ही  साथ
 मैं  यह  भी  कहना  चाहता  है  कि  जब  कभी
 कोई  ऐसा  मौका  भाता  है  तो  कुछ  न  कुछ  तो

 थोड़ा  सा  ही  सही,  बल-प्रदर्शन  जरूर  होता
 चाहिये  ।

 चौथी  चीज  मैने  विष्णु  के  पद  के  बारे
 में  बताई  थी  और  बहू  पद  लक्ष्मी  है  1  देश
 के  भन्दर  लक्ष्मी  न  हो  तो  देश  कहां  जायेगा  ?

 यह  बिक  सकता  है,  किसी  के  झागे  झुक  सकता

 है  ।  लेकिन  हमारे  राष्ट्रपति  जी  ने  अपने
 अभिभाषण  में  इसकी  उपेक्षा  नहीं  की  ॥

 इस  चीज  को  हमेशा  ही  उन्होंने  ज्छः  तरह
 से  देखा  है।  पहली  चीज़  खुराक  की  है  +
 भाज़ाद  होने  के  बाद  इस  दिदा  में  कई  कदम
 उठाये  गये  है  दौर  खाद,  अच्छे  बीज,  बैस
 इत्यादि  की  तरफ  काफी  ध्यान  दिया  मग्न
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 चुक  2 जहां पर
 =  नेता  ्  सोचो  है  अहां  पर  को
 oe  की  हुई  झ्राबादी है  उसकी  तरफ
 भी  पर्याप्त,  ध्यान  नहीं  दिया  जाता  ।

 साल  हमारी  झाबादी  बढ़ती  जा.  रही

 और  फैमिली  प्लानिंग  पर  समय  समय  प्र

 कि  कार  इस  तरीके  से  हमारी  जनसंख्या

 जूँढंती  चली  जाये  तो  देश  को  कितना  खतरा

 पैदा  हो  सकता  है
 t  क्षाद्य  समस्या को

 धुलझाते  के  लिये  जहां  परमात्मा  की  तरफ

 के  नाना  प्रकार  की  विपत्तिमां  जैसे  बाढ़

 होता  है  भौर  यह  सोचा  जाता  हैं

 झमी  ज़मीन  के  सम्बन्ध  में  कानून  बनाने
 की  बात  चल  रही  है।  भ्रनाज  के  प्रशासकीय
 व्यापार  का  ज़िक्र  किया  गया  है  1  इस  तरह
 की  बहुत  सी  बातें  चल  रही  हैं  जिनसे  खुराक
 का  मसला  हल  हो  जायेगा  ।  लेकिन  एक
 बात  जरूर  है  झौर  माननीय  प्रधान  मंत्री  जी

 इस  बात  को  मानेंगे  कि  जो  व्यापारी  गेहूं
 को  दस  रुपये  मन  के  हिसाब  से  बेचता  हैं
 वह  हमेदा  इस  बात  की  प्रतीक्षा  में  रहता  है
 कि  मुल्क  पर  कब  विपत्ति  आये,  कब  संकट
 आये  शौर  कब  उसका  गेहूं  तीस  रुपया  मन
 बिके  ।  जो  लोग  काइमीर  पर  हमला  करने
 बालों  के  लिये  यह  कहते  हैं  कि उनका  सामना
 गोली  से  किया  जाये  या  जो  देश  की  तरफ
 टेढ़ी  झाँख  से  देखता  है  उसकी  झांख  फोड़
 देनी  चाहिये,  वहां  पर  इन  समःज  के  गद्दारों
 के  बारे  में  कोई  नीति  नहीं  बनी  हैं।  इनके
 लिये  कौनसी  गोली  तैयार  की  गई  है  ।

 हमारी  सरकार  हर  एक  बात  को  बड़ी  शान्ति

 के  साथ  सोचती  है  लेकिन  कभी  कभी  उसको
 शान्ति  की  इस  नीति  को  गलत  समझ
 लिया  जाता  है  भोर  इसको,  नपुंसकता  की
 निशानी  मान  लिया  जाता  है  ।  लोगों  मरे

 यह  धारणा  बनती  चली  जाती  है  कि  जो
 भरजी  है  करते  चले  जामो  कोई  पूछने

 by  the  President  77१७

 बाला  नहीं  है  ।  इसका  नतीजा यह  है  कि
 प्रनाज  न  ्  के  कारण  लोग  हुह ि

 ्  मरने  लग  जाते  हैं।  हां,  हमारे नैतो-
 गण  निहायत  ईमानदारी  के  साथ

 कर  र  हैं  शौर  देश  के  सिर्माण  के  कार्य

 हो  रहे  हैं।

 झाचार्य  कृपालानी  जी  ने  बहुत  सी

 कुर्बॉनियां  की  हैं  देश  के  लिये,  इसलिये  जब

 वह  पिछली  बार  इेलैक्शन  के  लिये  खड़े  हुये
 थे  तो  कांग्रेस  न ेउनका  मुकाबला  महीं  किया--

 श्री  माय  पाई  :  करने  से  डरते  हैं  ।

 शमी  दुम देव देव  :  उन्होंने कल  भ्पने  भाषणों
 में  कहा  था  कि  यहू  रूलिंग  पार्टी  हमारा
 सहयोग  कहां  लेती  है  1  मै  कहना  चाहता
 हूं  कि  कई  क्षेत्र  हैं  य ेलोग  सहयोग  प्रदान  कर
 सकते  हैं  जैसे  कोशोप्नेशन  हैं,  पंचायतें हैं
 या  दूसरी  ऐसी  भौर  चीजें  हैं।  में  समझता

 हूं  कि  सोदालिस्ट  भी,  कम्युनिस्ट  भी  दन
 क्षेत्रों  में  रूलिंग  पार्टी  के  साथ  सहयोग  कर

 सकते  हैं।  लेकिन  मैं  देखता  हूं  कि  जब  भनाज
 की  कमी  भ्राती  है  तो  ये  सब  हड़तालें  करावने
 लग  जाते  हैं,  लोगों  को  भड़काने  लग  जाते

 हैं  -  भ्राज  जब  हम  चीती  का  निर्वात  करना
 चाहते  हैं  तो  ये  लोग?  स.नों को  कहते  हैं  कि

 तुम  हड़ताल  कर  दो  भौर  गन्ना  मिलों  को
 देना  बन्द  कर  दो  ।  जब  हम  कपड़ा  बाहर
 भेजना  चाहते  हैं  तो  मजदूरों  को  हड़ताल  करने

 के  लिये  भड़काना  शुरू  कर  दिया  जाता  है  t
 यही  वक्‍त  था  जब  कि  उनको  मदद  करती

 चाहिये  थी  ।  लेकिन  झसल  बात  यह  है  कि

 जो  उसूल  जो  नियम  संरफार  सामने  रखती

 है  उनका  हमेशा  ही  विरोध  किया  जाता  हैं  ।

 कोझोप्रेचन  का  एक  ऐसा  काल्ड  है  जिसमें
 सहयोग  प्रदान  किया  जा  सकता  हूँ,  पंचायतों
 को  'भधिक  से  भ्रधिक  भ्रधिकार  दियेजा जा  रहें
 है,  उनमें  सहायता  दी  जा  सपती हूं  भौर
 झगर  दी  जाये  तो  कि  ने  ही  अच्छे  नतीजे
 सामने  झा  सकते  हैं  |  तेकेन  आज  होता

 यह  है  कि  रोटी,  कजी  कपड़ा  इत्यादि के  तारे
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 गाये  जाते  हैं  भौर  रोटी  कमाते  वालों  को

 कहा  जाता  है  तो  तुम  यह  काम  मत  करो,
 कारखाते  में  काम  करने  वालों  को  कहा  जाता

 है  कि  तुम  कारखाने  में  मत  जाथों  ौर
 उत्पादकों  को  कहा  जाता  है  कि  तुन  मिलो
 को  गन्ना  देना  बन्द  कर  दो  |  यह  ठीक  नहीं
 है  t

 यहां  पर  बहुत  से  लोगों  वे  चीन,  जापान,
 जर्मनी  इत्यादि  देशों  का  जिक्र  क्या  है  1

 हां  पर  सब  काम  अच्छी  तरह  से  चल  रहा
 है  |  वहां  पर  इस  बात  का  झगडा  नहीं  होता
 कि  मजदूर  झाठ  घंटे  काम  करे  या  सात  घंटे
 था  छः  घंटे  ।  वहा  पर  तो  सवाल  यह  होता
 है  कि  काम  होना  चाहिये,  मुल्क  के  भ्न्दर
 ज्यादा  से  ज्यादा  उपज  होनी  चाहिये  |
 छेकिन  यहा  पर  तो  कानूनी  गवनमेंट  है,
 उसने  ऐसे  लोगों  के  लिये  कोई  कानून  नहीं
 बनाया  है  जी  इस  तरह  से  लोगो  को  बहकाते
 हैं,  इस  तरह  से  लोगों  को  भडकाते  है  ताकि
 उनको  भ्रनुशासन  में  रखा  जायें  |  मै  समझता

 हैं  कि  हमने  पिछले  ग्यारह  वर्षों  में  दो  चीजों
 में  बडी  तरहूकी  की  है  और  इन  दो  चीजो  का
 मैं  पहले  भी  इसी  पालियामेंट  में  जिक्र  कर  चुका
 हूँ  और  वे  है  भ्रनुशासनहीनता  और  झकर्मण्यता  |

 हम  काम  करना  नहीं  चाहते  हैं,  भ्रनुशासन
 के  अन्दर  रहना  नही  चाहते  है  |  स्कूलों  भौर
 कालेजों  के  अभ्न्दर  हडतालें,  कारखानों  के
 अन्दर  हडताले,  किसानों  के  श्न्दर  हडताले,
 इत्यादि  होती  रहती  है  भौर  ऐसा  लगता  है
 कि  यह  सारा  मुल्क  हडताल-स्वरूप  ही
 हमने  बना  दिया  है

 जो  समस्याये  हमारे  सामने  है,  उनको

 हल  करने  के  लिये  सहयोग  तो  हर  वक्‍त

 चाहिये  लेकिन  सहयोग  के  लिये  लोग  प्रागे

 नही  श्ाते  हैं  |  झाज  निर्यात  बढ़ाने  और
 झायात  को  कम  करने  की  झावश्यकता  है  ।
 झगर  जितनी  भी  योजनायें  इस  समय  देस
 के झन्दर  चल  रही  हैं  वे  पूरी  हो  जायें  तो

 इफाड

 शुल्क  का  स्वरूप  ही  बदल  आयेगा  |  भाप  प्रगर
 पिछले  दस  वर्षों  की  तरक्की  को  देखें  शौर
 उसका  जायजा  लें  तो  झापकों  पता  चलेगा
 कि  कितना  निर्यात  हमने  बढ़ा  दिया  है  भौर
 झायात  कितना  कम  कर  दिया  है  '  हम
 मुल्क  को  बराबर  उच्चति  की  ओर  ले  जा  र

 है।  लोहा,  ताम्बा,  -तेल,  पैट्रोलियम  इत्यादि
 की  खोज  भी  मुल्क  के  भ्रन्दर  चारों  भोर  हो
 रही  है  4  बाहर  से  विदोषज्ञ  भी  बुलाये  जाते

 हैं  और  उनकी  इस  काम  में  मदद  ली  जाती

 है  ताकि  इन  चीजों की  कमी  को  पूरा किया
 जा  सके  ।  झ्ौौद्योगिक  क्षेत्र  में भी  देश  उन्नति
 कर  रहा  है  1  रसायनशालायें  भी  झपने  देश
 के  अन्दर  स्थापित  की  जा  रही  हैं।  राष्द्र-
 पति  जी  ने  अपने  भ्रभिभाषण  में  कहा  है
 कि  टेक्नालाजिकल  इंस्टीट्यूट  मद्रास  में
 कायम  हो  चुकी  है,  युरेनियम  घातु  का  कार-
 खाना  और  इस  किस्म  की  झौर  बीजे  भपने

 मुल्क  में  बनाई  जा  रही  हैं  ।

 उन्होंने  अपने  अभिभाषण  में  तृतीय
 पंच  वर्षीय  योजना  का  भी  ज़िक्र  किया  है  ।

 उन्होने  कहा  कि  जो  सिद्धान्त  हमारे

 सामने  रहेंगे  बे  थे  है  कि  राष्ट्र की  प्राय  को

 हम  बढायेंगे  और  दूसरे  देश  का  श्रौद्योगी-
 करण  शीशता  के  साथ  किया  जयेग  |
 सीसरे  लोगों  में  व्याप्त  बेरोजगारी  को  कम
 किया  जाये  और  चोथे  प्राथिक  विषमता  को
 कम  करने  की  कोशिश  की  जाये  a  राष्ट्र
 पति  जी  ने  अपने  अभिभाषण  में  उत  सभी
 चीज़ो  का  जिक्र  किया  है  जिनकी  मौलिक
 प  से  देश  को  जरूरत  है  झौर  सूत्र-रूप  से

 उनको बयान  किया  है  ।  जैसे  मैंने कह  ७०
 विषयो  पर  २५३  संशोधन  अगर  इन  सरी
 चीजों  का  समावेश  इसमें  हो  जाता  तो  कई

 महीने  तो  इसको  बनाने  में  लग  जाते  शझौर
 फिर  उसके  बाद  इस  सदन  के  माननीय
 सदस्यों  को  मालूम  नहीं  पड़ता  कि  कितना

 समय  पढ़ने में  लगता  ।  उसके  ऊपर  झगर

 हम  नये  संशोधन  लायेंगे  तो  फिर  इस  सिल-
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 fad  का  कहीं  झन्त  नहीं  होता  |  इसलिये

 देश  के  सासने  जो  मौलिक  सिद्धान्त हैं  उन्हीं
 को  राष्ट्रपति  महोदय  से  रक्‍्खा  ।  उन्हीं  की

 तरफ  संकेत  किया  ।  हमारे  सामने  पूर्ण
 रूप से  देश  की  स्थिति भौर  उन्नति  को  रखा  ।

 इसके  लिये  मैं  राष्ट्रपति  जी  का  बहुत  झाभारी

 हू  1

 Shri  Mahanty  (Dhenkanal):  Mr.
 Deputy-Speaker,  Sir,  the  President's
 Address  is  encyclopaedic  in  scope  and
 covers  a  wide  range  of  subjects  begin-
 ning  from  the  objectives  of  the  Third
 Five  Year  Plan  to  the  exploration  of
 interplanetary  space,  from  maternity
 benefit  to  population  control.  It  will
 be  highly  unrealistic  to  attend  to  all
 those  issues  within  the  short  space  of
 time  that  you  have  been  pleased  to
 allow.  Therefore,  I  propose  to  address
 myself  to  one  or  two  relatively  more
 important  aspects  which  have  been
 highlighted  in  the  President’s  Address.

 In  this  context,  I  would  like  to
 invite  the  attention  of  the  House  to  a
 etatement  made  by  the  President  in
 his  Address  in  connection  with
 national  co-operation.  I  may  better
 read  out  what  the  President  has  been
 pleased  to  say.  He  has  eaid:

 “Planning  is  a  nationa]  under-
 taking  requiring  the  efforts  of  the
 whole  nation  and  the  co-operation
 of  all  at  every  stage”.

 It  is  not  that  Acharya  Kripalani  had
 mooted  the  idea  in  course  of  this  de-
 bate.  I  believe  a  lot  of  injustice  has
 been  done  to  him  by  fathering  upon
 him  this  idea  of  national  co-operation.
 For  that,  we  have  to  address  ourselves
 to  President’s  Address,  wherein  the
 President  himself  in  his  wisdom  had
 said  that,  for  the  fulfilment  of  this
 mighty  national  undertaking  of  the
 Second  and  Third  Five  Year  Plans,
 national  co-operation  at  all  levels  was
 necessary.

 I  congratulate  Acharya  Kripalani
 for  the  forthright  and  candid  manner
 im  which  he  has  spoken  out  his  mind
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 Now,  it  is  left  to  the  Government
 either  to  accept  it  or  to  reject  it.  If
 they  reject  it,  it  will  not  be  open  to
 them  in  future  to  harp  on  this  theme
 of  national  co-operation.  If  they  do
 not  accept  it,  well,  we  wish  them  the
 best  of  lucks.  If  the  Congress  Party
 presumes  that  it  has  all  the  wisdom,
 it  has  all  the  capacity,  it  has  all  the
 foresight  commensurate  with  the
 tasks  lying  ahead,  well,  we  do  not
 wish  to  stand  in  their  way;  nor  is
 anybody  anxious  to  crave  the  crumbs
 of  the  breads  or  fishes  and  loaves  of
 office.  It  is  not  a  question  of  office.
 It  35  a  question  of  functioning  at  a
 level  higher  than  partisan  bickering.

 In  this  context,  I  would  like  to
 invite  the  attention  of  the  House  to
 the  fact  that  even  in  China,  where
 the  Communist  Party  has  got  a  train-
 ed  cadre  of  60  million  in  a  country
 with  a  population  of  600  million.
 Today,  the  government  is  a  coalition
 government.  Therefore,  it  is  no  good
 running  away  with  the  idea  that
 democracy  means  partisan  bickering.
 Democracy  means  working  at  cross
 purposes  when  vital  national  issues
 are  involved.  Democracy  also  means
 functioning  at  a  level  higher  than  this.

 Therefore,  I  would  like  once  again
 to  congratulate  Acharya  Kripalani  for
 the  manner  in  which  he  has  clinched
 the  issue.  He  has  said  that  co-opera-
 tion  should  not  mean  only  co-opera-
 tion  at  the  level  of  advice  or  consul-
 tation.  Co-operation  should  mean
 also  co-operation  at  the  lievel  of
 execution

 I  may  give  here  an  instance  of  how
 this  call  for  co-operation  at  the  con-
 sultative  level  ends.  An  All-Party
 Food  Committee  was  formed.  In  that
 All-Party  Food  Committee,  when  State
 trading  m  foodgrains  was  being  dis-
 cussed,  there  was  a  unanimous  sug-
 gestion  which  was  accepted  by  Gov-
 ernment,  that  such  traders  as  had  gov
 black  records  in  manipulating  Ssade
 markets,  in  bolstering  up  food  prices,
 in  cornering  foodgrains  should  have
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 nothifig  td  ab  in  the  pattern  of  State
 teidimg  in  foodgrains.  {  ‘believe  -this
 etiggestion  was  recorded  in  the
 Mmutes  of  the  All  Parties  Food  Com:
 mittee  that  was  sponsored  by  the
 Prime  Minister  himself.  But  what
 happened?  Those  who  have  any
 experience  of  State  Trading  in  food-
 grains  know  that  those  very  people
 are  today  functioning  as  agents  of  the
 Government.  Therefore,  even  though
 there  is  a  bumper  paddy  crop,  still
 tice  has  disappeared  from  the  Calcutta
 market;  even  though  today,  Orissa  has
 got  a  bumper  paddy  corp,  the  peasants
 are  not  getting  a  fair  price

 Therefore,  32  you  have  only  co-
 operation  at  the  consultation  level,  it
 will  result  in  this.  You  may  be  able
 to  hoodwink  the  Opposition.  You
 may  be  able  to  rope  them  round  for
 your  own  benefit.  But  so  far  as  the
 objectives  of  national  co-operation  are
 cencerned,  they  will  be  defeated.  I
 am  giad  to  note  that  the  President
 has  said  that  ‘planning  is  a  national
 undertaking  requiring  the  efforts  of
 the  whole  nation  and  the  co-operation
 of  all  at  every  stage’.  But  on  the
 other  hand,  if  the  Congress  Party  feels
 that  it  has  all  the  wisdom,  intelligence
 and  the  capacity  to  undertake  this
 task,  so  far  as  है  am  concerned,  I  wish
 them  the  best  of  lucks

 Now  I  come  to  another  aspect—
 agriculture.  We  have  been  pained
 and  mortified  to  find  that  the  horizon
 of  self-sufficiency  in  food  production
 has  now  receded  not  beyond  the
 Second  Five  Year  Plan  but  beyond
 the  Third  Five  Year  Plan  It  38  really
 disappointing  to  note  that  the  Presi-
 dent  regards  that  the  ‘sound  founda-
 tion  of  progress  in  agricultural  pro-
 duction  will  have  been  laid  only  by
 the  end  of  the  Third  Five  Year  Plan’

 In  this  context,  it  is  worthwhile  to
 remember  that  during  the  First  Five
 Year  Plan,  great  emphasis  was  laid
 on  agriculture  and  more  than  33  per
 cent  was  allotted  for  agriculture.  In

 the  Second  Plan,  77.8  per  cent  of  the
 total  cutlay  was  earmarked  for
 agricultural  production.  But  today
 we  find  that  even  though  we  have
 invested  all  this  money  for  increased
 production,  even  though  during  the
 last  ten  years  we  have  imported  food-
 grains  worth  more  than  Rs.  1,200
 crores,  we  are  still  far  short  of  achiev-
 ing  our  target.  And  today  the  Parlia-
 ment  is  being  told  that  agricultural
 self-sufficiency  can  only  be  attained
 beyond  the  Third  Five  Year  Plan!  I
 do  not  know  if  there  could  be  a  worse
 betrayal  than  this,

 In  this  context  today  the  situation
 as  bemg  confused  by  bringing  in  8
 controversy  whether  there  should  be
 co-operatives  or  farming  under  pea-
 sant  proprietorship.  With  all  respect
 to  the  proponents  as  well  as  the
 opponents,  I  would  hke  to  say  that
 the  issue  has  no  real  relevance  to
 the  situation  in  which  we  have  been
 placed  today.  The  fact  has  to  be
 borne  in  mind  that  the  per  capita
 share  of  098  acre  of  land  m  India  is
 not  going  to  sustain  anyone.  There-
 fore,  any  scheme  of  agrarian  reform
 will  have  also  to  consider  the  ques-
 tion  of  agricultural  co-operatives.  But
 the  fact  has  to  be  borne  in  mind  that
 even  though  we  have  been  talking  of
 co-operatives  during  the  last  ten
 years,  we  have  done  pretty  little.
 What  stopped  the  Prime  Minister  from
 working  out  one  or  two  co-operatives
 in  his  own  constituency?  What  stop-
 ped  the  Food  Minister  from  sponsor-
 ing  one  or  two  co-operatives  in  his
 own  constituency  which  could  have
 served  as  models,  which  could  have
 inspired  the  peasants.  But  we  have
 gone  on  talking  without  having  much
 faith  in  it

 Let  us  now  study  the  experience  of
 co-operatives  in  China.  We  had  a
 discussion  with  Mr.  Liu-Sao-Chi  who
 was  practically  second  in  command  on
 the  subject.  When  we  visited  that
 country.  We  had  asked  him  for  his
 views  on  agrarian  co-operatives.  He
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 said—‘Even  though  we,  Communists,
 had  experience  of  agrarian  co-opera-
 tives,  even  while  we  were  in  Yennan
 befere  the  liberation  of  China  took
 Place,  we  had  to  wait  eight  long  years
 to  bring  about  co-operatives’.

 Those  who  know  the  recent  history
 of  China  must  have  known  that  even
 though  the  Communist  Government
 came  into  power  in  1948,  the  country
 had  to  wait  for  8  long  years  to  cover
 the  entire  country  under  agrarian
 co-operatives.  They  started  with
 Mutual  Aid  Teams  and  gradually  pro-
 ceeded  to  co-operatives  comprising  of
 a  few  agrarian  families  to  begin  with
 and  then  to  full  co-operatives.  And,
 of  course,  today  the  stage  of  com-
 munes  has  been  reached  Therefore,
 at  is  no  good  starting  a  controversy
 over  co-operatives  versus  peasant  pro-
 prietary  farms.  The  issue  becomes
 entirely  academic.  With  all  humility I  can  suggest  that  it  has  no  reference
 to  the  situation  that  we  are  in.  The
 real  thing  is  to  educate  public  opin-
 jon  We  should  gradually  teach  our
 peasantry  to  take  to  these  co-opera-
 tives  Those  who  imagine  that  by mere  executive  flat  or  by  mere  gov-
 ernmental  action  they  will  be  able  to
 bring  about  co-operatives  had  better
 be  warned  in  time  You  are  not
 going  to  bring  about  co-operation  by
 compulsion.  No  amount  of  coercion or  threat  or  no  amount  of  speech-
 making  is  gomg  to  help  us  in  the
 way  to  co-operation  For  that  we
 require  devotion  to  this  idea  with  all
 humility  and  with  all  the  Patience it  deserves.  I  believe  that  it  will  be borne  in  mind  by  both  those  who  sup- port  it  and  by  those  who  oppose  it

 The  real  issue  then  is  not  c0-opera- tion  According  to  me,  the  real  issue is  how  to  increase  the  per  acre  yield from  our  land.  In  this  context,  the
 following  figures  will  be  illuminat-
 ing.

 So  far  as  rice  is  concerned,  the
 yield  per  acre  in  Japan  is  3,780  Ibs., China  2387  lbs.,  U.S.A.  3,000  Ibs.,  and in  India  it  is  only  700  Ibs.  I  deg  to
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 differ  from  those  who  believe  that
 the  magic  of  co-operation  ह 18  iscrense
 food  production  overnight.  Without,
 the  co-operatives  we  could  have  even
 increased  food  production.  But  wha} did  we  do?  During  the  Second  Five
 Year  Plan  we  were  supposed  to  hayp
 supplied  improved  seeds;  during  the
 Second  Five  Year  Plan  we  were
 supposed  to  have  provided  irrigation
 facilities  for  lands  thirsting  for  water,
 But,  what  did  we  do?

 Anyone  who  analyses  the  achieve-
 ments  of  our  Second  Five  Year  Plan
 m  the  agricultural  sector  will  find  that
 seed  farms  have  not  been  established
 though  lands  have  been  acquired  and
 though  the  people  from  whom  the
 lands  have  been  acquired  have  nos
 been  paid  compensation  and  though
 the  Iands  are  lying  fallow.  They  are
 yet  to  be  established.  We  have
 created  irrigation  potentials  through
 our  small  and  medium  irrigation  pro-
 jects;  and,  yet  these  potentials  have
 not  been  fully  utilised.  I  would  like
 to  know  who  is  going  to  answer  for
 all  this.  It  is  not  that  increased  pro- duction  les  m  the  magic  of  co-opera-
 tives  or  in  peasant  farming.  What
 could  have  been  done,  has  not  really
 been  done;  whether  we  look  to  seeds, fertihzers  or  irrigation;  and  we  have
 lagged  behind  the  targets  that  we
 had  set  before  us

 T  have  no  time  at  my  disposal.  I
 would  like  once  again  to  impress upon  Government  that  on  agriculture alone  rests  the  destiny  of  the  Second Plan  but  the  Third  Plan  as  well
 Unless  we  address  ourselves  to  that task  with  a  realistic  attitude,  we  will be  ending  ourselves  in  a  wilderness from  which  even  God  will  not  be able  to  rescue  us

 The  Deputy  Minister  of  Labour
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 exght  persons  were  killed  I  felt  that
 mo  engury  was  called  for.  That  is
 not  correct.  I  was  in  the  Asansol

 away  When  4  lernt  of  this,  I  per-
 sonally  went  to  the  mines  along  with
 the  trade  union  officials  and  also
 offimals  of  the  Mines  Department.
 Everybody,  even  the  representatives
 of  the  HMS  Union  were  satisfied
 that  it  was  only  an  accident  and  no
 further  action  was  called  for  There-
 fore,  the  remark  made  about  me  was
 very  unfortunate  but  there  are  some
 hon  Members  who  feel  some  pleasure
 mn  making  statements  which  are  far
 from  reality

 629  hrs.

 (Smamatr  लए  CHAKRAVARTTY  शा  the
 Chatr)

 Now,  about  the  Chmakur:  accident,
 an  eminent  Judge  of  the  Calcutta
 High  Court  premded  over  the  court
 of  enquiry  An  hon  Member  of
 this  House,  Shr:  Samanta,  and  a  very
 lughly  qualified  and  experienced
 technician,  Shri  Vitekar,  were  the
 assessors  None  of  the  assessors  had
 anything  to  do  with  the  mines  or
 with  the  Mines  Department  All  the
 facts  which  the  parties  wanted  to
 place  before  the  court  of  enquiry
 were  placed  There  were  representa-
 tives  of  the  ITUC,  HMS  and  other
 trade  union  organisations  The  alle-
 gations  which  are  now  being  made
 were  also  placed  before  the  Enquiry
 Committee  and  it  has  made  a  unani-
 mous  report  It  was  said  that  26
 persons  were  found  mussing  according
 to  the  plan  which  was  made  by  some
 union  It  has  again  been  said  that
 $00  persons  were  mussing  These
 factors  had  all  been  taken  into  consi-
 deration  The  Committee  came  _  to
 the  conclusion  that  776  persons  died
 end  the  dead  bodies  have  been  ac-
 counted  for  Their  relations  have
 been  traced  and  compensation  had
 been  paid  The  difference  is  24
 persons  missing  During  all  this
 period  of  one  year,  77  24  persons

 died,  ther  relations  would  have  been
 eomewhere.  They  must  have  ap-
 proached  some  hon,  Members  who  are
 making  these  fantastic  allegations.
 They  have  not  approached  the  Mines
 Department,  nor  the  Industrial  Rela-
 tions  machinery  Where  are  they?
 I  request  the  hon,  Members  opposite,
 who  make  these  fantastic  statements
 to  produce  their  relations  They  can
 come  and  say  that  such  and  =  such
 relation  was  working  in  this  mine  on
 this  day  and  he  is  missing  and  they
 may  claim  compensation.  Certainly,
 we  are  here  to  help  them  ‘The
 statement  that  the  enquiry  committee
 report  is  not  correct  has  no  basis.
 Therefore,  I  hope  that  the  hon  Mem-
 bets  who  make  these  allegations  will
 stop  talking  in  this  way  They  can
 produce  the  relations  of  these  persona
 who  have  died  if  there  are  any,  in
 addition  to  the  776  persons

 Shri  T  B  Vittal  Rag  (Khammam)}:
 The  Gorakhpur  Labour  organisation
 3  there

 Shri  Abid  Ali:  But  they  should  be
 belonging  to  some  village  and  there
 should  be  some  relations

 7629  hra

 (Sunt  Jawat  Suven  tn  the  Chair]

 There  were  employees  in  this  mine
 recruited  through  the  Gorakhpur
 Labour  Department  and  recruiting
 organisation  They  have  also  been
 paid  compensation

 Shrimati  Renu  Chakravartty
 (Basirhat)  Is  it  a  fact  that  there
 was  a  plan?  (Interruptions  )
 We  has  taken  advantage  of  the  fact
 that  I  could  not  put  questions  I
 would  like  just  to  ask  the  hon  Minis-
 ter  to  tell  us  whether  the  plan  was
 placed  as  an  evidence

 Shri  Abid  Ali:  I  have  already  made
 a  statement  about  that

 Shrimati  Renu  Chakravartty:  The
 plan  says  2l6  persons
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 Shri  Abid  All:  Let  her  finish

 Mr.  Chairman:  It  is  for  the  Chair
 to  ask  her  to  finish  or  continue,  the
 Minster  should  not  take  the  matter
 in  his  own  hands

 Shri  Abld  Ali:  I  said  that  she  may
 be  permitted  to  finish  her  say  I
 sad  let  her  finsh  The  request
 was  made  to  the  Char,  nobody  else
 can  be  requested  here  for  that

 Mr.  Chairman:  I  am  glad  the  hon
 Member  appreciates  it

 Shri  Abid  Ali:  What  I  was  sub-
 mitting  was  that  a  union  submitted
 a  plan,  saying  that  2l6  persons  were
 musing

 Shrimati  Renu  Chakravartty:  It  i
 not  our  plan  It  38  the  plan  which
 was  taken  out  of  de-watering  How
 ean  ३६  be  our  plan?

 Shri  Abid  Ali:  I  hope  she  has
 finshed  I  said  that  a  union’  sub-
 mitted  the  plan  Now,  2l6  has  be-
 come  800  <A  plan  was  submitted
 About  that  there  is  no  dispute  But
 I  may  submit  that  a  court  of  enquiry
 presided  over  by  a  High  Court  Judge
 having  considered  this  statement,
 with  all  the  evidence  that  was  pro~-
 duced  there,  has  come  to  the  conclu-
 sion  that  the  number  of  missing  per-
 sons  was  76  I  am  again  repeating
 that  It  33  not  300  but  76  Their
 relations  have  been  found  Nobody
 has  been  able  to  trace  the  relations  of
 the  rest  of  the  people,  who  are
 alleged  to  have  been  missing  There-
 fore  these  statements  are  incorrect,
 absolutely  unfounded  and  in  fairness
 should  not  be  made  again

 With  regard  to  the  dead  bodies
 also,  facts  were  placed  during  the
 Question  Hour  These  dead  bodies
 were  not  disposed  of  by  the  Munes
 Department  or  by  the  Labour  Minis-
 try  These  were  disposed  of  accord-
 ing  to  the  West  Bengal  police  regu-
 lations  We  got  the  reports  from
 them  and  we  were  told  that  objec-
 thon  has  been  taken  to  the  mention
 of  smashan  and  all  that  My  state-
 ment  was  based  on  those  reports
 eertainly
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 Shrimati  Renu  Chakravartty:  May
 I  know  who  submitted  to  you  the
 reports  by  the  West  Bengal  Govern-
 ments?

 Shri  Abid  Ali:  Just  now  I  am  not
 able  to  say  by  whom  the  report  was
 submitted  But  I  am  making  this
 statement  that  the  dead  bodies  were
 disposed  of  according  to  the  West
 Bengal  police  regulations  Of  course,
 one  can  be  reasonable  only  to  rea-
 sonable  minded  persons  If  they  are
 determmed  not  to  be  satisfied  I  can-
 not  help  them.  Unfortunately  re-
 marks  were  made  regarding  Shri
 Grewal,  the  Chief  Inspector  of  Mines.
 I  do  not  know  how  those  were  allow-
 ed  Reference  was  made  to  his  com-
 petence,  this  and  that

 Shri  T  B  Vittal  Rao:  Certainly

 hri  Abid  Ali-  Of  course,  he  has
 got  some  relations  in  the  Mines  De-
 partment  He  has  taken  permission
 of  the  Government,  and  after  that,
 the  relations  were  appointed  It  is
 not  that  when  a  person  becomes  an
 officer  in  an  area,  no  relation  of  his
 should  find  a  place  anywhere  in  the
 vicinity  In  case  any  such  person
 who  has  been  in  the  Mines  Depart-
 ment  is  related  to  Shr  Grewal  and
 without  permission  of  the  Govern-
 ment,  where  permisison  was  neces-
 sary,  was  appointed,  if  these  facts  are
 brought  to  our  notice,  certainly  we
 shall  look  into  them  Also,  no
 favouritism  should  be  shown  to  any
 mine  We  are  very  careful  about
 that

 Regarding  the  rescue  party  also
 statements  have  been  made  As  we
 have  a  fire  brigade  in  Delhi,  and  as
 in  bigger  cities  and  towns,  we  have
 got  a  rescue  party  for  the  mune
 area  As  soon  as  they  came  to  know
 of  the  accident  in  Chmakuri,  they
 went  down  to  the  pit  They  were
 appropriately  equipped  with  gas
 marks  and  all  that  When  they  saw
 that  fire  was  on,  they  moved  about
 as  much  as  was  possible  for  them.
 They  could  not  get  into  the  fire  it-
 self  But  when  they  found  that  no
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 more  persons  could  be  rescued,  they
 came  oat,  and  after  coming  out,  fire
 was  coming,  and  Sre  started  coming
 out  of  the  pits.  Then  the  mine  was
 sealed  and  completely  flooded.  The
 hon,  lady  Member  said  that  the  Chief
 Inspector  of  Mines  did  not  go  into  the
 pit.  Could  he  go  into  the  pits  when
 there  was  fire?  Flames  were  c
 out  of  the  pit.  Therefore....

 Shri  T.  B.  Vittal  Rao:  Even  in
 flames,  there  is  a  way,  and  there  are
 methods  of  going.

 Shri  Abid  All:  According  to  the
 process,  whatever  was  possible  was
 done.  The  rescue  party  did  go  down.

 I  submit  that  all  that  is  possible  is
 being  done  by  the  Mines  Department
 to  minimise  fhe  accidents  and  their
 severity.  Some  Hon.  Members  say
 that  the  accidents  should  stop  com-
 pletely.  Certainly  they  will  stop  when
 the  working  of  the  mines  stops.  So
 long  as  the  mines  work  there  will
 be  some  accidents,  but  as  I  have  said,
 the  attempt  is  to  minimise  the  acci-
 dents  and  their  severity.  I  hope  hon
 Members  will  again  read  the  report
 of  the  enquiry  committee,  of  which
 Shri  Guha  Roy,  High  Court  Judge,
 was  the  President.  The  report  is
 unanimous.  What  more  can  be  done?
 If  anything  more  than  what  was  said
 before  the  court  of  inquiry  comes  to
 the  knowledge  of  hon.  Members  justi-
 fying  further  investigation,  we  are
 here  to  go  into  it.  But  we  do  not
 want  a  repetition  of  what  was  placed
 before  the  High  Court  Judge,  on
 which  he  had  given  his  verdict.

 Shri  Bose  (Dhanbad):  May  I  know
 whether  the  Government  has  studied
 the  report  of  the  Chinakuri  Enquiry
 Committee  thoroughly  and  taken
 note  of  the  various  observations  made
 therein?

 Mr.  Chairman:  That  question
 need  not  be  answered  just  now.

 Shri  Warrior  (Trichur):  Since
 time  ४8  short,  I  will  only  refer  briefly

 to  the  various  points.  Firstly,  about
 the  famine  conditions  both  in  food
 and  fodder  in  the  Ansntapur  dis-
 trict,  this  question  has  come  bef
 Parliament  earlier  in  the  form  of  a
 half-hour  discussion.  The  reason
 for  this  is  the  project  of  the  high  level
 canal  of  Tungabhadra  is  not  taken
 up  sufficiently  in  time.  This  thing
 is  recurring  and  I  hope  Government
 will  take  note  of  it.

 Then,  about  the  rising  prices  of
 rice  and  other  commodities,  espe-
 cially  in  Kerala,  the  question  is  not
 one  of  stocks  alone.  The  rising  prices
 can  be  checked  only  if  the  Govern-
 ment  have  sufficient  stocks  in  their
 hands  to  run  the  fair  price  shops  that
 are  spread  throughout  the  State.  The
 Food  Minister  stated  that  the  deficit
 in  the  State  is  exaggerated,  we  have
 340  lakhs  of  people  and  at  the  rate
 of  42  or  6  ounces  of  rice  daily,  you
 can  calculate  the  requirements.  The
 total  comes  to  74  lakh  tons,  where-
 as  we  produce  only  7  lakh  tons.  So,
 simple  arithmetic  or  common  sense
 tells  you  that  there  is  a  deficit  of  7
 lakh  tons  From  the  Tanjore  and
 Andhra  area,  our  merchants  are  get-
 ting  about  4  lakh  tons  or  rice.  So,
 the  balance  of  3  lakh  tons  must  be
 had  from  Andhra  alone  and  the
 Government  must  be  in  a  position  to
 purchase  ‘that

 The  State  Government  of  Kerala
 cannot  enforce  a  price  fixed  by  the
 Central  Government  Either  the  Cen-
 tral  Government  or  the  Andhra  Gov-
 ernment  must  purchase  stocks  at  the
 fixed  price.  The  Kerala  Government
 cannot  enforce  that  price  fixed  by
 the  Centre.  The  Central  Government
 not  only  refuse  to  come  to  the  aid  of
 the  Kerala  Government,  but  they  in
 fact  write  to  the  State  Government
 that  xf  they  give  any  price  higher  than
 the  price  fixed  by  the  Central  Govern-
 ment,  it  igs  considered  illegal.  An
 ordinary  merchant  can  go  to  the
 market  and  purchase  it  at  black
 market  price,
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 Our  Deputy  Food  Minister  went  to
 Coimbatore  and  he  tried  to  purchase
 maida  for  which  exorbitant  prices
 were  demanded.  So,  the  State  Gov-
 ernment  cannot  go  to  Andhra  and  do
 an  ilegal  act.  They  do  not  know
 what  to  do.  The  Central  Govern-
 ment  ought  to  have  gone  to  the  help
 of  the  State  Government.  In  fact,
 there  is  a  rumour  recently  that  ins-
 tead  of  going  to  the  aid  of  the  Kerala
 Government,  the  Central  Government
 write  to  the  State  Government  of
 Andhra  that  no  such  facility  to  pur-
 chase  at  a  higher  price  should  be
 given.  It  is  there‘clear  like  a  writ-
 mg.

 The  Deputy  Minister  of  Food  and
 Agriculture  (Shri  A.  M.  Thomas):

 With  regard  to  the  difficulty  that  is
 said  to  have  been  experienced  by
 the  State  Government,  the  State  Gov-
 ernment  has  been  assured  that  in
 case  they  find  any  difficulty  to  pur-
 chase  at  the  controlled  rates,  direc-
 tives  will  be  issued  to  the  millers  and
 the  stockists,  as  the  case  may  be,  to
 sell  to  the  Kerala  Government  at
 eontrolled  rates  What  more  do  you
 want?

 Shri  Warior:  That  75  why  I  said  it
 is  rumoured.  It  is  for  the  Central
 Government  to  deny  it  totally  and
 categorically.  I  said  there  is  a  ru-
 mour  in  the  State  of  Kerala  that  the
 Central  Government  wrote—it  is  not
 on  the  air  which  can  be  washed
 away—to  the  State  Government  of
 Andhra  that  no  facilities  should  be
 given.  It  is  now  for  the  Central
 Government  to  deny  that  categori-
 cally.

 Now  in  this  Parliament  in  reply  to
 a  question  the  Central  Government
 stated  that  Andhra  had  a  surplus  of
 @  lakh  tons.  According  to  the
 Andhra  Government  the  surplus  is  6
 jakh  tons.  Now  both  are  right  and
 both  are  correct.  But  in  between
 them  $  lakh  tons  are  smuggled  away.
 The  Andhra  Government  gives  the
 figure  after  smuggling  and  the  Central
 Government  includes  the  smuggied
 figure  also.  So,  both  are  correct  and
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 borh  are  right.  But  in  between  the
 Kerala  Government  suffers,  because
 there  are  only  6  lakh  tons  to  be  pro-
 cured.

 Now  the  Central  Government  is
 proposing  to  procure  through  the
 Andhra  Government  about  4  lakh
 tions.  After  that,  how  much  is  the
 surplus?  |  2  lakhs.  Then  there  was  a
 misleading  statement,  though  not
 very  intentional—it  was  passed
 off  like  that,  that  728  all—by  the
 Foog  Minister  in  Parliament  that  there
 is  a  surplus  of  fine  and  super-fine  rice
 in  Andhra,  I  just  want  to  iknow
 whether  the  surplus  of  super-fine  and
 fine  varieties  of  rice  in  Andhra  comes
 to  4  lakh  tons.  If  it  is  only  fine  and
 super-fine  rice,  we  do  not  want  it.
 But  is  it  a  fact  that  there  is  so  much
 of  surplus?  I  do  not  think  there  is  so
 much  of  surplus.  If  that  is  the  surplus,
 we  do  not  want  thet  fine  and  super-
 fine  varieties.  But  will  we  have  a
 surplus  purchasable  from  Andhra  to
 the  tune  of  3  lakh  tons  at  least?  Will
 the  Central  Government  guarantee
 that  much?  If  the  surplus  is  4  lakh
 tons  or  more,  can  we  at  least  have  .s%
 lakh  to  3  lakh  tons  for  our  fair  price
 shops  to  check  the  rising  prices?

 In  this  position,  if  the  Central  Gov-
 ernment  is  not  coming  to  our  aid,  then
 the  whole  situation,  especially  in  the
 lean  months  that  are  ahead,  will  be
 very  pitiable  and  not  only  the  State
 Government  of  Kerala  but  also  the
 people  of  Kerala  will  be  put  to  a  lot
 of  difficulties.  So,  in  the  ultimate
 analysis  one  can  say  that  the  zonal
 system  has  been  scrapped  in  practice.
 The  South  zone  has  got  a  surplus
 only  in  Andhra,  because  Madras  and
 Mysore  are  just  self-sufficient.  Andhra
 alone  can  support  us.  If  that  is  aiso
 debarred,  if  all  the  surplus  stock  from
 Andhra  is  taken  by  the  Centre,  we
 will  be  in  a  quandary.  I  will  not  call
 this  discrimination.  Tt  is  for  the  Cen-
 tral  Government  to  say  what  it  is.

 I  will  now  come  to  the  next  item.
 About  industries  also  we  have  to  com-
 plain  that  the  entire  South  is  always
 neglected,  Here  I  will  only  refer  te
 the  State  from  which  I  come.  The
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 locational  distribution  suggested  by
 the  States  Re-organuation  Commus-
 8300  hag  been  ignored  completely,  as
 far  as  my  State  is  concerned.  The
 State  is  giv-ng  aid  to  certain  indus-
 tries  whose  produce  are  necessary  for
 the  whole  of  India.  In  case  those
 industries  are  closed  down,  We  have
 to  import  them  and  spend  so  much  of
 foreign  exchange.  When  the  State
 Government  comes  to  the  aid  of  those
 industries,  the  Central  Government,
 the  Planning  Commission,  the  Regis-
 trar  of  Companies,  the  Reserve  Bank
 and  ail  of  them  come  in  and  say,
 “You  should  not  go  for  their  aid
 because  that  particular  industry  is  rot
 within  the  sphere  of  the  Plan.”  The
 industry  is  one  of  the  most  important
 chemical  industries  in  India.

 Then  about  the  rubber  industry.
 Three  lI:cences  were  given  of  which
 two  are  operating  outside  the  State.
 90%  of  the  rubber  is  produced  in
 Kerala.  Of  course,  one  licence  was
 given  to  a  man  in  Kerala  knowing
 fully  well  that  he  has  no  funds  to
 run  it.

 Then  about  the  lemon  grass  oll,
 you  know  that  it  is  produced  in
 Kerala.  The  new  factory  33  set  up  in
 Poona.  How  much  will  transportation
 of  rubber  and  lemon  grass  oil  and
 other  raw  materials  from  Kerala  to
 other  areas  cost?  I  do  not  mind
 others  getting  some  industries  but  in
 cases  where  the  raw  matcrial  is  there.
 The  question  of  transport  has  also  to
 be  considered.  All  these  things  are
 transported  by  the  railways  which  are
 always  crowded  and  wagons  are
 always  difficult  to  get.  These  indus-
 tries  are  denied  to  that  State.

 About  the  ship-building  yard,  I
 would  like  to  say  that  it  is  still  hang-
 ing  fire.  We  do  not  have  any  assur-
 ance.  We  do  not  know  where  we  are.
 The  expansion  of  Travancore  Mineral,
 and  their  getting  the  quota  of  ferrous
 and  non-ferrous  metals  is  another
 point  that  I  would  like  to  refer  to.  I
 know  there  are  certain  smithies  and

 blacksmiths  shops  in  Kerala  who  alone
 in  the  whole  of  India  produce  certain
 parts  of  machinery  which  otherwise
 we  have  to  import.  Let  the  Govern-
 ment  take  cognisance  of  these  facts
 and  come  to  some  conclusion  about
 the  disparity  that  is  there  in  our  State.

 46.47  hra,

 BUSINESS  ADVISORY  COMMITTEE

 'नु्लाहाललर काका  4=Report

 Shri  T.  B.  Vittal  Rao  (Khammam):
 Sir,  I  beg  to  present  the  Thirty-fifth
 Report  of  the  Business  Advisory  Com-
 mittee,

 6.48  hrs.

 MOTION  ON  ADDRESS  BY  THE
 PRESIDENT—contd.

 Mr.  Chairman;  Shri  Ansar  Harvani-.
 After  him  I  will  call  Shri  Khadilkar.

 Shri  Ansar  Harvani  (Fatehpur):
 Mr,  Chairman,  Sir,  I  join  my  hon.
 friends,  Shri  Kasliwal  and  Shri
 Jaochim  Alva  in  thanking  the  Presi-
 dent  for  his  Address.  But  at  the  very
 outset  I  want  to  draw  the  attention
 of  this  House  towards  the  pathetic
 food  condition  in  my  State  of  Uttar
 Pradesh.  The  recent  Padayatra  that
 I  performed  in  my  constituency,  which
 is  just  in  the  neighbourhood  of  the
 constituency  of  our  great  Prime
 Minister,  has  filled  me  with  deepest
 pathos  with  disgust  and  shame.  Most
 of  the  people  in  those  areas  are  going
 with  one  meal  a  day.  Most  of  the
 people  in  those  areas  are  on  the  verge
 of  starvation  and  if  immediately  some
 relief  is  not  rushed  to  Uttar  Pradesh,
 I  am  afraid  that  those  hands  which
 were  raised  to  vote  for  us  may  be
 paralysed  due  to  malnutrition.

 In  the  year  4952  on  the  2nd  of
 October  when  our  great  Prime  Minis-
 ter,  only  a  few  miles  away  from  this
 House  in  the  rural  areas  in  the  Dis-
 trict  of  Delhi,  had  inaugurated  the
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 community  projects  scheme  we
 thought  that  a  new  heaven  and  a  new
 earth  will  be  created  in  the  course  of
 five  years  But  seven  years  have
 passed  and  I  want  the  hon.  Members
 of  this  House  to  visit  the  various
 community  project  areas.  What  they
 will  find  is  that  production  of  food
 has  not  gone  up  appreciably.  What
 they  will  find  in  those  areas  is  that
 certain  buildings  have  been  built
 They  will  find  bungalows  for  the  pro-
 ject  executive  officers.  They  will  find
 accommodation  for  the  village  level
 workers  They  will  find  machinery
 and  accommodation  for  the  workers
 and  for  the  officers  of  the  project
 areas  but  when  they  will  visit  the
 fields,  when  they  will  go  to  the  khets,
 they  will  find  that  hardly  any  effort
 has  been  made  to  increase  the  produc-
 thon  of  food  In  fact,  from  beginning
 to  end  they  have  mostly  been  show
 pieces.  India  does  not  want  show
 pieces  India  needs  results  I  am  sure
 that  that  was  the  intention  of  our
 great  Prime  Minister  when  he  inaugu-
 rated  them,  but  his  dream  today  has
 not  been  realised  The  time  has  come
 when,  with  the  help  of  Parlhament
 and  the  people,  we  should  be  able  to
 realise  the  dream  of  our  great  Prime
 Minister

 Recently,  much  has  been  talked
 about  co-operatives  The  Nagpur
 Resolution  of  the  Indian  National  Con-
 gress  about  co-operatives  is  a  revolu-
 tionary  step,  but  a  revolutionary  step
 needs  a  revolutionary  apparatus  And
 what  apparatus  have  we  created  or
 are  we  going  to  create  for  furthering
 the  co-operatives.  On  that  much
 depends.  [If  we  stil]  depend  on  the
 outmoded  co-operative  laws  that  exist
 in  this  country,  if  we  still  depend  on
 the  registrars  of  co-operatives  who
 head  the  co-operative  departments  in
 the  various  States  and  the  staff  of  the
 co-operative  departments  which  {Is
 working  in  the  various  States,  I  am
 afraid  that  the  dream  that  co-opera-
 tives  ig  in  the  mind  of  our  great
 Prime  Minister  will  not  be  realised.

 There  ere  some  people  who  have
 been  criticising  our  resolution  on  co-
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 operatives.  They  have  been  from  the
 very  beginning  giving  the  threat  that
 it  will  be  a  failure.  Some  of  them
 talk  about  the  attachment  of  the
 peasantry  to  the  land,  but  I  want  to
 tell  them  that  the  peasant  is  not  so
 much  attached  to  the  land  ag  they
 think.  The  moment  he  finds  that  he
 can  make  a  few  rupees  more  else-
 where  than  he  can  make  on  his  land,
 then  he  leaves  his  land  and  migrates
 to  big  cities  to  work  in  the  ordnance
 and  other  factories,  and  his  attach-
 ment  to  the  Jands  ends.  Therefore,
 that  is  not  much  of  a  consideration.
 But  the  co-operatives  can  be  only
 successful  ait  we  appoint  a  commussion
 which  suggests  drastic  changes  in  the
 existing  co-operative  laws  If  the
 co-operative  laws  as  they  are  today
 continue  and  if  the  Registrar  of  Co-
 operative  Societies  functions  as  the
 Czar  of  the  co-operatives,  I  am  sure
 the  dream  about  co-operatives  छा
 fail

 There  ts  one  pomt  about  the  news-
 paper  industry  in  this  country.  There
 was  a  time  when  the  newspapers  in
 this  country  used  to  have  a  musszion
 There  was  &  time  when  newspapers
 in  this  country  used  to  function  with
 @  mission  and  help  the  national  strug-
 gle.  But  today  the  complex  has
 changed.  While  the  newspapers  m
 eastern  Europe  as  well]  as  in  western
 Europe  are  glorifying  the  efforts  of
 our  great  Prime  Minister,  and  they
 still  consider  that  his  prestige  is  very
 high,  I  am  afraid  the  attitude  of  the
 press  in  this  country  has  changed
 Ever  since  our  Prime  Minister  took
 drastic  steps  to  implement  the  Karachi
 Resolution,  the  Lahore  Resolution,  the
 Avadi  Resolution,  the  Hyderabad
 Resolution  and  the  Nagpur  Resolu-
 tion,  the  big  business  has  become
 jittery,  and  the  press  which  is  a  hand-
 maid  of  these  people  in  this  country
 is  coming  out  with  criticism  of  our
 Prime  Minister.  We  welcome  that
 critic'sm  Liberty  of  the  press  is  dear
 to  us,  but  the  basis  of  criticism  has
 been  shameful.

 Then  there  has  heen  another  type  of
 press  That  is  not  the  handmaid  of
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 bly  ‘capitalists,  That  is  the  handmaid
 of  some  individuals  who  want  to
 on  the  lower  instincts  of  the  people  By
 Calculated  sensationalism,  giving  out
 sengatjonal  pews.  They  do  not  care
 Jor  ‘the  verification  of  the  news;
 that  they  care  is  that  it  should  be
 sensational.  And  they  also  find  the
 Frime  M  nister  an  interesting  subject
 for  their  sensationalism.  And  that
 should  be  deplored,  and  it  should  be
 the  duty  of  this  House,  of  Parliamenf,
 and  of  the  people  to  discourage  these
 trends  in  the  press.

 here  is  another  thing  about  the
 press.  We  know  that  the  Working
 Journalists  Act  was  passed  and  the
 dispute  was  referred  to  the  Wage
 Board.  The  dispute  is  stil]  there.  But
 before  the  dispute  is  settled,  before
 the  Wage  Board  comes  up  with  708
 report,  the  press  barons  are  busy
 sabotaging  all  that  is  to  be  done.  We
 have  got  the  example  of  the  Amrita
 Bazaar  Patmka  of  Calcutta,  an  insti-
 tution  which  was  built  up  by  the  late
 Motilal  Ghosh  for  the  freedom  of
 th’s  country,  an  institution  which  was
 made  not  for  profit-making,  an  insti-
 tution  which  was  built  up  with  the
 patriotism  of  the  people,  which  has
 now  fallen  into  the  hands  of  profiteers.
 Under  the  pretext  of  not  making
 profits,  they  have  closed  down  the
 Allahabad  edition  of  the  Amrita
 Bazaar  Patrika  as  well  as  the  Amrita
 Patrika.

 16.543  hrs,

 (Mr.  Speaker  tn  the  Chair]

 I  hope  and  trust  that  our  great  Prime
 Minister  and  his  Government  will  take
 notice  of  it  and  will  come  to  the  rescue
 of  the  workers  of  these  papers.

 The  owners  of  the  Bombay  Chronicle
 are  doing  the  same.  Then  there  is
 the  great  institution  in  Calcutta,
 the  Anand  Bazar  Patrika.  One  fine
 morning  it  issues  at  notice  of  suspen-
 sion  to  a  Member  of  thig  very  House
 of  Parliament  who  was  the  editor  of
 that  paper  for  25  years,  I  mean  Shri

 fee  2  ४०  t.  visa  gt  Ok
 C.  K.  Bhattacharya  He  was  told  he
 could  not  continue  any  more,  and  after
 ten  days  a  lie  appears  in  the  paper
 stating  that  henceforth  it  would  he
 edited  by  the  proprietor,  We  shauld
 see  that  in  an  Indian  paper  every  day
 a  lie  ig  not  perpetuated  that  thet  paper
 is  edited  by  the  owner.  Kither  thers
 should  be  no  name,  or  the  name
 should  be  of  the  people  who  really
 run  the  press.  I  have  said  enough
 about  these  things.

 I  would  say  just  one  more  thing,
 and  I  have  done,  and  that  is  about
 Jammu  and  Kashmir.  Our  heart
 bleeds  for  the  people  who  are  on  that
 side  of  the  border.  Our  heart  bleeds
 for  countrymen  of  occupied  Kashmir
 who  are  groaning  under  the  iron  heel
 of  the  military  regime,  who  are  groan-
 ing  under  the  iron  heel  of  gangster-
 ism.  We  should  send  our  greetings
 from  here  to  those  countrymen  of  ours,
 and  I  wish  our  President  had  sent  his
 greetings  to  thém  and  assured  them
 that  the  time  was  fast  approaching
 when  they  will  be  liberated,  and  they
 will  be  all  a  part  and  parcel  of  India.

 Shri  Khadilkar  (Ahmednagar):  I
 would  lke,  at  the  fag  end  of  this
 debate,  and  within  the  short  time  at
 my  disposal,  to  touch  2  few  points
 which  need  further  d'scussion.  But,
 before  coming  to  specific  points,  I
 would  like  to  make  one  general  obser-
 vation  regarding  the  President’s
 Address.  There  ts  one  merit  in  the
 speech  that  is,  it  really  or  truly  reflects
 the  complacent  attitude  of  the  ruling
 party  to  the  policies  as  well  as  their
 implementation;  but  it  utterly  lacks
 the  urgency,  the  vigour  and  vitality
 that  would  give  some  sense  to  the
 people  that  Government  are  deter-
 mined  to  go  ahead  with  certain
 policies.  Instead  of  following  the
 British  Crown  in  this  aspect  and
 delivering  an  Address  of  a  formal
 nature,  I  would  like  that  the  follow-
 ing  suggestion  may  be  considered.  Let
 the  Address,  be  a  little  more  analytical
 and  self-critical.  After  all,  those  who
 are  occupying  high  positions  are
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 the  courage  to  show  it  openly,  as  Shri

 An  Hon.  Member:  Quite  natural.

 Shri  Khadilkar:  Others  showed
 sneaking  admiration  saying  ‘Well
 done,  you  have  spoken  well,  our
 mouths  are  gagged’,  while  yet  others
 showed  halfhearted  support.

 I  am  puzzled  by  this,  because  if  you
 analyse  the  Nagpur  resolution  you  will
 find  that  it  is  essentially  based,  as  I
 understand  it,  on  the  Second  Plan.
 What  has  been  stated  in  the  Second
 Plan  has  been  incorporated  as  an
 objective  in  the  Nagpur  resolution;  it
 is  nothing  more  and  nothing  less.

 But,  unfortunately,  Shri  M.  हें,
 Masani  ig  afflicted  with  some  sort  of
 fear  complex.  Therefore,  he  has  given
 quotations  from  several  countries  like
 Poland  and  Yugoslavia,  China  and
 Russia,  suggesting,  ‘Look  here,  if  you
 @o  this  way,  there  is  doom’,  and  ulti-
 mately  he  threatened  that  there  will
 be  eiyil  war  and  bloodshed.  In  his
 support,  he  also  quoted  big  names,
 names  like  Rejaji,  Shri  K.  M.  Munshi,

 —
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 and  last  but  not  least  Shri  Jaya
 Prakash  Narayan.

 co-operatives.  It  is  giving  a  new  pers

 Therefore,  I  would  like  to  say  this
 much,  He  has  quoted  the  instances  of
 poland  and  Yugoslavia.  So  fer  as
 these  countries  are  concerned,  I  will
 quote  a  British  authority,  not  a  Rus-
 sian  authority,  as  to  why  they  had  to
 do  de-collectivisation,  and  why  Poland
 had  to  take  this  course.  Anne  Martin,
 who  has  deeply  studied  this  problem,
 observes  in  her  latest  Publication
 Economics  and  Agriculture:

 “One  of  the  great  difficulties
 has  been  that  the  industrialisa-
 tion  programmes  in  these  coun-
 tries  have  not  been  as  effective  as
 was  hoped  in  drawing  surplus
 labour  off  the  land”.

 That  was  one  of  the  reasons  so  far
 as  Yugoslavia  was  concerned.  She  has
 discussed  all  this  in  detail  and  it  is
 worth  study.  She  says:

 “The  decision  is  being  taken
 partly  because  of  the  relative
 inefficiency  of  these  farms  and
 partly  because  of  rising  unemp-,
 loyment  in  the  towns  which  is
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 causing  a  migration  of  labour
 back  to  agriculture”

 This  shows  there  was  certainly  a
 typical  employment  mmbalance
 because  certain  targets  set  before  the
 plan  could  not  be  achieved  in  one
 ease  or  the  other  and  they  had  to  do
 it

 Shri  Masani  also  mentioned  China
 and  the  communes,  the  latest  deve-
 lopment  I  would  hke  to  refer  him  to
 the  latest  publication  of  an  Austrah-
 an  professor,  Fitzgerald,  who  had  re-
 cently  gone  there  It  is  entitled
 Flood  tide  in  Chima  In  this,  he  has
 summed  up  the  whole  position  and
 he  says  that  after  six  years  China  has
 made  such  tremendous  advance  75
 agriculture  unrecognisable  in  every
 tense,  which  nobody  expected

 But  leave  aside  this  professor  An-
 other  fellow  traveller  of  Shri  Masan.,
 Dr  Crossman,  a  British  Labour  MP
 has  recently  reported  m  Statesman
 What  has  he  got  to  report?  He  has
 said  that  by  following  this  policy
 definitely,  China  has  added  to  her  food
 production  very  immensely  of
 course,  he  has  something  critical  to
 say  about  the  communes

 Therefore,  what  has  been  aimed  at
 must  be  properly  understood  What
 is  the  social  objective  behind  the
 Nagpur  Resolution?  To  my  _  under-
 standing,  so  far  as  this  Resolution  .  25
 concerned,  instead  of  creating  this
 bogey  of  collectivisation  and  what
 not,  it  1s  &  simple  proposition  We
 want  a  three-tier  system  m  the  vil-
 lages,  there  will  be  family  holdings
 with  sturdy  peasantry,  there  will  be
 co-operative  jot  production  and
 there  will  be  community  holdings
 These  things  are  stated  in  the  Second
 Five  Year  Plan  I  am  not  saymg
 something  which  has  not  been  stated
 I  do  not  want  to  quote  because  ३६
 would  absorb  my  time  Therefore,  re-
 garding  production,  I  will  mention
 one  point  and  finish  with  this  aspect
 of  the  problem

 As  regards  production  he  said
 something  In  his  opinion  production
 declines  Of  course,  one  can  make

 @  juggiery  with  figures.  He  could  not
 show  that  though  agricultural  pro-
 duction  haa  farled  to  keep  pace  with
 industrial  production—that  is  bound
 to  happen  in  a  developing  economy—
 China  and  Russia  are  short  of  food
 or  are  importing  food  from  outside
 That  is  one  thing

 So  far  as  figures  are  concerned,  I
 would  like  to  quote  another  Ameri-
 can  authority—Chmese  Economy  by
 Solomon  Addler  It  38  a  recent  pubh-
 cation  He  has  given  some  most  au-~
 thenticated  figures  about  China,
 prior  to  the  revolution  and  since  the
 revolution  But,  I  will  confine  myself
 to  what  happened  after  950  In  4950
 production  was  180  mi'lon  metric
 tons  and  in  955  it  78  84  million  tons
 He  says  it  was  7!l  per  cent  increase  at
 that  level  and  now  it  38  1,52  If  we
 take  these  figures,  the  case  built  up
 with  the  help  of  logic  and  with  the
 help  of  his  analytical  mind  and  all  the
 figures,  topples  to  the  ground.  I  am
 sorry  he  is  not  here,  or  even  Prof
 Ranga

 Once  upon  a  time  in  1934,  while
 we  were  in  the  Congress  together,
 we  I  mean  Prof  Ranga  and
 myself  were  the  founder  members
 of  the  Kisan  Sabha  I  am_  sur-
 prised  at  his  attitude  now  He
 looks  at  Kisans  as  Trotsky  said  earli-
 er  He  wants  to  build  up  our  civilisa-
 tion  as  Trotsky  had  said  The  peasant
 will  remain  the  pack  horse  of  our  civi-
 lisation  His  burdens  will  not  be  re-
 moved,  he  will  not  he  liberated

 Therefore,  I  must  make  one  final
 observation  about  this  As  Lord  Aton
 has  said,  the  bonds  of  class  are  strong-
 er  than  natonality  It  is  a  very  wise
 observation  In  this  case,  I  feel  the
 bonds  of  Prof  Ranga  and  others  with
 the  conservative  feudal  remnants  of
 this  country  are  much  stronger,  and
 aman  who  has  associated  himself
 with  highly  industrmalised  circles  does
 not  see  that  unless  we  change  the
 social  pattern  in  the  villages,  no  eco-
 nomic  advancement  or  industriel  ad-
 ‘van-ement  in  the  public  sector  or
 even  mm  the  private  sector  can  even
 be  visualised.
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 ‘With  these  observations  regarding
 thus  topic,  I  would  lke  to  touch  briefly
 gn  one  or  two  points  There  was  a
 suggestion  thrown  by  my  hon  friend,
 the  senior  leader  on  this  side,  Acharya
 Krpglan)  regarding  National  Govern-
 ment  I  fax)  to  understand  that  It
 was  good  to  talk  of  co-operation  from

 all  parties  as  it  was  given  expression
 to  by  the  new  Congress  President  on
 the  floor  of  the  House

 Shrimati  Renu  Chakravartty:  On
 the  floor  of  the  House?

 Shri  Khadilkar:  No,  I  am  sorry,
 she  said  it  outside,  but  7६  was  echoed
 dy  the  Prime  Minister

 But  before  approaching  this  ques-
 tian  of  National  Government  we  must
 give  thought  to  the  crisis,  the  crisis
 of  the  Congress  or  political  hfe  an
 this  country,  that  is  basically  the  cri-
 Sis  of  organisation  As  we  know  the
 congress  holds  together  many  groups
 Is  there  one  unity  of  purpose,  or  unity
 of  thought  im  the  ruling  party?  There
 as  none  Who  can  join  hands’  with
 ‘whom?  This  is  a  problem  Therefore,

 I  cannot  take  that  suggestion  very
 seriously

 Shri  A  M.  Thomas  Independents

 Shri  Khadilkar:  Then  there  is.  an-
 ether  question,  a  burning  topic  For-
 tunately,  our  Prime  Munister  35  here
 There  is  a  small  dispute  regarding
 Some  border  going  on  between
 Mysore  and  Bombay  Satyagraha  is
 being  offered,  no  tax  campaign  3s
 bemg  planned  I  would  ask  this
 House  that  if  there  are  conflicts  bet-
 ‘ween  one  region  and  another,  75  3  not
 the  duty  of  this  House  to  send  some-
 one  to  the  border  and  find  out  the
 situation  as  to  who  is  right  and  who
 as  wrong?  We  send  emussaries  to
 Igternational  Fact  Finding  Commis-
 sions  Why  not  get  hold  of  the  map
 and  after  the  presentation  of  a  report
 ‘by  somebody,  settle  this  matter  here,
 nd  appeal  to  the  people  who  are  agi-
 tated  that  justice  35  not  being  done

 or  delayed,  to  stop  the  agitation?
 x  fail  to  understand  why  on  such
 issues  this  House  should  not  act
 338  (Al)  LSD—8

 hy  the  Preadepe  7798
 Therefore,  I  would  appeal  to  the
 Pmme  Minister  to  put  an  end  to  the
 agitation  It  78  the  responsibility  of
 the  Home  Munsstry  The  Home  Min-
 ister  deputed  someone  with  authority,
 Shn  Jatt:  s  a  new  man  to  politica
 and  has  been  shot  up  to  the  Chief
 Munistership  I  have  nothing  to  say
 about  that  But  he  is_  unreasonable
 on  all  accounts  But  let  us  leave
 apart  who  is  unreasonable  or  reason-
 able  Ascertain  judicially  what  is  the
 position  and  pla‘e  a  report  before  the
 House  and  settle  the  matter  here.

 You  say  that  people  should  not  take
 things  mto  their  hands  On  a  former
 occasion,  one  of  our  Congress  leaders
 said  in  this  House  that  they  would
 decide  certain  issues  on  the  streets
 of  Bombay,  or  possibly  on  the  streets
 of  Ahmedabad  What  78  the  position?
 Unfortunately,  I  hold  in  high  esteem
 and  reverence  the  new  entrant  to  the
 Congress-fold  m  this  House—Dr
 Aney  But  on  this  occasion,  it  35  my
 misfortune  to  say  something  but  I
 have  got  to  say  it  for  the  sake  of
 truth  He  ३5  learned  and  a  Sanskrit
 scholar  or  Pandit

 बुद्धाहेन  विवार्ण य  बरता
 This  is  an  old  Sansknt  saying
 If  I  can  apply  that,  I  should  ignore
 him.  He  did  not  offer  a  solution,  he
 did  not  treat  it  as  a  national  prob-
 lem.  What  are  the  wishes  of  the  peo-
 ple  of  Maharashtra?  What  are  the
 wishes  of  the  people  of  Gujarat?  He
 did  not  try  to  understand  that  He  is
 not  in  a  position  to  do  that,  physical-
 ly  he  75  not  capable  of  that  With  all
 that,  he  takes  up  the  cudgels  and
 says  if  you  want  to  reconsider  this
 assue,  then  Vidarbha  should  be  sepa-
 vated  or  if  not  then  some  four  States
 should  come  m  I  faz  to  understand.

 I  appeal  to  thrs  House  again  You
 have  taken  a  decision  This  House
 takes  good  decisions  as  well  as  had  ang
 wrong  decisions  You  revise  them.
 ६4  you  want  to  get  that  respect  and
 immediate  response  from  the  people
 that  this  75  a  sovereign  body,  this
 House  has  a  right  to  take  the  initi-
 ative.  This  problem  hes  been  hanging
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 fire  for  a  long  time.  People's  ener-
 gies  are  diverted  in  opposite  directions.
 when  you  should  seek  their  co-operar
 tion  for  development.  Why  not  say
 you  would  move  in  the  matter  at
 proper  time.  Why  not  give  an  assur-
 ance  that  this  problem  will  be  settled
 here  so  that  the  people  will  not  be
 forced  in  desperation  to  tale  action
 and  will  not  have  to  go  to  the  streets
 to  settle  it  whether  it  be  Ahmedabad
 or  Bombay.  You,  as  sovereign  body  in
 this  country,  must  give  this  assur-
 ance  to  the  people  of  Bombay  and
 the  people  of  Gujarat.  When  it  was
 settled,  certain  vindictive  attitude  of
 a  section  must  have  influenced  the
 decision.  I  do  not  want  to  go  into
 the  past  history  but  the  decisions
 were  vitiated  and  the  conscience  of
 the  Congress  High  Command  was  not
 clear  or  clean.  About  that,  I  am  sure
 I  do  not  want  to  atribute  motives.  It
 is  for  this  House  to  take  the  initia-
 tive  and  reassure  the  people  and  say:
 here  we  are;  why  do  you  take  the  law
 into  your  hands  and  why  do  you
 waste  your  energy  on  this  matter
 when  there  are  urgent  tasks?  There-
 fore,  I  would  again  appeal  to  this
 House  and  our  Prime  Minister  not
 to  keep  this  problem  for  very  long
 waiting  for  a  solution.

 One  final  word  and  I  have.  done.
 Regarding  co-operation,  my  humble
 submission  is  this.  If  you  want  to
 develop  this  country,  you  will  have
 to  seek  the  co-operation  from  all  8९९०
 tions.  But  what  do  we  find?  It  must
 be  bullt  up  from  village  level  to  the
 top.  We  boast  of  a  planned  economy.
 ‘We  have  got  a  Finance  Minister  and
 a  Food  Minister.  In  any  other  country
 which  has  undertaken  such  a  gigan-
 tic  Plan  of  development,  taxing  peo-
 ple,  when  there  are  no  violent  fluce
 tuations  of  prices  of  the  necessities  of
 life.  The  Ministers  responsible  for
 this  state  of  affairs  would  not  remain
 in  their  position  for  a  day.  There  is
 a  chronic  shortage  of  things  affect-
 ing  the  living  standardk  of  the
 people.  There  is  always:  a  chronic
 @Mhreate  of  corrosion.  There  is  syecula,

 tion  and  hoarding.  Unfortunately,  from.
 past.  history,  there  is  a.  patent  allergy
 to  controls  in  the  ruling.  party  that
 lands  us  in  this  deplorable  condition.
 Are  we  going  to  tolerate  this?  You.
 say,  “Come  on:  You  join”.  I  would.
 humbly  appeal  to  you  to  take  serious.
 note  of  it  and  devise  remedies  forth-
 with,  taking  your  appeala  for  Co-
 operation  in  seriousness.  Once  I  hadi
 made  suggestion  in  writing  to  the
 Chief  Minister  of  Bombay:  why  not
 call  our  M.Ps,  though  unfortunately
 many  of  them  belong  to  this  side  to
 consider  issues  on  planning  and  de-
 velopment.  Let  them  sit  tegether  for
 a  discussion  and  let  them  chalk  out
 a  policy.  But  there  was  no  reply.
 No  implementation.

 You  talk  of  co-operation.  I  would
 say  that  unless  you  enlist  the  co-
 operation  of  the  people,  thelr  active
 participation,  in  everything,  frorm
 every  section  of  opinion,  whatever
 plans  and  whatever  total  invesetments
 and  collections  you  make  they  are  not
 going  to  achieve  the  objective.  There-
 fore,  I  would  humbly  appeal,  in  the
 end,  to  the  Prime  Minister  to  take
 initiative  in  this  matter.  Enlist  the
 support  from  the  village  level,  at
 every  stage,  and  then  alone  your  big:
 decisions,  revoluntionary  decisions,  in
 a  sense,  in  our  stagnant  society  where
 we  want  to  make  rapid  advances  will
 be  possible  of  implementation.

 With  these  words,  I  resume  my
 seat.

 ft  मूलचन्द  ६...  (फरोेलाबाद)  :
 अध्यक्ष  महोदय,  मेरे  माननीय  मित्र  श्री
 कासलीवाल  ने  जो  प्रस्ताव  रखा  है  भौर
 जिसका  झनुमोदन  भी  किया  गया  है,  उसका
 &  समर्थन  करता  हूं  ।'

 इस  वाद-वियाद  में  बहुत  सी  ऐसी  बातें

 कही  गई  हैं,  जो  कि  नहीं  कही  जानी  चाहियें
 थीं  ।  कायदे  को  अगर  हम  देखें  तो  पता
 चलेगा  कि  उन  बातों  का  यहां  जायरा  wee
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 हीक  नहीं  हैं।  में  भापकी  तथज्जह  झ्राटिकल
 we  जिम्ग  २  की  तरफ  विलाना  चाहता  हूं
 झौर  साथ  ही  साथ  स्त  झाफ  प्रोसीजर  एंड
 कंडक्ट  ors  f  fata  की  तरफ  दिलाना

 जाहता  हूं  जहां  पर  यह  साफ  तौर  से  लिखा

 ड््भा  है  कि  उन्हों  बातों  पर  बहस  हो  सकती

 है  जो  बातें  कि  प्रेज़िडेंट  साहब  के  एड्रेस  में

 हैं  झौर  उन  बातो  पर,  जिनका  ज़िक्र  एड्रेस
 में  नही  है,  जिक्र  तही  झाना  चाहिये  ।  बहर-
 हाल  आापने  कुछ  छुट  दे  दी  जिसकी  वजह
 के  ये  बातें  यहां  उठायी  गईं  झौर  इस  तरह  से

 बहुत  सा  समय  नष्ट  हमा  अझौर  यह  समय

 दूसरे  कामों  में  लगाया  जा  सकता  था  ।

 जो  जो  बातें  यहा  कही  गई  हैं  उन  पर  में

 थोड़ा  थोड़ा  कहना  ाहूगा  |  पहली  बात
 जो  बार  बार  झापके  सामने  झाई  है  भौर
 लोक-सभा  के  माननीय  सदस्यों  के  सामने
 रखी  गई  है  बह  बम्बई,  संयुक्त  महाराष्ट्र
 झौर  महागुजरात  के  बारे  में  कही  गई  है  ।
 आज  की  भारत  की  स्थिति  और  दुनिया  की
 स्थिति  को  अगर  हम  देखें  तो  हमको  पता
 ब्बलेगा  कि  सबसे  जरूरी  बात  जो  है  वह  भापस
 में  यूनिटी  की  और  भापस  मे  एके  की  है  ।

 गुजराती  झौर  महाराष्ट्री  जो  हजारो  बरस
 से  साथ-साथ  रहते  चले  भा  रहे  है,  भाज

 मालूम  ऐसा  होता  है  कि  एक  दूसरे  की  दाक्ल
 देखना  नहीं  चाहते,  एक  दूसरे  को  बरदात

 नहीं  कर  सकता  है,  एक  दूसरे  के  साथ  नहीं

 रह  सकता है  t  प्रगर  इस  तरह  की  भावना
 घलती  रही  तो  मे  समझता  हूं  जो  डेमोक्रेटिक

 इंस्टीट्यूशस  है  वे  चल  नहीं  सकती  है  7
 जब  पालियामेंट  ने  एक  मसले  को  तय  कर
 दिया  तो  उसको  बार  बार  उठाना  मुनासिब
 नहीं है  7  जब  तक  पालियामेंट ने  तय  नहीं
 किया  था  उस  बचत  तक  तो  इस  सवाल  को
 उठाना  मुनासिब  था  लेकिन  जब  पालियामेंट
 ले  एक  बात  एक  दफा  तय  कर  दी  तब  डेमो-

 फरेटिक  उसूल  का  यह  तकाजा  है  कि  उस  बात
 को  साग  लिया  जाये  |

 ॥... अ  the  President  1303

 सब  से  बड़ी  बात  यह  है  कि  जो  भी  कदम
 झाजकल  के  माने  में  उठाया  जायें,  उसको

 उठाने  से  पहुले  यह  सोच  लिया  आय  कि

 झाया  यह  कदम  उठाना  मुनासिव है था नहीं है  था  नहीँ
 है।  मैं  कहता  चाहता  हूं  कि  चाहे  गुजराती
 हों,  चाहे  महाराष्ट्री  हों,  चाहे  पंजाबी  हों
 शौर  गयाह  मद्रासी  हों,  सभी  को  हमेशा  वह
 सोच  लेना  चाहिये  कि  उसका  जो  कदम  है

 बह  देश  की  एकता  को  कायम  रखने  में
 सहायक  सिद्ध  होगा  या  नहीं  भ्ौर  भगर

 नही  होगा  तो  उस  कदम  .को  नहीं  उठाना

 चाहिये  ।  हमको  सोच  लेना  बाहिये  कि
 क्या  हम  |.  की  एकता  कायम  रखना  चाहते
 हैं  या  देश  के  टुकड़े  टुकड़े  करना  चाहते  हैं,
 झाया मह्  कदम  एक  इंसान  को  दूसरे  इंसान
 से  अलग  करेगा  या  इस  इंसान  को  दूसरे
 इंसान  के  नजदीक  लाने  में  सहायक  होगा  aq
 जो  कदम  एक  इसान  को  दूसरे  से  मिलाता

 हो  वह  कदम  तो  उठाया  जाना  चाहिये  छेकित
 जो  एक  को  दूसरे  से  दूर  ले  जाता हो  उसको
 उठाना  मुनासिब  नहीं  है  ।  में  समझता

 हूं  कि  यह  बात  हुमेदा  हर  एक  इंसान  को,
 हर  एक  मेम्बर  साहब  को  और  हर  एक
 आरतवासी  को  अपने  सामने  रखनी  चाहिये  ॥
 मे  मद्रासियों  से,  महाराष्ट्रियों  से,  पंजाबियों
 से,  गुजरातियों  से  प्रार्थना  करता  हूं  कि  जो

 काम  में  करे,  उसको  करने  से  पहले  सोच  लें  कि
 कि  भ्राया  उससे  इंसान  इंसान  के  नजदीक
 भाता  है  यथा  इंतान  इंसान  से  झलग  होता
 है।  भगर  इंसान  इंसान  से  प्रसंग  होता है
 किसी  काम  से  तो  वह  काम  देश  के  हित  में

 नही  है  भौर  किसी भी  तरह  से  न  उस  काम
 को  उठाना  चाहिये  और  न  करना  चाहिये  |

 जहां  तक  बम्बई,  गुजरात  भौर  महाराष्ट्र
 का  सवाल  है,  उसके  बारे  में  मुझे  इतना ही
 कहना  है

 दूसरा  मसला,  जिसके  बारे  में  इस
 ससा  में  बहुत  ज्यादा  बहस  हुई  बह  खुराक
 का  मसला  है  ।  उसके  बारे  में  भी  बहुत  सी
 बातें  कही  गईं  ।  गवर्ममेंट  के  ऊपर  ऋल्जाम
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 सगाया  गया  कि  गवर्नेमेंट  ने  काव  पदा्जों
 को  पूरों  तौर  पर  पहुंचाने  का  इन्तजाम  नहीं
 किया  उनकी  कीमतें  बराबर  बढ़ती  जा  रही
 हैं।  में  यह  कहना  चाहता  हूँ  कि  इसके  लिये
 तो  भअ्रपोजीक्षन  पार्टीज़  ही  जिम्मेदार  है  ।
 उनकी  कीमतों  के  बढ़ने  में  गवर्नमेंट  का  कोई
 मी  कुसूर  नहीं  है  I  उसमें  सारा  कुत्ूर  या  तो

 कुदरत  का  है  या  फ़िर  अ्रपोजोशन  पार्टीज
 का  है  |  इस  सम्बन्ध  में  जो  भी  प्रांकड़े  दिव
 गये  है  जरा  उन  पर  ध्यान  दिया  जाये  t

 सन्‌  RUQH-KE  में  हमारे  सामने  जो  कड़े
 थे  उनसे  मालूम  होता  है  कि  उस  समय  ५३
 मिलियन  टन  गल्‍ला  था  ।  कंट्रोल  हटने  के
 बाद  ५३  मिलियन  टन  गल्ला  हिन्दुस्तान  भर
 के  खाने  के  लिये  दिया  गया  ।  उस  समय
 कीमतें  नहीं  बढ़ीं  भौर  किसी  किस्म  को
 दिक्कत  पैदा  नही  हुईं  1  उसके  गले  साल  ६८
 मिलियन  टन  गल्ला  पैदा  हुआ  झीर  सर  भी
 अगले  साल  ६३  मिलिगन  टन  गहला  पैदा  हमा  1

 अगर  ४५३  मिलियन  टन  गल्ला  देश  भर  के  खाने
 के  लिये  काफ़ी  हो  सकता  था  तो  कोई  बजह
 नहीं  है  कि  ६३  मिलियन  टन  गल्ला  देश  के
 खिलाने  के  लिये  काफ़ी  न  हो  यह  कहना
 कि  भल्ले  की  कमी  थी  उस  वक्‍त,  यह  मे

 समझता  हूं  कि  गलत  बात  है  ।  यह  बात
 जरूर  हो  सकती  है  कि  बाज  बाज  प्रदेशों  में

 कहीं  सूखा  पड़  गया,  कही  पानी  ज्यादा  बरस
 गया  और  उसको  वजह  से  फसल  का  नुकसान

 हुआ  t  लेकिन  जहा  पर  नुकसान  ट््भा  वह
 भ्पोजीदान  पार्टीज  ने  बैलट  बाक्स  की  तरफ
 लजर  रख  कर,  चुनाव  का  खयाल  करके,

 यह  कहना  शुरू  कर  दिया  कि  खाने  की  कमी

 है।  बावजूद  गवर्नमेंट  के  इस  कहने  के  कि

 दम  सब  को  भ्रच्छी  तरह  से  खिला  सकते  हैं,
 वह  एजिटेशन  कायम  रहा  I  कहीं  पर  हड़तालें

 हुईं,  कहीं  कुछ  हुआ,  कही  कुछ  हुभा  |

 झब  जो  सवाल  यह  पैदा  होता  है  कि  भाखिर

 कीमतें  क्यों  बढी,  तो  उसके  बारे  में  मुझे
 सिहं  इतना  ही  अं  करता  है  कि  माप  याद

 रखें  कि  & ! ज  हसने  ड्रेझसिट  फाइनेंसिय  की,

 फ़ाथिग्रामेंट से  म  जूते  के  कर,  तो  उस  ब्क्त
 किसी  ते  भी  उस  पर  एतराज  तहीं  किया

 कि  यह  क्यों  किया  जा  रहा  है।  जब  बेडिंसिट
 फाइनेंसिय  होती  है  भौर  फसल  खराब  होती

 है  तो  कोमतों  का  बढ़ना  लाजिमी  है  1  झपर

 ग्रह  वात  वातावरण  में  फैला  दी  जाये,  AE
 जाहिर  किया  जाय  कि  खाने की  कमी है  पा
 किसी  दूसरी  चीज  की  कमी  है  तो  स  चीज
 की  कमी  कही  जायेगी  उसी  चीज  की  कीमत

 बढ़ती  जायेगो  ।  यहां  पर  यह  भी  याद

 रखने  की  जरूरत  है  कि  जहां  पर  यल्‍्के या
 गेहूं  भौर  चावल  की  कीमत  इतनी  बढ़ी  है
 वहां  दूसरी  चीजों की  कोमत  नहीं  बढ़ी  है  t

 यह  केवल  उस  वजह  से  कि  उन  चीजों  की

 कमी  के  बारे  में  कोई  आन्दोलन  नहीं  हुभा,
 किसो  ने  यह  नहीं  कहा  कि  उन  चीजों  की

 कमी है  जब  कि  गेहूं  भौर  चावल  के  बारे  में
 बहुत  ज्यादा  शोर  मचाया  गया  t  नतीजा

 ह  हुआ कि  जिन  लोगों  के  पास  मल्ला  था

 चाहे  थोड़ा  हो  या  बहुत  हो,  चाहे  किसान  के

 पास  हो  चाहे  रोजगारी  के  पास  हो,  सब  ने

 उसे  रोक  रखा  भ्रौर  उसकी  वजह  से  कीमतें

 बढ़ीं  -  तो  इस  तरह  से  कीमतों  के  बढ़ने
 की  जिम्मेदारी  जैसा  मैने  शुरू  में  ही  ह अ

 किया  भ्रपोजीक्षन  पार्टीज़  पर  है  ही  दूसरों
 पर  नहीं  t  गवनंमेंट  के  ऊपर  इसकी  जिम्में-

 दारी  ढालना  गलत  बात  है  और  यह  एजि-
 ढेखन  बेकार  पैदा  हो  रहा  है  1  यह  तो  रही

 खुराक  की  बात  q

 दूसरी  बात  जो  मैं  थोड़े  समय  में  कहना

 चाहता  था  वह  'कोम्ापरेटिव  फामिंग  के

 बारे  में  है  ।  इसमें  कोई  शक  नहीं  कि  हिन्दु
 स्तान  को  आबादी  ५०  लाख  सालाना  के

 हिसाब  से  बढ़  रही  &  शौर  ३०,  ४०  या  ५०

 सालों  में  एक  जमाना  ऐसा  ा  सकता  है
 कि  अमर  झाबादी  इसी  तरह  से  बढ़ती  रही

 हो  हमारे  लोगों  के  लिये  खाना  काफी  नहीं

 होगा  ।  जो  भी  लोग  उस  वक्‍त  मौजूद  होंगे
 उनको  इसकी  काफ़ी  तकलीऊ  होगी  t  इस

 समय  जो  पैदावार  हमारे  देश  में  हो  रही  हैं



 itos  Motion  on  Address  MAGHA  29,  880  (SAKA)

 बह  ऐसा  भासूम  होता  है  कि  झोर  देक्षों  के

 अगर  यह  सही  है  तब  तो  यह  मानना  पड़ेगा
 कि  जो  काइतकार  है,  जिसके  पास  इतनी
 छोटी  होल्डिंग  है,  वह  न  तो  उसमें  ज्यादा
 लागत  ही  लगा  सकता  है  भौर  ने  माडनें
 शरीके  के

 we  उसको  नहीं  झपना  सकता  है  किसी  भी

 तरह  से  ।  भौर  जब  तक  बहू  माडनें  तरीका

 महीं  झपना  सकता  है  तब  तक  पैदावार  फी
 एकड़  नहीं  बढ़ा  सकता  है  ।  फिगर्स  यह
 बतलाते  हैं  कि  वहां  पर  श्ाज  एक  एकड़  में
 ४५५  मन  तक  गेहूं  पैदा  हो  सकता  है  भगर  नये
 तरीके  इस्तेमाल  किये  जायें  |  झगर  इतनी
 पैदावार  हो  सकती  है  तो  कोई  वजह  नहीं  है
 कि  ४०,  ५०  या  ६०  साल  बाद  भारतवर्ष
 भें  हम  लोगों  के  लिये  अन्न  की  कमी  रहे
 कषरूरत  इस  बात  की  है  कि  जिस  तरह  से
 एयादा  से  ज्यादा  पैदावार  हो  सकती है  उसको
 किया  जाय  ।  शब  सवाल  यह  भा  जाता  है
 कि  अगर  इंडिविजुअल  तरीके  का  इस्तेमाल
 करना  चाहे  जिसके  पास  पाच  या  छ  एकड़
 जमीन  है  तो  बहु  इसको  नहीं  कर  सकता है  1
 ब  दूसरा  तरीका  क्‍या  रह  जाता  है।  सिवाय
 कोझापरेटिव  फामिंग  के  कोई  दूसरा  तरीका

 नहीं  है  t  कोआपरेटिव  फामिय  के
 बारे  में  भ्रक्सर  एतराज़  किये  जांते  हैं  आर
 कहा  जाता  है  कि  यहां  पर  यह  चीज  काम
 नहीं  करेगी  ।  मिसालें  दी  जाती  है  पोलैंड
 की  भौर  यूग्रोस्‍लाया  की  प्र

 आस्ट्रेलिया  के  पास  के  कुछ  हिस्सों
 की  कि  चहा  पर  यह  कामयाब  नही  हुई  ।

 ag  मिसालें  जरूर  सही  हैं,  लेकिन  इत  मिसालों
 के  होते  हुये  भी  हमारे  सामने  कोई  दूसरा
 वरीका  नहीं  है  जिससे  हम  लोग  पैदावार

 |.  the  President  8¢6

 कड़ा  सके  ।  जिस  वक्‍त  से  काइतकार  को

 यह  मालूम  होगा  कि  जहां  पर  वह  भ्राज  एक
 बीघा  में  एक  या  दो  मन  अनाज  पैदा  करता
 है  वहां  उसको  ५५  मन  फी  एकड़  मिल  सकता
 है,  उस  वक्‍त  से  मेरी  समझ  में  नही  भाता
 कि  काइतकार  इतना  बेवकूफ  होगा  कि  ay
 कोझापरेटिव  फामिंग  पर  झमल  ने  करें  ।
 वह  जरूर  इस  चीज  को  करेगा  बचाते  उसको
 मालूम  हो  जाय  कि  उसकी  पैदावार  बहुत  ज्यादा
 बढ़  जायेगी  शौर  उसका  फायदा  उसको
 मिलेगा  ।  यहां  पर  बड़े  बड़े  झादमियों  मे
 यह  बात  कही  है  कि  शायद  यहां पर  कोझाप-
 रेटिव  फामिंग  नहीं  चल  सकेगी  ।  इतना
 सब  होते  हुये  भी  यह  कोई  ऐसी  बात  नहीं
 है  कि  इसका  थोड़ा  बहुत  एक्सपेरिमेंट  त
 किया  जाय  ।  काकतकार  बेवकूफ  या  पागल
 नहीं  हैँ  कि  उसको  फायदा  नजर  पाये  फिर
 भी  वह  कोझ्ापरेटिव  'फामिंग  में  शरीक  ते
 हो ।

 इसी  सिलसिले  में  यह  भी  कहा  गया  कि
 ग्लेमेंट  की  गलती  है  शोर  खाने  की  कमी  है
 सो  फूड  मिनिस्टर  साहब  हस्तीफा  दें  t  बह
 सब  वाहियात  बातें  हैं  जिनका  कोई  सिर
 पैर  नही  है  मै  आ।खर  में  फिर  अच्  करता
 है  कि  भगर  गल्‍ले  की  कीमत  बढ़ी  है  तो
 उसके  लिये  झपाजीदान  बार्टीश  के  सियाय
 झौर  कोई  जिम्मेदार  नहीं  है  ।

 Shri  Gulam  Mohideen  (Dindigul): Mr.  Speaker,  I  thank  you  for  having given  me  an  opportunity  to  take  part in  the  discussion  on  the  —  President's
 Address.

 It  is  more  than  eleven  years  since
 we  attained  independence.  We  have
 been  talking  of  many  schemes.  We
 have  mmplemented  schemes  but  till
 now  the  working  mass  or  the  poor man  has  not  improved  his  position.
 The  rich  people  are  growing  richer
 and  there  is  no  check  on  them.  When
 we  approach  the  masses  we  say  that
 we  have  levied  many  taxes,  say,  in-
 come-tax,  wealth-tax  and  the  rest
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 got.  They  avoid  taxes.  They  do  not

 pay  taxes.  By  hoarding  money,  by

 cashing  property  into  money,  they
 evade  taxes  and  pass  on  them  to

 their  sons  or  daughters.  Thus,  there

 is  no  check  on  moneyed  people

 I  suggest  on  this  occasion  that
 some  checks  should  be  put  70  ordei
 to  implement  the  socialist  pattern  of

 society.  Of  course,  we  have  levied

 many  taxes.  But  there  must  be  some

 machinery  to  check  these  moneyed

 people  so  that  they  really  pay  their
 taxes

 I  know  many  instances.  Most  of

 the  landlords  and  most  of  the  capita-
 lists  evade  taxes,  Unless  we  do  some-

 thing  mm  this  respect  8  real  socialistic

 pattern  of  society  cannot  be  attained

 Now,  everywhere  it  35  said  that

 ceiling  on  lands  Is  coming  Of  course,

 as  a  true  Congressman  and  as  a  man

 wedded  to  socialistic  pattern  of  ‘s0-

 ciety,  I]  welcome  the  ceiling  on  land

 But  at  the  same  time  1  want  to  make

 it  clear  that  the  ceiling  on  lands  alone

 would  not  do  any  good  to  the  society
 because  while  the  ceiling  on  land

 alone  35  :mplemented  there  are  a

 larger  number  of  people  who  hoard

 money  in  other  industries  and  escape
 this  kind  of  a  ceiling.  So,  I  emphasise
 that  ceiling  should  be  on  all  and  not

 only  on  land  alone

 When  I  advocate  that  or  when  I

 say  that  ceiling  should  be  on  ail  sides,
 it  may  misunderstood  that  I  am
 against  ceiling  or  just  to  avoid  ceil-

 ings,  I  am  emphasising  that.  Certain-

 ly  not.  We  welcome  ceilings  But  you
 know,  Sir,  m  many  enterprises  peo-
 ple  are  earnmg  more  than  what  a
 Jandlord  or  an  agriculturist  earns  For

 example,  if  a  cinema  producer  produ-
 ces  one  picture  he  earns  more  than
 the  value  of  the  ceiling  on  the  land
 that  328  contemplated  If  20  acres  is
 fixed  as  a  maximum  for  a  landlord,
 a  cinema  producer  earns  on  one  pic-
 ture  more  than  what  that  20  acres
 would  cost.

 Therefore  I  submit  that  to  put  an
 end  to  the  growth  of  the  richer
 classes  there  should  be  ceilings  on
 all  sides.  Our  opponents  have  often
 been  saying  that  though  the  Congress
 principle  is  that  of  socialistic  pattern
 of  society,  we  do  not  implement  that
 system.  Certainly  not.  We  are  imple-
 menting  that  and  let  them  take  it  for
 granted  that  unless  Congress  is  for
 socialistic  patern  of  society  it  cannot
 exist.  So,  the  socialistic  pattern  of
 society  should  be  based  on  all  as-
 pects

 We  talk  of  big  schemes  but  the
 local  masses  are  not  satisfied  with
 big  schemes  because  they  cannot  go
 and  see  them  and  do  not  see  any
 benefit  in  them.  Only  when  local  con-
 ditions  are  improved,  only  when  they
 see  what  actually  72७  done  in_  their
 area  they  will  be  satisfied  For  exam-
 ple  in  D.ndigul  area  the  railway  Ime
 is  a  longfelt  need,  but  if  the  Govern-
 ment  does  not  fulfil  that  scheme  and
 talk  of  Bhakra  Nangal  they  will  not
 appreciate  that  They  wall  say,  “What
 do  you  say  of  ou:  scheme?”  There
 38  One  Kahar  scheme  near  Madura:
 District.  We  have  been  representing
 to  the  Government,  both  in  the  State
 and  m  the  Centre,  that  the  Kallar
 scheme  should  be  fulfilled  But  77  the
 Government  docs  not  care  to  do  that
 the  people  will  not  appreciate  at  for
 they  w:ll  see  that  in  their  area  noth-
 ing  75  being  done  So,  I  emphasise
 that  the  Kallar  scheme  and  =  many
 other  schemes  hke  this  should  be  im-
 plemented  There  3६  a  feeling  and  a
 party  is  trying  to  mislead  people  by
 saying  that  the  south  33  neglected  I
 assure  this  House  that  the  south  35
 not  neglected  at  all,  but  I  request
 that  something  concrete  should  be
 executed  there

 For  example,  the  people  of  Tuti-
 corin  have  been  insisting  that  Tuti-
 corin  should  be  made  into  a  big  port,
 but  that  has  not  been  done  yet.  There
 is  no  mention  of  that,  I  wish  to  -
 Phasize  on  this  occasion  the  import-
 ance  of  schemes  for  the  development
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 of  Tutcorm  and  Sethusamudram
 scheme

 Regarding  the  language  question,
 our  Government  is  not  firm  That  w

 my  humble  opinion  Having  once  de-
 cided  that  we  should  give  up  English
 with  which  we  are  not  very  familar,
 they  are  not  taking  proper  steps  ६०
 eluminate  English.  That  is  the  reason
 why  there  is  a  hue  and  cry  against
 our  determination  to  have  a  national
 language  I  will  appeal  to  all  the  peo-
 ple  and  our  Members  in  general  that
 we  have  determined  to  have  one
 India,  and  we  must  have  a  common
 language,  and  that  common  language
 should  be  an  Indian  language,  it  can-
 not  be  a  foreign  language  if  we  have
 committed  a  wrong,  let  us  revise  and
 come  to  the  conclusion  that  there
 must  be  one  language  for  us  Let  us
 umprove  that  language  and  have  our
 own  national  language

 I  should  also  like  to  pomt  out  that
 money  is  wasted  on  many  schemes
 For  example,  when  we  give  subsidy
 to  local  development  schemes,  :t  35
 utihsed  without  any  contribution
 coming  from  the  local  people  In  this
 the  officers  and  the  engineers  co-
 operate  with  them,  they  prepare  esti-
 mates  m  such  a  way  that  the  people
 may  not  contribute  any  money  to  the
 local  development  schemes  So,  there
 must  be  a  proper  check  on  officials
 who  prepare  estimates  and  waste  our
 money  Something  should  be  done  to
 check  all  these  things  so  that  our
 money  may  not  be  wasted  A  public
 body  consisting  of  Members  of  Par-
 Lament  may  be  constituted  to  check
 such  wastage

 Regarding  prohibition  I  find  that
 in  Delhi,  for  example  taking  of  liquor
 38  allowed,  whereas  in  Madras  it  28
 not  allowed  How  can  it  be  a  right
 thing  in  one  place  and  a  wrong  thing
 in  another  place?  We  praise  Mahat-
 maji  and  we  say  that  we  adhere  to
 his  principles,  but  we  do  not  follow
 what  he  haz  said  So,  I  insist  ‘that
 prohybition  should  be  there  through-
 out.  Then  only  wil]  the  poor  masses

 ‘be  benefited  So,  prohibition  should
 Be  implemented  everywhere
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 Then,  I  would  hke  to  pomt  out
 that  the  Dindigul  area  deals  more  in
 Jeather  But  from  today’s  papers,  7
 am  surprised  to  see  that  leather  ex-
 port  is  prohibited  I  urge  that  some
 arrangement  should  be  made  to  ex-
 port  our  leather  goods  to  foreign
 countnes,  so  that  we  may  earn  foreign
 exchange  and  thereby  mmprove  our
 economy  and  society

 I  would  appeal  to  the  Members
 opposite  and  also  our  Members  that
 instead  of  ta:king  about  the  public
 sector  and  the  private  sector  and  all
 those  things,  they  should  try  to  raise
 the  morale  of  the  people,  especially,
 of  the  Government  servants,  because
 whatever  we  do,  and  whatever  we
 plan  hes  in  their  hands  for  execution
 After  all  Government  is  not  the
 private  sector,  it  28  a  pubhe  sector.
 But  what  do  we  find?  While  preach
 ing  about  the  public  sector,  some  of
 our  hon  friends  are  asking  the  workers
 and  the  officials  to  go  on  strike,  that
 would  mean  that  there  will  he  wast-
 age,  and,  thereby  the  pubhe  sector
 will  be  affected  So,  what  7४  wanted
 :  that  the  morale  of  the  people
 should  be  raised,  and  I  appeal  to  one
 and  all  to  raise  the  standards  and
 morale  of  the  government  servants

 There  as  also  difference  in  pay
 between  a  State  Government  em-
 ployee  and  a  Central  Government
 employee  An  officer  working  in  the
 Madras  State,  for  instance,  gete  less
 than  what  a  peon  or  an  ordinary
 worker  in  the  Central  Government
 gets  This  kind  of  disparity  should
 disappear  Yor  that,  the  Centre  must
 take  the  initiative  and  give  subsidy
 to  meet  the  situation  in  respect  of
 all  the  State  employees,  omcluding
 those  in  the  panchayats  and  muni-
 cipahties  etc  Then  only  we  can
 solve  this  problem  of  dispanty  Now,
 when  we  accuse  them  of  being
 indifferent  in  their  work,  always  this
 Jame  excuse  is  talked  So  the
 Central  Government  should  see  that
 something  28  done  in  this  respect

 Mr  Speaker:  Now,  Shr  W  RB.
 Ghosh
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 जौ  जगदीश  शवस्थी  (बिल्हौर)  :

 अध्यक्ष  महोदय,  आपने  बड़ी  कृपा  करके
 सदन  के  विभिन्न  भ्रूपों  के  सदस्यों  को  बुलाया
 केकिन  यह  कृपा  उतकी  सोशलिस्ट  ग्रुप  पर

 नहीं हुई  ।  झापने  सदन  से  बाहर  एक  स्थान
 पर  यह  भी  कहा  था  कि  सदन  में  मी  जो
 माननीय  सदस्य  हिन्दी  भाषा  में  बोलना

 चाहेंगे  उनको  मैं  बोलने  के  लिये  भ्रधिक  समय
 और  शवसर  दूंगा  ।  इसलिये  मेरा  निबेदन  है

 कि  जहां  श्राप  अन्य  य्रुपों  के  सदस्यो को  बोलने
 wr  मौका  दे  रहे  है  वहां  भाप  सोशलिस्ट

 ह ५६  से  भी  एक  सदस्य  बुलायें  ।

 भ्रध्यक्ष  महीदव  :  सोशलिस्ट  प्रोग्राम  मैं
 सदा  पसन्द  करता  हूं  लेकिन  मैंने  पहले  ही
 उस  चुप  के  श्री  ब्रजराज  सिंह  को  मौका  दे
 दिया  है।  उस  भ्रूप  में  कुल  ८  ही  तो  मेम्बरान

 हद  1

 शची  अगरोश  झहबस्यो  :  दस  हैं  श्रीमान्‌  ।
 झापका  निर्णय  क्‍या  है  t

 अध्यक्ष  महोदय  :  मै  लाचार  हू  टाईम
 नहीं  है,  मैं  क्या  करूं  1

 Shri  N.  R.  Ghosh  (Cooch-Bebar):  I
 wise  to  support  the  motion  of  thanks
 on  the  President’s  Address

 श्री  जगदीश  झदस्थी  :  में  समझता

 हूं  कि

 Shri  N.  R.  Ghosh  (Cooch-Behar).  I
 ealled  one  person  already  from  his
 party.  I  have  called  already  Shi
 Braj  Raj  Singh  who  is  the  secretary
 of  that  party;  I  gave  him  an  oppn:-
 tunity.  Even  if  there  should  be  ००५
 eight  people  in  a  party,
 they  want  that  they  must
 have  the  front  position;  there  are  375
 Members  or  so  in  the  Congress  Party
 here;  and  there  are  some  who,  since
 the  inception  of  this  Parhament,  have
 not  spoken  at  all  here.  It  is  rather
 strange  that  the  hon.  Member  should
 ask  for  an  opportunity  in  this  manner
 I  am  not  going  to  allow  it.

 ghri  Jag@ith  Awasthi:  You  have
 called  more  than  one  person  from  the
 other  parties,  but  you  have  discrimi-
 nated  against  my  party,  and  therefore
 we  are  deprived  of  the  opportunity  to
 speak.  I  lodge  a  protest  against  this
 and  walk  out.

 (Shri  Jagdish  Awasthi  then  left  the
 House)

 Mr.  Speaker:  I  must  tell  the  hon.
 Member  that  if  he  protests  against  my
 ruling,  I  would  not  call  him  at  all.  He
 may  go.

 Shri  L.  Achaw  Singh  rose—

 Mr.  Speaker:  Order,  order.

 shri  L.  Achaw  Singh  (inner  Mani-
 pur):  I  beg  to  submu:t  that  I  have  also
 asked  for  your  permission  to  speak  on
 some  of  my  amendments.  From  our
 Party,  only  Shri  Braj  Raj  Singh  has
 spoken.  You  have  allowed  two  or
 three  Members  from  other  parties.
 The  Chair  should  be  impartial.

 Mr.  Speaker:  I  am  not  going  to
 submit  to  ordering  about  by  any  hon.
 Member

 Shri  L.  Achaw  Singh:  The  time  has
 also  been  extended.

 Mr.  Speaker:  Order,  order

 Shri  L.  Achaw  Singh:  I  also  walk
 out  in  protest

 (Shri  L  Achaw  Singh  then  left
 the  House).

 Mr.  Speaker:  I  want  to  assure  all
 hon,  Members  who  have  newly  come
 that  I  am  trying  to  adjust  the  time.  I
 have  allowed  40  per  cent  of  the  time
 to  the  Opposition.  Among  the  Opposi-
 tion,  I  am  trying  to  give  opportunity
 to  every  group  or  representative—big
 or  small.  Without  exception,  I  have
 done  that.  Some  of  the  bigger  groups
 have  had  more  than  one  chance.  The
 smaller  groups  insist  upon  being
 called.  They  will  have  plenty  of
 opportunities.  We  are  just  starting  the
 session  They  can  always  protest
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 against  the  conduct  of  Government
 hére,  In  a  parliamentary  democracy,
 the  Government  and  Opposition  fight,
 But  heither  of  them  should  fight  with
 the  Speaker.  Bvidéntly,  they  are  new.
 If  next  time  they  repeat  this,  I  will
 be  obliged  not  te  call  them  at  all  as  &
 matter  of  punishment.  They  cannot
 protest  against  the  ruling  of  the  Chair.
 They  cannot  order;  they  can  make
 submissions.  I  have  no  partiality.  I
 am  just  watching;  I  am  interested  in
 having  a  balanced  debate  in  this  House,
 and  in  giving  opportunity  to  all  sec-
 tions  of  the  House,  all  groups,  front
 Benches,  back  Benches,  middle  Benches
 and  so  on.

 Shri  Raghunath  Singh  (Varanasi):
 This  is  the  strategy  of  the  party  in
 UP.  also,  They  want  to  repeat  it  here
 (interruptions).

 Mr,  Speaker?  Enough  of  what  I  see
 here.  Why  should  I  draw  from  the
 experience  of  U.P.?  I  am  satisfied  with
 what  is  happening  here.

 Shri  N.  R.  Ghosh:  Unfortunately  for
 myself,  I  find  myself  in  the  midst  of  a
 dispute.  What  I  was  going  to  submit
 was  that  in  spite  of  all  adverse  criti-
 cism,  it  is  quite  clear  that  the  Address
 of  the  President  is  an  unvarnished
 clear  picture  showing  that  actually  our
 Government  has  laid  the  foundations
 of  a  planned  progress  of  the  country
 in  the  background  of  democracy  as
 well  as  socialistic  pattern

 I  find  that  there  have  been  much
 misgiving,  much  apprehension,  on  the
 part  of  divergent  parties  with  regard
 to  the  implication  of  our  socialistic
 pattern.  Some  people  think  that  our
 asccialistic  pattern  really  shows  a
 tendency  towards  Communism;  other
 people  think  that  it  is  not  going  far
 enough,  that  we  are  fighting  shy  of  the
 real  thing.  I  would  say  that  we  are
 not  going  to  copy  the  pattern  of  any
 country.  We  are  going  to  create  a
 pattern  of  our  own  suited  to  our  con-
 ditions  and  fitting  in  with  our  best
 traditions,  with  our  culturé—where
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 the  individual  will  not  be  dwarfed  or
 smothered  but  will  have  legitimate
 expression,  expansion  and  fulfilment
 in  harmony  with  the  community,  but
 not  at  the  cost  of  the  community.
 There  is  no  reason  for  this  apprehen-
 sion  that  our  objective  is  the  Chinesé
 or  Russian  type.  Our  Government  is
 committed  to  a  democratic  set-up,  to:
 a  socialistic  pattern,  based  on  the
 consent  of  the  people  where  force  iw
 ruled  out.  I  would  submit  that  such
 a  socialistic  pattern  is  not  against  our
 culture.  We  were  really  heading.
 towards  tapitalism  imported  from  the
 west  and  that  is  against  our  culturé
 and  our  old  traditions.  We  are  going
 to  give  due  placc,  due  respect,  to  the-
 individual.  The  individual  will  never
 be  liquidated,  as  in  some  other-
 countries.  To  quote  one  of  the  pré-
 vtous  speakers,  the  individual  will  not
 be  allowed  in  our  country  to  be  thé
 pack  horse  either  of  any  type  of
 civilisation  or  of  any  structure  ०
 politics.

 Some  misgivings  have  been  expres-
 sed  on  the  floor  of  the  House  against
 joint  farming.  Some  people  find  in  it

 .a  bogey  of  collectivisation.  I  would
 submit  that  it  is  nothing  of  the  kind.
 Our  Government  is  not  forcing  our
 peasants  to  take  to  joint  farming.  But
 why  is  joint  farming  dreaded?  The
 individual  stamp  of  the  cultivator
 need  not  be,  will  not  be  lost  in  it  any
 more  than  it  is  lost  in  a  joint  enter-
 prise,  a  partnership  in  commerce  or
 industry.  I  would  submit  that  if
 actually  there  are  some  uneconomic
 holdings  and  there  are  many,  it  is
 apparent  that  if  they  are  integrated
 and  jointly  farmed  the  results  will  be
 much  better.  Anyhow,  it  is  not  being
 forced  upon  us.  I  think  that  would
 allay  the  apprehension  of  ४656
 people  who  thought  that  we  are  really
 heading  towards  the  pattern  of  China.
 We  are  not  doing  that.

 I  shall  refer  to  another  matter.  I  am-
 very  grateful  to  our  Government  that
 they  have  contacted  Bhutan  and  we
 have  secured  a  special  treaty.  It  was
 long  overdue.  Bhutan  lies  along
 Jalpaiguri  and  along  some  districts  of‘
 Assam  Bhutan  is  our  next-dodot-
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 (Shri  N.  R.  Ghosh]
 neighbour,  The  people  of  Bhutan  never
 considered  themselves  as  foreign  to
 us.  They  had  all  along  very  close
 contacts.  If  we  increase  and  develop

 ‘our  communications  from  Jalpaiguri
 which  is  actually  the  supply  centre  of
 Bhutan,  then,  we  will  have  still  closer
 and  fruitful  contacts  with  those
 people.  It  is  a  great  achievement.

 “Yhanks  to  our  Prime  Minister.

 As  regards  our  relations  with
 foreign  countries,  we  are  very  lucky
 that  we  have  been  friendly  towards
 all  foreign  nations  and  they  recipro-

 seate  our  friendship.  But,  the  same
 cannot  be  said  about  Pakistan.  In
 spite  of  our  best  efforts—our  tolerance
 even  to  a  fault—and  our  policy  of
 appeasement,  the  position  is  worsening
 every  day,  They  are  taking  advantage
 of  our  goodness;  they  are  mistaking  it
 for  our  weakness  I  would  submit
 that  they  do  not  understand  our
 language.  This  language  is  unintel-
 ligible  to  them.  We  are  wedded,  and
 very  correctly  to  the  policy  of  peace;
 but,  we  can  show  a  little  bit  of
 firmness;  we  cannot  appease
 them  at  the  cost  of  India.  They
 are  not  willing  to  give  up  an  inch  of
 land  which  is  in  their  illegal  posses-
 sion.  Admittedly,  Tukergram  35  ours,
 but  they  are  strengthening  their  hold

 ‘on  it.  They  had  absolutely  no  claim
 to  Berubar:  and  that  is  not  an  enclave
 They  are  claiming  Berubari  on  the
 basis  of  a  wrong  map.  My  house  35
 close  to  Berubari.  Anyone  who  goes
 there  will  find  that  the  map  relied  on
 is  wrong  and  now  it  is  being  fraudu-
 lently  used  by  Pakistan  I  submit
 that  the  seriousness  of  the  situation  is
 not  known  to  many  people.  If  we  were
 to  give  up  half  of  Berubar:  the  matter
 will  not  end  there  If  we  give  half
 of  Berubari  on  the  basis  of  that  map,
 we'lose  several  tracts  which  are  not
 really  enclaves  and  it  will  give  rise
 to  unthought  and,  disastrous  compli-

 soations,  They  have  not  given  up  a
 single  inch  of  land  which  is  in  their
 illegal  possession  while  we  are  too

 ‘willing,  too  eager  to  give  up  our  land
 about  which  there  is  only  a  belated

 and  malafide  dispute.  The  conditions
 in  East  Pakistan  are  such  that  it  is
 Quite  palpable  that  they  are  following &  policy  of  squeezing  out  the  Hindus
 from  that  place.  After  the  military
 Tegime,  we  are  hearing  horrible
 stories.

 Are  these  people  who  are  living  mn
 Berubari  and  who  are  living  in  the
 nearby  enclaves  going  to  be  thrown  to
 the  wolves?  I  am  grateful  to  the
 Prime  Minister  for  his  assurance  that
 the  matter  will  again  be  considered  by
 him  I  would  only  submit  that  the
 Matter  is  very  serious,  I  pray  that
 these  people  may  not  be  uprooted
 Sgain  It  can  be  avoided  2  pray  their
 case  may  be  sympathetically  consider-
 ed  and  the  matter  may  be  deeply
 Probed  into  We  should  not  be  too
 quick  to  give  up  possession  of  Beru-
 bar  when  they  are  not  giving  up
 the  possession  of  even  an  inch  of  land
 which  is  in  their  illegal  possession.
 The  whole  thing,  all  the  border  dis-
 putes  should  be  considered  together;
 there  should  not  be  any  piecemeal
 decision  about  Berubar:  Perhaps
 there  is  some  confusion  in  the  minds
 of  several  people  from  the  statement
 of  the  Prime  Mhnister  that  actually
 we  have  gained  something  by  this
 exchange  We  have  not  gamed  an
 inch;  Pakistan  has  unduly  gained  a
 lot  We  are  practically  giving  away
 about  32  square  miles

 Anothe:  small  point  and  I  have
 finished  That  point  has  been  raised
 by  a  very  revered  leader  of  India,
 leader  of  the  PSP  Party.  He  has
 said  with  regard  to  the  invitation  of
 Co-operation  by  the  President  and
 the  Congress  President  that  co-opera-
 tion  cannot  be  forthcoming  unless
 there  is  an  all-party  Government.
 This  is  against  democratic  principle,
 against  the  mandate  of  the  people.
 But  why  stint  co-operation  when  ob-
 Jective  is  the  same?  If  the  co-opera-
 tion  is  whole-hearted  the  food  pro-
 blem  will  ease.  It  will  work  wonders
 I  would  request  that  patriotic  son
 of  India  to  reconsider  that  matter.
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 There  need  not  be  mich  a  condition
 precedent,  such  a  string  behind  this
 Proposal.  Food  is  above  all  parties.
 It  is  unfortunate  that  we  are  short

 of  food  and  that  the  prices  are  soaring
 up.  In  this  matter,  we  should  not
 go  half-way.  If  we  control  price

 at  the  wholesale  Jevel,  we  should
 also  contro]  at  the  retail  level.  if
 the  advice  of  all  the  parties  is  sought,
 if  they  are  at  all  important  =  stages
 consulted,  there  will  be  no  difficulty
 at  the  execution  stage  as  is  appre-
 hended  by  Shri  Kripalani.  Their  ad-

 ~wice  will  be  truittul—why  they  should
 deny  it?  Why  ‘should  they  lay  down
 such  a  condition  that  unle  they
 have  got  a  hand  at  the  execution
 stage,  they  will  not  co-operate  with
 us?  If  the  whole  country  co-operates
 in  this  matter,  we  may  find  ourselves
 out  of  the  woods

 Coming  back  to  the  question  of
 jomt  farming—co-operatives,  I
 would  submit  such  co-operation  is
 not  new  Co-operation  of  services
 has  been  long  known  to  India  in
 many  of  the  provinces,  especially  in
 Bengal  At  the  time  of  cultivation,
 sowing  and  reaping,  people  co-
 operate  and  reciprocate  and  that  hac
 been  a  very  great  help  to  the  culti-
 vators  It  is  a  fact  that  a  few  co-
 operatives  of  the  modern  type  which
 have  been  experimented  upon  have
 not  been  successful  but  there  should
 be  an  investigation  into  the  causes

 of  their  falure  If  uneconomic  hold-
 ings  are  integrated  and  recourse  be
 thad  to  the  co-operative  method,  the
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 food  situation  will  umprove.  We  may
 not  go  in  for  big  projects.  Small
 irrigation  schemes,  good  seeds  and
 4MProved  methods  of  cultivation  can
 do  &  lot.  I  think  the  community  pro-
 jectz  should  give  more  attention  to
 this  than  they  are  now  doing.

 In  conclusion,  I  submit  that  the
 country  has  progressed.  Bat  it  has
 not  been  able  to  show  specta-
 cular  progress  In  a  democracy,
 such  ह उ  spectacular  progress  33  :mpos~
 sible  and  whatever  progress  is  made
 iS  bermanent  and  though  we  are
 going  to  introduce  socialist  pattern,

 Dur  trends  should  remember  that  jt
 38  based  on  the  consent  of  the  people
 and  not  force

 My,  Speaker:  There  is  hardly  a
 miMyte  I  want  to  assure  the  other
 hon  Members  who  have  sent  im
 thelr  names  and  whom  I  have  not
 been  able  to  call  in  spite  of  the  time
 being  extended  that  I  shall  prepare
 a  ligt  of  such  Members  if  they  want
 to  take  part  in  the  Railway  Budget
 debgte  or  in  the  latter  debate  and  I
 shal]  try  to  give  them  preference.

 Shri  Raghunath  Singh:  I  am  one  of
 then,

 Mt  gpeaker:  They  will  always  be
 considered

 8  hys

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday,
 February  19,  959/Magha  80,  880
 (Saka)
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 ‘The  Munster  of  Railways

 MOTION  ON  ADDRESS  BY
 THE  PRESIDENT  16962888

 Farther  discussion  on  the
 motion  on  Address  by
 the  President  and  the
 amendments  thereto
 moved  on  the  13th  Feb-
 ruary,  3959  continued.
 ‘The  discussion  was  not
 concluded

 AGENDA  FOR  THURS-
 DAY,  FLBRUARY  19,
 1959!  MAGHA  30,  I880

 (Saka)

 further  discussion  on  the
 motion  on  Address  by
 the  President  and  the
 amendments  _  thereto
 and  also  consideration
 and  passing  of  the
 Workmen’s  Compen-
 sation  (Amendment}
 Bill,  as  passed  by  Rajya
 Sabha


